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LOK SABHA

Thursday, February 22, 1979/Phalguna
3, 1800 (Saka)

The Lok S*bha met at Eleven nf the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Strike in AIIMS
+
*41, SHRI JANARDHANA
POOJARY.

SHRI RAJ NARAIN;

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether functioning of the
AIIMS was paralysed by the strike of
resident doctors and lower staff of the
Institute during January, 1879; ang

(b) if so, the demands of the strik-
ing staff and Government's reaction
thereto?

THE MINISTER O# HEALTH AND
FAMILY WELFAREZ (SHRI RABRI
RAY) : (a) and (b). A stutement is
laid on the Table of the Sabha.

Statement

It is not correct to say that the
functioning of the All India Institute
of Medical Eciences was totally para-
lyseq by the strike of resident doctors
and lower staff of the Institute during
January, 1979, Tle correct position
is that there was a partial strike on
11th, 18th and 20th January, 1979 as a
result of which there was dislocation
in the working of the Hospital. The
resident doctors obicrved strike only
on the 11th Japuarv, 1979; other staff
viz. technical stafl and Group ‘D' em-
ployees remained on strike on the 19th
and 20th January, 1979. Dr. Rajendra
Prasad Centre for Ophthalmic Scien=
ces was not affected by the strike, ex-
cept for the absence ¢f a few Group
‘D’ members of the sta¥ on 19th and
20th January, 1979.

2. The All India Institute of Medi=
cal Scientists is nn autonomous, sta=
tutory body, established nnder an Act
of Parliament. As such the Govern-
ment of India does noy interfere in
the day-to-day functioning of the in-
stitution.

3. The main demandg of the strike
ing staff and the position of the Insti-
tute in regard thereto are as under;—

Issueg raised by the Society of Young
Scientists

Position of the Institute

1. MSe, students be paid fellow=-
ship of Rs. 400—450—500 per
month.

4113 LS~1,

Upto 1974 the M.Sc. studentr were
being paid scholarships of Rs. 850 per
month. This support was discontinued
as the Government did not find ade-
quate justification for the payment of
scholarships t, mere Science graduates
studying for M.Se. ' '

-
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2. Ph.D. students be paid a fellow-
ship of Rs. 600—650—700.

3. Post-graduate gllowance should
be paid to Tutors who have
Ph.D. degree,

FEBRUARY 22, 1970

Oral Answers 4

The stipend paid to Ph.D. students,
which was Rs. 350 per month earlier,
was enhanced to Rs. 400/~ per month
with effect from 1-5-1073. The mat-
ter has been considered by the Staff
Council and the Academic Committee
of the Institute. A pay scale of Rs.
400—450—500 for Ph.D. students has
been recommended. The matter is
under the consideration of the Gov-
ernment.

The matter is under the consideration
of the Government.

Issues raised by the employees ..

Position of the Institute

(a) Selection grades on thg paitern of
LIT.

(b) Construction of new quarters—-
D.D.A. should be asked for a quota
of quarters to AIIMS like Safdar-
jang Hospital

(¢) Introduction of Group Life Insu-
rance Scheme.

(d) Regularisation of daily ivage wor-
kers as in Central Government
and they may be paid according
to rules.

{e) Radiation allowance to be given
to appropriate categories.

(f) Washing allowance of 7 per cent
be paid to all employees perform-
ing similar duties,

{g) Pay fixation cases should imme-
diately be settled.

The proposal for the adoption of
the LIT. Gradés is under considera-
tion,

The construction work of 32 quarters
for Nursing Staff has been taken up.
There is a proposal under considera-
tion for the construction of 250 quar-
ters with the assistance of HUDCO.

This scheme is not apnolicable to em-
ployees of autonomous bodies.

This is already being done.

The Radiation allowance cannot be
paid as it is not being given to the
employees in any other Government
hospital in Delhi. However, adequate
protection from radiation and other
hazards is provided to the employees,
in accordance with the regulationg on
the subject.

All allowances to the Institute em-
ployees, including the washing allow-
ance, are payable in accordance with
the Government orders on the subject
So far, for employees of Government
hospitals, no such vayment on per-
centage basis has been zanctioned.

All cases of pay fixation have already

¥
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Jssues ralsed by the Resident Doctors
Association

-(.a.} The Govmt order seeking
downgrading of DM and M.Ch.
courses should be withdrawn,

(b) Al residents be paid dearness al-
lowance at the same rate as is
being paid to the Central Gov-
ernment employees.

Position of the Institute

In November, 1978, the Government -
decided that the medical students who
are admitted to postdoctoral degree
courses of D.M. and M.Ch. should not,
henceforth, be appointeq as Senior
Residents during the course of their
post-doctoral training. However, they
would be paid their emoluments at par
with the third year junior residents.
It was also decided that junior resi-
dency in super specialities should be
restricted only to those persons who
have already obtained their D.M. or
M.Ch, degrees. The above decigsion
has, however, since been reconsidered
by the Government and the orders is-
sued in November, 1978, have been
cancelled and the status quo ante re-
stored,

As per the provisions of the Residen-
cy Scheme introduced by the Govern-
ment, it was decided that the junior
residentg shall be paid dearnesg al-
lowance at the rate of 3 per cent of
pay with effect from 1-1-1974. Fur-
ther increase in Dearness Allowances
will be allowed with effect from the
same dates and at the saine rates as
admissible to Central Government
employees of the same group. All the
junior residents are being paid dear-
ness allowance according to the above
provision.

Issues raised by Nurses

Position of the Instituie

{a) All nurses be given appropriate
residential accommodation.

Recognising the need for providing
accommodation to the married nurses,
the Institute have already taken the
following steps :—

(i) 32 married nurses have been
provided residential accommoda-
fion in the Institute Campus.

(ii) Nursing Staff have'been permit-
ted to share accommodation with
other Institute employees,

(iii) The nursing staff working In
the Operation Theatre dre given
preference in allotment of accom-
modation.
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(iv) 184 nurses who are permitted to
stay outside the Campus have
been gantioned House Rent Allow-
ance. '

(v) Top priority is being given to thg
construction of residential accom-.
modation for the married nurses.

SHRI JANARDHANA POOJARI: pension of Dr., Mahrotra has beenw
It is a good answer. Persons with withdrawn.
qualification of 'M.Sc., Ph.D. and
also a large number of research wor- ot T ayeaey ¢ Aq BT AT, AeRr-AT
kers have been treated and consider- s ag e am o g¥o Ho F@ TR
ed as non-essential service. Ph.D. HEa & ol %1 400 T wfeare wra-
and M.Sc. students are paid the low- afer flr:;ﬂ? i ﬂd:i :}E “@g i
est fellowship stipend and these peo- 350 ¥ w1 » el 50
ple are not considered for accommo- W g # v fowa § W) @ g
dation facilities. These people are de- q fradt e wOere W ?
nied of any medical facility under the .
health scheme. These factors have de- MR. SPEAKER: You are very brief.
moralised the research workers. There e wy ;W Aam dwmfe
is a glaring disparity in the wages of ® o§aw §, IEH & Arq 9EA guy
medical and non-medical research agwa grn {6 g Ao dwifrel & w7 A-
workers and also in the salaries of w7 qET A WA garw ag @ fw oo
medical and non-medical lecturers. A Qe Qo o frurdf §, sy @t qfe
lecturer with PhD. qualification & ot of, 9% feervdtag s fagr TUT AY
starts with a basic pay of Rs. 700 p.m. qYo gHe ¥ famifual & uF onidfE-
whereas a lecturer with M.B.B.S. qua- s aggfogas  faare T o) § Wi
lification starts with basic pay of Rs. @ W wrar § 6 Ied gl @i
1400 p.m. May I know from the hon.

Minister whether any steps  have MR. SPEAKER: Is there any coali-
been taken to remove this disparity? tion between the two?

SHRI RABI RAY: Sir, I have oft foove e Wi ;A g
stated in my reply that the ALLM.S. ¥ arr W § f fw aml W A
have taken into consideration the g _gHAE WX v ol §, wn
demands submitted to them by the wE e W PR ":ﬁ* f“;‘lm
Medical Scientists and other emplo- '“"‘m T Y TN o www
vees and it is under the active consi- w RALA AT U
deration of the Institute. I may also .
inform the hon. Member that the & ?;:“; e Wﬂﬁg
Academic Committee of the AILM.S. g
ie sympathetically ccnsidering  the
demands, e wwfe fay : s @l:ﬁ l'?r!:g

SHRI JANARDHANA POOJARY:. S g St 'm"‘mﬁ‘: ;’gm b
Further, as you know, there was vic- fafer  aw fort vl o IAw Tiew
timisation also. The Chairman of the W wifed, ag AW ?

Society of Young Scientists has been

victimised. Whether the authorities o ofie o : iy 33 vy fe

have taken any step for the withdra- m«wwtmﬁﬁilﬂil "

wal of suspension against him. ot wrdy guTh | e w1 oww W@ T
ot wgr fe oY 400 ¥9@ dte qwo 1o &

. SHRI RABI RAY: I am glad to in- tarfrs @ €, Iwd WAQ v ¢ g

form the hon. Member that the sus- & gl ¥ fawcse Qi g
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Congestion surcharge in Bombay Port

*42. SHRI BALASAHEBR VIKHE
PATIL: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
1o state:

(a) whether the congestion sur-
charge at Bombay Port has been in-
creased from 25 to 85 per cent as
recommended by the India-Pakistan-
‘Bangladesh, U. K. and Continent
Shipping Conference;

(b) is it also a Tact that the Con-
ference have increased freight rates
on general cargoes by 12.5 per cent
#ince 1st December, 1978;

(c) what action has Government
taken for reversal of the increased
charges mentioned in parts (a) and
(b) above; and

(d) what was the number of ships
waiting for berth each day at Bombay
Port from 15th November, 1878 on-
ward?

THE MINISTER OF STATE 1IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) The surcharge
was increased from 25 per cent to
35 per cent in January, 1979.

(b) Yes, Sir.

(c¢) Surcharge is imposed for berth-
ing delays suffered by vessels, It s
hoped that with the following action
taken to peduce these delays, it may
be possible to persuade the Confer-
ence to withdraw the surcharge:—

(1) Diversion of vessels other
than containers to other ports to
'the extent possible. :

(i) Mid-stream unloading into
‘barges wherever feasible,

(iii) Augmentation of strength of
shore labour.

(iv) Reservation of one berth for
vessels ready to load and unload
within 48 hours
(@) A statement showing the posl-

‘tion is placed on the Table of the
‘House, ;

w L -y
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Statement

Total number of vessels waiting for berth
at Bombay Port from 15-11-78 onwards,

Date Number of
 vemels
T
15-11-78 22
16-11-78 22
17-11-98 24
18-11-78 25
1g-11-78 25
20-11-78 31
21-11-78 36 -
22-11-78 87
2g-11-78 40
24-11-78 39
25-11-78 39
26-11-78 39
2y7-11-98 40
28-11-78 41
29-11-78 47
go-11-78 52
1-12-78 47
2-12-78 . 48
31278 4
4-12-78 45
s-12-78 47
6-12-58 48
7-12-78 47
8-12-78 9
g-12-78 50
10-12-78 52
11-12-78 49
12-12-78 47
13-12-78 . 4
14-12-78 41 '
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FEBRUARY 32, 1979

Date Number of
Veasels.
oL

15-12-78 . . . 43_- -

16-12-98 . . 44

17-12-78 45

18-12-y8 . . . 46

19-12=78 . . . 39

20-12-78 . 40

21-12-78 . . . 40

a22-12-78 . . . 41

23 12-78 . . 41

24-12-78 . . . 40

25-12-78 . . 39

26-12-78 . 40

271278 . . 39

28-12-78 . . . 40

2g-12-78 . . 40

go-12-78 . . . 39

sr-12-78 . . - 40

I-1-79 . . . 38
2-1-79 - - 39
3-1-79 - . . 39
41-79 - 37
5179 - - 37
61-79 - . . 39
7-1-79 - . . 34
8-1-79 - . 37
o7 - - - 36

10179 - - ¢ 36

11-1-79 - . 37

12-1-79 37

13179 - 38

14179 - . 29

41

15199 -

!5-&-79-

‘Oral -Answers 12
Date Number of
vessels.
g
16-1-79 e 37
17-1-79 . " . 38
18-1-79 . . . 4T
19-1-79 . . . 42
20-1-79 <. 35,
21=1-72 . . . 35
22-1-79 . . 38
23-1-79 . . . 41
24-1-79 ’ . . 42
25-1-79 . 38
26-1-79 . . . a6
27-1=79 . . 38
28-1-79 . 36
2g-1=79 - . - 35
3o-1-79 40
31-1-79 . . . 37
1-2-79 .- 33
2-2-79 e 38
3-2-79 e 40
4-2-79 . . .. 386
5279 R 33
6-2-719 - . . . 34
7-2-79 . 37
~ 8-2-79 . . . 39
9-2-79 L L
10-2-79 . . 43
11-2-79 . e 46
12-2-79 T
139-2°79 - . . . 47
14279 - -+ * 46
o e . 89

-
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mamiar & T anfirr wfwa A oF Wy

wmf @Y | 3 RS o€ g W WY
qTEAT mgﬁ & zgdr foid wr
e i wafier =Y frar §

fs 7z foie ot ool

SHRI S. R, DAMANI: It is very
unfortunate that there is always sume
trouble in the Bombay Port and the
vessels have to wait sometimes upto
two months, with the result that
thers is congestion and shortage of
many items, In view of this may I
know from the hon. Minister, what
steps are you going to take to solve
the problem so that such a situation
may not arise?

SHRI CHAND RAM: The biggest
problem of labour strikes. There have
been 26 strikes during 1978-79 in-
volving 220 days out of 400 days. Re-
cently we have been able to solve the
labour problem. But still half an hour
late reporting by the labour is resort-
ed to. That also causes congestion in
the port. Regarding the long term
measure we are awaiting this report
about Navashiva. When the report is
available, we shall take a decision

22

or @@, & f6d w1 g A ¢w oFfew
wA an Wt &) g P 4 wne
ﬁmmw‘% v arn a¢_ fawr
s fag W o sfifer Cwow
o @ & Pe vt arein
wgreit ) fow fow awmg W wmeE fea
o awar § | fufan @E € faedt ¥
qe urk 81 Sed wf  Owadww W ook
g, s arc e o gl Wl £ 0
aw awe yewewd wr www { 993
g5 R @il
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Cash Award for Family Planning
Drive

-+
*43, SHRI A. R. BADRINARA-
YAN:

SHRI NIHAR LASKAR:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that Union

Ministry has announced cash award of

Rs. 30,000 to each of the five best
districts for motivating eligible couples
to adopt family planning methods
during a month-long family planning
drive starting from the New Year;

(b) if so, what are the other steps
taken by the Ministry in this regard;

(c) if so, whether Union Ministry
has written a letter to the State Gov-
ernments urging them to involve all
Government, Semi-Government and
private hospitals to make the pro~
gramme a success; and

(d) it so, ;vhether Union Govern-
ment has receiveg the progress report
of the State Governments by now?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) The Government of India
have announced cash awards of Rs.
80,000 to a district in each of the four
zones in the country for the best over-
all performance in the fleld of family
welfare work including MCH achiev-
ed during the first quarter of the
year 1979.

(b) All out efforts are being made

(¢) Yes, Sir. This is being done re-
gularly from time to time. The Minis-
¢ Health & Family Welfare

FEBRUARY 22, 1979
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is in constant touch with the State/
U.T. Governments and other imple-
menting agencies requesting them
to ensure effective implementation of
the Programme, The State Govern-
ments/Union Territories have also
been requested to associate all De-
partments of the Government and
non-official organisations with the fa-~
mily planning drive.

(d) The information so far received
from the States shows encouraging
results. -

SHRI A. R. BADRINARAYAN: A
very alarming situation has arisen in
the country in the matter of family
planning. it looks as if the whole fa-
mily planning -idea has been diluted
ang it looks that there is no lamily
planning at all in this country, 1t is
the weaker sections that are suffering
most in regard to family planning.
Procreation has become a matter of
recreation, I would like to know whe-
ther Government admit that the man-
ner of implementation of the family
planning programme was defective dur-
ing the Emergency but it wxs sensible
and effective? Would Government con-
sider putting rome gentle pressure on
the parents to see that the family
planning becomes more effective and
that our resources are not endangered?
1 want to know what of active steps
Government has proposed to take in
this matter?

MR SPEAKER: Pressure on whem?

SHRI RABI RAY: I want to make it
emphatically clear that the family
plamning programme is the collective
decision of the whole country, of the
Parllament. We cannot afford to mini-
mise the family planning progranumne.
As a matter of fact, because of the
Emergency excesses, we adopted this
nomenclature of family welfare, But
1 want to make it clear that family
planning iz the most important com-
ponent of the family welfare program-
me, 1 agree with the Member "that
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there is & get back in the family plan-
#iing  programme particularly in the
notthern States, The reasons are ob-
vious. I also m.ake it clear that there
is a slight change for the better in
the family planning drive as compared
to last year. But so far as targets are
concerned, our target is 40 lakh upto
March next. Upto now, we have reach-
ed the figure of 10 lakh only. I would
like the Member to understand that
the present birthrateis 33 per thous-
and. The decision of the Government
and the Planning Corr:mission is to re-
duce it to 30 per thousand by 1983.
For that we have to gear up the whole
machinery not only of the Central and
State Governments but the public
opinion also shall have to be mnbilised.
We cannot take to coarcive methods.
We have to persuade and motivate the
people. We have already increased the
allocation of the States in respect of
motlvating the people, Last year it was
80 lakhs. We have now increased it
to 2.4 crores. And the services in the
district hospitals for post-operative
care, are being geared up. And also
we have taken steps to see that in
1000 primary health centres this post-
operative care also is going to be
geared up and in this respect I will
also tell the House that all these things
are being taken care of and after I
assumed office I am taking effective
steps to see that family planning pro-
gramme is given a boost.

SHRI A. R. BADRINARAYAN: Sir,
it is a matter of gratification that the
hon. Minister has been the urgency and
importance of limiting the family. Will
the Government consider that this fa-
mily planning should not be a political
issue, but a national issue? In that
respect I would like to know whether
Covernment would consider the sug-
gestions of the President of India hon’
ble Shri Sanjiva Reddy, that there
must be some legislation to make
family planning more effective. to
bring in incentives or provide disincen-
tives in the matter of family planning?
Will the Government consider a legis-
fation in this matter?

PHALGUNA 38, 1000 (SAKA)
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SHRI RAB] RAY: I agree with
the hon, Member that so far as my
Ministry is concerned, I cannot afford -
to politicalise it. There is no question
of politics, but so far ag the sugges-
tion is concerned, I will consider that.

SHRI A. R. BADRINARAYAN: He

has not answered my question proper-

1y

MR. SPEAKER: It is a matter of
suggestion,

DR, SUSHILA NAYAR: Sir, I wel-
come the Minister's emphasis on fami-
ly planning. In reply to (c) he has said
that they have asked the hospitals, pri-
vate, Government and semi-govern-
ment etc. to participate in this prog-
ramme. The hospitals are involved in
surgery. But for motivation, I would
like to know from thz Minister whe-
ther all voluntary agencies and organi-
sationg are being utilised and whether
empbasis hag been laid to make fami-
ly planning a people’'s programme, be-
cause that alone will make the prog-
ramme successful, Secondly, I would
like to know if the Minister is aware
of the abuse of the so-called incentive
money which is going on in big cities
like Bombay, Delhi and other places.
There was great abuse of it during the
previous government’s regime and
that gbuse is still continuing. He can
be given instances if he wants.

SHRI RABI RAY: Mr. Speaker, Sir,
T agree with Sushila Ji when she says
that the suggestions of the voluntary
organisations should be taken into' con-
sideration. I can say that almost 500
voluntary organisations had been moti-
vated to take part in  this family
planning programme. Regarding her
other suggestion that some hospitals
and some organisations might misuti-
fise the funds that have been given to
them, I will make an inquiry into it
and gee that this is not done.

L : _
¥ arerdr § fir Tl e @ o
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Conversion of Bongaigaon-Gauhati
Section

*44. SHRI BEDABRATA BARUA:
Will the Minister of RAILWAYS be

pleased to state:

(a) whether he has provided addi-
tional funds for the current year for
conversion of the Bongaigaon-Gauhati
section to broad gauge as promised
by him last year; and

(b) what is the expenditure propos-
ed for the next three years and how
much of the work would be complet-
ed by that fime?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): (a)
and (b), As against the original al-
lotment of Rs. 2.4B crores, allotment
of funds for the current year was
increased to Rs. 6.00 crores, Excluding
the amount to be spent upto the end
of the current year, Rs, 25.80 crores
are required for completion of the
project. This amount will be spent
in such a way that the »project is
completed by 1081,

SHRI BEDABRATA BARUA: The
hon, Minister said in his Budget speech
that this Project would be comp-
leted in 1980. Now, after two days, he
is saying that it will be completed in
1981, Upto now, only Rs. 9 crores have
been spent, including the increased
expenditure that would have been
spent by the end of the year. Out of
the total Rs. 25.80 crores a bulk of the
expenditure remains to be spent.
- Even if it is to be completed in two
years, the allocation this year should
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have been at least Rs, 15 crores. The
Budget hasg been presented. The hon.
Minister should know how much
money has been provided. I thought
him to be an upright person, But
now he is trying to conceal this fact.
from the House. I would like ta
know how much money has really
been provided in the Budget.

PROF, MADHU DANDAVATE: As
per his expectations, ] continue to be
an upright person. I shall give you
the facts and figures. I remember
them because I have given them to
the House only the other day. As far
as the current allocation is concern-
ed, I have already made a reference
to it. As regards the allocation for
the coming year i.e., the financial year
1979-80, that allotment is Rs. 7.5
crores. I can assure the hon. Mem-
ber that whenever fresh allocations
are made, the same are not always
made in arithmetical proportion and
can also be made in geometrical pro-
portion so that we can keep up to the
schedule of completing the work by
1981,

SHRI BEDABRATA BARUA: I
think the Minister has missed my
point. Even if the Project iz to be
completed in 1981, as he has promised
today—his earlier promise was one
year ahead—all the expenditure has
to be made in the current year. How
is he going to do that? As he is
aware, the final year expenditure in
the Railways is very much limited
and it is for finishing it up. So, this
yvear the expenditure should have
been substantial, But it is
not. Last year, when I wrote
to  him, when 1 gpoke in
Parliament, he gave a reply that the
Planning Commission was not giving
the money. But later on he did his
best ang got it ultimately raiseq to
Rs. 8 crores. We are thankful for
his efforts. I would like to know
what efforts he is making now; what
is the position today? You cannot
get a thing done unless you get the
funds. - Where are you getting the
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funds from? At least Rs 15 crores
are required for the completion of
the Project.

PROP. MADHU DANDAVATE: By
the manner in which the hon. Mem-
ber has asked his question, he him-
self has given the answer. He knows
that for the current year which is
going to be closed on 31st March,
1979, the original aliocations were
248 crores. But usirg his goodwill
and my good offices T was alble to see
that the allocation was incrrased from
Rs. 2.48 crores to Rs. 6 crores. Now,
in the present Budget, i.e. 1979-80 no
doubt the allocation that is made Rs.
7.5 crores;: I hope that his goodwill
will continue and I am confident that
my good offices will also continue and
we will try to increase the allocation,
But anyway, in the last 22 months, for
every project that we have announc-
ed, we have fixed the time limit and
every project has been completed
three months ahead of the schedule,
We shall stick to the time schedule.

SHRI TARUN GOGOI: In view of
the persistent demand of the people
of Assam and representation by their
leaders in Parliament as well as the
Legislative Assembly, the previous
Government agreed to convert ihe
Bongaigaon-Gauhati line to  broad
gaugé, though the demand has al-
ways been for the ccnversion of the
line Bongaigaon-Dibrugarh and the
previous Government started the
work in 1976, I am happy that the
present Government is expediting the
work. May I know from the hon.
Minister whether there is any propo-
sa] to extend the broad gauge line
from Gauhati to Dibrugarh and whe-
ther the Government would start a
survey so that soon after the comp-
letion of the conversion of Proiect, it
could be extended from Gauhati to

Dibrugarh?

PROF, MADHU DANDAVATE: Let
me concentrate on whatever wo'k is
assured to the House and only when
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it is completed, we will think about
extension, Completion is more imp-
portant than extension. :

Political changes in Iran, Afghanistan
and Cambodia

*45. SHRI D, D. DESAI:

DR. MURLI MANOHAR
JOSH].

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government is reconsi-
dering its policy options in Asia in
view of the changes in Iran, Afghanis-
tan and Cambodia;

(b) whether Government has also
taken into consideration the decision
of the U.S.A. to strengthen Pakistan
with arms in the context of the
changes; and

(c) if so, the result of this review?

THE MINISTER-OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) Changes in these
countries are being followed with
great interest and attention ang our
policy is kuept continuously under re-
view.

(b) Yes, Sir.

(¢) The 1eview is a continuous pro-
cess and tukes into account the dis-
cussions in - Parliament on the
changing situation,

SHRI D. D. DESAI: The answer by
the hon. Minister is quite vague. We
all know that in this area, especially
South East Asia and the Middle East,
the rivalry of super-powers has rea-
ched a climax and one is trying to
do better than the other. Un-
der the circumstances, when this
area is of such vital importance in this
country, will it not be worth-while ior
the Hon., Minister to wrest the initia-
tive from other people, instead of
being a silent spectator, 'and to see
that he calls & conference of South



‘23 Oral Answers

East Asgian and Middle East countries
so that the legitimately elected Gov-
ernment or the people themselves are
in a position to assert their own views
or of their own Government, so much
80 that they' are openly detached from
the Govermnents of the super-powers?

SHRI ATAL BIHARI VAJPAYEE:
We are not a ‘silent spectator’, just
now by him friend spoke and, in
response to his question, I am speak-
ing. Also, when questions are put in
parliament and replies are given, the
whole world recognises that the situa-
tion in this region is being discussed
in the Indian parliament I.et us not
try to belittle the supreme parliament
and the giscussions that gre taking
“place.

Now, the difficulty is that three
countries—Iran, Afghanistan and Kam-
puchea—~have been clubbed together
while these countries gtand on a sepa-
rate footing.

Changes - have taken place in
Afghanistan, Our relations with
Afghanistan go back to centuries, Our
ties are traditional and India was the
“first to recognise the new Government
in Afghanistan.

About Irnn, we all know that
because of a popular uprising—and
Khomeini ean be described as the
father figure of the Iranian revolution—
a new Government has come into exis-
“tence in Tehran, and we have recog-
nised that (jovernment. We have sent
“messages of good-will and recognition
‘has been accorded.

There is a separate question on
Kampuchea,

The Hon. Member wanted to know
‘whether there is a proposal to call a
~conference of Asian nations. At thé
moment there is no such proposal
"But I do not agree with the thesis that
‘this area represents an are of in-
stability or of ecrisis. There -are
positive factors. For example, the new
tGovernmen{ of Iran has stopped the
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supply of oil to Israel ap well as to
SouthyMﬂcn. This has to be welcomed.
The new Government would also lke
Iran to be away from all military
blocks gnd I am awaiting the day when
Iran will join the fraternity of non~
aligneq nations,

SHRI D. D. DESAI: I greatly appre-
ciate the rhetories of the hon. Minister.
My request to him is to answer the
question more logically and with
reasoning. My question related to
specifics, Morarjibhai went to Iran and
advised the Shah. Dig he follow his
advice? Was he in a position to do
that? He could not because he was
simply a puppet in the hands of some-
one else. In Afghanistan also minority
took over the country helpeq by out-
siders. Is it a Government elected by
the people? The same is the case of
Kampuchea., Similar situation prevails
in Pakistan also. The American Gov-
ernment will be pouring armaments
in Pakistan. It is also expanding its
activities in Diego Garcia besides
Middle East. If thig is not considered -
enough indicator, then I am supprised
what will l)e considered as important
indicator for our action? May I request
the hon. Minister {0 be brief and to
the point in his reply as to what is
the nature of action which he is taking
and will be taking, even if it is not 1n
India’s interests but in the interests of
those people who do not have self-
government and are controlled by out-
side countries like the U.S.A. and the
US.SR.? Advertently or inadvertent-
ly, we may be caught in cross fire of
Super powers, lending ourselves into
an unwanted conflict. We have already
shown some signs of getting into it.

SHRI ATAL BIHARI VAJPAYEE:
Sir, India would like all the countries
in the region to be careful against
gEreat power rivalry and competition.
But I do mot agree with the hon.
Member when he says that what
happened in Iran or in Afghanistan
was not done by the people of these
countries themselves We have no
Information and I have every reason
to belleve that these changes ‘have .
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been brought about by the people of
these countries themselves and the
foreign powers are not involved,

DR. MURLI MANOHAR JOSHI: Has
the Minister seen the recent disclosure
of the U.S. President at a foreign
policy speech ,in Georgia that he
intends to increase the U.S. Military
Assistance to countries in the Indian
Ocean urea to remove the instability
created by the revolution and war in
Indo-China. The second part of the
question which has not been replied
to is that it has already made an open
declaration that they are going to arm
Pakistan. Then, some days ago the
hon. Prime Minister of this country
has already addressed the President of
the U.S.A. on the Sino-Vietnam pro-
blem. May I know from the hon,
Minister what are the steps which the
Government of India are going to take
to prevent the escalation of armed
race in the Indian Ocean area and also
what has happened to the communi.
cation that the Governmen! has sent to
President Carter on  Sino-Vietnam
issue?

SHRI ATAL BIHARI VAJPAYEE:
Sir, the countries of this region faced
the task of economic reconstruction.
They require closer economic co-op-
ration, No amount of modern arms
could save the Shah of Iran. Any at-
tempt to re-arm Pakistan on the ra-
tional or on the pretext that some-
thing has happened in Iran or Afganis-
tan will not only be unproductive but
will be counter-productive. It
will add to instability in this region;
it will create new tensions. We
have made our views known to
the administration in Washington and
to. all other partiegs concerned. The
communications are going on between
New Delhi and Washington; and I
would not like to communicate about
them to the House at this stage.

SHRI MALLIKARJUN: May 1
know from the hon. Foreign Minister,
in the light of intensification of rivalry
between the super powers, in what
form the Government of India is
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expecting a threat to the security of
our nation in the context of the clear
cut supply of the sophisticated arma-
ments to Pakistan and clear commu-
nication of the USA President re-
garding intensification of the military
bases in this region? Would it also
result in any threat to th2 security
and integrity of our nation in the
near future? May I also know from the
hon, Minister whether we are living
in a fool's paradise by just thinking
that the super powers are going to
be just silent when it involves total
destruction of the mankind?

SHRI ATAL BIHARI VAJPAYEE:
While taking steps to build « climate
of confldence in this region. We have
taken steps to strengthen our secu-
rity arrangements. The House is
aware of the decision of the Govern~
ment to acquire new planss to re-
place the planes which have become
obsolete. We are on our guard while
we do not covet an inch of anybody’s
territory. (Interruptions) The ques-
tion has been put to me. Now he says
about the functions on the principle
of joint responsibility. I do not know
about the formed Government.

SHRI K. LAKKAPPA: We have
been observing that many of the ques-
tions put by the hon. members on tnis
vital issue have not been repliej to
by the hon. Minister, That is what he
has done. He is only explaining the-
circumstances with high sosunding
phrases and all that. The hon. Foreign
Minister had visiteq various countries.
Is there any effect, because it should "
not be treated as a pleasant trip? It
wag & slap on his face when he wisit-
ed China. The attitude of China is

creating not only tension in Asia
but also in other areas and
it is alsp creating a global

conflict. I would like to know about
the recognition of Kampuchea and’
why there has been delay in spite of"
the efforts made by Members of Parlia-
ment and views expressed by the nreo=
ple of this country to Immediately -
recognise Kampuchea? Now it s a.
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revolutionary government and a peo-
ple’s government that has been creat-
ed. At the same time, 1 would like
“to know whether your foreign poilcy
in view of that, is going to tilt to-
-wards the imperialists forces operating
-or towards America., This is the sus-
picion that has been created in the
‘minds of the people of this country.
‘Will you kindly stop the attitude of
a dog in the manger policy and give
guidelines and see that specific action
-is taken? What is your specific action
in regard to tension?

(Interruptions)

WIRI ATAL BIHARI VAJPAYEF:

No tilt either towards west or towards
east. This Government has been electeq
on the mandate of genuine non-align-
ment and we are strictly adhering to
that policy. The hon. Member want-
ed to know about the recogniticn to
the new Government of Kampuchea.
The matter 'is under consideration.
Out of 150 members of the United
Nations only 13 nations have recog-
nised so far the new Government.
But our decision does not depend on
that. We are receiving reports from
Kampuchea that the cituaticn iz not
yet settled. We are keeping a watch
over the situation.

(Interruptions)

MR. SPEAKER: I have called Mr.
Faleiro,

DR. SUSHILA NAYAR: I am on
a point of order, Is it parliamentary
to say that the Government is follow-
ing a dog in the manger policy?

. MR. SPEAKER: In Parliament
also there ig some humour.

. SF'RI EDUARDO FALEIRO: In
“the last month of January, at a press
conference held in New Delhi, the
‘Prime Minister said that the Kampu-
-chean Government would be recogni-
-sed if it sought recognition by Indie.
“Subsequently in the ssme month, the
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new QGovernment sought recognition
by India through the Indian Ambas-
sador in Hanoi, Mr. Shivram Krishna.
But then in Bangalore, after that the
Prime Minister said that we cannot
recognise Kampuchean Government
until it is in effective control. 'This
is definitely a basic change of stand.
First the Government says we will
recognise if recognition is sought.
Subsequently, when recognition |is
sought, the same Government says in
the same month that we are net in
a position to recognise unless the
Government is in effective control.
This is coupled with the fact that the
previous Government of Mr. Pol Pot
never sought -or never cared to seek
the recognition by India. Grave
suspicion has been voiced in several
quarters that radical change in the
policy has been cauted by pressure
from  Peking and  Washington, I
would lie to know what ig the cause
of the radical change?

SHRI ATAL BIHARI VAJPAYER:
I would like to correct the figure given
by me in my previous reply to a ques-
tion put by another Member.

The countries who have recognised
the new Government of Kampuchea,
their number is not 13 but it is 15.
If the hon. members want, I can read
out the names.

MR. SPEAKER: That is not the
question now,

Please answer the question.

SHRI ATAL BIHARI VAJPAYEE:
There is no pressure either from Pek-
ing or from  Washington or from
countries friendly to the new Govern-
ment of Kampuchea. The Government
will take its own decision. The de-
cision will be taken when we will be
agssured that the new Government is
In effective control of the situation
and when there is no instability _ in
Kampuchea. ' .
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SHRI EDUARDO FALEIRO: Why
i3 the change.in policy?

(Interruptions)
MR. SPEAKER: Question No. 46.

PROF. P. G. MAVALANKAR:
‘When Professor Guha sent this gques-
tion, the Foreign Minister had not
.gone to Paking. I want tp know why
did the Lok Sabha Secretariat mnot
.change this question? Why did the
.Secretariat not suitably amend it?

MR. SPEAKER: We have come
into trouble by changing.

PROF. P, G. MAVALANKAR:
‘Why was the question not amended
50 that it looked up-to-date?

Foreign Minister’'s visit to China

*46. PROF. SAMAR GUHA: Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the date for his visit
to China has been finally fixed;

(b) if so, facts thereabout;

(¢c) whether some foreign powers
are trying to exert pressur=: on the
Indian Government against the moaove
‘of the External Affairs have been
'satisfactorily completed?

(d) if so, facts thereabout; and

(e) whether preliminaries regard-
ing the visit to China by the Minister
-of the External Affairs have been sa-
‘tisfactorily completed?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) At the invitation
of my Chinese counterpart Huang
Hua, I visited China from Pebruary
1218, 1979.

(b . to (e). A sgeparate statement
on my visit to China hag been made
in thig House, .
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PROF. SAMAR GUHA: The ques-
tion may be obsolete but not the in-
tention and the subject. My intention
was to see that my hon, friend, Mr.
Vajpayee, does not yield to any kind
of pressure. It was known to many
that some kind of pressure by cer-
tain interesteq partieg was there who
did not like any kind of Sino-Indian
detente,

A continuous pressure was being
put, may mot be directly on the
Minizter of Foreign Affairs but
through press statements, through
propaganda and through many other
things in this regard. I really not
only welcome but I would say, it is
commendable that not only the hon.
Minister visited China but he show-
ed his firmness when he immediate-
ly curtailed his scheduled visit after
receiving the information about the
Sino-Vietnamese conflict. But the
main point was that the pressure was
there and he did not yield to that
pressure,

Mangolian smiles are proverbially
enigmatic.

MR, SPEAKER: Let us now come
to Indian smiles.

PROF. SAMAR GUHA: 1 want to
know from the hon. Minister when
he had so many discussiong with the
President, the Prime Minister, the
Foreign Minister and also the Deputy
Prime Minister of the Chinese Re-
public, whether he was convinced
of their intention of having really a
sincere objective of resolving the
outstanding dispute between India

.and China. I5 he convinced of the

sincerity of their purpose,

SHRI ATAL BIHAR] VAJPAYEE:
Only the future will show,

PROF. SAMAR GUHA: Now he is
talking like 3 Foreign Minister.
Previously he was talking ag if he
was making a public gpeech.

MR. SPEAKER: You should be
happy about it. .~
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PROF, SAMAR GUHA:; I am
happy. In his statement that he has
read out yesterday, he mentioned
specifically that he raised three ques-
tions—resumption of free travel to
Kailash and Mansrover by the
Indians; stoppage of arms supply to
hostile Nagas and about Karakoram
Road. I would like to know from
the hon. Minister whether he got
categorical answers from the Chinese
side? If s0, when would the Indians
be allowed to visit Kailash and
Mansrover and Wwhen would they
completely suspend any kind of help
to Naga and Mizo hostiles? Thirdly,
what is their attitude about Karako-
ram Road?

SHRI ATAL BIHARI VAJPAYEE:
In my statement yesterday, I had
dealt with some of these problems.

On the question of Providing faci-
litiegs to the Kailash and Mana-
sarovar, the Chinese side pointed out
some practical difficulties, particular-
ly the gbsence of rest houses, the lack
of mrrangementg to accommodate the
pilgrims, and they promised to look
into the matter. We propose to pur-
sue this matter through diplomatic
channels. On the Karakoram High-
way, we pointed out to the Chinese,
as I said in my statement that the con-
struction of the road in the area—a
part of the road exists in the area
which legally and constitutionally
.belongs to India—is illegal and they
have changed their attitude. Since
1857, first they hed said that the
question of Kashmir which means
the whole of Jammu and Kashmir
including the area which is under
the occupation of Pakistan wag a
bilateral matter but since then they
Imd changed their attitude and T
pointed out to them that they should
not interfere and they should allow
India and Pakistan to settle this
matter as provided in the Simla
Agreement.

PROF. P. G. MAVALANKAR:
Mr. Speaker, Sir, you will kindly see
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that the Minister while wsnswering,
the question hag perhapg unwitting-
ly failed to answer part (e) of the
question— whether preliminaries re-
garding the visit to China by the
Minister of External Affairs have
been gatisfactorily completed. of
courge, having gone there, he wil]l say
that. But my question is with re-
gard to the timing of the visit. He
was to go in October last year, Un-
fortunately he fell ill and therefore,
it wag postponed. After that post-
ponment, the visit did actually take
place in February. I would like to
know whether enough consideration
was given to the overall increasingly
accelerated explosive situation in
the whole of Indo-China. Whether
his visit to China, therefore, was
well-timed or ill-timed, in terms of
that, 1 want an answer. Secondly,
and lastly, he cut short his visit by
one day and the report that appear-
ed in the Times of India stated that
it was the Times of India correspon-
dent, Mr. Subhash Chakravarty, who
had gone to China with the Minister,
it was he who got the telephonic
message from Delhi on the basis of
which he informed the Minister that
this happened in China—the aggres-
sion. I would like to know what was
the Indian Mission in Vietnam doing
with regard to informing Mr.
Vajpayee, the Foreign Minister
through the usual manner so that he
would get the information earlier
end come back even earlier than he
did.

SHRI ATAL BIHARI VAJPAYEE:
The original invitation was extended
in March last year. Then it was
decided to visit Peking in October-
November. The visit had to be
postponed because I was not well
There wag some speculation that the
illness wag not genuine, it was
political or diplomatic. Then it was

‘thought that I should wvisit China

before the Budget Session of Parlia-
ment. And this was announced &
few weeks ago when there wag no
outbreak of hostilities in Indo-Chine
though the tension was building up.
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SHRI KANWARLAL GUPTA: And
you were expecting war!

(Interruptions)

MR. SPEAKER: Please answer
according to your own.

SHRI ATAL BIHAR] VAJPAYEE:
Should I stop?

MB, SPEAKER: 1 have said
‘according to your own' not by
interruption. I was only trying tfo
assist you. .

SHRI ATAL BIHARI VAJPAYEE:
Before leaving all eventualities were
considered.. .

SHRI SHYAMNANDAN MISHRA:
So much time is taken in answering
questions. How will we get an
opportunity to ask any question on
this matter?

SHRI ATAL BIHARI VAJPAYEE:
I am prepared to cut short.

MR. SPEAKER: No, you answer
the question. It would be very help-
ful if questions and answers are
brief,

SHRI ATAL BIHARI VAJPAYEE:
Considering all eventualities we de-
cided to go ahead with the planned
visit.

My hon, friend wanted to know
whether I received information about
the Chinese attack on Vietnam from
India. This is a fact, because there
ig a time lag of three hour; between
New Delhi and Hongchow where I
was at that time. I wag not in Pek-
ing. Immediately we contacted our
Mission in Peking. We made other
contacts also and when the news was
confirmed, .F decided to ciit short my
visit and I came back.
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WRITTEN ANSWERS TO
QUESTIONS

Survey re; Bonded Labour

*47. SHRI SACHINDRA LAL
SINGHA:

SHRI C. K. CHANDRAPPAN:

Will the Minister ¢of PARLIA-
MENTARY AFFAIRS AND LABOUR
be pleased to state:

(a) whether any survey conducted
recently stated that the bonded labour
is more of a social than economic
issue;

(b) if so, the dteails of the survey
and who conducted that survey;

(c) whether any other survey con-
ducted has been brought to the notice
of Government regarding the bonded
labour;

(d) if so, the details thereof; and

(e) the details of the action taken
up-to-date to abolish bonded labour?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG SAI): (a) A National
Survey was conducted on the inci-
dence of bonded labour in 1978. The
Survey has emphasised both the
social and economic aspects of the
incidence of the bonded labour.

(b) A Summary of the Preliminary
Findings of the Survey by the Gandhi
Peace Foundation and the National
Labour Institute is laid on the Table
of the House.

(¢) No other National Survey ex-
clusively on bonded labour has come
to the notice of the Government in
recent months.

(d) Does not arise.

(e) A Statement -is laid on the
Table of the House, °
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A SUMMARY THE PRELIMI-
NARY mmas OF THE SURVEY
CONDUCTED BY THE GANDHI
PEACE FOUNDATION AND NA-
TIONAL LABOUR INSTITUTE,

A National Survey on the Inci-
dence of Bonded Labour has been
carried out by the Gandhj Peace
Foundetion and the National Labour
Institute. The following ten bonded
labour affected States had been
selacted for the nationwide sample
_survey:

Andhra Pradesh, Bihar Gujarat,
Karnatake, Mndhya Maha-
raghtra, Orissa, Rajasthan, Tamil
Nadu, Uttar Pradesh, More than
1000 villages in 295 districts of these
stateg (1971 district pattern) were
covered by the Survey between May
and October 1978. More than 115
fleld investigators went to the Sam-
ple Villages and collected informa-
tion about the incidence of Bonded
Labour. The objectives of the study
were ‘(1) to assesg the extent of
bondage in the ten States, (2) to
calculate estimates of the total num-
ber of bonded labourers in the
States, (3) to highlight the socio-
economic conditions under which
bondeq labourers work and live, and
(4) to assist the State Government’s
and the Central Government in the
preparation of schemes for the re-
lease ang rehabilitation of bonded
lebourers. The Survey concentrated
on the identification of debt bondage
in the agricultura] sector.

The estimates were calculated on
the basis of data of the actual inci-
dence of bonded labour in the vil-
lages surveyed by the field investiga-
tors, and in accordance with the
statistical formulate used in National
Sample Surveys. A preliminary
analysis of the data collected in the
States (excluding Orissa where the
Survey is going on) reveals that the
Total Number of Bonded Labourers
Amounts 224 lakhg (the Orima
estimate Is still to be added). The
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State estimates of the incidence of
bonded labour are as follows.

Andhra Pradesh. . 323000 bonded la-
bourers (i.e. *96%
of all agricultural
labourers).

Bihar . 111 ooo (1+9%)

Gujarat . 171 000 (9°5%)

Karnataka 193 ooo (7+69,)

Madhya Pradesh . 467 ooo (11-8%)

Maharashtra 105 000 (2°19%)

Rajasthan, 67 ovo (9'4 %)

Tamil Nadu . 250 000 (6-0%)

UttarPraduh—. - 555 ooo (10°5%)

The most effected regions are (1)
Telengana in Andhra Pradesh, (2)
North and South. Arcot, Dharma-
puri in Tamil Nadu, (3) Shimoga
and Bangalore districts in Karanteka
(4) the north-western districts in
Maharashtra, (5) Barodg and Panch-
mahals in Gujarat, (6) Mahakaushal
region in Madhya Pradesh, (7) the
sugarcane belt in Western Uttar
Pradesh, Deoria, Ballia, Varanasi and
Mirzapur districts in Eastern UP,
(8) Santhal Parganas, Palamau and
Monghyr districts in Bihar.

SIGNIFICANT CONCLUSIONS.

(1) 66.0 per cent of the bonded
labours belong to Scheduled Castes,
18.3 per cent of the bonded labourers
belong to Scheduleq Tribes. But
84.2 per cent the masters are Caste
Hindus.

(2) 413 per cent of the bonded
labourers take loang of less than
Rs. 300, 28.1 per cent take Rs. 300-700,
15 percent take Rs. 700—1100, and
15 per cent need loans exceeding
Rs. 1100.

(3) 116 per cent of the bonded
labourers have to pay interest rates
higher than 40 per cent p.a., 10.5 per
cent pay interests between 25 per
cent and 40 per cent, 45 per cent do
not have to pay interest.
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(4) 415 per cent of the bonded
Jebourers incur debts for meeting
their dally needs (domestic consump
tlon), whereas only 33.4 per cent
take loans for festivals or ceremon-
ieg (socia] obligations). This find-
ing falsifies the popular assumption
that the majority of the bonded la-
bourers go into bondage because of
their irrational spending of moneyon
festive occasions. The fact that near-
ly 50 per cent are driven into bond-
age for meeting their domestic/con-
sumption expenditures revealy the
increasing inpoverishment of the
landles; and weeker sections of the
rural population,

‘(5) This can be further substan-
tiated by the following data on the
asset structure. 62 per cent of the
bonded labourers do not possess any
cultivable land, 67 per cent have no
livestock, 91 per cent have no poul-
iry, 14 per cent have no hut or house
of their own. 20.5 per cent do not
Possess any homestead land.

(6) The below-subsistence level-
Wageg prevalent contribute substan-
tially to the poverty of the bonded
labours and their incapacity to re-
Pay the loan. Nearly 30 per cent of
them get less than Rs. 10 per month,
88 per cent earn wages between Rs.
10 and Rs. 40, 25 per cent earn Rs.
40—80, and only 7 per cent get more
than Rs. 80 per month, The average
monthly payment amounts Rs, 35.8.

(7) 10 per cent of the bonded la-
bourers had worked ag such either
since childhood or for more than 10
Years, 58 per cent work since 3 years
or less, 33 per cent are under bond-
age since 1 year or less.

(8) 60 per cent of the bonded la-
bourers have to work for an indefi-
nite period of time till he master
Sayg that the loan is repaid, 80 per
cent have even lost their freedom to
seek other employment during the
Off-season; during the season 91 per
cent of the bonded labourers are
claimed by their masters us private
Property.
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(9) 21 per cent of the bonded la-
bourers are below 20 years of age,
563 per cent gre under 80 years,
83.2 per cent are below 40 years of
age. The system of bonded labour is
foung in backward areas as well as
in developed agricultural regions.
The trend indicates that the introdue-
tion of moderp technologies in agri-
culture has aggravated the economic
conditions of agriculture labourera
and intensified thejr recruitment
into bondage. In the districts ot Me-
dak (Andhra Pradesh), Mandya
(Karnataka), North and South Arcot
(Tamil Nadu), bonded labourers are
employed to operate diese] and
electrical pumpsets

Statement

The Bondeqd Labour System (Abo-
lition) Act, 1976, defines the offence
basically es a denial of freedom of
particiipation by any worker either
in the labour market or in the com-
modity market, The Act giveg several
examples of this system, occurring in
traditional and customary formas.
Since 1976, identification and release
of the bonded labour has become &
direct responsibility of the District
Magistrates. Since then the concern-
ed State Governments have been re-
presenting to the Centre about the
inadequacy of the on-going schemes
to meet the challenging problem of
rehabilitation.

2. Any estimate mbout the Inci-
dence of bonded labour system jg at
best a statistical projection. It is
not tantamount to actual identifica-
tion. Bonded Labour System (Aboli-
tion) Act is a Central legislation
administered by State Governments.
Statutory Committees have been for-
med at the sub-divisional and
district levels for the purpose of
assisting the local administration in
this regard.

8. National Labour Institute con-
ducted a workshop for training of
administrations ang project officers
dealing with rural devglopment in
1877 for motivating them in identifi-
cation, release and rehabilitation of
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the bonded labour, The Inititute
also ¢onducted in tbllaboration with
the Gindhi Peace Foundation, a Na-
tiohal Workshop on this subject in
November, 1977. The National Survey
is a re.sult of this collaberation, and
its prelunmary findings were releas-
ed in October, 1878.

4. A Centrally Sponsored Scheme
of Bonded Labour Rehabilitation is
undertaken during 1978-79 at a total
cost of Rs, 2 crores, half of which is
a matching grant from the Central

PEBRUARY 13, 1079
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Government to the States concerned
D:strict-wise details of these Cén-

traly Sponsored Sclieme are in the
attached statement,

5. The Ministry of Home Affuirs
has allowed age-relaxation upto 40
years to all those releagsed from bon-
ded labour system to Group C & D
posts, and for purposes of employ-
ment through employment exchang-
es, they shall be accorded priority
equal to the physically handicapped.

Statement

Statement showing State-wise Allocations

and the number of bonded labour to be benefittted

under the Centrally s ponsored Scheme during 1978-79.

8. No. Districts to be covered Central  No. of
° State Allocation Bonded
approved labour
or liketl’g to
1978-79
7 benefitted
1 2 3 4 5
Rs. lakhs
1 Andhra Pradesh 1. Medak 2. Mchboobnagar 20° 00 1,670
3. Hyderabad
2 Bihar 1. Santhal Parganas 1428 034
2, Nallanda 3. Bhagalpur
4. Monghyr
3 Karnataka 1. Chitradurga 800 441
2, Kolar 2+ 28 114
4 Kerala , Kozhikode 2-20 110
5 Madhya Pradesh . 1. Betul 2. Bastur 17* 00 850
3. Jabalpur 4. Raigarh
6 Orissa 1. Ganjam 2. Phulbany 511 915
3. Komput 4. Kalahandi
5. Mayurbhanj
7 Rajasthan Kota 14* 00 700
8 Tamil Nadu 1. Coimbatore 2, Nilgiri 5'32 268
g Uttar Pradesh Tehri Garhwal 10° 00 495
ToraL 08: 19 5,906
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*49. SHRI PIUS TIRKEY:
SHB%'AGEM' A:

"Will.the Minister o EXTERNAL

AFPAIRS be nleassd to stike:

(2) Whether a mesting was held re-
eenﬂy'betwemthe represeniatives of
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mmweﬂafwmw
of Buclaves;

(b) names of enclaves for which the
meeting was held:

(c) the number and names of per=-
sonnel who participated in the discus-
sions; and

(d) the details of the talks held
and outcome thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) No, Sir.

(b) to (d). Does not arise,

Congestion in Major Ports

*50. SHRI P. KANNAN:
SHRI C. VENUGOPAL:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the problems pased by serious
congestion in our major ports, parti-
cularly Bombay Port;

(b) the effective steps envisaged

and the nature of action already
started; and
(¢) whether Government have

taken on hand development of alter-
native port capacities?

.THE MINISTER OF STATE IN~-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) : (a) On account of
serious congestion at Bombay, & nums
ber of ships are waiting for berthing
at present. . As a result of this, there
is increase in pre-berthing detention
period of ships. Also, certain Con-
ference Lines have levied congestion

(b) With a view to improve labour
produetivity the incentive schemes re-
Inting to shore workers are being re-
#lewed in consultation with labour
Unions. Recommendations made by
Mﬁhﬂmwﬂumhmseuwmd

for implementation.
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" Important steps already taken to
relieve congestion at Bombay include
diversion of trafic to other ports, mid--
stream unloading in barges wherever
feasible, increase in the strength of
shore labour by fresh recruitment, etc.

(c) Development of port capacities is
a continuous process. Planning Com-
mission have tentatively indicated
provision of Rs. 3800 crores during
1978—83 for development and moder-
nisation of major ports. This includes
about Rs. 71 crores for development
of Bombay Port.

Implementation of Scheme to Eradi-
cate Bonded Labour

*51. SHRI CHHITUBHAI GAMIT:
SHRI K. A. RAJAN:

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to lay a statement showing:

(a) whether Union Government has
collected data regarding the perfor-
mance in implementation of the sch-
eme to eradicate bonded labour
scheme throughout the country; and

{b) if so, the details thereof, (State-
wise)?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS :
(a) The
Union Government has commenced
collecting data regarding the imple-
mentation of the Centrally Sponsored
Scheme of Bonded Labour Rehabili-
tation in 28 districts.

(b) The State-wise detalls are
awafted from the Governments con-

Invitation to Indian Doctors to work
_ in UAE

- *52. CHAUDHURY BRAHM
PRAKASH: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(2) whether It is g fact that the Unit-

ed Arab Emirates have expressed de-

sire to invite Indian doctors td work in
UAE hospitals;

(b) if s0, the full particulars of the
communication received from UAE in
this regard; and

(c) the response of the Indiun Gov-
ernment towards this request of UAE?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) to (c¢). Yes, Sh.
A delegation led by the Henlth
Minister UAE, during its visit to
Indiag in January, 1979, expressed
keenness to obtain the services of
Indian doctors and para medical per-
sonnel for working in the hospitals in
their country. owever, no specific
formal request has so far been receiv-
ed by the Government. Any such re-
quest, whenever received will be given
sympathetic consideration.

Spread of V.D,

*53 SHRI C. K. JAFFER SHARIEF:
SHRI SARAT KAR:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government have re-
ceived reports of the increasing in-
cidence of V. D. particularly in big
cities like Bombay where it is
‘alarming’ and the victims include
school going teenagers; and

(b) if so, whether Governmnt
have made efforts to contro} the VD
menace by understanding its biologi-
cal  sexual, sociological, ecological
and socio-economic aeﬁo-pntho gene-
tic aspects?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) No, 8ir, V.D. (8.T.D.) is
not a notifiable disease and us such
adequate data on the incidence of
disease in big cities like Bomhly is
not available,
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(b) A statement is laid on the table

of the Sabha indicating the steps taken
fo control the S. T. D. menance.

Statement

The following steps have been
taken for control of S, T. D.
menance: —

1. Under the Centrally sponsored
scheme of S.T.D. control, drugs are
supplied free of cost to the States/
Union Territories for the treatment of
patients suffering from S. T. D.

2. For providing better diagnostic
therapeutic

Union Teritories are imparted train-
ing at the Institute of S. T. D., Madras
and the S. T. D. Training-cum-Demon-
stration Centre, Safdarjang Hospital,
New Delhi The Government of
India pays stipend at fixed rateg to
the Medical Officers and the pare
medical staff.

3. In order to understand the epi-
demiological aspects like biological,
sexual soclological, ecological, and
S. T. D. Survey-cum-Detection team
has been established at the National
Institute of Communicable Dieases,
Delhi
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SHRI K, LAKKAFPA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether there has been de-
mand from Members of Parliament
and otherg for immediate recognition
of People’s Republic of Kampuchea
headed by Hang Samrin; and

(b) if so, the steps taken in the
matter?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) Some Members of
Parliament have made such a sugges-
tion. '

(b) Our policy is to accord recogni-
tion to a government that is in effec
tive control of a country. The situa-
tion in Kampuchea still appears to b
unsettled and we are continuing t
keep it under watch.

Amritsar Railway Station

*56. DR. BALDEV PRAKASH:
Will the Minister of RAILWAYS be
pleased to state:

'(a) whether the work to provide

a second entry to the Amritsar Rail-
way Station through the Gole Bagh
'arg.hggm;
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. (b) i not, what are the reasons for
delay; and
(¢) whether it is a fact that funds

have beeén provided in the current
year's budget to complete this work?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) to (c). The
work of providing an entry to Amrit-
sar Railway Station from Gole Bagh
side wag included in Railway’s Bud-
get 1978-79 a8 a New Work at an
estimated cost of Rs. 12.68 lacs jor
which 5 token outlay of Rs. 0.15 lacs
was provided in the current financial
year (1978-78) to make preliminary
arrangements such as preparation of
deésigng and drawings and calling for
senders etc. The work will be speed-
ed up during the next financial year
1979-80 and fundg to the tune of
Rs, 6 Jacs are being provided for this
purpose. It is expected that this
work will be completed in about 3
years time,

Loss to Railways due to Anti-reserva-
tionists agitation

.‘57{ SHRI R. V. SWAMINATHAN:

SHRI M. V. CHANDRASHE-
KHARA MURTHY:

Will the Minister uf RATLWAYS ba
pleased to state:

(a) whether it ig a fact that anti-
réservationists damaged and attacked
‘lhe railwilys, dlsmpﬁn; train gervices
in sevéral ‘parts of the Bihar State
and many other Btates glso during
the months of December, 1878 and
January, 1979;

(b) it so, the tota] dmgg caused;
{c) wh:ch are the most affected
ites;

. ) vf!}ltstepswere'bahentore-
dp the demage caused and total
benﬁhmimmlvﬁmd

(e) what steps are being takgn ‘to
protect railways from attacks?

THE MINISTER B‘!‘A‘!E
THE MINISTRY ﬁr mn.wavs
(SHRI SHRO NARAIN) (a) to (e).
Yes, it js a fact that anti-reserva-
railways, disrupting train services in
several parts of Bihar particularly,
and other States also, The tota] loss
of damage caused to the Railways
during this agitetion has been cal-
culated to the tune of Rs. 3.50 lakhs
approximately. Besides, 2 locomo-
tives and 9 coaches on North Eastern
Ruilway have badly been damaged.
These have been sent for repair,
Extent of damage to these locomo-
tives and coaches in terms of money
will be known after they are
répaired.

Bihar and Uttar Fradesh are the
States most affected in this regard.

Steps have been taken by way of
repairing and replacement of damaged
items. The expenditure involved
would be known after the repairs of
damaged items have been completed.
Following are the steps taken to
protect railways from attacks:—

1. The Railways have maintained
close liaison with State Governments
and have sought their assistance for
maintenance of law and order in rail-
way premises and on the track.

2. The State Governments have gear-
ed up their law and order machinery
to give necessary assistance to the
Railways.

3. The Border ' Secupity Force and
Central Reserve Police have also heen
placed at the disposal of the Stale
Governments for deployment on the
Railweys,

tsmﬁvanﬂwwﬂﬂmsmbe-
ing guarded by Border Security Force
and Central Reserve Police Units. .

5. State Police I8 eacorting all peis-
senger trains in the affected sections.

8. All Goods trains are being esport-
ed by the Railway Protection Force
intheaﬂactadseetiom.

Pmlmuvnhmm
are being run in affected sections,
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‘g, Cases have been registcred for
" criminal ‘acts committed on the Rail-
. ways and on the track and are
being investigated by the Police with a
view to prosecuting the culprits.

9. Minister of Railways had also
drawn the attention of Chief Minis-
ters of the affected States to the
deteriorating situation and had re-
quested for their assistance in
pringing about normalcy ipn train
operation.

Coach repair factory at Rayalseema

+58. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether ¢ survey hag been
conducted in Rayalseema to set up
a coach repair factory in that area;

(b) if so, the places surveyed; and

(c) whether any decision has been
taken in this regard?

THE MINISTER OF RAILWAYS
(PROF., MADHU DANDAVATE)):
(a) Yes, Sir.

(b) Among other places on the Sou-
thern Railway, Tirupati East in the
Rayalaseema area served by the
South-Central Railwey was also
surveyed for the purpose of setting
up the factory.

(c) Not yet.
‘Loss of Mandays

50, DR. RAMJ] SINGH: Wil the
Minisler of ' ARY AF-
FAIRS AND LABOUR be pleased to
state;

! and as a result
s iz, T
,. s .--. s : ; .

“(b) Wdps taken to remedy the
siduntion; and '

) Shattes. Goveriment foel that
T ellations sre likely to be

Ofil ‘Answers”  so

affected as a result of all round
opposition to the proposed Industrial '
Relations Bill?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
According to the available pro-
visional information, there was a
time Josz of 10.99 million mandays
due to strike in 1978.

(b) The situation is under constant
watch of the Government. The In-
dustrial Relationg Machinery both at
the Centre and in the State continued
to make efforts to minimise Work
stoppages through informal media-
tion, conciliation, adjudication or
arbitration as necessary under the
existing statutory provisions and
voluntary arrangements.

(c) No Sir, there would be ade-
quate opportunity for full considera-
tion of the Bill before its passage.

Introduction of New Rajdhani Type
Fast Express Trains

*60. SHRI K. T. KOSALRAM: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether Government have de-
cided not to introduce any more
Rajdhani type fast express trains;

(b) if so, how does Government
propose to implement itz plans to
test and introduce treing running at
speeds upto 160 kms per hour; and

(¢c) the progress and 'plans for
speeding up trains running in the

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): (a)
to (c). Yes, Sir. It has been- decided
not to introduce any more Rajdhani
tybe of traing op any other rpute, as
rélie? of overcrowding should be
given priority oyer any programme of
increasing speed of fast paspenger
darrying trains. However, Indian Rail-
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ways have increased the speeds of pas-
senger carrying trains on trunk routes
from 100 to 110 Kmph on BG and 75
to 100 Kmph on MG.

Alleged corrupt practices indulged in
by M/s. A. H Wheelers

401, SHRI VASANT SATHE: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether the Government have
received complaints regarding vari-
ous corrupt practices indulged in by
M/s. A. H. Wheelers and other
agencies. operating at different sta-
tions on a monopoly basis in the
matter of selling new journals;

(b) if so details of the complaints/
repregentations, newspaper reports
containing such allegations,

(¢) details of the charges/alle-
gations processed and action taken/
proposed against M/s. A. H. Wheelers
and other- agencies operating at diff-
erent railway stations during the
last one year; and

(d) whether Government is con-
sidering abolition of monopoly of
M/s. A. H. Wheeler & Co, on Indian
Railways?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and (b).
No. However, attention of Govern-
ment has very recently been drawn to
an article published in the January 13
issue of a Bombay English Weekly
‘Clarity’. This article mainly alleges
sale of books, magazines, priodicals,
etc. publithed by big Newspapers
group in preference to those published
by small publishers, by bookstalls at

{c) No report of any such charge

{d) No bookstal] contractor has
monopoly on the Railways. Apart
from 3 major bookstall contractors,
namely M/s. A. H. Wheeler & Co,
M/s. Gulab Singh & Sons and M/s

stalls at Railway Stations.

Bombay-Pune National Highway

402. SHRI R. K. MHALGI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state;

(a) whether it is a fact that there
is a very torturous zig-zag and steep-
graded Ghat between Khopoli and
Lonawala known gg Bor Ghat on the
Bombay Pune National Highway No.
4 and what is the length of this sec-
tion of road;

(b) whether it is a fact that there
are number of accidents and breek-
downs in this Ghat and the traffic
gets held up for hours together at
times;

(c) whether it is a fact that the
alignment plans for the new Ghat
have been approved by the Govern-
ment of India in March, 1973;

(d) what is the estimated cost of
the said project of realignment;

{e) what is the progress made by
the Government of India since its
approval upto 15th November, 1978;

and

(f) if no progress has been made
so far, the reasons thereof and the
remedieg contemplated?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SIIRI
CHAND RAM): (a) to (f). The 8 Kms
long Borghat reach of the Bombay-
Pune Road, NH.No, 4, requires we-
routing because of the existing steep
gradients and sharp curves. The
trafic no doubt is inconvenienced hy
slow speed and often by break-downs
and accidents. Alignment for the re-
routing stands approved and the lend
practically acquired. The first phase
of re-routing, for a 2 lane carriage-
thichhuﬂmﬁnd‘bmm
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. R8. 8 croves, is likely to figure, as a

permitting, in the, 1978-83 Five Year
Plan for development of National
Highways. In the meantime detailed
designs, estimateg etc,, stand more or
less, finalised.
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Shifting of Dispemsary in Mayapuri

404. SHRI SHYAMLAI. DHURVE:
Will the Ministey of HEALTH AND
FAMILY WELFARE be pleased to
refer to the reply given to Unstarred
Question No, 3809 on the 18th Decem-
ber, 1978 regarding shifting of CGHS
Dispensary, Mayapuri and state:

(a) whether it is a fact that though
two flats i.e. 4A and 4B of D Street
in Mayapuri had been allotted for the
CGHS dispensary long ago, but the
dispensary has not yet been shifted
to those flats;

(b) if so, the reasons therefor; and

(¢) by what date the dispensary is
likely to be shifted to these fiats?
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Fogt congestiens

405. SHRI MADHEVRAQ SCIN-
- DIA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it is a fact that port
congestion have resulted in hampper-
ing the import of edible oil which is
waiting berths in ship "for more than
4 months;

(b) if so, whether it is also a fact
that the prefrence for reservation of
berths in ship is given to fertilizers
and petroleum over other items in-
cluding edible oils; and

(c) if so, what steps are being
taken to bring the imported edible
oil in ships at the shortest possible
time? :

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) No edibleg oil
vessel has been waiting for berthing
for four months or more at any of the
major ports.

(b) and (c). Do not arise.
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Medical Colleges in the Country

407. SHRI ABDUL AHAD VAKIL:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleaseq to
state:

(a) the total number of medical
colleges in the couniry—details there-
of, State-wise;

(by how students are admitted
yearly; what is the total number of
doctors and their ratio vis-a -vis popu-
lation of country at present; and

(c) how many more colleges for
medical training are expected to be
opened during 1979-80 and in which
States,

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) and (b). The required
information is given in the statement
attached.

(¢) No new medical college is pro-
posed to be opened in any State im
the country during 1979-80,

Statement

{a) The total number of medical enlleges
inthe eountry is 106, 'The State-wisc break-
up of this figurc is as under :

1. Andhra Pradesh . . ]
2. Assam . . . %
3. Bihar . . . . 9
4. Delhi . . . . 4
5. Gujarat . . . 5
6. Goa . . . . 1
7. Haryana . . .. 1
e. Himachal Pradesh . . x



89  Wriften Answers

9. Jammu & Kashmir
. 10. Karnataka

11. Kerala . . ]
12. Madhya Pradesh
13. Maharashtra . . 13
14, Manipur
15. Orissa .
16. Punjab .

o - ©

17. Pondicherry .
18. Rajasthan
" 19. Tamil Nadu .
go. Uttar Pradesh
21 West Bengal . . .

ToraL

iluuouﬂﬁ-’"ﬂ"‘

(b) As per recommendations of the
‘Medical Council of India on Under-
graduate Medical Education, the Coun.
«il hag prescribed the following crite-
ia for selection of students in the me-
dical colleges:—

“The selection of gtudents to & me-
dica) college should be baseq solely
on merit of the candidate and for
determination of merit, the follow-
ing criteria be adopted uniformly
throughout the country:—

(a) In States having only one
Medical College and one Univer-
gity/Board/Examining Body con-
ducting the qualifying examina-
tion, the marks obtained at such
qualifying examination be taken
into consideration;

(b) In States, having more tham
one university/board/examining
body conducting the qualifying
examination (or where there are
more than one medical college
under the administrative control
of one authority), a competitive
entrance examination should be
held so as to achieve a uniform
evaluation due to the varlation on
the standard of qualifylng sxami-
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nationg conducted by dierent agen.
cies.

(c) Where there are more than!
one college in a State and only
one university/board conducting
the qualifying examination then a -
joint selection board be constitut-
ed for all the colleges.

(d) A competitive entrance exa-
mination is absolutely necessary in
the case of institutions of all—
India character,

(e) To be eligible for competitive
entrance examination candidate
must have passed anv of the qua-
lifying examination ag enumerated
under the head-note “Admission

to Medical Course.” :

Provided that a candidate who has
appeared in a qualifying examination,
the result of which has not been dec-
lared, may be provisionally allowed
to take up the competitive entrance
examination and in case of his selec-
tion for admission to medical course he
shall not be admitteq thereto unless
in the meanwhile he has passed the
qualifying examination.”

As per Indian Medical Register,
225756 doctors are registered upto
December, 1877. The doctor popula-
tion ratio based on this figure comes
to 1:3135 at the end of 1977 though
ratio of economically active doctors is
estimated to be 1.3730 taking into ac-
count the attrition rue to migration.
retirement, death, ete.
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Strikes by Railway Employees

409. SHRI BHAGAT RAM: Will the
Minister of RAILWAYS be pleased to
state:

(a) the number and duration of
strikes dquring the last one year by
the railway employees and the causes
of strikes in different cases; and

(b) the steps taken by Govern-
ment before and after the strike and
actions taken to redress their grie-
vances?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEQ NARAIN): (a) and
(b). There was no strike as such dur-
ing the period in question, but there
were stoppages of work of minor na-
ture by different categorie: of wor-
kers, Talks were held with the wor-
kers’ unions on their grievances and
action taken to redress them as far
as possible within the resources
uvailable.

Chemica) analysis of beverage under
Prevention of Food Adulteration Act

410. SHRT MANOHAR LAL: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that under
Prevention of Food Adulteration Act/

" PHALGUNA 8, 1900 (SAKA)
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Rules fruit beverage of fruit drink
must have 5 per cent fruit juice;

(b) whether it is possible through
chemical analysis to determine whe-
ther 5 per cent juice is present or
not; and

(c) if not, how does Ministry en.
sure that 5 per cent juice is added in
a fruit drink?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Under the Prevention of
Food Adulteration Act a fruit beverage
or fruit drink must contain not less
than five per cent fruit juice weight
by weight.

(b) It is possible to determine the
fruit juice content chemical analysis,

(c) Does not arise.
Trains Cancelleg on Western Railway

411. SHRI F. P. GAEKWAD: Wil
the Minister of RAILWAYS be pleased
to state:

(a) whether several traing in Sau-
rashtra and on Ahmedabad-Mehsana
and Anand-Cambay sections of the
Western Railway have been suspend-
ed due to the shortage of coal;

(b) if so, the number and names
of trains suspended and the date of
their suspension; and

(c) when is the situation likely to
improve?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Yes.

(b) A statement is attached,

(c) The cancelled trains will he
restored as soon as adequate loco coal
stock is built up. A close liaison is
being maintained with the Ministry of
Energy and the coal producing authori-
ties s0 as to incresse the availability
of steam coal for the Railways. Of
late, the supply position is showing an
improvement,
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81, No. Train No. Cancelled between Date of
' cancella-
tion
Matre Gauge
1 64 Dn./63 Up Mixed . Disa-Palanpur 28-6-78
2 142 Dn.jig1 Up Passenger Mahesana-Taranga Bill 18-12-78
3 114 Dnf113 Up Passenger . Mahcsana-Patan 28-6-78
4 92 Dnjg1 Up Fast Passenger , Ahmedabad-Mahesana 28-6-78
5 416 Dn/g15 Up Passenger Wankaner Morbi 28-6-78
6 144 Dnf143 Up Patan-Kakosi Metrana Raod , 22-6-78
7 306 Dn/3o5 Up Dhasa-Mahuva 16-7-78
8 358 Dn/357 Up Mixed Khijadiya-Dhari 28-6-78
9 1378 Dn/g77 Up Passenger Shapur-Saradiaya g-7-78
10 368 Dn/367 Up Passenger Kunkavav-Bagasra 28-6-78
Regulation of advertising under CLW.T.C.
Prevention of Food Adulteration
"Act/Rules 413. SHRI ROBIN SEN: Will the

412. SHRI SURENDRA BIKRAM:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) does Prevention of Food Adul-
teration Act/Rules have authority to
regulate advertising;

(b) if so, under what clause; and

(e} if not, what does Government
intend to do to ensure that no false
advertising takeg place?

THE MINISTER OF HEALTH AND
FAMILY WELFARE SHRI RABI
RAY): (a) Presumably the Honour-
able Memher wants to know whether
under the Prevention of Food Adul-
teration Act action can be taken
against misleading advertisements.
If so, the answer is ‘Yes, Sir.”

(b) Clause (i) (a) and (ix) (e) of
section 2 of the Prevention of Food
Adulteration Act.

(¢c) Does not arise,

Minister of SHIPPING AND TRANS-
PORT be pleased to state.

(a) whether the Central Inland
Water Transport Corporation is hav-
ing lot of landed property in Assam
and West Bengal which is not put to
proper use;

(b) if so, the approximate valua-
tion; and

(c) whether Government is consi-
dering to dispose of these properties
in order to raise resources for this
corporation?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Some *proper-
ties pertaining to the Corporation in
Assam and West Bengal are surplus
to their requirements.

(b) Present valuation of such pro-
perties is not known. '

' (c) The Board of Directors of the
Corporation in their 75th meeting held
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on 19-1-79 decided that properties sur.
plus to requirements of the Corporation
and having no possibilities of their
use even in fujure gshould be disposed
of after their valueg have been asses-
sed by recognised valuers. The Board
also decided that some properties pre-
sently not in use but having possibi-
lity of being utilised in future consi-
dering Corporation’s business may not
be dispose@ of but be leased out for
the time being. All properties of the
Corporation in West Bengal and in
Assam are hypothecated to President
of India and State Bank of India
Hence sale proceeds of surplus proper-
ties will have to be utiliseq for repay-
ment of loan from the Govt. of India/
State Bank of India and will not help
raising resources of the Corporation.

National Permits for Scheduled Castes

414 SHRI A, MURUGESAN: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that there
is no reservation for Scheduled Castes/
Scheduled Tribes in issuing national
permits and if so, why;

(b) the State-wise details if per-
wmits were issued to Scheduled Castes/
Scheduled Tribes; and

(c) is it also a fact that there is
no directive from the Government of
India to the State Governments to
adopt a uniform policy on the above
and if already issued, the details
thereof?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (c). No, Sir,
The Motor Vehicle; Act, 1839 has
been amended by the Motor Vehi-
cles (Amendment) Act 1978 to pro-
vide reservation of certain precen-
tage of public carriers’ permitg includ-
ing National Permits for the Scheduled
Lastes and Scheduled Tribes. These
Provisions have been brought into
force with effect from 16-1-1079.

4113 LS.—3,
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The reservation of permits shall
be in the same ratio as in the case
of appointments made by direct rec=
ruitment to public services in the
State. The State Governments/Union
Territory Administrations have been
requested to take action immediately
for implementation of these provi-
sions.

(b). Information asked for is not
available as there was previously no
column in the application for the per-
mits, requiring the applicant to indi~
cate whether he belongs to z Schedul--
ed Caste/Scheduled Tribe or not.
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Discussions held with Burmese leaders

416, SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether he has visiteq Burma
in the month of January, 1979, and
had discussion with the various lea-
ders of that country: and :

(b) if so, what is the outcome of
the visit?
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THE Mms'mn OF BSTATE IN
%m: MINISTRY OF EXTERNAL AF-
“FAIRS (SHRI SAMARENDRA KUN-
- ﬁUJ (a) 1 visitedq Burma in January
and met a number of leaders there.

{(b) The \wvisit . was in connection
with the “India Week” organised by
the Embassy in Rangoon. Neverthe-
‘less, opportunity was taken to have
discussiong with the Burmese leaders
‘on * international and bilateral rela-
fions. The visit has helped to further
strengthen Indo-Burmese relations,

Lalitpur-Satna Rallway line

417. SHRI S, S. DAS: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the feasibility survey
for Lalitpur-Satna Railway line had
been included in the current year's
railway budget;

(b) if the survey has not started
yet when it is likely to begin ana
when it is expacfed to be completed:
and |

(c) whethey Government consi-
dered the relaxation of norms for
- construction of new railway lines in
backward areas?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN). (a) Yes.

(b) Survey work was gtaried in
October 1978 and is expected to be
completed by early 1980.

- {e) National Transport Policy Com-
mittee is currently poing into the
Question of criteria to be adopted for

. ‘mew lines in backward areas and then

. lnancing policy in this regaerd will be
‘dowp on receipt of the recom-
B mendsﬁons of this Committee.
‘lllohor sambhalpur lmlwu Hne
'418. SHRI PABITRA MOHAN PRA-

DHAN: Will the Minister of RAIL~

" "WA¥S-be pleased to state;

. {(a) whither any amount of mmy
: ms been sanctioned for survey of a
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'mwraﬂway li.nk between 'I.‘alr.her

and Sambhalpur in Orissa State in
s' E’ mﬂway; ' 0 s

t

(b) the amount sanctioned;

(c) the headquarters located for the
purpose of survey;

(d) the amount spent till Decem-
ber, 1978;

(e) the approximate length i the
Railway link;

(f) the approximate expendit'.ire
to be incurred for each Km.; and

(g) tha time when the survey work
will, be completed?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) to (e)
and (g). Survey for the 170 Kms, long
new rail link between Talcher and
Samhalpur wa ssanctioned at the
cost of Rs, 9.36 lakhs in March 1978.
The survey is being conducted under
the control of the Chief Engineer
(Construction) South Eastern Rail-
way, Bilaspur and is expected to be
completed by December, 1978. Appro-
ximate expenditure upto December,
1978 is Rs. 2 lakhs.

(f). Expenditure per kilometre of
line surveyed will be known only on
completion of survey.

TR el ¥ e
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‘Construction of New Pucca ro2ds
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420. SHRI L, L. KAPOOR: Will the
Mlnis‘;er of SIIIPPING AND TRANS-
PORT be pleascd to state:

(a) the total amount spent out of
Road Development Fund in each State
for construction of New Pucca roads;

(b) how much was spent in back-
ward areas of each State: and

~ (c) how much was spent in laying
feeder road; in rural areas State-
wise?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) to (c¢). Presum-
ably, the Member is referring to the
Central Road Fund. Works costing
about Rs. 38.73 crores were approved
from this source since the Vih Plan
wvering construction of new roads
and bridges and improvement of exist-
g roads; These {ncluded inter-alia
spproximately works costing Rs. 7.50
CPOres pertaining 10 new pucca roads
 imttuding about Ra, 233 crores for
Bt #h backward areas and about Rs.

178 crores for feeder roady i u‘
areas etc. Rs. 29.24 crores are estimat- -
ed to have been spent so far on these
works costing Rs. 39.73 crores and
also on other works already in prog-
ress. Attached statement shows the
State-wise break-up of Rs. 39.73
crores,

Statement
Sl Name of State Total cmt of
No. approvrd u.uce
5th Plan
1 2 -"“‘;
Rs,
1. Andhra Pradesh . 120,47,115
2. Assam 177,79,597
3. Bihar® . . 109,52,050
4. Maharashtra 488,80,440
5. Gujarat 290,78,960
6. Madhya Pradesh . 180,55,300
5. TamilNadu 348,65,784
8. Orissa 70,00,500
g. Punjab . s . 382,61,200
10. Uttar Pradesh 1091,24,437
11. West Bengal 183,06,814
12. Rajasthan 201,27,400
13. Kerala 157,68,668
14. Karnataka 259,68,900
15. Jammu & Kashmir 27,22,@0
16. Delhi 361,54,%70
17 Himackxi Pradesh . 86,15,000
18, Manipur 37,80,000
19. Tripura . . . 29,62‘,&00'.
20. Chandigarh
ar. Haryana . . . 150,25,000
- 22. Meghalaya . . 8,75,000 .
28. .Na'g lmd . 6,323,900 -
- %4 Goa . .- 62,635,752

: m.ys,sr,m
S,W'ﬁ--ss-'iamm- B w
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Derallment of Delhi-Howrah Delux
Train

421, SHRI RUDOLPH RODRIGUES:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there was a derail-
ment of the Delhi-Howrah Delux
train on 15-1-79 just outside or after
Asansol;

(b) what were the factors causing
this derailment; ang

(¢) what action, if any has been
taken against those found responsi-
ble for this accident?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Yes.

{b) According to the finding of the
inquiry committee, the deraliment was
due to failure of railway staff,

(¢) The-rcport of enquiry com-
mittee is under examination. Suitable
action wil] be taken against the staff
finally held responsible,

Conference on Mines Safety

422. SHR] SHANKERSINHJI VAG-
HELA: Will the Minister of PARLIA-
MENTARY AFFAIRS AND LABOUR
be pleased to state:

(a) whether a conference on mires
_ safety has held in January in Delhi.

(by if so, the main recommenda-
tions of the conference; and

(¢) the steps being taken to
amend the Mineg Safety Act m view
of the recommendations of this con-
ference?

THE MINISTER OF PARLIAMEN-
TARY AFFATRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
and (b). The fourth Conference on
Safety in mines was held in New
Delhi .on the 24th December, 1978.
Ag the discussions on the items of
agenda could not be concluded, it was

FEBRUARY 22, 1979
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decided to hold the next session of
the conference at a future date, The
conference did not make any recom-
mendations. .

(c) Does not arise.
Shortage of conductors and attendants

423 SHRI VIJAY KUMAR N. PA-
TIL: Will the Minister of RAILWAYS
be pleased to state:

(a) whether there is being felt a
shoriage of conductors and atten-
dants in Central Railway during the
last six months; and

(b) if so, what steps Government
propose 1o iuke to make up the
shortage?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR] SHEO NARAIN): (a) Yes.

(b) Proposals for creation of addi-
tional posis to cover the shortage have
been initiated.

Restoring 131/132 J. J. Express a8
Super Fast Express

424, SHRIMAT] PARVATHI KRI-
SHNAN: Will the Minister of RAIL~
WAYS be pleased to state:

(a) whether he is aware that since
the change of 131/132 J. J. Express
from a Super Fast Expresg into an
ordinary express, the punctnalily of
the train has gone down. maintenance
of the coaches is neglected ani ser-
vice has deteriorated;

(b) if so, whether the question of
restoring the train into a super fast
train will pe considered early; and

(c) if so, the details?

THE MINISTER OF STATE N
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) On ‘he
basis o freview of surcharge on vari-
ous trains the surcharge on 131/132
Mangalore-Nizamuddin Jayanti Janata
Express was withdrawn from 1-4-78.
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Analysis of its performance hefore and
after 1-4-78 has shown that this has
not affected its punctuality or 1ts main«
tenance. The puncuality of this train
has been affectegd during October, 1978
to January 1979 due to public and staff
agitalions, rains and on account of ad-
ditional stoppages given in Olavakkot
Division to compensate for the cancel-
led services. There is also no change
in the maintenance practiceg to war-
rant any deterioration. The Concern-
ed Railway has been instructed to
carry out frequent surprise checks n
order to improve the condition of the
coaches,

(b) No

(c) Does not arise.

Arms purchase by Pakistan

425. SHRI KANWAR LAL GUPTA:
SHRI R. MOHANARANGAM:

Wili the Minister of EXTERNAL
AFFAIRS be pleasedq to state:

{a) whether it is g fact that Pakis-
tan has purchased sophisticated arms
from different countries;

(b if so, the details thereof;

(c) is it a fact that even the
United States have agreed to supply
arms to Pakistan:

(d) if so, the details of arms which
are likely to be given to Pakistan;

(e) is it. also a fact that China has
also purchased sophisticated arms
from the world market;

(f) what specific steps Government
have taken to meet thig situation;

(g) is it a fact that we have not
increased our expenditure on the
burchase of sophisticated arms; and

(h) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
to (d). Government have information
regarding acquisition of military hard-
ware and equipment by Pakistan from
various countries but it is not consi-
dered expedient in Publie interast to
furnish the details. Government are
aware that U.S, Government have con-
veyed to Pakistan itg willingness to
sell military equipment which includes
nava] vessels tanks and aircraft,

(e) we have seen reports to this ef-
fect.

(f) All relevant developments inclu-
ding the build-up of military capabi-
lity in our neighbourhooq are taken
note of in planning our defence pre-
paredness measures.

(g) Within the constrainis -f our re-
sources, every effort is being made to
equip our armed forces to the extent
necessary for our defence prepared-
ness.

(h) Doeg not arise.
D.T.C,

426. SHR1 HALIMUDDIN AHMED:
Will the Minister of SHIPPING AND
TRANSPORT be pleased tg refer to
the reply given tfo Unstarreq Question
No. 2568 on the 6th December 1878
regarding D.T.C. Route No. 320 and
state:

(a) whether survey has been con-
ducted and if so, the details thereof:

(b) whether any bus has been pro-
vided from Radheypuri Bus Stop for
Route No. 320 between 9.00 AM, to
9.15 AM.; and

(c) if not, the reasons in details
trer=0f?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM); (a) Yes, Sir. A sur-
vey has been conducted to asgess the
requirements of Sservices; on Route
No. 320. The survey hasg revealed
that the  existing services on
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the whole are adeguate. However,
some difficulty js being experienced
. in the passengers who have to board

the buses from the stops falling bet-:

ween Shahdara and Shakarpur due
to the rush of office-goers,

(b) An additional trip has been pro-
vided at 0905 AM. from Swaran Tal-
kies which also cover Radheypun on
route No. 320 w.ef. 19-2-1979.

(c) Does not arise.
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Conversion of BDR Railways of Eas-
. tern Railway

428, SHRI RAJ KRISHNA DAWN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government are con-
gidering it justiied and essential to
convert Bankura Damodar River Rail-
way of Eastern Railway from metre
gauge to broad gauge;

(b) if so, whether any time schedule
has been planned for this work; and

(¢) the tota] goods in metric tonnes
carried and the total number of rail-
way wagons thus used for transporting
the goods to and from Bombay Ports
for West Bengal in the financial year
1977-78 and the total revenue thus
earned by Railways for this transpor-
tation?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRY
SHEO NARAN): (a) end (b). Ban-
kura Damodar is a private narrow
gauge railway line worker by is
Indian Government Railways. There
is no proposa] at present for taking
over the line or coverting it to metre
or broad gauge -

(), The ioformation is not avaik
able as loading statistics are not main-
talneq statewise, |
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Doctors Serving in Rural Areas

429. SHRI G, Y. KRISHNAN: Wwill
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state:

(a) whether Government is in g
position to state the number of Doc-
tors, State-wise serving in the Rural
Areas as on 31st December, 1978; and

(b) what ig the number of Doctors
wha could not get jobs after receiving

Diploma during the last two years, '
State-wise?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) No, Sir, The requisite in-
formation is being collected,

(b) On the basis of available infor-
mation, 10212 medical graduates and
619 post-graduates in medicine appear-
ed on the live register of Employ-
ment Exchanges at the end of 30th
June, 1978. State-wise detailg are
contained in the annexed statement.

- Statement
No.of Midical Gradustes & Post Graduales on the Live Registers of Employment Exchanges at the end o
30-6-78 of 309-1
States Graduates Post- Total
in Graduates
Medicine in
Medicine

1 Andhra Pradesh 2516 63 2579
2 Assam . 51 . 51
3 Bihar 669 82 751
4 Gujarat 163 2 165
5 Haryana 375 18 303
6 Himachal Pradesh . . 3 3
7 Jammu & Kashmir . 3 3
8 Kamataka . 723 2 725
9 Kerala . 555 s 558
10 Madhya Pradesh 682 44 726
11 Maharashtra 854 82 386
12 mnipl.lr . . . . . 1 . T
13 Meghalaya . . . . . .
14 Nagaland . . . . . e ..

16 Punjab .. .. 109 . 109
17 Rajasthan . . . 214 6 200
18 Sikkim . . . . . b4 *  4No ex-
19 TanulNudu . . . . . . 1817 29 1346
20 Tripura . . . 3 . . 3
g1 Uttar Pradesh |, 18 . 4 ‘832

22 West Bengal . . . .
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1 2 3 4
U.T.S.
23 A. & N. Islands . . 1 1
24 Arunachal Pradesh . . | . . .
25 Chandigarh . . . . . . 174 2 176
26 Dadra & Nagar Haveli
27 Delhi 1273 308 1581
28 Goa 142 3 145
29 Lakshadweep . . 6 6
30 Pondicherry . 63 e 63
31 Mizoram . . .
32 Central Emp. Exchange R
All India Total 10212 619 10831

*No Employment Exchange is funetioning in these States/UTs.

NOTE:—1. Exclude ﬁﬁures in respect of University Fmpleyn.ent irfomaticn ard Guicsrce v u

Except for Delhi and Maharashtra.

2. Allthe job-seckers on the live register of Fmpleyment Fxcharge are net rccessarily vrem-
ployed assome employed persons also may register with  the  «xcherge  fur furthes

em Joyment.

Monthly/Season Tickets issued from
Asaoti Station

430. SHRI PIUS TIRKEY: Will the
Minister of RAILWAYS be pleased to
state:

(a) the total number of monthly/
season tickets issued during 1978 from
the Asaoti Station of Central Railway
for going to different stations towards

Delhi, station-wise

(b) the total number of Monthly/
Season tickets required to stop a
Janta Mail Train on a station;

(¢) whether Government will consi-
der the stoppage of Bombay Janta
mpreu train at Asaoti Station of

'bex' of tickets, monthly/season tickets
issued from there, repeated requests
from the passengers and the daily
chain pulllng of that train at the sta-
to avold unnecessary

E

harassment to the public going to other
stations; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Total
number of Monthly Season Tickets
issued during 1978 from Asaoti Sta-
tion igs as follows:—

For Ballabhgarh . . 828
For Faridabad . . ary1
For New Delhi . . 8329

(b) the stoppage of fast train at a
particular station is determined on
the basis of sale of long distance
tickets; character of the train con~
cerned; & availability of other train:
services for both short and long dis~
tances; etec.

(c) end (d). The request has not
been found justified. _
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Amalgamation of Mughul Lineg Ltd.
with Shipping Corporation of India

431. DR. VASANT KUMAR PAN-
DIT; Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it is g fact that a Com-
mittee hag been appointed to go into
the question of amalgamation or other-
wise of Mughul Line Litd. with Ship-
ping Corporation of India;

(b) if so, has Committee given its
report; and

(¢) what are the main recommen-
jations of the Committee and what
decisions has Government taken on
those recommendations?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIFPING AND TRANSPORT (SHRI
CHAND RAM): (a) Yes, Sir.

(b) No, Sir.
(¢) Does not arise.

FOA-LTARYY BT T

432 st WYt swIE@ : W W@ HEr
g Iam N gur w4 fw

(%) ®1 waa-Te@mI Wige W)
af 1976 ® AP F qewrEm ¥ I oY §,

afr & aR & faawr s@r §; ik

(@) =1 wifewr orgz WR oo WO
TN §TET W3 Y o goee & @

e
1

3
055 1%
13347

ai’
wy w
i3
EEE
1237
373

fiw Ty g wt & wE of
AT § FR B ®E IR T
wTeE WA WA wY fredt wwrc o fafir-
fee fafs sgear wf o ot 1 &fwr
FET W1 F2 e A9 gu SR B
TR, &9 # ¥ 3w W, wiew
wuria® agrET & ¥ § swer sy fey 6§
sgm Hr g g o+ 1976-77 2 F
9,490,000 TU¥ * W WIT 1977-78F

8,19,146.52 ¥T& ¥ TH W WIEOH
e wY fRar T ur

Death of Cattle in Rajhans Special
Train

433. SHRI KUSUMA KRISHNA
MURTHY: Will the Minister of
RAILWAYS be pleased to state:

(a) the number of cattle that died
in the Rajhans special train; and

(b) the reasong therefor and the
action taken against the concerned
officials?

THE MINISTER OF STATE 1IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) One
calf is reported to have died at
Shakurbasti.

(b) 11 wagons of livestock were re-
ceived by Dn. Rajhans Special on
8.1.1979 at Shakurbasti. Out of these,
4 wagons were booked from Feroze-
pur to Chunar and 7 from Rampura
Phul to Varanasi. The pocket labels,
however, showed their destinations as
Buxar and Sealdah. After investiga-
tions since a case of forgery of Rail-
way Receipts and change of pocket
labels was suspected and as outsiders
were also suspected to have been in-
volved, an F.LR, was lodged with the
police on 12.1,1978. The police’ autho-
ritles completed the investigations
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and the wagons were immediately al-
lowed by them to be despatched on
13.1.1979. The question of death on
account of starvation or for want of
water should not arise as adequate
water arrangements exist at Shakur-
basti and the owners were travelling
in the wagons to look after the cattle.

Ban on Sikhs’ Entry into Saudi Arabia

434, SHRI BALWANT SINGH
RAMOOWALIA: Will the Minister
of EXTERNAL AFFAIRS be pleased
to refer. to the reply given to Un-
starred Question No. 465 on the
21st December, 1978 re: ban on
the visas for Sikhs visiting Saudi
Arabia and state:

(a) what is the latest position of
his efforts to get the ban on the entry
of Sikhs in Saudi Arabia scrapped;
and

(b) whether the Industry Minister
-during his recent visit to Saudi Arabia
as g special emissary of the Prime
Minister also took up the matter with
‘the Saudi Arabia Government and if
8o, the outcome thereof?

THE MINISTER OF STATE IN
‘THE MINISTRY OF EXTERNAL
.AFFAIRS (SHRI SAMARENDRA
"KUNDU) : (a) The ban on the entry
‘of Sikhs in Saudi Arabia has not
‘'yet been removed. The Government
‘of India is continuously pursuing the
‘matter at all levels with the Saudi
-authorities.

(b) Yes, Sir. The Minister of Indus.
try took up the matter with the Saudi
Deputy Prime Minister & Crown
Prince during his recent visit to Saudi
Arabla when he went as a Special
Emissary of the Prime Minister. It
is hoped that the ban on the entry of
Sikhs in Saudi Arabia will be remov-
ed 'in the near future, ’
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Railway Sponsored Tours of Corres-
pondentg

435. DR. BAPU' KALDATE: Will
the Minister of RAILWAYS be pleas~
ed to state;

(a) whether it is g fact that Rail-
ways have been arranging tours for
the correspondents all over the coun-
try;

(b) if so, how many guch fours were
arranged during the year 1978;

(c) the names of the correspondents
invited and participated in these tours;
and

(d) the criterion laig down for the
selection of con:espondents?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) : (a) Yes.

(b) 30 conducted Press Party tours
were arranged during 1978.

(c) A list of the correspondents
who participated in the tours ig given
in the Statement laid on the Table of
the House. [Placed in Library. See
No. LT—3310/79]

(d) The selection of the correspon-
dents normally depends on the nature
of the project to be shown and the
purpose of the press party. If the
intention of organising the press party
is to ensure regional coverage of the
project, then a newspaper from each
of the regional languages and the
news agencies of the area are selected
by turn. However, if national co-
verage is required, representatives of
the national press are invited.

The invitation is normally sent to
the Editor requesting him to spare a
correspondent siccredited with the
Central or the State Governments to
join the Press party. The Editor is
also requested to make available =
correspondent who is familiar with
the Railways or who covers the Reil-
ways for his newspaper/journal’ "
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The. invitations are extended to the
Editors by the Railways in consulta-
tion with Press Information Bureau
of the Minisiry qf Information and
Broadcasting, Government of India.
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Transport of Coal, Cement, etc.

437. SHRI K, MAYATHEVAR:
SHRI R. KOLANTHAIVELU:
SHRI A. BALAPAJANOR;

Will the Minister of RAILWAYS
be pleased to state:

(a) the precise progress made dur-
ing the last twelve months over acute
short comings in transport of coal,
cement, etc; and

(b) the exact nature of the con-
straints noticed, so far, and the reme~
dial action taken for securing a more
satisfactory performance?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). Loading of Revenue Earning

eyeey Y & fafeety dix dxg et Trafic under Broad Commodity-
® winfai 5 g adar e gfar group during 12 months period from
«® gt W & arR & gfrar §0 January, 1878 to December, 1978, as
compared with the loading in the cor-
w) "t (¥) gg =gqeqr IR W responding period of the previous year
w # wraTe X o o7 fF xd ig given below:—
(Figures in million tonnes)
| e
an .
Gommodil:y —id ] me‘rnm
1977 1978 column’e
Increase
(+)
(~)
H] 2 ] 4
x. Coal
(s) Goal for steel Plants . . . 15°53 14°64 —o8g
_ (5) Coal for washeries . . 797 756 —org1

e
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1 2 8 4
- S—

(c) Coal for other consumers 4653 4343 311

(d) Coal total . . . . . 7003 65° 62 —4* 41
2. Raw materials to steel plants 22'65 21°41 —1°24.
Pig Iron and finished stecl fromn steel plants 931 843 —0°88
4 Iron ore for export 1039 10° 47 +o08.
5. Cement c e e e 13'69 1274  —0'95
6. Foodgrains 20° 07 1707 3+ 00
7. Fertilizers . . . 802 8-64 -+ 062
8. POL . . . . . . . 13' 04 14° 09 +1-05
9. Other goods . . . . 46'42 44 €5 —2'07
10. Total Revenue earning traffic 213 62 202° 82 —10- 8o

It will be observed from the above
quoted figures that the loading of
revenue earning traffic in various
commodity-groups during 12 month
period from January, 1878 to Decem-
ber, 78 was 202.82 million tonnes
against the loading of 213.62 million
tonnes in the corresponding period of
the previous year ie. 10.80 million
tonnes less. The loading during 1978
was adversely affected due to the
following factors:—

(i) The strike in the Singarenl
collieries during April and May,
1978.

(ii) Heavy rains and floods in the
Northern and Eastern Sectors which
resulted in-breaches, hill slips and
sinkage of track during August, Sep-
tember and October, 1978.

(iii) Inadequate availability of
raw coal for washeries from almost
April 1978 which is continuing even
today particularly in Bhojudih
sphere.

(iv) Drop in availability of coal,
particularly steam coal, in Raniganj

field fiom April 1978. Besides direc-
ly affecting loading of coal from
this field it also resulted in cancella-
tion of large number of short dis-
tance goods services on all Railways
with a very scrious adverse effect
on wagon turnround. This situation
is still persisting.

(v) Drop in export of iron ore
because of lack of demand.

(vi) Drop in loading of raw mate-
rials to steel plants in July due to
labour problems which hit the mines.
at Tadapodra, power failure in Kiri-
buru, mechanical break-down and
power failure in Howrah mines,
mechanical breakdown at Bolani,
inability of Durgapur Steel Plant to
accept traffic freely.

(vii) Agitation in Bihar against
the job reservation policy of the
State Government during April,
May, November and December 1978,

(viii) Public agitation in the
Marathwada area during July and
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August, 1978 and various other
bandhs like Bombay bundh on
24.12,78, Assam bundh on 12.12.78,
Bengal bundh on 22.12.78 etc.

(ix) Strike in Bombay Port for
about a month from 159.78 to
18.10.78. followed by strike in all
ports from 15.11.78 to 20.11.78,

(x) Staff agitations at various
places, particularly on Southern,
Northeast Frontier and Eastern
Railways.

(xi) Increased load of traffic
consequent upon hcavy imports of
cement and fertilizers through
minor ports due to the poor perfor-
mance of Bombay, Madras and
Calcutta ports.

(xii) Excessive load-sheeding and
power supply failure in Bengal and
Bihar arcas in June, July and Au-
gust 1978.

(xiii) Heavy rains in Southern
India affected loading and unloading
operations on Southern Railway
during November and Decembey 1978.

(xiv) Violant agitations in certain
parts of the country, consequent
upon imprisonment of Smt. Indira
Gandhi, which affected operation
advesely, on Southern and South
Central Railways.

(xv) Immobilisation of a large
number of wagons due ifo unhealthy
trade practices such as slow releases
of loade wagons non-removal of
consignments from goods sheeds, uti-
lising wagons as storage.

Every endeavour is being made to
maintain uninterrupted movement of
goods traffic all over the country by
the Indian Railways.

Need of Wagons

438, SHRI C. N. VISVANATHAN:
‘Will the Minister of RAILWAYS te
Pleaseq to state:

(a) the precise extent of shortage
©of wagong and wagons to cope with

the expanding economic needg of the
country;

(b) the number of additional wa-
gons introduced during last twelve
months; and

(¢) the number and value of
wagons imported or proposed to be
imported?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRf SHEO NARAIN): (a) to (¢).
Augmentation of the wagon fleet is
being arranged by Railways within
the available resources keeping in
view the anticipated trafic demands.
In the past one year ending January,
1979, a total of 10395 wagons, in terms
of 4-wheelers., have been manufac-
tured. Of theze, none was imported
from abroad nor are there any pro-
posals under consideration for import
of wagons.

Veneral Diseases

439. SHRI S. R. REDDY: Will the
Minister of HEALTH AND FAMILY

WELFARE be pleased to state:

(a) whether Government are aware
that sexually transmitted diseases
particularly gonoirhoea and syphilis,
are spreading in the country like
wildfire, despite the advances in anti-
biotic thereby; and

(b) whether any conference of
Medical aspects of Human Sexuality
has also taken place in this regard
and if so, the details regarding its
findings and the reaction of Govern-
ment thereon?

THE MNISTER OF HEALTH AND
FAMLY WELFARE (SHRI RABI
ROY): (a) Sexually transmitted
diseases are not notifiable diseases.
Hence data ovailable regarding the
number of patients suffering from such
diseages is inadequate, - Hpwever, re-
ports received from the S.T.D. clinjica
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established in the country shows a
rising patern in the number of
tients of syphilis and gonorrhoea.

Though antibioijc therapy has help-
ed in the treatment of sexually trans-
mitted diseases, all patients suffering
from such diseases do not always
come for diagnosis and trcatment to
the 5.T.D. elinics.

The following Conferences have
been held to consider medical aspects
of S.T.D.

1, The first WHO-Government of
India Workshon on Soxually Trans-
mitted Diszases was held on 8th, 9th
and 10th December, 1978 at Hydera-
bad. Emgphasis was laid for mesting
the diagnostic awnd therapeutic ser-
vices at the S.'T.D. clinics. It was also
impressed that more ST.D. clinics
sheuld be nnencd in the trital, back-
ward and indusirial aveas. A working
group alse drew ocut a uniform pat-
tern of treatment for varions diseases
belonging to the S.T.D. group.

2. The Indian Association far the
Study of 3. T.D. »ald its 2:d Annual
Conference for the study of sexually
transmitted discascs from 10th to
12th February, 1579 at New Delhi.
Besides represontatives  from India,
representatives  from UK., Brazil,
Japan and East Germany algo partici-
pated. This Conlerence alzo impres-
sed on the opening of more S.T.D.
clinics in the country and for the
improvement of health education in
regard to the S.T.D.

3. A conference was held under the
auspices of Association of Social
Health in India from 8th—11th Novem-
ber, 1978 at New Delhi. One of the
gcientific sessions of this Conference
‘was devoteq primarily to the oreven-
_tion and control of sexually transmit-
ted diseases.

The recommendations of the above
conferences shall be examined by
‘Government, when received.
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Damage to D.T.C. buses by Violence

440. SHRI ISHWAR CHAUDHRY:
Will tha Minister of SHIPPING
AND TRANSPORT he pleased to stute
the details regarding the damage done
to the D.T.C. buses during the iast
two years by violence etc, by stud:its
and other ections of the community in
Delhi?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(STIRI CHAND RAM):

349 buses of the Corporation were
damaged and 8 burnt by students and
other secliong of the coramunity dur-
ing their agitations during the years
1977 and 1978. Tho Corporation suf-
fored direct loss of about Rs. 15 lakhs
due to these,
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Supuly of wagons for lifting of Salt
from Surendramagar District in
Saurashtira

442, PROF. P. G. MAVALANITAR:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that sup-
ply of wagons, for lifting the sall
from Kharaghoda-Patadi regions of
Surendranagar District ipn Saurash-
tra, in recent months, has been
erratie, jrregular and inadequate;

(b) if so, whether Government
have taken any effective steps to
improve the situation and if so, with
what results; and

(¢) whether Government agre aware
that widespreag and large scale cor-
ruption prevails in thiz; matter of
allotments of wagons in different
parts of the country and if so, what
prompt and remedial action is taken
to root out such corruption?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(RATT SITEO NARAIN) (a) and (b):
No. The lonling af =a-lt during
the period from April 1978 to January
1979 was 149831 «wagons at FKhara-
ghoda and 1530% at Patri as compared
to 14,217 and 1373} wagons respectively
during the correswonding period of
1977-78, and was thus more.

(c) No.

Submission of Report by Committee
on Workers’ Participation in

Management

443. SHRI K. RAMAMURTHY:
SHRI SHANKAR SINGHJI
VAGHELA:
Wil; the Minister of PARLTAMEN-
TARY AFFAIRS AND LABOUR
be pleased to state:
(a) whether the Tripartite Com-
mittee get up to go into the matter
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of workers’ participation at all levels
from the shop floor to the Board of
Management has submitted its re-
port; :

(b) if so, the action taken by
Government on the recommenda-
tions of this Committee; and

(c) whether all the Public Sector
Undertakings both at the Central and
States Sectors have- introduceq the
veluntary scheme for workers” party-
cipation at the shop [(lcor and plant
levels?

THE MINISTER OF PARLTAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
and (b). No, Sir. The Report is be-
ing finalised.

(cy According to the available in-
formation, 242 units/branches in the
Cuntral public sector and 167 in the
Statz puhic vector have introduced
the voluntary scheme of October,
1975 for Workers® Participation in
Industry at shop floor and plant
levels. i

Minimum Wages for Asgricuitural
Workers

444, SHRT P. K. KODIYAN: Will
the Mivistor  of PARLTAMENTARY
ATFAIRS AND LABOUR bh: pleazed
to stute:

(a) the minimum wage rates for
agricultural workers now in force in
various State; and Union Territories;

(b) what are the minimum wage
rates fixed for agricultural workers
who come under centre jurisdiction;
and

(c) what are the working hours
fixed for agricultural workers in
various States and Union Territories
at present?

THE MIN'STER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) (a)
and (b). Minimum wages for agri-
cultural workers now in force in
varioug States/Union Territpries and
under Central jurisdiction as per
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available information, are given in
Statement I laid on the Table of the
House, [Placed in Library. See No.
LT-3311/791.

(c) Required information is given
in Statement II laid on the Table of
the House. [Placed in Library. See
.No, LT-3311/79].

Delhi-Ahemdabad National Highways

445 SHRI AMRIT NAHATA: Will

the Minister of SHIPPING AND
TRANSPORT be pleased to state
whether the route between Beagar
and Ahemdabad on Delhi-Ahemda-
bad National Highway is so slopy,
curvateous and un-negotiable that
no vechile ply on this route, while
all the vehicles use the alternative
route viag Pali and Palanpur, whicn is
shorter, safer and more level than the
National Highway?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM). No, Sir.

Dispute betweey Runiing Staff of
Southern and South Central Rail-
ways

446, SHRI 0. V. ALGESAN: Will
the Minister of RAILWAYS be
pleased to state:

(a) what is the dispute between
the running staff of Souther, and
South Centra] Railway in running
trains between Madras and Vijaya-
wada and Madras and Raichur; and

(b) whether Government are aware
that the non-settlement of the dispute
is leading to wild cat strikes and un-
told misery and inconvenience to the
Passengers?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI FHEO NARAIN): (a) The
dispute between the Running staff of
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the Southern and South-Central
Railways relates to sharing of trains
on the Vijaywada-Madras Section
There is, however, no
working traing between Madraz and
Raichur.

(b) Yes. As efforts to find an
amicable setilement to resolve the
dispute have failed, the matter has
now been referred to g Committee
to go into the problem and give its
report within 3 months. Meanwhile,
it is expected that some agreed solu-
tion will become available as g re-
sult of the efforts being made by the
reprezentative of the organised lab-
our on this issue. If an agreed solu-
tion is available earlier, Government
will have no objection to act on the
same.

Meeting of Indo-Afghan Joint
Commission

447. SHRI SAMAR MUKHERJEE:
SHRI K. PRADHANI:

Will the Minister of EXTERNAL
AFFAIRS be pleased tp state:

(a) what is the outcome of the meet-
ing of the 5th Session of Indo-Afghan
joint commission for economic, trade
and technical cooperation; and

(b) the details of the assistance
sought by India ang Afghanistan?

THE MINISTER OF STATE IN
THE M!NISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) and (b). Together the
principal decisions taken by the
5th  Session of the Indo-Afghan
Joint Commis:ion for economic,
trade and technical cooperation held
in New Delhi in December, 1977,
relate to the setting up of industrial
estates at Kandhar, Herat and Mazar-
e-Sharif, establishment of an EN.T.
Institute <t Kabul the expansion of
the Institute of Ch:ld Health and of
the Industria]l estate which have al-
ready been established in Kabul
with Indian assistance, gnd the ex-
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pansion of the generating capacity of
the micro-hyde; projects in Saman-
Ban. India also agreed to increase
its assistance to Afghanistan by de-
puting larger. number of experts in
certain flelds and also by providing
more seats for Afghan trainee; in

Indja.

At the mid-term review of the 5th
Indo-Afghan Joint Commission held
in New Delhi in January, 1979, the
two sides reviewed with satisfaction
the progress of projects being imple-
mented under the purview of the
Joint Commission, The Afghan dele-
gation put forward various proposals
for the Government of India’s assis-
tance. These related to the setting
up of plants for the production of
match-boxes, paper, caustic soda and
phosphatic  fertilizer, agricultural
equipment and asbestos. Indian
assistance was alsq sought for esta-
blishing a centre to maintain roads
and the promotion of adult literacy.
The Indian delegation agreed to con-

sider financing such projects, on
mutually acceptable terms, ag are
found feasible.

Appendix III TREM Examination

448. SHRI SOMJIBHAI DAMOR:
Will the Minister of RAILWAYS be
pleased to state:

(a) what concessiong are available
for ST/SC employees for passing the
Appendix III IREM Examination; and

(b) what relaxations are allowed in
markg and whether the relaxation
given for passing the examination is
sufficient to wipe out the deficiency of
reserve posts remaining unfilled for
the last five years?

THE MINISTER OF STATE IN
THE MINISTRY QF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). Before the results of the
Appendix 3 (TREM) Examination
are announced, the performance of
unsucecessful SC/ST candidateg is
reviewed s0 ag to give a few grace
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marks tn such of them who may be
failing marginally. The results thus
determined are not with reference to
number of vacancies available on
Railways.

Agitation by Seamen

449, SHRI B. K, NAIR: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether there was an agitation .
recently by the merchant—seamen in
Bombay and other ports, it so, the
reagons thereof, their grievances and
demands and the termg of settlement,
if any; and

(b) do Governmeny propose to
effect any amendment jn the Act re-
cently passed concerning these eme
ployees?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Presummably
the Hon’ble Member ig referring to
the seventytwo-hour strike called by
the Maritime Union of India in the
Ports of Bombay and Calcutta from
zero hours of 20 December, 1878. If
so, the reply is in the affirmative.
This strike was in protest against
the Merchant Shipping (Amendment)
Bill which, on coming into force,
will require Merchant Navy Officers
to serve on Indianp ships/shore esta-
blishments for a specified period,

(b) A meeting was recently con-
vened with the representatives of
the Maritime Union of India wherein
inter-alia the Union was assured
that the provisions of the Bill would
be given effect to only in case of
necessity.

In view of the position explained
in ‘the foregoing pera the Govern-
ment do not propose to effect any
change in the proposed Bill under
consideration.
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Expenditure on High Commission in
Britain

452, SHRI PRADYUMNABAL:; will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the total annua] expenditure in-
curred on our High Commission in
Britain;

(b) the names of various wings
dividing various items of work in this
High Commission and their personnel
strength: and

(c) the details of activities of each
wing?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) Annual expenditure
is of the order of Rs. 8.05 crores,

(b) and (c), Names of various
wings, their respective strength and
their functions are given in the state-
ment placed on the table of the House.
In 1959, its strength was 1345 which
hag been gradually brought down to
the present strength of 391.

(b) Names of wvarious Wings of
High Commision and their persounel
strangths:

Statement
(b} Nime of various Wings of High Qommission and their personnel strenghts 1

Name

Strength

Administrative Wing including Establishment, Tele-
‘:}:Ih’ Mails Protocol, ‘Projects & Maintenance

Hindi Units
Political Wing .
Finanoe & Accounts Wing
Consular Wing ..
Information and Cultural Wi

82 (’I‘hul:}cﬂluu@sc;mﬂ'focr common s ervi-
ces ty Guard, Messengers
and Chauffers).

47

13
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1

Economic and Commercial Wing
Supply Wing

23

123

Defence Sa’mcqug mt.ludmg Military, Navyand 38

Air Units
Education and Scientific Wing
Legal Adviser’s Office
Railway Adviser’s Office ,
‘Total strength

9
3

3
391

(c) Brief details of sctivities of each
wing are enumeratd below :

Administrative wing deals with es-
tablishment matters of all personnel,
including issue of scale items of furni-
ture, crockery & cutlery, provision and
maintenance of office & residential ac~
commodities, supplies and services,
including government vehicles, mails
telegraph, telex, telephones etc. In
addition it deals with security mat-
ters and attends to protocol activities
(reception of VIPs etc. diplomatic pri-
veleges and immunities,

Political wing deals with political
and commonwealth matters.

Finance & Accounts Wings ceals
with all matters involving financial
advice, payments and accounting work
including preparation, review and re-
vision of Budget Estimates and aniual
appropriation accounts, The wing also
deals with disbursements made on be-
half of different department of Central
Government, State Governments and
certain Public Sector Undertakings.

Consular Wing deals with passpert,
visa and other consular services =ov-
ering an estimated 5,00,000 Indian na-
tionals, besides 1,33,000 persons of
Indian origin in UK.

Information ang Cultural Wing deals
with general publicity work, main-
taing a large library of books, a read-
ing room and a films library besides

promoting cultural activities, all of
which are designed to project the right
image of India.

Economic and Commerical wing deal
with export promotion, bilateral econo-
mic relations, work arising from
Indja’s membership of various interna-
tional organisations etc.

Supply wing has five purchase
directorates—shipping directorate, an
inspection branch, a coordination
section, a credit control cell and &
Computer Cell. It deals with all pur-
chaszes of goods made on behalf of
Indian Government departments in
UK. and the Continent and pre-
shipment inspection of such goods.

Defence services wing deals with
normal defence service matters,

Education gnd Scientific wing looks
after students’ welfare and admis-
sion angd handles educational and
seientific liaison work, Its services
covesr about 2,300 Indian students
studying in U.K. The scientific offi-
cer maintains close limison with vari-
ous research institutions and labora-
tories in United Kingdom,

Legal Adviser's office deals apart
from tendering advice to the various
wings of the High Commission with
cargo claims, salvage, demurrage/
despatch, rate of exchange disputes
in relation to payments/receipts to/
from ship owners efc. Y
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Railway Adviser’s office maintains
liaison with the British Transport
Ministry and Railways and other
connected organisationg in relation to
requirements of their counterparts in
 India.

Major Ports

453. SHRI KUMARI ANANTHAN:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the details of the massive prog-
ramme to orient and equip five major
ports with modern facilities for hand-
ling the growing traffic, which has been
undertaken by the Ministry;

(b) whether the Japanese consul-
tants commissioned for preparing a
detailed project report on the construc-
tion of new shipyard at Hizira in
Gujarat and Paradeep in Orissa; and

(c) whether any such massive prog-
ramme has been thought of for aug-
menting road transport facilities in the
country and if so, the details thereof?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Modernisation of
Ports is a continuous process. A sum
of about Rs. 957 crores has been spent
on the 10 major ports during the last
27 years. Plans for improvement and
moderniisation of floating craft, plant
and equipment construction of shore
facilities and provision of mechanised
systems for handling bulk ommodities.
Planning Commission have tentatively
indicated a sum of Rs. 390 crores for
the development plans of the major
ports in the Plan period 1978—83,

{b) Yes, Sir.

(c) As the executive
Road Transport vests with the State
Governments/Union  Territories Ad-
. ministration, the programmes for aug-
menting road transport {facilities are

authority for
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prepared by them. These are con-
sidered and approved by the Planninz
Commission every year alongwith.
their other Plan programmes.

Platform Facilities at Sankari Drug

454. SHRI R. KOLANTHAIVELLU:
Will the Minister of RAILWAYS Le
pleased to state:

(a) whether Gavernment are aware:
of the very inconvenient platform
facilities at Sankari Drug in Salem
District; and

(b) if so, the steps taken to effect
improvement 1n the platform facilities
at that station?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b). Sankari
Drug is a way side station on the
Erode Salem Section of the Southern
Railway. The main platform (.e. is-
land platform) at this station is of high
levei and is 244 metres long. The 2nd
platform (on the southern side) is of
rail level and is 183 metres long. Con-
sidering the level of passenger traffic
at this station, the platform facilities
provided are considered adequate for-
the present.
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Real Wage Earnings in Agricultural
Sector

456. SHRI DHARMVIR VASISHT:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether in the Agriculture Sec-
tor the real wage earnings in 1976-77
were still below the 1961-62 level
although there had been constant rise
in wage ~arning from Rs. 1.76 per day
in 1961-62 to Rs. 4.85 in 1476-177;

(by if so, the reasons for this set-
back; and

(c) the steps taken to correct this
imbalance?

THE MINISTER OF STATE IN THE
WMINISTRY OF LABOUR AND PAR-
LIAMENARY AFFAIRS (SHRI LA-
RANG SAI): (a) According to the in-
formation based on data from the
Directorate of Economics and Statis-
tics, the real wage earning in 1076-77,
was lower than that during 1961-62 by
2 palse only. The average daily money
wages for 1976-77 is Rs. 495,

(b) The most important reason for
the set-back was the lack of adequate
emphasis on rural development during
the successive Five Year Plans as com-
pared to the masgive shift of resources
in favour of rural areas, proposed for

the Plan Period 1978—83. Secondly,
the very sieep increase of the Consu-
mer Price Index for Agricultural Wor-
kers during this period, nearly a three-
fold increase, eroded real wage earn-
ings,

(¢) The following steps were under-
taken by the Government for improv-
ing the real wages of the agricultural
sector»—

(i) The Draft Five Year Plan
1978—83, provides for a massive shift
of resources in favour of rural areas
and the estimated public sector out-
lay excluding institutional finance on
rural development during this period
is envisaged at Rs. 29,925 crores
which approximately is fwice the
outlay of Rs. 14,751 crores provided
in the previous plan. The coverage
and outlay under the revised mini-
mum needs programme have been
substantially stepped up. The poli-
cies and programmes undertaken to
increase employment opportunities
together with measures such as the
effective  implementation of the
Minimum Wages Act are expected
to improve the position of agricul-
tural labour.

(ii) The State Governments are ad-
vised from time to time for effective
implementation of the provisions of
the Minimum Wages Act.

(iii) The Central Standing Commit-
tee on Rural TUnorganized Labour
has been constituted by the Govern-
ment. Ope of the important tasks
of the Committee is to advise the
Government on extension of the
socio-economic gains of development.

(iv) Government have undertaken
‘Food for Work’ Programme since
Apri] 1977 as a non-Plan Scheme fo
increase the real Wage earniags of
the rural workers in terms of the
money., The programme for the cur-
rent year contemplates a Central as-
sistance of nearly Rs 30 crove: fo
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State Governments. The average in-
vestment is, in fact, expected to ex-
ceed Hs, 200 crores, generating ad-

ditional employment of approxima.
tely 400 million mandays,

(v) Efforts are also being made
to stabilise prices through mea-
sures including the strengthening
of public distribution syst:m so
that Consumer Price Indicez are
also stabilised,

Dentaj Clinic in Rura] Areas

457. SHRI NARENDRA SINH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government are aware
that need for opening more Dental
Clinic in rural areas is being felt
throughout the country;

(b) if so, whether the Central Gov-
ernment in consultation with State
Governments propose to introduce
short or long terms programme in this
regard during the next two years; and

(c) if so, the details therein and if
not, the reasons thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes, Sir,

(b) and (c). Health is a State sub-
ject, As such the responsibility to plan
for the expansion of health services,
including the setting up of Dental
Clinics, rests with the State Govern-
ments. At present there is no Central
Scheme to provide financial assistance
to the States for opening more Dental
Clinics in the rural areas. However,
keeping in view the overall rejuire-
ments of the situation, the Multipur-
pose Workers and the Community
Health Workers are being trained to
take care of all minor ailments includ-
ing denval, Furthermcre. the Govern-
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ment of India is also providing three
well-equipped mobile clinics to each
medical college in the country to ena-
ble it to provide improved medical
care, including treatment for dental
diseases, in the rural areas.

Meeting with Representative of
Ayatullah Khomeini

458. SHRI SAUGATA ROY:

SHRI M. KALYANASUNDA-
RAM:

SHRI ARJUN SINGH
BHADORIA:

SHKI MOHD. SHAFI
QURESHI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a} whether an emissary of the exil-
ed Iranian leader Ayatullah Khomeim
recenily came to India;

(b) if so, the imﬁortant leaders ana
Government officials that he met; ana

(c) the details of his talks with the
External Affairs Minister?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) to (c). Maulana Ali
Nasir Saced Abaqgati of Luckncw met
the Minister of External Affairs, as
representative of Ayatullah Ruhollah
Khomeini. The Foreign Secretary
was also present at the meeting. In
the course of the talk, Maulana Aba-
qati stated, among other things, that
the popular movement in Iran was es-
sentially a democratic movement. He
also gave an English translation of a
message from Ayatullah
Khomeini to the Indjan people. In
this message, the Iranian leader had
sought the support of the people of
India, saving, Inter alia: “As a great
people, it devolves on you to stand by
my oppressed people and extend to
them your sympathy end to persuade
your Government to support them”.
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Dislocation of Train Services to and
' from Madras

459. SHRI WM. RAM GOPAL
REDDY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether train services to and
from Madras were dislocated on
6-1-79; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b). Dueto
agitation by a section of running staff
27 Mail/Express, 20 Passenger and 8
Suburban trains on Broad Gauge and
6 Passenger and 90 EMU Suburban
train on Metre Gauge were cancelled
on 6-1-79.

Medium of Instructions for the Medi-
cal Collegeg

460. SHRI K. PRADHANTI:
SHRI K, MALLANNA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: )

(a) whether there has been any
criticism regarding the views expres-
sed by the Prime Minister that re-
gional languages should be the medi-
um of instructions for the Medical col-
leges; and

(b) if so, the details regarding the
stand of Government in this regard?

. THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) The Government of India
are not aware of any such criticjsm.

_,.(b') Doeu_not arise,

Employment

461, SHRI HITENDRA DESAI:
Will the Minister of PARLIAMENT-
ARY AFFAIRS AND LABOUER be
pleased to state:

(a) how many persons were emplo=
yed during 1978 in each of the States
and Union Territories in the Removal
of Unemployment Programme; and

(b) what is the target fixed for the
next year?

MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LAROUR
(SHRI RAVINDRA VARMA): (a)
and (b). The investment and produc=-
tion plans forming part of the Draft
Plan (1978—83) envisage the creation
of an employment potential equiva-
lent to 49.3 million person—years of
employment during the period 1978—
83. Year by year employment tar-
gets have not been fixed.

Information on the emuloyment
generated during 1978 is not avail-
able on a comprehensive basis. The
only available information, which re-
lateg to vacancies notified to the em-
ployment exchanges during 1978 un-
der the Employment Exchanges (Com-
pulsory  Notification of Vacancies)
Act, 1959, is given in the statement
attached,

Statement

Number of Vacancies Notified to the Ei
Exchanges during the year 1978.

(In thousands)

Sl. StathfUnion Numa::ir of
. it vacancies
No erritory acanels
during
1978
1 2 3
1. Andhra Pradesh . . 66" 1
2. Asam . . . o
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1 2 3
3. Bihar . 832
4. Gujarat . . . 40°'9
5- Haryana, . . . 72* 3
6. Himachal Pradesh ., . 124
4. Jammu & Kashmir . . 37
8. Karnataka, . 32+ 9
9. Kerala ) 250
10. Madhya Pradesh . 658
11. Maharashtra . 7501
12. Manipur . . . &7
13. Meghalaya o8
14. Nagaland o'g
15. Orisa . . . . 92' 4
16. Punjab 43'5
17. Rajasthan . 32:8
18. S1khm . . "
19. Tamilnadu . 525
20. Tripura . . . . 2°2
21. Uttar Pradesh .. 80- 1
22, West Bengal . . 46°3
23. Andaman & Nicobar Islands o8
24. Arunachal Pradesh . . .
25. Chandigah G'o
26. Dadra & Nagar Haveli . -
a7. Delhi . . . . 686
28. Goa . 49
29. Lakshadweep o1
30. Mizoram 15
3t. Pondicherry . . . 2°2
Arv Inpia Torar . Bgo'y
“#No Employment Exchange is functiong-

ing in these States/Union Territories,

II2
Protection of Agricullural Labowrers

462. SHRI K, KUNHAMBU: Wil
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

(a) whether the Central Government
propose to formulate any comprehen-
sive programme for the protection of
the agricultural labourers all over the
country; and

(b) if s0, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG  SAI): (a) and (b) The
Government have constituted a Cen-
tral Standing Committee on Rural
Unorganised Labour to advise them
on the various administrative and
legislative measures to better their
socio-economic conditions. The first
Meeting of this Committee was held
on 29th January, 1978. A Sub-Com-
mittee has been constituted by the
Central Standing Committee to deal
with the proposal for a Central Legis-
lation for rural workers, particularly
the agricultural workers with regard
to security of employment, working
hours, payment of wages, socjal se-
curity schemes, safety in mechanisa-
tion, dispute settlement machijnery etc
as well as general problems connected
with contract labour with particular

re!erencetoremoteprm}ectandiun-l

gle areas. The Central Standing Com-
mittee has also constituted two
other Sub-Committees to consider and
report on problems of the ofganise-

|
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tion of rural workers and the rehabi-
litation of bonded labour. Ali the
three Sub-Comnlitteas are to report
to the Central Committee within a
period of three months, mitp
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Inland Watep Transport

464, SHRI DINESH BHATTA-
CHARYA: Will the Minister of
SHIPPING AND TRANSPORT be
pleased o state;

(a) whether he had given assurance
in & public meeting held at Nezat at
Sunderban area in 2nd week in Janu-
ary, 1979 that the demand for bring-
ing the inland water transport in Sun-
derban grea particularly the passenger
services, under: the public seclop for
the purpose of its modernjsation would
be yreceived the utmost consideration;
atid
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(b) if so, what steps hav. taken
to fulfil the assurance? e heen .

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
AND TRANSPORT!
(SHRI CHAND RAM): (a) An assu-
rance was given in the meeting that
the possibility of Central Inland
Water Transport Corporation running

Serviceg in Sunderbans areas would
be considered.

(b) The matter is under considera~
tion. »

Nationalisation of Shipping

465. SHRI AMAR ROY PRA-
DHAN: Will the Minister of SHIP-

PING AND TRANSPORT be p;
o state e pieased

(a) Whether Government propose to
nationalise the shipping industry; and

(b) if s0, when angd if not reasons
therefor?

THE MINISTER OF STATE iN
CHARGE OF MINISTRY OF
SHIPPING ND TRANSPORT
(SHRI CHAND RAM): (a) No such
proposal is under consideration,

(b) Does not arise.

Non-Implementation of Awarg in
Cement Factories

486. SHRI 8. B. PATIL: Wil* the
Minister of PARLIAMENTARY AF-
FAIRS AND LABOUR be ploased to
state:

(a) whether Government are aware
of serious discontentment among the
employees including Centra] labourers
in cement factories because of non-
implementation of recent award in fall
by employets of the Cement Conips-
nies in the country:
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(b) the names of such units where
serious complaints of non-implemen-
tation of award; and

(c) what steps Governmen’ have
taken to compel these factory units to
implement the awarq in full?

THE MINISTER OF PARL{AMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) As
far as Government is aware, there is
no serious discontentment amongst
employees of cement companies on
account of non-implementation of the
recent arbitration award given by S/
Shrj G. Ramanujam and ®R. P. Neva-
tia, as by and large, the award is be-
ing implemented by a majorily of
cement companies.

(b) Companies which have not im-
plemented the award so far are:

1 Andhra Cement Co. Ltd., Vija-
yawada,

2. Ashoka Cement Ltd.. Dalmja-
nagar.

3. Hira Cement Works, Orissa.
4. Manav Minerals, Oriasa

5. Kalyanpur Lime & Cement
Works Ltd,, Banjari, Bihar,

6 Mawmluh Cherra Cement Co.,
Ltd.,, Meghalaya.

7. Rohtas Industries Ltd., Dalmia-
nagar, Bihar,

8. Sone Valley Portland Cement
Co., Ltd,, Dehri-on-Sone, Bihar.

9. UP, Cement Corporation, Mir-
zapur,

* (¢) Government are trying to per-
suade the units which have not im-
plemented the award to implement it.
failing wrhich suitable action will be
{aken,
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Family Planning

468. SHRI A. BALA PAJANOR:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleassd 1o
state:

(a) the precise breakthroughs made
in the fleld of family planning so as to
set in motion comprehensive and co-
ordinated efforts for containing the
population problem: and

(b) the birth rates during each of
the last five years and the projected
birth rate as a result of measures
taken so far?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) The Government of In-
dia have taken various steps to re-
vitalse the family planning program-
me. One of the important measures
relates to the issuing of instructions
to the State Governments Union Terri-
tories and other implementing sgen-
cies to assign targets to the Medical
Officers and other fleld workers en-
trusted with the implementation of

‘the Programme. The Prime Minister

has made an appeal to the State
Governments/Union ‘Territories and
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also to the Ministries/Departments of
the Government of India and Yolun-
tary organisations to accept thias pro-
gramme as a natiqnal programme re-
quiring vigorous efforts from al{ sec-
tions of society to check population
growth. The States/Union Territories
have also been asked to geac up the
programme by utilising all media -t
their disposal. More orientatio.: train-
ing camps for village opinion leaders
are also being arranged throughout
the country. Another step taken to
boost up the programme is the orga-
nisation of periodical Family Wel-
fare Fortnights throughout the
country, The month of January 1979
was observed as Family Planning
month in the country in which the
momentum already gained was fur-
ther accelerated by organising mini
camps for sterilisation operations and
orientation camps for public opinion
leaders. An additiona] amoun* of Rs.
5 per case of sterilisation has been
sanctioned for mini camps in order
to encourage the States/UTs. to
achieve the optimal results The
Programme was also reviewed by the
Joint Conference of Centrai Council
of Health and Central Family We!-
fare for more effective implementation.
The National Awards have been re-
introduced in 1978-79 with a view to
giving incentives to the Stale:/Union
Territories and other implementing
agencies for good performance in res-
pect of various services under family
planning and maternal and child
health. The emphasis is on group
incentives, Special awards have been
announced for the wperformence dur-
ing Family Planning Month and dur-
ing the period January to March, 1979.
The performance under the pro-
gramme is also being intensely and
carefully monitored regularly every
month and the States with poor per-
formance identifled. Besides. the
Child Marriage Restraint Amerdment
Act, which has come into force wel
1-10-1978 is being given publicity so
that the minimum age of marriage
goes upto 18 years for girls and 21
years for boys. For rural areas, the

Community Health Workers Scheme
and Dais training scheme are of special
significance in that these functionaries
are acting as opinion leaders in pro-
moting the small family norms,

(b) A statement giving birth rates,
as obtained from the Sample Regis-
tration System of the Registrar Gene-
ral of India for the last 5 years, is
annexed. It is expected that ags a
result of Family Planning peformance
so far, estimated birth rate for 1978-
79 would be around 33 per 1000 popu~
lation.

Statement

Estimated Birth Rates During 1973-77

Estimated ¥
} Birth

Year (l R&t:“l.

pcf -
sands of
population)
1973% . . . . 946
1974% . . - . 845
1975 . . . . . 352
1g76Ge* . . . 34°4
977%* . . . . 32'9

* Figures for 1993 and 1974 were general-
ly deficient because of temporary suspension
of the field level supervision.

##Provisional.

Source : Sample Registration Systcm of
the chutrar General of India.
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BCG Trial

470. DR. KARAN SINGH: Wijll the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) is it a fact that the results of
B.C.G, trial in Chengulput District of
Tamil Nadu have indicated that B.C.G.
does not give protection against T.B.;

(b) if so, Government's reaction in
the matter, in view of the fact that
every year 15 million infants and chil-
dren in the country are B.C.G. vacci-
nated; and

{c) is it proposed tu conduct fur~
ther community based trials on the
protective effects of B.C.G.?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (4) Frouu the preliminary date
‘made available in BCG trial in Chin-
gleput District of Tamil Nadu, no de-
finite opinion regarding the protective
effect of BCG in the population
under study could be given as the
period of follow up was inadequate
It hag been recommended by the
-experts that the population should be
kept under surveillance for 5 years
more to assess the protective value
of BCG,

(b) The Chingleput studies, apart
from determining the protective value
of the BCG vaccination, have yielded
valuable information on the epidemio-
logy of Tuberculosig in this country.
“This will be of great importance for
providing knowledge required in the
control of this disease, This study
‘has to be continued for five more years
-ag recommended by the experts.

(c¢) In view of the universal accep-
tanoe of BCG vaccination being one of
‘the fools in the prevention of Tuber-
culosis, the BCG vaccination program-
-me is continued, Further information

based on observation in different parts
of the country will also continue to be
obtained to improve effectiveness of
the T.B. Control Programme,
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Opening of New Railway Lines

473. SHRI ANANT DAVE: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether recent opening of new
railway lines in the countiry have been

wd for economic uplifting of the
ward areas of the country; '

(b) whether it is a fect that railway
suthorities have bean ignoring the rep-
sesentation of Kutch (Gujarat) pesple

for providing a long standing demand
for new railway line between Gandhi—-
dham and Lakhpat via Mandvi;

(c) if so, what are the reasons; and

(d) if not, what step; are being
taken by the railway authorities for
starting the construction of tbis rail-
way line for the benefit of 1000 villa--
ges of the area?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Construc~ -
tion of new railway lines in recent
years was mostly taken up on the
basis of transport requirement which
could be economically met by rail-
ways. A few lines were also taken
up on consideration of economic up--
lift of the backward areas.

(b) to (d). No. The question of lay-
ing BG railway lines in Kutch area
has been examined on more than one
occasion and the traffic prospects on
the suggested line have not been
found adequate to justify the invest-
ment on the construction of railway
line. As and when firm plans fer
development of mining and other in-
dustries crystalises, the proposal will
be consjdered afresh.

Contro] of P.F. Commissioner on P.F.
Accounts :

474. SHRI SHIV NARAIN SAR-
SONIA: Will the Minister of PAR-
LIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) is it a fact that Government
have gppointed a Provident Fund Com-
missioner for the up-keep of Provident
Fund accounts of the various catego-
ries of employees in India;

(b) is it also a fact that there are
various Laws governing the Provident
Fund of employees and the P. F, Com-
missioner hag no control over them.

(e)ﬂﬂmwhythuea.m different
laws for one thing i.e. Provident Fund
of employees and does it not amount to-
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discrimination with those employees
who do not come under the purview

of Provident Fund Commissioner; and
(d) do Government propose to bring

all the employees undey the control of
Provident Fund Commissioner and if

not, why not?

THE MINISTER OF STATE IN
"THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR.
RAM KIRPAL SINHA): (a) The
Central Government have appointed
‘Commissioner/Officers under Section
BD of the Employees’ Provident Funds
and Miscellaneous Provisions Act,
1952 and their jurisdiction extends to
the establishments falling within the
purview of the Act.

(b) and (c). Provident Funds for
various sectionsg of employeeg have been
instituted at various points of time
under statutes or on a voluntary basis
The Employees’ Provident Funds and
Miscellaneous Provision Act, 1952 ini-
tially covered 6 industries and has
been extended gradually to 155 indus-
tries/classes of establishments. Even
this Act provides for exemptions if
certain conditions are fulfilled. There-
fore, the provisions of various Provi-
dent Fund Schemes are not uniform.

(d) There is no such proposal.
ing
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Caneellation of Permits of Trucks
and Tractors

479. BHRI P. YVENKATASUB-
BALAH: Will the Minjster of SHIP-
PING AND TRANSPORT be pleased
io state:

‘a) whether Government propose
to cancel the permits of trucks and
‘ractors if they carry passengers; and

(b) whether this is ir accordance
with the Prime Minister's statement
in Lok Sabha that Government will
have to cancel the licences and per-
mits i7 the trucks and tractors carty
passengers?

THE MINISTER OF STATE IN
CHARGE OF THR MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b). Section 60
of the Motor Vehicles Act. 1939 provid-
es that a transport authority which
granted a permit may cance] or suspend
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premits for trucks and tractors can be
cancelled/suspendeq if they eare used
ag *v *wrnger vahiclag, The State trans-
port authorities thus elrady have re-
quisite powers to take suitable action
in the matter. Instructions are being
issued to state Governments to bring
these provisions to the notice of the
transport authoritiegs in the State for
sirict enforcement,

Report of Chanchal Sarkar Committee

480 SHRI DURGA CHAND: Wil

&w&d o viven

refer fo the reply given

to Unstarreq Question No. 3458 on the

T4th December, 1978 regarding report

of t:.hancha! Sarkar Committee: and
state: '

(a) the details of the report sub-
mitted by the Chanchal Sarkar Com-
mittee; and

(b) action taken or proposed to be
taken?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU;: (a)
and (W), The final report of the Chanc-
hal Barkar Committee, which was ap-
pointed by Foreign Minister to review
thg working of India’s External Pu-
blicity set-up, has since been received
and its recommendations are being ex-
amnjed in detail. An experienced offi-
cer is being appointed to supervise the
work relating to the examination and
implementation of the recommenda-
tions.

The main recommendations made
T_Jy the Committee relate to the train-
ing of officers in publicity work, crea-
tion of an expert re-write desk in the
External Publicity Divisjon of the Mjn-
try of External Affairs. improving the
istry of External Affairs, improving the
Indiom and Foreign Review and other
publications, greater coordination bet-
ween the XP Division and other bod-
ieg like thc All India Radio, ITDC,
Ajr India and the ICCR. The Commit-
tee has recommended an increase of

at least 30 per cent in the Budget grant
of the External Affairs Ministry for
the External Publicity Division.

Deterioration in Industrial Eelations

481, SHRI MANORANJAN BHAK-
TA: Will the Minister of PARLIA-
MENTary AFFAIRS AND LABOUR
be pleased to state:

(a) whether Government are aware
of the wide spread deterioration in
industrial relations in the country.
causing set back in industrial produc-
tion and closure of a number of in-
dustries;

(b) if so, the reasons therefor; and

(c) whether any consultations hava
been made with the INTUC and othsr
trade Unions to improve industrial
-elations and if so, details and results
achieved so far?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) and (b). Ac-
cording to the available provisional in-
formation 21.51 million mandays were
lost due to strikes and lockouts in 1978
as against 25.32 million mandays in
1977. This shows that there is no de-
terioration in the industrial relations
situatjon in the country.

(c) whenever necessary, meetings
with various trade union leaders are
held to improve industrial relations.

wa 2w foe

482, S OwETR  wreh c wTiW W A
[ 7 oy g w4 fe

(%) % wd ® 2@ go aga ¥ ww fesk
a7 S SHTT ©T N FT w@re, T a5 ¥ wiww
waw ¥ fafaw v gy e 9 PN
¢
'ﬁ.(w) afe g, & wawedy @ oW

(@) mmiaﬁu’t‘f ¢ fedt s
w1 wrranfy W Tt



127 Written Answers

or wwrenr § vwr siolt (ot fivey v ) :
(%) ofr o

(&) stz (71) : s ¥ sea |
W qefwe
48 3. off Turaw W : wT Wt st
wheagw et 7z W Far AR

(¥) s8¢ wfae W9 F@ @@ AT
WY T T g A1 SfEaT waerE AR ;

(@) v % & safier & e & o & wfww
9ifaz a1 gw afare # agwdl & TS & wo-
o gifie H93 fed ar aad §; W)

s:% w7 Al qifRe $Eg aTe
T frdt wr & % 57 sfeag) a7 af@rd

® AR AR oS wT T AT g frf aw d wfg w

Tifrz & v fad go § ¢

Wregw Wit afcagw ware ¥ SwTd s
(shtwirem ): (%) o< (@) : Ar@awT
W& T # fag oefre 7@ 3 | o @w oo
SWTEAL ST T ATHT G E™  Sata & fag
wfew wron af@gy wfirew e e ard §0
e e wfafs, 1030 9 aTar 47 W 50
® Iaut s wfufagm & w1 oo @TwTd/
o8 TS ymw ¥ @Ry Jag fEet # gaErd
W3R R ai ® v ® fw o fo
W ® wrEEA] 93 fa= $ @99 e § e
W g 1 e T gfafwa, 1939 € v,
& YT & fo feeft safeq ar 0w ofa
e &t faw o e aefuE & senr 97 A
wlwy 7 &

() &, 7@ 1 ofs e ddm e

wiweil gra sl feg wd €, wefae
My TTER & 9T R ITew A€ § |

Big Powers Military activities in
Indian Ocean

484. SHRI HARI VISHNU °
KAMATH:
SHRI R. V. SWAMINATHAN:
SHRI GANGA BHAKT SINGH:
SHRI C. R. MAHATA: .
SHRI P. M. SAYEED:

Will the Minister of 'EXTERNAL
AFFAIRS be pleased to state:
(a) whether it is a fact that USA &

USSR are fast stepping up their mili-
tary activities in the Indlan Ocean;
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(b) it so, the present position with
regard to hoth; .

{c) the reaction of Government
thereto; *

(d) whether the same has been
conveyed to both Governments; and

(e) if so, with what result?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
to (e). No, Sir. We have not received
any such repert. We are, nowever,
keeping a careful watch on the situa-

‘tion and are In toueh with concerned

Governments including the US. and
Soviet Governments,
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Salaries of Pharmacists of CGHS
Dispensaries and Hospitals

486. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state: )

(a) whether it is a fact that the

‘" pharmacists of C.G.HS, dispensaries



129  Written Answers PHALGUNA 4, 1900 (SAKA) Written Answers 130

and hospitals of Delhi who were on
strike in the month of October, 1978
have not so far been paid salaries for
the strike period; and

(b) if so, the facts thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) and (b). Yes, Sir. The
Pharmacists have not been paid sala-
ries for the strike period in November,
1978 in accordance with the Govern-
ment's policy of ‘No work no pay’.

Bonug to Railway Employees

487. SHRIMATI MRINAL GORE:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether any final decision has
been taken to give bonus to railway
employees;

{b) if not, why not;

(¢) whether there is any re-thinking
on the issue; and

(d) if so, the details thereof? -

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SdRl
SHEO NARAIN): (a) to (d)., The
question regarding payment of bonus
to railway employees cannot e consi-
dereg in isolation. Government’s
general approach to the problem of
incomes, prices and wages, including
the question of bonus, is under consi-
deration of the Government.

Working of Shipping Corporation et
India

488. SHR] C. R. MAHATA: Will the

Minigier of SHIPPING AND TRAMNS- .

PORT be pleased to sgtate:

(a) whether Government propose
to set up an inquiry into the working
of the Shipping Corporation of India
ind Mogul lines; and

(b) it so, the details thereof?
4113 Ls—5

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) No, Sir,

(b) Does not arise,

Contractors in T.LS.C.0. Greup of

Collieries

489. SHRI A. K, ROY: Will the
Minister of PARLIAMENTARY AF-
FAIRS AND LABOUR be pleased to
stlte:

(a) what is the total number of
contractors including petty contrac-
tors with names and full particulars
engaged in the TISCO group of colli-
eries as on lst January, 1978 and lst
January, 1879 and the number of
workmen working under them;

(b) whether many of the contrac-
tors like Coal Earth Movers driving
a drift are working on the job of
regular nature prohibiteq under the
Act and if so, facts in details;

(c) whether none of the Provisions
of the Contract Labour Abolition and
Regulation Act Specially conceruing
keeping correct records and making
correct payment at the counter are
followed by the TISCO collieries;

(d) will Government make a
thorough probe. into the matter and
if so, when; and

(e) if not, why not?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG SAI: (a) to (e). In-
formation is being collected and will
be laid on the Table of the House
when received,
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_ Factories Manufacturing Nirodh

492. SHRI AHSAN JAFRI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) number of factories manufac-
turing Nirodh in the country, their
licenced capacity and actual produc-
tion during the last five years;

{b) total estimated requirement of
Nirodh annually and the projected
dmana In the next 5 years; :

(e} at what price Nirodh is mpylied
to the Distributing companies, the
namey of distributing eompaniu. their
sale during 1978-79, and the cost. at
which consumer is sold Nirodh; and
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(d} is it correct that a multinational
company with 40 per cent equity pas~
ticipation has been alloweq to colla-
borate for putting up a Nirodh factor+
in Maharashtra in joint sector?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY):

Licenced Capacity.

1. Hindustan Latex 288 million pieces.
Ltd., Trivendrum.

2. London Rubber 187°5
Company, Madras.

(a) Factories

million pieces.

Actual Production

H.L.L. L.R.C.
(Million  (Million)
pieces ) pieces)

1973-74 87:73 68- 8o
1974-75 . 90° 00 70 17
1975-76 . 12604  101°53
1976-77 . . 149°69 18527
1977~ 78 . . 162: 78 187°45

(b) (i) Total gnnual requirement js
about 200 million pieces.

(ii) Projected annual demand in
the next five yearsi—

1978-79 4on million pilt‘cu.
1979-80 . . 500 »
1gBo-81 . . 6oo ” ”»

i 1981-82 . . 700 s »

7 198283 ., , Bso ,

(¢) Nirodh is supplieq by Govern-
ment at the rate of 16 paise for three
pieces. Twelve Distributing Compa-
nies are gelling Nirodh as per iist at-
tached. Their gele during 1978-78
(Aprii to Decemper, 78) has heen 72
million pleces. Nirodh is sold to the
consumer at a uniform price of 25
paise for a packet of three pleces

(d) No.
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NAMES OF DISTRIBUTING COM-
- PANIES

1. M/s. Brooke Bond India Limited
P.B. No. 187, Calcutta,

2. M/s. Hindustan Lever Liuited,
Backway Reclamation, Bombay.

3. M/s. 1LT.C. Limited, Virginia
House, 37-Chowringhee  Calcutta.

4. Lipton India Limited, GPO Box
No. 44, 9-Weston Street, Callcutta.

5. M/s. Tata Oil Company, Homi
Moedy Street, Fort{ Bombay,

6. M/s. Indian Drugs Pharmaceutical
Middleton Street, Calcutta.

7. The Indian Oil Corporation Liniit-
ed, 254-C, Dr. Annie Besant Road,
Bombay.

8. M/s. Indian Drugs Pharmacuiical
Limited, N-13, South Extension,
Part-I, New Delhi.

$. M/s. Aresan Match Industries
Limited, P. B. No. 92, Sivakasi.

10. M/s. Smith Stanstreet & Compa-
ny. Convent Road, Calcutta,

11. M/s. Hindustan Petroleum Corpo-
ration, Limited, 17-Jamshedji Tata
Road Bombay.

12. M/s. Bharat Petroleum Corpora-
tion Limited, Ballarg Estate, P.B.
No, 688, Bombay

Virginity Test of Indian Women

493. SHRI DHIRENDRA NATH
BASU.

SHR] BASANT SINGH
KHALSA:

SHRI ARJUN SINGH
BHADORIA;

SHRI MOHD. SHAFI
QURESHI,

SHRI S. R, DAMANTI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that  the
Women of Indian sub-continent are
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subjected to virginity test bemre cntry
into Britain;

(b) whether it is a fact that the
woman teacher aged 35 who had flown
from Delhi with her fiance, had been
medically tested becauge an hnmiura
tion officer suspected she might al-
ready have been married;

(¢) has the Government of India
protested against this cruel and un-
dignified harassment to an Indian
woman emigrant to the British Gov-
ernment; and

(d) if so, the detailed report in tlus
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRB
(SHRI SAMARENDRA KUNDU;: (a)
to (d). British immigration officer may
refer any passenger for examination by
a medical inspector in such a passeh-
ger intends to remain in Britain for
more than six months, There have been
some occasions when a British immi-
gration officer hag asked the medical
inspector if he could determine whether
a passenger has borne children. In a
case which has brought this practice to
public attention an Indian woman tea-
cher, travelling from India, with her
fiance, an Indian resident in Britain,
reached Heathrow airport on 24th Janu-
ary. The immigration officer suspected
that the woman might already be mar-
ried. He, therefore asked for a gynae-
cological test, to which she was subject-
ed. The Indian High Commission in
London as well as the Ministry of Ex-
ternal Affairg in New Delhi immediate-
1y registered a protest with the British
Government. The same day, viz., 2nd
February, the Home Secretary gave
instructions that immigration officers
should not ask medical inspected to
examine passengers with a view to
establishing whether they had borne
children or had had sexual relations.
On 6th February the British Home
Secretary made a statement to the
House of Commons to this effect. 1he
British Government conveyed their
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“deep regret”’ to the High Commission
of India over the incident on 9th keb-
urary. It was further stated tnat the
stepg taken by the British Government
would ensure that no such incident
would occur again. The Ministry of
External Affairs, which has been in
touch with the British High Commis-
sion in New Delhi, has obtained assur-
ances that this type of gynaecological
test will not be resorteg to in New

Talks held with Bri Lanka Prime
Minister

494. SHRI T. S. NEGI: Will the Mi-
nister of EXTERNAL AFFAIRS be
pleased to state:;

(a) is it a fact that the Prime Min-
ister held official discussions with the
Prime Minister of Sri Lanka on the
3rd February, 1879 at Kandy on do-
mestic developments, and economic
front; and

(b) it so, the conclusions reached
therein? :

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS ( SHRI SAMARENDRA
KUNDU): (a) and (b). During the
Prime Ministers recent visit to Sri
Lanka from February 3—6, he had a
number of informal discussions with
Prime Minister of Sri Lanka gnd other
members of the Government. It was
generally agreed that there wag con-
siderable scope for increasing coopera-
tion between the two countries in a
number of flelds and that the two
Governments would take such action
a8 may be necessary by them to acce-
leratg such cooperation.

Indian Workers Iaid off in Iran

405. SHRT S. R. DAMANI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether a number of Indians
who were employed by contractors in
Itan were laid off; and
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(b) if so, the steps taken by the
Government of India with regard to
the payment of their dues and re-
patriation to homeland?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
and (b). A number of Indian workers
in the employment of various Iranian
companies were laid off. In some
cases the companies could not clear
the outstanding amounts because of
non-availability of funds. Srme of
these comgpanies have prepared state-
ments of outstanding amounts.
Others are in the process of preparing
statements of the outstanding ques for
payment at a later date. The owners
of some companies have left Iran. In
all casés where payments to our work-
ers have not been made, our Embassy
will continue its efforts to seek satis-
factory gettlement of dues.

Our Mission took various steos to
help Indian nationals in peturning to
India. The Embassy made arrange-
ments with the Iranian Foreign Office
and the Labour Ministry to get the
Foreign Registration Bureau zept open
even on holidays to procure cxist per-
mits for our workers. Extra fights
were arranged through Air India. Ar-
rangement was made to enable 3 num-
ber of workers to leave by road for
Kabul and Kuwait., Such persons were
given due assistance in obtaining visas
and arranging onward fights by our
respective Embassies. Wherever work-
erg were in indigent -circumstances,
they were repatriated at government
cost.

Training of Cadets by Shipping
Corporation of India

496. SHR] MOHD, SHAFI QURESHL:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the number of Cadets who hav?
completeq the training in the Ship-
ping Corporation of India in 1878; ana

(b) how many of such cadets have
left the Shipping Corporation o!

 Indiat
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THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) 243.

(b) According to the records of the
Shipping Corporation of India none of
these Cadets have left the Corporation.

Konkan-Mangalore Railway

497. SHRI D. B. PATIL: Wil the
Minister of RAILWAYS be pleased to
state;

(a) whether Government of Maha-
rashtra have handed over the posses-
sion of the land required for the
construction of Konkan-Mangalore
Railway to the Union Government;

(b) what amount had been sanc-
tioned in 1978-79 for the construction
of Konkan-Mangalore Rallway; and

(c¢) what amount has been spent by
31st January, 18797

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Construction of
only Apta-Roha line in Konkan grea
hag so far been sanctioned. While the
possession of land required between
Apta and Pen has been takkn, the 1and
beyond Pen to Roha is likely to pecome
available by March 1979. The ques-
tion of acquiring land beyond Roha
does not arise at this stage.

(b) Outlay on Apta-Roha construc-
tion for the year 1978-79 is Rs. 1 “rore.

(c) Approximately Rs. 20 lakhs.

Cooking of Non-Vegetarian Meals in
Rajbhavan of Madras

498. SHRI JYOTIRMOY BOSU: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that the
Government of Tamil Nadu has for-
bidden cooking of non-vegetarian
meals in Rajbhavan and foreign visi-
tors are put in expensive hotels at
congidera'$le cost; and

(b) if so, the steps taken?
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THE MINISTER OF STATE IN THR
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU):
(a) and (b). According to the infor-
mation received from the Gov-
ernment of Tamil Nadu they
have not issued any orders for-
bidding cooking of non-vegetarian
mealg at Raj Bhawan. (The Raj Bha-
wan Guest House is under the control
of the Governor). So far as this Minis-
try is concerned as indicated in 2arlier
Unstarred Question No. 1409 answered
on 15th December, 1978 in Rajya
Sabha, a convention has evolved on the
basis of which we suggest to our Raj-
pals concerned that visiting VVIPs in
particular guch as Heads of State/
Government on State/official visits
may be accommodated in the respective
Raj Bhawans. It may be added that a
number of such foreign VVIPs have
been thus accommedated and looked
after in Raj Bhawan Madrag cuing
the Jast two years.

Occasionally, however, bearing in
mind the wisheg or convenience of the
VVIP visitor and the size of his party
they have been accommodated {n
local hotels,

Wagons Held up in Various Zones

499. SHRI VASANT SATHE:. will
the Minister of RAILWAYS be pleased
to state:

(a) whether it is a fact that a large
number of wagons are held-up in
various Zones during the past six
months causing bottleneck in supply
of wagons for quick transport of
goods; and

(b) if 8o, its nature and severity
and details of immediate action taken
and long term measures, operational,
administrative, and legal proposed, if
any, to remedy the “wagon hold-up”?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Yes.

(b) Due  to unprecedented rains, -
floodg ang breaches during August,
September and October 1978 in North~
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ern and Eastern sectors and again in
November/December 1978 in sSouth,
Port strike bank strike, Jute Mills
strike etc. and public agitations, a
large number of wagons got ‘mmobilis-
ed. Immobilisation of wagons is &lso
taking place due to poor/delayed re-
leases in certain sectors, especially in
the Eastern gector of the country, In
such cases gction is immediately ini-
tiated by way of contacting the con-
cerned authorities of Public Under-
takings, State Government Chambers
of Commerce etc, Action is nlso tuken
by way of publicity media like Press
Notifications. If there is no immediate
relief, auction of the consignments is
also arranged as provided for under
the Indian Railways Act.

Ealyan Power House at Thakurli

. 500. SHRI R. K, MHALGI: Will the
Minister of RAILWAYS be pleased
to state:

\a) whether the Railway Adminis-
iration by now has examined the
representation dated the 22nd April,
1978 of members of operating staff of
Kalyan Power House at Thakurli
(Distt. Thana, Maharashtra);

(b) if so, what are the grievances
and demands made in the representa-
tion and the nature of action Railway
Administration has taken up till-now;
and .

{(c) if no action has been taken,
the reasons for delay and when it
shall finally be taken?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
{SHRI SHEO NARAIN): (a)
An undated representution which was
received by the Central Railway Ad-
ministration on 6-5-78 has since been
examined.

= (b) and. (c). In the undated repre-
sentation referred to in part (a) of
the question, mainly the folowing spe-
eﬂlc dmnds ‘have been made.—

: ﬁl-- The allotment of higher revis-
ed scules (including the scale of Rs.
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840-1040 to Senior Operators/SACs)
of pay;

(ii) holidays as il the case of other
workshop staff;

(iii) sanction of Night Duty Allow-
ance as in the case of other Railway
stafl;

(iv) coverage under the Dress Re-
gulations;

(v) application of Sankar Saran
Award and the Award of Railway
Workers’' Classification Tribunal -
1976; and

(vi) distribution of ©posts of
Chargemen on the same percentage
basis as in the case of other work-
shops. -

As regards (i) akeve, instructions
have since been issued effective from
1-11-1978, revising the scale cf pay of
Shift Asstt. ‘C’. Forman and Sr. Opera-
tor of the Kalyan Power House from
Rs. 700—900 to Rs. 840—1040 ang Yard
Foreman from Rs. 550—750 to Rs. 700
—800.

2. As regards (ii) above, since the
Power House is not treated as a work-
shop, the staff employed therein are
not eligible for being allowed holidays
like workshop staff.

3. The operating categories of Tha-
kurli Power House were made eligible
for the grant of Night Duty Allow-
ance in December 1965. The ques-
tion of payment of arears for the
period prior to that date does not
arise,

4. The demand regerding coverage
under the Dress Requlations is under
consideration of the Rallway Adminis-
tration.

5. As regards (v) zbove, the ordera
regarding distribution of skilled posts
in the highly skilled und skilled grad-
es pursuant to the recommendations
of the Justice Sankar Saran and the
interim regort of the Railway Work-
ers’ Classification Trivnal - 1078 are
not applicale to the oeperating staft
of the Kalyan Power House who are
not artisans
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6. The Railway Lwour Tribunal - drewme yeufigue  quitfeger
1969 which went into the various de- L L _
mands relating tv workshop staff on
the Rajlways concluded Inter-alia, 502. it awfeg wik "i" : wr tw el
{hat workmen and sub-supervisors in g TR A FAT 6 6 :
Power Houses are not entitled to the
benefits of the decisions in the Tri- ey i *;‘“q."*”* m?ﬁsﬁﬁ“:ﬂﬁmﬂ bl
bunal’'s Report relating to workshop A (;ET ﬁ'm“' w firew ffuie ﬂ\'!:
staff including that velating to distri- Tz (1) st wdw s G r
bution of posts of Chargemen. ffzs, qrarat @ 9 wermReT fer @
Advance Increment to Clerks Grade (=) ofe gt, © g% wwrigy # tafge
1 of Railway Accounts Department A w1 T W .
501. SHRI R. K. MHALGI: Will (7) & W & ¥ wew wiw ! "y Ul
the Minister of RAILWAYS be pleas- #3 wfwre fvar T § WYX w0 aw fow abi #
ed to refer to the reply given to Un- qrg F ¥t F ot it & WaT TER
starred Queston No, 3241, dated 8th - .qu;l,’;i @ ¢
August, 1978 regardng advance incre-
ment to Clerk Grade I of Rajlway Ac- (w) dw wini & waew § v we Y
counts Department and to state; Y WY ol WY T wdeT W e
(a) since when the matter ‘“regard- faare &;
ing grant of incentive in revised pay (%

structure to Appendix 2 qualified staff

on Railways” is under consideration :a;m awreafr, grifz, GYeT W, Wi awr
of Government; %m_ qeT Wi Wy YN WY s o gk
(b) whether Government have by forg &l oY wft 7 aF st Prafr e &
row taken decision in the matter, if &7 ed @; W
so. when znd the details thereof; and
(c) if not, the reasons of delay and () woeTC @ ww a% wr s o g
when it shall be taken? :;‘; 'QR wrimgl w<d w1 fewT § o e
THE MINISTER OF STATE IN
THE MINISTRY OF RAJLWAYS tor W d vy went (ot fvw wromw)
(SHRI SHEO NARAIN): (a) (%) & (=) g ez 3t o o7 oft § sl awr
The scheme for grant of adance in- qzd 9T 7o & weddy |

crements tg the UDCg in the Indian
Audit and Accounts Department and

Cierks Grade I on the Railways was drerrre ¥ wf arowme e Fufc g

discontinued as a resull of the recom- (shwe v fow)
mendations of the Third Pay Commis-
sion, Orders for discontinuance of the 503. st uw fag wik wzw ;w7 W oY
scheme on Railways were issued in 7Z TA ¥Y HIT w1
April, 75;
(%) = & qqs % diae da @ O

(b) and (c¢) Since then the ques- TR T § 9-8-1978 WY R W W Aw-
tion of restoration of the scheme of TET AT, AT W e
incentive Increments has been under & ww mu fear a1 fir Grovee F wheat vz
consideration of the Government. TTHWAT 1403, wrfe o g I g awrr
Meanwhile the issue has been taken wid; guft qw &t frsrfor @ e o} Y oy
up by the staff side in the National R qm qeT Wier wmar wid; when
Council under the Joint Consultative oTE SfaT GeT 140 ® B §F ¥ anctew
Machinery and the final out ccme of HIT AT TR S e v F g wrater

discussions {s till awaited. ey wid;
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gr) gy gt, oY @ wre w7 & & wedw
i ® wRry F ww aw Wy e W
TURT XA 9T W F § wedw wiw @ awew §
w7 srdanfy & ardsf ol I a7 Y Twr .
SR ¥ ardf; Wk

() droee wreafoeer @ w3
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fufemr qreaw wmfcdf wr srsamitew

504 st wkfagwd wdw L]
fakw wat 9g xad A par W fF

fm(‘) :Fr'mnwith qwm{ma? f;“‘
neq ,  WRATL o
®o TIAGRE Hrewd int(ﬁ 11 73 nit
21 78t & weqrdza gowrc A1 fad 4

(w) afz st, A za A3 wegrazdi §
ferfeT wwrc A wid & f § W 3w
whrare dfgea safor w0

() 7 wi¥ F ¥ foeg qu w7 faar
Tar g M A A AT wedvAs  fraroda

() -% wiai & w1 ARy Fagora
wda; W

(%) gar@y  femeq fadraa =faq,
ATRANL *T WEg FHT @ fem-feg awe
N N wx-wF AFAT A} a1 IAR YU
fog gwic & TP w7 A WA ?

fata daras & wen swr (oY wAlE
) (%) W
(@) w7 &1 wEqIEAl ® g5 A{

1. sdnqifgz A KA FT gaar-
wify wamrr w7 ¥ wfgw

21

2. WEr-IAC F wlgsio WAz #
a1 oW fadtr argq asra &
L

3. %fs 7 wITA & fag qdf ooier
# frag s} a1 gareds fameq
# wENE greel A degr wfgs
adl @i 3 wafag garede ferey
® gadd @3 qe Wi g
§ geqrt w7 ¥ frarg o3 a®
safeagi ® fag faaffer  #rer
arar wFEm wifgd o

T) WX (W) wrea & gV femaw &
m—é’tttrtﬁ Y qarg2e fonew & 378 wrft
et ® fag sdew qtfaz wrd wear ey
® sttt st ow waafor waar g

(¥) ¥t fe HeC o ow § ¥

‘§UEA WY VT GORT fY WErTAT 4T Nww

1

a6t IsAT |
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nfew dvwy Wi e Q. et
¥

505 e fagwf ww : wnr tw s
g work W voT w6 fin o

(%) w7z aw ¢ fw wigw W o®
e QR R, e A I 9 uEl
AT U  WegTAE 4w fear o1 9@ w1
9 WE, 1978 WY Gr@WET W §

(;)‘Iﬁ';‘i’.!ﬁ”ﬁ!f 7z w1 @

() w1 g7 A & ¥ fsdly o wrE
!mhr@r ﬂ‘f ofe gi, &t = lﬁ'(uft
ﬂff !ﬂff R EX W e,

(%) v qgww g fw whew d@ U
¥RE e ywt ahew  (Toow) A
31-5~78 ¥1 13 FEl q9T K
W fear ur; aft g, Y ww W wEw
¥ qv  few SETT wHETg W wE, 6
afy 4#Y, &Y I%q wraaATEr v ¥ ol ?

e darer & o st (it firw arerawr)

(%) &(%): gon owdt N n@ ¢
s gwT-9zd qT @ &€ Wi

National Transport Policy Commitiee

508. SHRI DURGA CHAND: will
the Minister of RAILWAYS be pleas-
ed to refer to the reply given {0 Un-
starred Question No, 2296 on the 5th
December 1878 re: Railway lines in
NE States and state:

(a) whether the report of National
Transport Policy Committee appoia-
ted by the Planning Commission sug-
gesting policy to be followed in selec-
ting new Railway Schemes etc. has
been received;

(b) if so, what are
thereof;

(c) if not, by when the report will
be received;

(d) whether the proposals for
construction of new Railway lines
in Himachal Pradesh have been con-
sidered in the light of the recom-
mendation f the Committee and if
80, the details thereof; and

the details

(e} whether the proposal of Nan-

" gal-Talwara Railway Line has  also

been considered and #f so, the details
thereof;

THE MINISTER OF STATE IN
THE MINISTRY OF RAILAYS
(SHRI SHEO NARAIN): (a) to (d).
The report of the National Transport
Policy Committee appointed by the
Planning Commission has not yet
been finalised. The Ministry of Rail-
ways are expecting an interim report
in a few months’ time and final report
later.

(e) The question of taking up con~-
struction of Nangal-Talwara railway
line will be considered in the light of
the policy to be evolved on basis uf
the recommendations of the Com-
mittee.

Railway Coach Unit

507. SHRI JANARDHANA POO-
JARY: Will the Minister of RAIL-
WAYS be plased to state:

(a) wh-tner there is a proposal in
set up a railway coach unit in the
scuntry; snd

(b) if so, what are the details in
this regard?

THE MINISTER OF STATE IN

THE MINISTRY OF RAILAYS
(SHRI SHEO NARAIN): (a)
Yes.

(b) The details are under examina-
tion.

Discussions held with PM. of
Malaysia

508. SHRI MADHAVRAO SCIN-
DIA:
SHRI SUBHASH CHANDRA
BOSE ALLURI:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
(a) whether discussion with the
Prime Minister of Malaysia with regard
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to the recent development in Cam-
bodia were held during his recent visit
in Januery, 1979;

(b) if so, the details of discussion,
and

(c) outcome thereof?

THE MINISTER OF BSTATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) to (c). The discussions
with the Prime Minisier of Malaysia
Datuk Hussein Bin Onn during his
State visit from January 22 to 25, 1479
covered the international situation,
including the recent developments in

- Kampuchea, In discussing South and
South East Asia, the Prime Ministers
were of the view thay further efforts
should be made to promote regional
stability and cooperation in a spirit of
peace and understanding. They em-
phasiseq the need to develop peaceful
and constructive relations among States
on the basis of non-interference in
the internal affairs and respect for the
sovereignty of nation States and the
peaceful co-existence of  countries
with defferent social and economic
systems.

Deaths caused by Jaundice

509. SHRI MADHAVRAO SCIN-
DIA; Will the Minister of HEALTH
AND FAMILY WELFARE he pleased
to state:

(a) whether it is a fact that during
the last two years there has been
three times increase in the jaundice
deathg in the country;

(b) if so, exact assessment by
Centre in consultation with States for
the last two years; and

(¢) the factors Jeading to the spread
of the disease and steps proposed fo
be taken by the Central Government
to prevent reoccurrence of the disease
in the country?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) and (b). No. According to
the reports furnished by the States
and UTs the number of cases and
Jdeaths due to jaundice during the last
two years have been as follows:-

Year Cases Deaths
1977 . . . 88.645 1,080
1978 | . . 46,082 832

(Provisional)

(¢) Jaundice (infectious hepatitis)
is a viral infection which oceurs
through ingestion of water/food con-
taminated with the virus, e.g. by faeces
and sewerage etc, The following mea-
sures have been suggested 1o the
State Governments to check the dise-
age:—

1, Since faecal eontamination of en-
vironment, particularly community
water supply appears to be mastly res-
ponsikle for the spread of the disease,
improvement of water supply and
right soil disposal are needed for con-
trol and prevention of the diseaze.

2. (Health education of the people
directed towards good sanitation and
personal hygiene.

3. Reporting of occurrence of cases
to local health authorities.

4, Isolation of
treatment.

5. Disinfection of stool.

6. Immunisation of the individuals
with immuno-globulin

Ayurvedic Semjnar on Mental
Diseases

510. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of HEALTH
AND FAMILY WELFARE be .pleased
to state: .

" (a) whether it is a fact that a three

patient and proper

days Ayurvedic Seminar on mental
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disease wag held in New Delhi during
January, 1979;

(b) if go, details of discussion there-
in;

(c) whether the Central Govern-
ment have assured the participants to
give adequate Central assistance to
propagate Ayurvedic system in the
counrty; and

(d) it so, quantum of assistance pro-
posed to be provideq by the Central
Government?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes Sir,

(b) Experts of Indiar Systems of
Medicine presenteq their papers/obser-
vations on various aspects of Manas
Roga (Mental diseases). It was ob-
served by the experts that incidence
of Mental diseases has increased in
modern times in comparison with an-
cient times, and that Ayurvedic me-
thods of tieatment may be useful for
the prevention as well as cure of this
group of disease. The Seminar helped
in exchange of ideas and rhowing
of experience,

(¢) and (d). No specific central as-
sistance was either sought o= promis-
ed. However, the Government is com-
mitted to promotion of Indigenous
System of Medicine.

Disruption of Rallway Services
between Pondicherry and
Tamil Nadu

511. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of RAILWAYS
be pleased to state;

(a) whether the railway services
between Pondicherry and Tamil Nadu
were disrupted during Januery, 1979
ag a result of anti-merger demonsira-
tion of Pondy and Tamil Nadu; end

(b) if so, its impact on rallway

reverue and traffic including transper-
tation of goeda?

THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a)
Yes.

(b) Losses are estimated to the tune
of Rs. 11,292/-.

Definition of Cola

512, SHRI SURENDRA BIKRAM:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to-
state:

(a) is it a fact that Cela is not
defined under Prevention of Food
Adulteration Act/Rules even though
coca cola was being manufactured for
more than 25 years;

(b) doeg Government intend to make
specification for colag drinks;

(¢) if no, by when; and

(d) how many timeg has the Pre-
vention of Food Adulteration Act/
Rules 1954 been amended till] now?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes.

(b) and (7). The matter is receiving
attention.

(d) The Prevention of Food Adul-
teration Act, 1954 was amended In
1964, 1971 and 1976,

The Prevention of Food Adultera-
tion Rules, 1855 have been amended
from time to time as and when the
need arose,

Employees t0 be covered under ESIS

513. SHRI SURFENDRA BIKRAM:
Will the Minister <f PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) which are the new areas in the
country where the scheme of Employ-
ees’ State Insurance is going to be
implemented dwring I1979:
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(b) how many employees would be
brought under this scheme during the
next three years; and

(0) is Government = contemplating
to extend the E.SI Scheme in the
Sikandrabad Industria] areg of Buland-
shahr (U.P.) district in the near
future and if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KIRPAL SINHA): (a) The Employe-
¢s' State Insurance Corporation has
reported that according to a phased
progarmme, drafn up in consultation
with the State Governments, the Em-
ployees’ State Insurance Scheme is
proposed to be implemented during
the year 1979-80, in the new areas
mentioned in the attached list in dif-
ferent States, subject to completion
of necessary medical arrangements
by the State Governments concerned.

(b) According to the present phased
programme about 3,57,000 additional
employees are likely to be covered dur-
ing 1979-80 and 1980-81. '

(c) It is proposed to implement the
Scheme at Bulandshahr in 1979-80.

List showing new areas in which' the
ESI Scheme is proposed to be imple-
mented during the year, 1978-80

Name of the State and Area:

ANDHRA PRADESH

1. Mancherial
2. OQutskirts of Hyderabad

3. Kothagudem, Paloncha & Rama-
varam.

4, Kothavaripally.

ASSAM

1. Silchar

2. Jagi Road
- 3. Bongaigaon
4. Nemrup

FEBRUARY 22, 1979
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Govindpur
Kandra
Jasdih
Sakchi
Mango
Adityapur Phase II
Jhinkpani
Tipudana
Jharia
Fatuha
Dumrao
Bokarg
Jhajha
Kharagpur
Murri.

GUJARAT

—

© @ a® ;e WN

— e [P —
o g e

15.

Viramgam

" Broach

Billimora
Vapi
Navasari
Sidhpur
Surendranagar -
Nandessari
Vatva
Vinzol
Junagadh
Mehsana
Sikka
Thangarh
Bulsar

HARYANA

1.
2.

Kaithal
Jind

KARNATAKA

o a P

Bijapur
Ramanagaram
Tumkur Road
Mandya
Karwar

152
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KERALA

Kasargod
Hosdrug
Kottakal '
Edappul
Thirurangudi
Kanayannur
MADHYA PRADESH

1. Sagar
2. Sanawad

3. Lal Khadan
4, Madher, Sarpi & Korba

- N

MAHARASHTRA

Palghar
Panve]

Dhanu Road
Mora Uran
Rohe

Satara Suburbs
Walchandnagar
Khopoli
Ahmednagar
Karad
Uchgaon
Chandrapur

ORISSA

© P u D e W

b
n = o

Bhagatpur
Sambalpur
Balasore
Talcher
Jagatpur

PUNJAB

o s N

1. Barnala

2. Bhatinda

8. Mandi Gobindgarh *
4. Gidderbaha

RAJASTHAN

1. Falna
3. Mastaya Industrial Area, Alwar.

154
TAMIL NADU

Arkonam
Arumuganeri
Kanyakumari Suburbs
Kumarapalayain
Thanjavur

Salem Suburbs
Sankari
Thiruverambur
Thuvakudi
Dharapuram

© o a9, P e W

o

UTTAR PRADESH

Jhansi Suburbs

Khamaria

Obera & Partapur
Sardarnagar

Akbarpur (includes Tanda)
Dalla

Khurja

Rishikesh

Azamgarh

Faizabad (includeg Sohawal)
Mainpuri

Barabanki

Bulandshahr

© o 3o Uk WM

[
w P =5

WEST BENGAL

Assansol
Raniganj
Jaykaynagar
Kultj
Rupnarayanapur
Durgapur,

o oo W

Realisation of P.F. Arrears

514. SHRI SURENDRA BIKRAM:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR °
be pleased to refer to the reply given
to Unstarred Question No. 2721 on Tth
December, 1078 regarding Provideat
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Fund exceeding Rs. One lakh outstand-
ing and state:

(a) what steps Government are pro-
posing to take to realise the prodident
fund dues at the earliest; and

(b) what efforts Government pro-
pose to make to ensure that industries
do not delay in paying the Provident
Fund amount to the Provident Fund
Office?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR.
RAM KIRPAL SNHA): (a) Action is
taken by the Providant Fund Autho-
rities against the defaulting eraployers
under Section 8 (recovery of dues as
arrears of land revenue) and Sections
14, 14A, 14AA (prosecution) of the
Employees’ Provident Funds and
Miscellaneous  Provisions Aet, 1952.
Additionally, prosecutions under sec-
tions 406/409 of the Indian Penai Code
(breach of trust and criminal misap-
propriation) are instituted hy themin
certain cases of default where the
employers deduct employees’ share of
provident fund contribution from their
wages but do not remit tha same to
the provident fund suthorities. The
Courts are alsp moved under section
110 of Criminal Procedure Code for
binding the defaulting empolyers for
good behaviour,

(b) The Act contains Penal provi-
sior which are sufficiently deterrent.
The Employees’ Provident Fund Or-
ganisation is advised from time to
time to secure effective enforcement.

Incentive to Railway Running Staff

515. SHRI A. MURIUIGESAN : Will
the Minister of RAILWAYS be pleas~
ed to state;

(a.) whether it is a fact that the
running staff of Railways  are being
paid incentive same as the State Gov-
emmmt - Transport omploym are

B
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(b) if so, the details thereof; and

(c) if not, whether it is proposed to
be implemented in the near future?

THE MINISTER OF STATE IN
THE MINISTRY ' OF RAILWAYS
(SHRI SHEO NARAIN): (a)
to (c). No running Staff on the 3al-
ways are governed by a separate sch-
eme knowy as “The Running Allow-
ance Scheme” under which running
allowance is paid to them, inter alia
with reference to the category of staff
and the distance they work trains.

Asmsistance by France to Pakistan Air
Force
§16. SHRI DAYA RAM SHAKYA:
Will the Minister of EXTERNAS®
AFFAIRS be pleased to state:

(a) whether Government's attentio
has been drawn to the news iten.
published in the Hindustan datel
drd January, 1979 to the effect that
France has assured active assistance
to Pak Air Force; and

(b) if so, the action taken by Go-
vernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a;
and (b). The Government has no in-
formation to the effect that France
has assured active assistance to Pak
Air Force,

Over provisiening in Items in Govern-
ment Medical Store Depot, Madras

517. SHRI A. MURUGESAN: Wwill
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state:

(a) is it a fact that over provisioning
has been made in many items parti-
cularly drugs in Government Medical
Store Depot, Madras;

(b) if so, the names of such items.
snnual sxpenditure ang its value: .
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(c) the excess quantity purchased
during the last three years and its
value and if so, who is responsible for
the over provisioning; and

(d) what action hag been taken
against them?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RARI!
RAY): (a) No.

(b) to (d). Do not arise.

Confirmation of Employees of Govern-
ment Medical Stores Depot, Madras

518, SHRI A. MURUGESAN: Will
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to refer to
the reply given to Unstarred Question
No. 1655 on the 27th July, 1978 re-
garding confirmation of employees of

Stores Depot,

Government Medical
Madras and state:

(a) whether the requireq informa-
tion has since been collected; and

(b) if not, the reasons for the delay?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes. A statement containing
the required information in fulfilment
of the assurance given to Lok Sabha
Unstarreq Question No. 1655 dated’
27.7-78 has since been forwarded to
the Department of Parliamentary
Affairs for laying on the table of the
Sabha. A copy of the same is attach-
ed at annexure.

() Does net arise.

Statement
Question No. & Subject Promise made When and how Ful- Remarks
Date filled
1 2 4 5

Unstarred Ques- Confermation

tion No. 1655 of Emplovees
dated the 27th  of Govi. Medic)l
July, 1098 by Stores, Depot.
Shri A. Muruge- M~ dras
san.

Asking:—

(a) whether the Con- (a) The
mation is being

firmation orders

infor- (a) There had been some
delay in initiating the

have not been collected and  cases regarding the con-
issused from the will be laid firmation of the eligible
year 1973-78 at on the Table category ‘C’' & ‘D’ em.
_the Govt. Medical  of the Sabha. ployees of the Medical

Stores Depot,
Jligible employes
e employees

oning to Group
‘C'& ‘D’ cadres,
ifso, the details,
thereof, and if
not ley;

Stores Depot, Madras,
during the period in
question because of the
impending work study
of the Depot by the Staff
Inspection Unit of the
Ministry of  Finance.
However, all the eligible
category ‘C' & ‘D’ em-
ployees of the Depot
have since been con-
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4 5

(c) wheiher the ex- (c) Theinforma- (c) Some daily wage

casual labourers

tionis being

coclies were employed by

of Govt. Medical collected and the Govt. Medical Store
Store Depot, will be laid Depot, Madras during
Madras have not on the Table 196g-71, It has not
been issued Ser- of the Sabha.  been possible for the
vice Certificates Depot to issue service
inspite of the certificates in favour of
fact that Labour these individuals, as the
Ministry and relevant records, which
Health Ministry are preserved only for
have instructed alimited period, are not
the local autho- now available for verifi-
ritiesof  Govt. cation.

Medical  Store

Depot, Madras,

to issue Service

Certificates.
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520. DR. RAMJI SINGH: Will the
Minister of PARLIAMENTARY AFF-
ATRS AND LABOUR be pleased to

state:

(a) the reasons for which govern-
ment do not pay as much attention

towards the unorganised agriculture

labourers as is paid towards the orga-
nised workers/labourers; and

(b) whether the Kisan Sammeian
wiil be recognised as farmers Union
by Government?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (SHRI
LARANG SAI): (a) It is not true to
say that the Government do not pay
as much attention to unorganised agri-
cultural labourers as towards the or-
ganised workers. The Government have
constituted a Central Standing Com-
mittee on Rural Unorganised Labour.
The terms of reference of this Com-
mitte include, among other matters,
giving advice to Government on a pro-
posed Centrzl legislation for safeguard-
ing the interests of rural workers and
amendments and additions to the ex-
isting labour laws, in order to extend °
their provigions to rural workers, snd
also on the administrative and legis-
lative steps to be taken to create con-
ditions for the proper growth of the
rural workers’' organisations, A copy
of the Resolution dated 28th Septem-
ber, 1978 is laid on the Table of the
House. [Placed in Library. See No.
LT-38 8].

At the first meeting of the Central
Standing Committee held on 39th Jan-
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uary, 1979, it constituted a sub-com-
mittee to consider and repor: on the
desirability of a , Central legiclation
and also measures necessary for the
progressive abolition of contract la-
bour in jungles and remote areas,
Another sub-committee will go into
the question of advising ths Central
Standing Committee on the steps to b2
taken for creating conditions for the
growth of rura] workers’ organisations
and a third sub-committece will go
into the question of the adequacy of
the steps taken for the identification
and rehabilitation of bonded labour.
These three sub-committees are fo re-
port to the Cenral Standing Committee
within a period of 3 months.

(b) There is no such propsal under
consideration of the Government.

Construction of High Density EMU

521. SHRI R. K. MHALGL: Wil

the Minister of RAILWAYS be pleased
to state:

(a) whether Government or Rail-
way Administration have received a
representation dated the 22nd June,
1978 from Kalyan (District Thana)
Maharashtra in regard to construction

" of high density EMU coaches for the
. suburban travel—stable wheels; and

(b) if so0, what action Government
or Railway Administration have taken
or propose to take in this regard in
future? :

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SERI SHED NARAIN): (»)
Yeu: . C -
(b) The decision to manufscture
from''the préssing  veed to sugment®
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ban trains working in Bombay area.
It took into account the standard
practice of designing suburban coaches
with minimum seating accommodation .
and with maximum standing arrange-
ment so that not only the movement
of passengers, in and out of the coach-
es, ig facilitated but maximun) passen-
gers can be accommodated at one
time. Only one such prototype Rake
has been built and put into service on
Western Railway on exprimental basis
to test commuter reaction. Reseach -
Designs and Standards Organisatios
who had been directed to make due
effort. to improve the design so as t°
get over the adverse features recorded
by commuters have submitted their
recommendations which are under
consideration of this Minist-y.

Total Mileage of National Highways -

522. SHRI PABITRAMOHAN
PRADHAN: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:-

(a) the total mileage of National
Highways in the country and the tetal
mileage existing in the State of Orissa;
and

(b) the amount sanctioned for ex-

penditure, both for repairs and origi-
nal work in the State of Orissa?

sfudped” Bubth ¢ ‘sor8<mo,; v v T Inud
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Pollo

524 SHRI JANARDHANA POO-
JARY: Will the Minister of HEALTH
AND FAMILY WELFARE be pleas-
ed to state:

(a) whether it is a fact that the
cases of Polio are on lhe increuse in
the country; and

(b) if so, tota] number of cases

reported during 1978 and the preven-
tive steps taken by Government?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RABI RAY): (a) No. As against
15,947 cases of polio reported during
1974; 9699 in 1975 and 10010 in 1976,
only 5593 cases were reported for
1977 by States and Union Territories.

(b) The total number of Polio
cases reported so far from the vaious
States/Union  Territories during
1978 is.6087.

Immunization against polio is being
undertaken in urban centres Ly the
State Govermnents/Corporations and
Voluntary Organisations. It is being
graduslly extended to rura] areason
the besis of epidemiological needs
and availability of vaccine.

Medionl Aid to Children to prevent

525. SHRI JANARDHANA POO-
JARY: Will the Minister of HEALTH
AND FARMILY WELFARE be pleas-

ed ip state:

(a) whether the
giving Vitamin ‘A’ to childrén ‘across
the‘iand to. prevent blindmess has
:lam substanttdily shert ot target;

ﬂb) E_b,ﬁamﬂmﬁoﬂ

uimmarmm"
FAMILY ' WELFARE (S6Ri RAB!

RAXY: (8) amd (b). During the cum
ront yoar (April 1o December, 1978)
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103 lakh out of target of 247 lakh chil-
dren have been covered by one dose
and 14.4 lakh children by second dose
respectively of Vitamin A solution.
For the first dose the increase over
the performance for the corresponiing
perioq of 1977-78 is of the order of &i.4
per cent. The short-fall between tar-
gets and achievement during 137¢-T9
has been due to inability of tne State
Health Departments to carry out the
programme and lack of timely and
regular supply of Vitamin A solution,

The supply position has now im-
proved and States have alsp been re-
quested to improve the performance
under the programme. It is expected
that the_coverage will further in-
crease by the end of current financial

year,

Memo from Indian National Ship
Owners’ Association

626. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state;

{a) whether Indian National Ship
Owners’ Association Calcutta have
submitted a Memorandum regarding
modification in the assistance prog-
ramme for the shipping industry; aad

(b) if so, what are the modifications
suggested by the Association, which of
those bave .been accepted by Gov-
ernment and what are the reasons for
non-acceptance of the remaining sug-
gestions?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Yes, Sir. '

(b) Indian National Shipowners' As-
sotiation’s “sugestion 'is:'to: exténg . the
présent Megdures of rellef o a fur~
ther period ipls 81 Muich 1681  wad
also to cover interest payments falling
due upio 31-3-1881 while converting
the same into . loans.. apalogous to
SAFAUNS angd grant of ssoratorium
on sepayment Since the present mea-
;uNe gre intended o gover the Lguir
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dity problems of the company for a
period upto 31-3-1979, the assistance
thereafter will have to await the re-
commendaticns of the High Level
Committee which is proposal to be set
up by ths Government.

Nhava-Sheva Port Project

527. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of SHIP-
PING AND TRANSPORT bve pleased
to state:

(a) whether report on the Nhava-
Sheva Port Project has been submitted
‘to Government and if so, what action
has been taken on the recommenda-
tions made therein; and

(b) i it has not been submitted,
‘what action is being taken by Gov-
ernment to expedite the same?

THE MINISTER OF STATE IN
‘CHARGE OP THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
‘CHAND RAM): (a) and (b). The Re-
port of the Working Group constituted
by the Planning Commission in June
1878, to study the establishment of a
Satellite Port at Nhava-Sheva has not
‘et been received. The Planning Com-
mission has been requested tp expe-
dite this Report, Planning Commission
have since cleared the preparation of
the Detailed Project Report for Nhava-
_S_heva Project.

Steps t0 Avoid Strikes by Port
: Workers

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): Government’s policy
has always been to maintain amicable
and cordial indusirial relations in
the major ports go that there are no
lightning strikes, go-slows ang work-
fo-rule hampering productivity and
leading to Port congestion. For this
purpose it is intended to have perio-
dical discussions at port level and at
Government level with unions and
Federations, respectively, regarding
the demmnds of port and dock wor-
kers. Instructions have been issued
to Port Trust/Lock Labour Boards
to have weekly meetings with the
recognised unions so that they keep
in touch with the labour problems
at all time and deal with any pro-
blem before it erupts into g strike,
ete, Port Trust/Dock Labour Boards
Authoritieg have also been instructed
that all demands of a local nature
should be settled expeditiously by
loca] negotiations with the wunions
concerned, In respect of demands of
all-India nature, so far, discussions
were held on four occasions bet-
ween 29th November, 1978 and 10th
January, 1979 with the representa-
tiveg of Federations of Port and Dock
worker; and conclusions have been
arrived at on many of the pending
demands of the workers, Instruc-
tions have been issued to the Port
Trusts and Dock Labour Boards for
implementing these conclusions. Thus,
every effort is being made to re-
solve the problems relating to port
and dock workers both at Govern-
ment and at Port level as expediti-
ously ag possible, .

Conversion of LnturMirnJ Ling =;-.

PATHL: Will the Minister of RATL-
WAYS be pleased to state: .

£a) whether he has received - any
Memorandum/Representations regard.
ing conversion of narrow-gm

Latur-Mire) Hne into droad-gatige
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line on Central Railway and if so,
what action has been taken in this re-

gard and bow long will it take to com-
plete the same;

(b) is it a fact that Railways are
suffering huge financial loss due to
non-conversion of Latur-Miraj line
into a broad-gauge line; and

(e) if so, what action has Govern-
ment taken to expedite laying of
broad-gauge railway track?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Yes. A
Preliminary Engineering-cum-Traffic
Burvey was carried out for conver-
gion of Miraj-Kurduwadi-Latur
N.G. line to B.G. and for providing
a broad gauge line between Latur
and Latur Road. In view of the pro-
ject being financially not viable, and
due to constraint of resources the
project ig not being taken up.

{b) No. The losses are due to low
utilisation of the line and not due to
non-conversion,

“ (c) Does not arise.

French Sale of Nuolear Plants (o
China ang Pakistan

530. SHRI A. R. BADRINARAYAN:
SHRI P. M. SAYEED:
SHRI M. V. CHANDRA.
SEKHARA MURTHY:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
(a) whether it is a fact that US.

agreed to the French proposal for
two nucleay power plants to

E

i

=

b)

FE.
EE

by France in Pakistan;
(¢) if so, whether India has opﬁojl_-,

{d) 4 . uot, the miain reasons fer:
this?
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%, is it also a fact that US.
agreed for setiing up a nuc- _ o

Written Answers 168

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) Yes, Sir.

(b) It is our understanding that
the U.S. was opposed to the French
sale of 5 reprocessing plant to
Pakistan.

(c) and (d). Government's views
on the subject are well known and
have been conveyed to the U.S. India
stands for peaceful utilisation of
nuclear energy and the necessity to
ensure that any safeguards to be
applied should be uniform, non-dis-
criminatory and equally applicable
to nuclear and non-nuclear weapon
States. _ _ |

Losses by Shipping Corporation of
India -

531. SHRT A. R. BADRINARAYAN:
SHRI P. M. SAYEED:
SHRI D. D. DESAL: ...
" SHRI R. V. SWAMINATHAN:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it is & fact that he
gtated that two large public secto?
undertakings, the Shipping Corpora+
tion of India and Mogul Line were
showing big losses;

(b) if so, whether he promised to
look into the matter to find out quick
cure; +

¢) what are the main reasons for
u.:u)mm and to what extent
losses are upto 1878;

(d) whether the Union Government
was considering a plan to set up &
central cargo agency also; and
. (e) i w0, what will be the ecost of
such sybsidy to thése Mnlm_
m. m‘; . v i ’ .. ‘-:
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' (b) No, Sir.

(¢) The Shipping Corperation of
India Limited had not incurred any
losses up to the year 1076-77. How-
ever, in 1977-78 the SCI incurred a
net loss of Rs. 14.74 crores, The loss
is mainly attributable to the highly
depressed freight market which
uadversely affected Shipping Corpora-
tion of India’s operations, particular-
ly those of combination carriers,
VLCCs and bulk carriers, While on
the one hand, the operating expenses
continued to escalate due to infla-
tionary causes, the average yield for
most of the tramp vessels declined
as a consequence of further slump in
the market. Also, the incidence of
depreciation and interest increased
for the year due to the addition of
vessels to the fleet.

The losses suffered by the Mogul
Line Limiteq during 1977-78 1is
Rs. 917.79 lakhs. The losses suffered
by the Mogul Line Limited have been
due to the operation of uneconomic
services such as Haj and Konkan and
highly depressed freight market.
The congestion in Bombay Port also
substantially  contributed towards
this loss.

(d) and (e). Such a scheme was
recommended by the Indian Institute
of Foreign Trade but the same has
been opposed by the various trade
interests. The entire question in re-
gard to the advisibility or otherwise
of setting up of a centralised cargo
booking agency as envisaged in the
Report of the Institute is being look-
ed into by the Government of India.

Avatlabliity dWmsuOn.ll

Leading Polnts

532. SHRI A. R. BADRINARAYAN:
SHRI M, V. CHANDRA-
SHEKHARA MURTHY:
. SHRI P. M. SAYEED:
Wwill the Minister of RAILWAYS
be pleased to state:

(a) whether it ig a fact that till the
middle of November, 1978 the Rail-

ways alwayg complained of coal
shortage due to which wagons could
not be loaded and CIL had to admit
failure on its part;

(b) it so, whether the coal produe-
tion increased later on and there wes
plenty of coal at loading points,
whereas the railways failed to make
available the required number of
‘wagons,

(c) it so, whether in December
1978 CIL daily offered om an average
10,564 wagon-load of coal against
which the Railways could allot 7,287
wagong only;

(@) whether the Railways always
argued that CIL could not load in time
all the wagons provided by them but
the CIL figures showed that during
first eight months of 1978-79 des-
patches by road which was much
costlier increased; and

(e) if so, what wag the actual posi-
gion with the Railways and how Rail-
ways have not settleq the issue?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). It is a fact that due to flooding
of mines in September and October
1978, there was a sharp drop in
availability of coal even in Novem-
ber 1078, There has been an in-
cresse in availability thereafter with
a corresponding increase in loading
of coal.

(¢) In December 1878, the total
offer received from CIL collieries
averaged 10,648 wagons per day as
against an allotment of 8,815 wagons
per day during the period.

(d) and (e). It is a fact that the
wagons which are supplied on day to
day Dbasis to different collieties in
CIL do not get loaded within the
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mnorma] free time admissible. The
Railways do not have informstion
regarding road despatches of coal.

Imposition of Booking Resiriction to
. Shalimar by Souih-Easters Rallways

533, SHRI A. R. BADRINARAYAN:
SHRI P. M. SAYEED:

Will the Mintister of RAILWAYS
be pleased to state:

_ (a) whether the South Rastern
Railways had imposed booking ree-
trictiong to Shalimar from other areas
of the country in view of the serious
situation which had developed due to
the non-release of loaded wagons by
traders during the month of Decem-
ber, 1978;

(b) if so, whether during the period
1,300. wagons were stagnating on the
Kharagpur division of the Railway
alone; :

(c) what steps were taken by the
Railways; and

(d) the total losy suffereq due to
this?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). Yes.

{c) Notices were serveq on parties
to release/remove wagons/consign-
ments, Public notifications were
also jysued through leading news-
papers in English and vernacular.
Meetings were held with Chambers
of Corumerce and Food Ministries of
State Governments. At notified sta-
tions dispesal of goods through cue-
tioning is also being considered as
provided for in the rules.

(@) It i not possible to quantify
the 1058- :
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Congestion in Bombay Port

534. SHRI BEDABRATA BARUA:

SHRI VIJAY KUMAR N.
PATIL:

SHRI V. ARUNACHALAM:
SHRI OM PARKASH TYAGI:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether there has been conti-
nuing congestion in Bombay port in
January 1979;

(b) what is the reason for the con-
gestion; and '

(¢) whether any steps have been
taken t{o improve the situation?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) There has been
continuing congestion in Bombay
Port for the past several months.

(b) Important reasons for conges-
tion are:—

(i) Port working at saturation
level leaving no cushion for any
stoppage or emergency.

(ii) Increasse in the number of
bulk carriers for fertilizers ce-
ment and edible oil, which take
long time in unloading.

" (il) 12 days strike in November,
1978 by ‘Transpoff and Dock
Workers Union. and the Bombay
Port Trust General Workers Union.

{iv) Refusel by crew to trans-
port pilots beyond Sunk Rock from
20th January, 1979, followed by
refusal to transport pilots at all
from 15th February, 1979 thereby
stopping movement of vessels in
and out.
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(c) Several measures, such as
diversion of vessels to other ports,
midstream wunioading into barges
wherever it is feasible, rationalised
distribution of cargo at various ports,
augmentation of strength of sghore
labour, etc, have been taken to re-
lieve the congestion, '

Epidemic of Poliomeylitis

535. SHRI D. D. DESAI; Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether medical experts have
warned acwoul the possibility of out-
break of poliomeylitis in the country
this year;

(b) if so, what steps are being
taken to prevent this epidemic; and

(c) whether hospitals have adequate
stocks of polia vaccine?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI

RAY): (a) No.

(b) Immunisation programme
against Poliomeylitis hag been under-
taken at urban centres run by Gov-
ernment Municipal Corporations and
voluntary organisations. The pro-
gramme is being extended to rural
areas depending upon epidemiologi-
cal needs.

(¢) Yes. Haffkine Bio-Pharmmceu-
tical Corporation, Bombay has got
regiona] distributors for supply of
vaccine to meet local requirement
including those of Hospitals.

Introductfon of Sclentific Devicey for
Preventing Accidents

536. SHRT SAMAR GUHA. Wil
the Minister of RAILWAYS be
pledsed to state:

(a) whether some scientific devices
have been introduced for prevention
of raflway accidents;

(b) if so, facts thereabout;

such devices; and

{c) the results achieved affer ititro-
ductien of such devices;

(d) the names of the inventars of

(e) whether they have been reward-
ed for the invention of the devices?
-_— G
THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): :(a) and

{b), Yes, Multiple Aspect Colour

Light Signelling for better visibility,
Track Circuits and Axle Countery for
monitoring the occupation of track
and to control the signals, Automa-
tic Warning System to prevent over-
shooting of signals by the drivers,
Ultrasonic Flaw Detectors for detect-
ing internal defects in rails .and
axles, testing the condition of per-
manent way by Track Recording
Cars, and Oscillograph Cars and
Glued insulated rail joints are some
of the safety devices which have been
introduced on the Indian Railways
for prevention of accidents.

(c) The incidence of accidents has
been coming down steadily from
1,686 during 1952-53 to 866 during
1977-78 representing a reduction of
48.8 per cent.

(d) These safety devices, already
in vogue on foreign railways, have
been adopted by the Indian Rail-
ways with modifications/developmente
made by the R.D.S.O. to suit the
Indian conditions.

(e) Does not arise.

Studies Conducted by N.L.I

537. SHRI SACHINDRA LAL
SINGHA: Will the Minister of
PARLTAMENTARY AFFAIRS AND

LABOUR be pleased to state:

(a) the details of the studies con-
ducted by the National Labour Instl-
tute during the last three years, yéar-

wise, date-wise and Subject-wise, with
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the names of the Research Officer
participated in these studies;

(b) the action taken by the Minis~
try regarding these studies subject-
wise;

. {¢) whether a number of projects
has been undertaken by the National
Labour Institute for studying the
problem of rural labour; and

{@) # su, the details thereof end
"{he action {aken up to date?

~ THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
AND PARLIAMENTARY AFFAIRS
(SHRI LARANG SAI): (a) to (d).
A statement is laid on the Table of
the House. [Placed in Library. See
No. LT-3313/79].

Levy of Ceas on Tohacco fer Bidi
Workers Wellare Fungd

538. SHRI SACHINDRA LAL

SINGHA: Will the Minister of

PARLIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether any fund Thag been
constituted by levy of Cess of 25
paise Eg. on Tobacco issued from
warehouses for manufacture of bidis
for the welfare of bidi workers;

(b) it so, the details of the amount
collected during the last three years,

year-wine, State-wise;
(c) tle details of the welfare mea-

sures uyndertaken up-to-date, State-
wize; and
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(d) whether any housing subsidy
has been introduced for the bidi
workers and if so, the details thereof?

L]

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG SAI): (a) Yes,

. (b) A statement ig laid on the
Table of the House.

(¢) Amongst the welfare measures
so far, dewelopment of
medical facilities for bidi workers
has been given the first priority. So
far, three dispensaries each have
been sanctioned for Madhya Pradesh,
Maharashtra, Uttar Pradegsh, Bihar
and Rajasthan, two dispensaries each
for Andhra Pradesh, Tamil WNadu,
Karnataka, West Bengal, Orissa and
Gujarat, and one dispensary for
Kerala. Most of these dispensaries
have already started functioning. In
addition, a 10-bedded hospital has
also been set up at Mysore. Besides
medical facilities, schemes for scholar-
ships to children of bidi workers,
and for provision of assistance for
building houses have also been
introduced.

(d) For providing housing facili-
ties, ‘Build Your Own House Scheme’
has been introduced, where in a
worker can get a subsidy of Rs, 600/~
along with an interest free loan for
Rs. 800/~ for construction of a house.

Statement
"SI Nameofthe 1977
No. State/Union —_—
Territory (15th Feby.— 1977-78 1978-79
gist March) _
] 2 3 4 5 6
1. Andhra Pradesh..  2,36,389'32  19,85,620°79 17.28.289°'14 (upto November, 1978)
2. Bihar 1,05,053' 16 16,38,798-25 13,02,086°18 (upto December, 1978)
3. Gujurat 1,58,915'80 23,21,815°92 12,02,353'69 (upto November, 1978)
4. Madhya Pradesh,  6,60,062:00 46,31,134*42 = 29,95,880°51 (upto December, 1978)
5. Karnataka. 3.97.404° 13 27,28,902:g8  22,08,226-37 (upto December, 1978)
6. Kerala. 2,0f.040°10  13,11,757°96  8.,25.252:25 (uptoDecember, 1978)
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1 2 3 5 6

7. Meghalaya 533013 44,088°77 24,624°24 (upto November, 1978)
8. Maharashtra.} 9,59,489°53  33,13,185'73  24,83,087'95 (upto December, 1978)
9. Orisa. . 40,386°62  3,51,011'78  2,87,935-01 (upto December, 1978) '
10. Rajasthan . 34,537°08  3,64.958°16  2,45.349'48 (upto November, 1938)
11. Tamil Nadu. 1,28,159'64 16,81,454°04  6.,55,314°34 (upto October, 1978)
12. Untar Pradesh. .. 1,26,563'53  8,68,000'c0  4,68,000°00 (upto December, 1978)
13. West Bengal. 2,23,397°24 2%,10,491°13  12,12,478'46 (upto November, 1978)
14. Chandigarh, 475°73

15. Delhi. 3,87516  17,287°91  10,768:26 (upto November, 1978)

ToTAL . 83,67,606°17 2,34,28,332°84 1,57,40,545-88

Source : Gollector of Central Exise.

‘Standing Committee on Rural Unorga-
niseg Labour

539. SHRI SACHINDRA LAL

SINGHA:
SHRI C. R. MAHATA:
Will the Minister of PARLIA-

MENTARY AFFAIRS AND LABOUR
be pleased to state:

(a) the details of the discussion that
took place in the first meeting of the
standing Committee on rural unorga-
nised Lasbour;

(b) the names of the persons invit-
ed and participated in the meeting;

(e) the details of the conclusion of
the meeting;

(d) the details of the labour laws
applicable to agriculture labour in the
country; and

(e) the details of the action taken
up-to-date o implement the laws by
the Siate Governmehts, State-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
AND PARLIAMENTARY AFFAIRS
(SHRI LARANG SAI). (a) and (c).
A Statement 1s laid on the Table of
the House.

(b) A list of the persons who par-
ticipated at the meeting is at State-
ment—I. Laid on the Table of the
House, [Placed in Library. See No,
LT-3314/79].

(d) A list of labour laws applicable
to agricultural lebour, is at state-
ment—I1l. Laid on the Table of the
House. [Placed in Library. See No,
LT-3314/79).

(e) Presently, the main legislation
to gafeguard the interest of agricul-
tural workers is the Minimum Wages
Act, 1848. Almost al] the State Gov-
ernments have set up requisite
mechinery to ensure its enforcement
at village and block levels. State-
ment—II. Laid on the “Table of the
wages fixed in Agriculture is laid on
the Table of the House, [Placed im
Library, See No. LT-3814/79].
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Statement

The first meeting of the Central
Standing Committee on Rural Un-
organized Labour discussed four sub-
jects on its agenda. They are as
follows; —

(i) Desirability of a Central
Legislation for agricultural workers.

(ii) Rural workers’ organisation
and education—role of the Central
Board for Workers’ Education/
National Labour Institute in train-
ing and leadership development;

(iii) Abolition of contract labour
system in projects undertaken in
jungles and remote areas and to
encourage cooperatives of forest
workers, which could provide em-
ployment to local people;

(iv) Bondedq Labour.

2. A list of members of the Ceniral
Standing Committee on Rural Un-
organized Labour who were invited to
the meeting is given in the annexure.
The main decision at the meeting was
to constitute three sub-committees as
follows:—

(a) A Sub-Committee to consider
and report on the desirability of
Central Legislation for Agricultural
Workers, which will alsp deal with
the question of contract labour in
forests;

(by A Sub-Committee to report
on education and orgenisation of
rural workers; and

{¢) A Sub-Committee to consider
and report on Bonded Labour, as
vart of the Rural Unorganised
Labour, particularly on ma
relating to the identification and re-
habilitation of bounded Iabour.

Foreign Minister’s Visit to Ching

540. SHRI PIUS ‘TIRKEY:
SHRI K. LAKKAPPA:
SHRI K. K. MURTHY:

SHRI SHANKERSINHJI
VAGHELA:

PROFESSOR P. G.
MAVALANKAR:

SHRI SHYAM SUNDER
GUPTA;

SHRI M. KALYANASUNDA-
RAM:

- SHRI P. VENKATASUB-
BAIAH:

SHRI BIJOY MONDAL:
SHRI JYOTIRMOY BOSU:

SHRI MUKHTIAR SINGH
MALIK:

SHRI D. N. BASU:

Will the Minister of EXTERNAL
AFFAIRS
be pleased to state:

(a) whether he paid a visit to China
recently;

(b) if so, the object of his visit;

(c) the composition of his delega-
tion;

(d) the details of discussions held
with the Chinese leaders; and

(e) results achieved?

THE MINISTER OF STATE IN THE
MINISTRY. OF EXERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
At the invitation of his Chinese
counter-part Huang Hua, the Foreign
Minister visited China from February,
12—18, 1979. :

(b) The visit was undertaken 10
exchange views and to explore possi-

- bilities of resolving bilateral issues

and improving relations between the
two countries. .
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{e) The Foreign Minister was ac.
companied by the Foreign Secretary
and the following officials of the
Ministry:

(1) Shri E, Gonsalves, Additional
Secretary.

(3) Shri 8, V. Purushotam, Joint
Secretary

(3) Shri C. V. Ranganathan, Joint
Secretary

(4) Bhri V. V. Paranjpe, Indian
JAmbassador in Seoul.

(5) Shri A, Mubayi, Special
Asgistant to Foreign Minister,

(6) Shri G, N. Rao, Deputy
Director.

(d) and (e), A separate statement
on my visit to China has been made
in this House.

Chinese Invitation to Private Sector

541. SIHRI KANWAR LAL GUPTA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) are government aware of the
fact that China has invited private

Indian capital in some selected sec-
tors;

(b) is It also a fact that an expert
team is being sent to China shortly;

(c) give the details of the invitation
to the private sector from other com-
munist countries for investments; and

(d) what is the reaction of the
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF EXERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
to (d). As far as this Ministry is
aware a certain Hong Kong financial
organisation has approached an Indian
firm in the private sector to send two
technicians to examine the feasibility
of improving the technological level

of certain cement plants jn China. It
is understood that two or three Indian
technicians would be visiting Chin
for this purpose. '

This Ministry is not aware of any
Chinese invitation for private Indian
capital investment in the Chinese-
economy.
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Alleged Plight of Hindus in Pakistan

545. SHRI ISHWAR CHAUDHRY:
Will the Minister of EXTERNAL

AFFAIRS be pleased to state:

(a) whether Government’s attention
i drawn to the Deccan Herald dated
12-1-79 that Hindus in Pakistan are
under great pressure of Cultural
absorption in the Muslim Community?

(b) whether Government's attention
has also been drawn to a book
‘Gandhi Nehru and the Challenge' hy
Vishnu Dutt that children are en-
couraged to participate in Musiim
Festivals like Bakra Id througbh the
sacrifices of animals and in the ob-
servance of the Ramzan;

(e) if so, whether the Government
of India has ascertained the facts in
this regard through our High Com-
missioner there; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
and (b). The Government have come
across a report which appeared in
Deccan Herald dated 12-1-1979, re-
garding the book “Gandhi, Nehru and

the Challenge” written by Shri Vishun
Dutt,

(c) and (d). The Government do
not consider it appropriate to have a
public discussion over an internal
affairs of a neighbouring country.
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Suspension of passenger traing due to
Fleod

547. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of RAIL~
WAYS be pleased tp state:

(a) the number of passenger trains
in the country the operation of which
was suspended due to devastating
flood of 1978; and

(b) the number out of those trains
the operation of which has since been
resumed and the time by which the
remaining trains are likely to be re.
stered?

~ THE MINISTER OF STATE IN THE
INISTRY' OF RAILWAYS _({!ﬂ
 WARAIN): (a) and (b) Ia
formatior, {s being collected und, will
be Tald on ‘the table ‘of tha Hbuse,

American activities in Indian Ocean:

548. SHRI M. N. GOVINDAN
NAIR:

SHRI P. K. KODIYAN:

SHRI M. RAMGOPAL
REDDY:

SHR] AMAR ROYPRADHAN:.
DR. BIJOY MONDAL:
SHRI K. MALLANNA:

SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the presence of
foreign navel vessels and particularly
of US naval fleet in Indian QOcean aud
Arabian sea has considerably in-
creased in recent months;

(b) whether this increaseq presence
of foreign naval vessels go counter
to the desire of India and other litto-
ral nations t{o keep the Indian ocean.
as a zone of peace; and

"(c) if so, the steps India has taken.
to see that these foreign naval ves-
sels are withdrawn from the Arabian
sea and other areas of Indian ocean
so that the entire Indian ocean can.
be kept as a zone of peace?

THE MINISTER OF STATE IN THE-
MINISTRY OF EXERNAL AFFAIRS.
(SHRI SAMARENDRA KUNDU): (a):
Govermnent is aware of Press reports:
to this effect. According to informa..
tion available to us no abnormal in~
crease in the military presence of
foreign maritime including
the USA, in the Indian Ocean has been.
noticed.

(b) and (c) The Government of"
India’s support to the establishment-
of a Zone of Peace in the Indian Ocean.
is well known. Government of Indla -
continues to impress pn all concernsd:
countries bilaterally and in multle-
lateral for the desirability of taking:
;onmte_st_m to achieve this objec.

ve.
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Hunting of great indian Bustard by
Saudj Princes

549, SHRI M. N, GOVINDAN NAIR:
SHRI K. LAKKAPPA;

SHRI P. K. KODIYAN:
SHRI AMRIT NAHATA :

SHRI SHANKERSINHJI
VAGHELA:

SHRI DAULAT RAM
SARAN:

SHRI RUDOLF ROADRIGUES;
SHRI ANANT DAVE:

SHRI SHYAM SUNDER
GUPTA:

DR, B1JOY MONDAL:

SHRI MUKHTIAR SINGH
MALIK:

SHRI HAR] VISHNU
KAMATH:

Will the Minister of EXTERNAL
.AFFAIRS be pleased to state;

.(a) whether the Government of
India had recently permitted & num-
ber of Saudi Arbian princes to come
40 India with 75 falcons to hunt the
Wt Indian bustard, a protected bird

in the arid regions of Rajasthan;

(b) whether this had led to wide-
spread protest from animal and bird
lovers and their organisations and the
Bishnoi community of Rajasthan;

. (¢) whether the Rajasthan Govern-
ment had protested against permission
given tp the Saudi Arabian princes;

Co

(d) it so, what were the over riding
factorg that weighed with Govern~
ment in giving permission to the
taudi Arabian prinees;

(l) whether Government have any
Fdormation regarding the actual hun-

them and the number
gmw of birds caught aad Kil-

(@ it ko, the detsils thereot?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
The Government of India did not
permit any Saudi Arabian Prince to
hunt the Great Indian Bustard.

(b) Yes, Sir, there were protests,
They were based on the wrong pre-
sumption that the party from Saudi
Arabia had been allowed to hunt the
Great Indian Bustard.

(c) No, Sir.
(d) Does not arise.

(e) and (). The Saudi party caught
about 34 Tilors (Houbra Bustards)
which is a migratory bird.

Granting  permiassion to American
Navy planes to over fly Indla

550. SHRI M. N. GOVINDAN NAIR:
Will the Minigter of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the U.S. Government
has asked permission to allow a fleet
of the American Navy's reconnais.
sance planes operating from its base

D1ego Garcia, to overfly the Indian

d;

(b) if so, the details;

(¢) whether Government is aware
that these P-3 oriow planes are equip-
ped with highly sophisticated instru.
ments etc.; and

(d) if so, the details?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
{SHRI SAMARENDRA 'KUN'DU) (a)
ﬂ'o, Sir.

.(b)..Does not arise.

(c) and (d) India has agreed to co-
operate with the United States and
the US.SR. to carry oul a scimntific
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Monsoons.  Several expeditions in
the Indian Ocean, in the Bay of Bengal
and the Arbian Sea have already
taken place and another programme
of joint research has been drawn up
for the year 1879. Under this pro-
gramme, four Soviet ships are to be
stationed in the Bay of Bengal outside
the Exclusive Economic Zone of India
' and three U.S. aircraft are expected
to carry out scientific flight missions
across Western and Northern India
besides the Arbian Sea and the Bay
of Bengal. The three aircraft, in-
cluding P.-3, engaged in this program-
me belong to civilian Government
research agencies of the United States
and will also carry Indian personnel
on board during their flights.

Trains cancelled in Ferozepur Division

551. DR. BALDEV PRAXKASH:
Will the Minister of RAILWAYS
be pleased to state:

(a) the number of trains cancelled
in Ferozepur Div. (Punjab) on account
t;;v%oalnnddieselshorugeinthem

(b) the number of trains which
were subsequently re.started; and

{c) the number and names of the
trains still under suspension on ac-
count of coal gnd diesel shortage?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) 112 passenger
traing were cancglled in Firozepur
Division (Punjab) for periods varying
from 1 day to 197 days in 1978 due to
shartage of coal. No passenger train
“I’Ill cancellpd due to shortm -ef diesel
of

(b) Emeapting um detpils of
whiv.-h are given in the mttached state-
A - resppining . eancplled
wmmmm

;cam s gvm ih.ﬁ_'

Statem ent

Train No.

8FF/5FF
8AK/7AK
3AD/4AD .

4IF/11F
4LITY/sLJH
1AJL/4AJL
iPJjzP] -
2JF/4JF .
5ABP/6ABP
3AA/4AA
3JMP/8JMP
4JMP[5JMP
1BF/2BF
1BA[2BA
345UP/346Dn
4AK/[sAK
4JN/3JN
8JN/7JN
2JH/1JH
8JH/7JH .
14JH/13JH
eLJ/sLJ
7JF12JF .
2NJ/1NJ

3LL/6LL .

3ABQJ/4ABQ.
WBQIIBQ, .

"953UP/gaelm. .
331UP/394Dn.

45UP|4SDn -

Section on wnich
cancelled.

Fir uzpur»F.a.zdka
Amritsar-Khemkaran

Amritsar-Derababas
nanak.

Ludhiana-Firozpur.

Ludbiana-Hissar,

Amritsar-Ludhiana

Pathankot-Jammu-
Tawi.

. Jullundur-Firozpur.

Amritsar-Pathankot.
Amritsar-Atari.
Jullundur-Pathankot
De.
Firozpur-Bhatinda,
Bhatinda-Abohar.
Firozpur-Bhatinda.
Amritsar-Khemkaran

. Jullundur-Nakodar,

Do.

. Jullundur-Hoshisspus

Do.

Do.
Ludhiana-Jakhal.
Jullundur-Firozpur,

Nawashar-Doaba«
Jullundur

Ludhiana-Lo
Khas

Batala-Qadian.

W
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Train No. Section on which

cancelled.

335UP/336 Dn. ., Ambala-Sriganga-
nagar.

347UP[348Dn. . Ambala-Bharinda.

1UB/2UB . Do.

8JF/5]F. . Jullundur-Firozpur

tJLK/2JLK . Julél];idur—mm
Total 92 Trains.

Linking Chandigarh with Ludhiana
by Rail Line

§52. DR. BALDEYV PRAKASH:
Will the Minister of RAILWAYS
be pleased to state:

(a)- whether the project to link
Chandigarh with Ludhiang by rail
line is under consideration of Gav-
ernment; and

(b) whether it is a fact that Go-
vernment of Punjab has offered to
bear full cost of construction of the
rail line?

THE MINISTER OF STATE IN THE
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Extension of Line from Batala to
Qadian upio Beas

53. DR. BALNEV PRAKASH:
Will the Minister of RAILWAYS
be pleased to state:

(a) whethey Government have re-
ceived any request to extend the
Railway line from Batala to Qadian
(Ferozepur Division Punjab) up to
river Beas; and

(b) if so, the action taken by the
Government?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Yes,

(b) Batala-Qadian is; a lightly used
branch line of 19 Km. length. Ex-
tension of this unremunerative line by
a few Kms. to Beas bank, is not ex-
pected to improve its traffic prospects,
particularly in view of expanding road
services. There is no proposal to extend
the line.

Visit of Official Team top Coalheads

5564. SHRI R. V. SWAMINATHAN:
SHRI NIHAR LASKAR:

Will the Minister of RAILWAYS
be pleaseq to state:

(a) whether Union Government
took a decision to appoint a joint

umotlﬂnimh.otm and

Railways to resolve the controversy
of blaming each other for deteriorat-
ing coal supply position;

(b) if g0, whether the official team
visited the coal pitheads and submit-
ted the report; and

(c)u-o.mmw

mmm’tir A‘!Intm
MINISTRY ' OF mif%aw

SHEQ: NARAIN): (8) -0 - 4ad,.1.
However, anOﬂchﬂthp

o!nnmllmwithmoﬁmaf;
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the Ministry of Railways, visited
Jharia Coalfields in December 1978 in
order o explore the possibility of in-
creasing the movement of soft coke
from that area and to hold discussions
with the local officials of Coal India
Ltd, and the Railways,

Supply of American Fighters to
Pakistan

§58. SHRI R. V. SWAMINATHAN:

SHRI M. V. CHANDRA-
SEKHARA MURTHY:

SHRI NIHAR LASKAR;

SHRI AMAR ROY PRADHAN:

S'HRI C. K." JAFFER SHA.
- RIEF, :

ému JAN’ARDHANA L
POQJARY; o

.;'mmnﬁt

Wil “the Mtaister of mnmm,

AFFAIRS be pleased to state:

hag,
for supply of US. fighters;

(b) if so, whether U.S Govern-
ment has agreed and haj. nlso lu'ppl.i
ed lltest ﬁthtera to themy ~ ~

(e) whether India hag poimed out
to U.S, that arming of Pakistan means
ingreasing of tension in the sub-con-
tinent; and

(d) it so, the reaction of the US.
Government on our protest?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA . KUNDU):

(a) and. (b). The Government is aware

of the willingness. of the US: Govern-
mgnt:to consider military. sales includ-
J.ng that of n.lrcratt to Pakutan.

ra;,mthm,,n,g, b, thck that p,gl |
sgreed to the request, of '

process of normalisation of relationa
between India and Pakistan and
hinder our efforts to promote mutual
confidence and beneficial cooperation
among countries of the sub-continent.

Children engaged in Household Work

557. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state the number ;. of-
children under the age of 14 employ-
ed ip household work in the country?

THE MINISTER OF PARLIAMEN-"
TARY  AFFAIRS AND LABOUR
(SHR} RAVINDRA VARMA): . Fiju
regarding number of " children,
the age of 14 years employed in
household .work in the couutrv are
not ava ble. ) S

I-!owem according to the it L
Census 3.38 15kh child workar3 below™
the age of 15 years were engaged in
manufaefuring,’ , - servicing
and repairs ete. in household industry.

EX VoA e A LRV P BETOW R

Ad-hoc Appointment of Dectory . ~

558. SHRI P. RAJAGOPAL NATDO:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleised t0
state:

(a) whether there were abo’lit 00
ad hoc appointments of doctors 1
Health Department; and

(b) whether thg UPSC expreued
against this ad hoc appomtmentl?

THE MINISTER OF HEALTH . AND
FAMILY WELFARE (SHRI RABI
RAY): (a) and (b). There ure 421
Junior Medical Officers working agalnst
Central Heaith Services pusts on an
ad-hoc basis. The policy of the Minis-
try is not to encourage ad-hoc appolnt—
ments except where they become neces-
sary in unavoidable circumstances, in
the public interest.

The UPS.C's mmal!orthoaon-
tinuance of ad-hoc appointments ls ob-
tained from time te time in actordeiiée '
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with the Government instructions on
the subject. The TU.P.S.C. have now
recommended 250 candidates for diffi-
cult areas and 473 for ordinary areas
for appointment to the posts of Medi-
cal Officers in the Central Health Ser-
vices. With the joining of these candi-
dates, it is expected that all the vacsn-
cies held by ad-hoc appointees will be
filled by regular nfficers.

2y w
559, W wiwrTEWit Tww :  wTlw
qmﬁﬁwﬂiﬁs
gaefig ix
?-F‘u AN
@mmmt “
¥) W avere & af v Wk wreR
lﬁ! wiwm vl m
wtwflg:'hl,

- (‘I) W g, & wwredysita wod ?

hﬂulmﬂ (-Ihm)
()t -
T ey

1 g
Quw;?n W a "

ztmlﬂtu&mi fiw  drx
ww-wmt&uﬂw;ﬂt -

3, aweflige & Tevmr o e ey
asrmqfwim

wry S

THIFL Y a0 AF QE AA Ty
wred ®r frafo ®
¥ wed fov Wt @daw Qe #

(1) fagrévio-foeadr afwamg e
QAT AT |

“.*&:l)m!ﬂlqmmuhumn #erdy

" (3) wemg/afiears s e e
m '

m huwﬁm
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Doctors reluctant to settle in Viliages

560. SHRI RAJ KRISHNA DAWN:
Wil} the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government gre aware
of the facy that most of the graduate
doctorg are reluctant to settle in vik
Iages;

(b) if so, whether Government are
considering it essentia] to reserve
some of the seats in medical colleges
lﬂomlﬁhfﬂr%lﬁﬁm‘hm'

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) to (c). It is a fact that in
the rural areas, generally, the aviiilabi-
lity of medical facilities is inadequate
whereas Health iz a State subject, the
Government of India, through the con-
sultations in the Central Counclls of
Health gng Family Welfare and other
means available, is continuously striv-
ing to bri:g about a ba:ince between
availability of health care services In
the rural and urban areas. To attract
doctors for service in the rural areas
the State Governments are offering a
variety of incentives which jinclude
rent-free accommodation, rural allow-
ance, preference in admlnlm to post-
graduate studies etc. The Government
of India, on its part, have lauriched the
Rural Health Scheme.and.-also ‘plan fo

attsch 8 Primary Health Gentrig to.
each of the 106 mdla; colleges in the

I
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country for the re-orientation of medl-
cal education to give it a rural bias
while, simultaneously, ensuring an im-
proved approach to the delivery of
gervices by the Primary Health Cen-
tres. For this purpose, 3 specially
Planned mobile clinica will be made
available to each Medical Cuilega.

Durgapur-Calcuita National Highway

561. SHRI RAJ KRISHNA DAWN:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(s) bow long the Durgapur-Cal-
cutta National Highway will remain
suspended for want of resources;

(b) what ig the total acres of land
acquired for this purpose and thus
left unutilised and also the total pro-
duetion of paddy so affect:d; and

(c) the total amount of road mate-
rials in rupees thug invested and the
net amount of pilferation so far re-
ported either by theft or due to da-
mages?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHR!
CHAND RAM): (a) Presumably the
Hon'ble Meinber iz referring to Cal-
cutta Palsit Section of Durgapur Cui-
cutta Expressway which section only
nationalised ag part of National High-
way No, 2 in July 1975. It has not
been possible to take up work on this
Section due to constraints on financial
resources as the project is expected to
néed a heavy Investment. No specific
indication can be given in this regard
at this stage.

(b) Out of the total 1600 acres of
land acquired for the purpose, ornly
about 100 acres remained unutilised,
Thig non-utilisation has reportedly not
affected the production of Paddy.

(c) According to the report re-
ceived from the Government of West
Bnn], mm‘aml costing about Rs. f8

Eradication of Malaria

562, SHRI RAJ KRISHNA DAWN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleasel to
state:

(a) whether Government have re-
viewed the progress of malaria era-
dication or not;

(b) if go, the proportionate benefit

eradicate malaria from the eountry,

(c) whether there is any difference
from the development planning and
its field level execution;

(d) ig it a fact that most of the
staff members engaged to collect
blood sample from various houses are
manipulating the collection from: a
Mhhman;md oo
('e)lfao,whati;theroleotths
Government to check and stop

TH

RAY: (a) Yes.

(b) The malaria eradication pro-
gramme 'was stared in 1958. Since
then upto 1977-78 an expenditure of
409.77 crores has been incurred. In
early fifties there used to be about 78
million cases of malaria every year and
twice that number during epidemics.
Annual mortality was about 0.8 mil-
lion due to malaria. By 1964 due to
efforts made in NMEP 60 per cent of
the country became malaria free and
in 1965 there were only about 0.1 mil«
lion cases with no geaths in the count~
ry. However, due to various reasons
a gradual increase in malaria started
from 1966, till in 1976 there were 64
million cases. Government of India
introduced a Modifiej Plan of Opera-
tions for controlling malaria in 1977.
As a result thereof, during 1977 there
was a reduction in malaria incidence
cafripared to 1976 by 36.838 per cemt and
duting 1978 on‘the basis of péports -
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celved till 20th January, 1979 there has
been a further reduction of 12.58 per
cent as compared to the corresponding
period in 1977.

(¢) Yes. There is usually some short-

(d) No.

(e) The question goes not arise buf
it any such malpractice is brought to

the notice of the Government it wilk
be looked into.

ronqm Development in Iram

| 'RAJ KRISHNA
; “DAWN:"
SHRI K LAKKA.PPA

Will the Minister of EXTERNAL
AFFAIRS be pleased to state whe-
t};e; the recent development in Iran
is going to affect the completion of the
projects in India jointly started by
the Government of India and Iran?

CPHE MANISTRR OF “STATE - IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): It is hoped that the ongoing
¢ooperation between the Govern-
ment of India and the Government
of Iran would continue.

563 SHRI

Survey regarding increase of V.D.

- 564 SHRI G. Y. KRISHNAN:
wil] the Minister of HEALTH AND
FAMILY WELFARE be pleused to
state:

“{a) whether Government of .Indla
hag conducted any gurvey recently
regarding the ineremsing incidence of
V. D., (State-wise);
'(h) if so, the
(State-wise); and
(o) when the previous survey was
Eomiucted in this regard?

CTHR. MINISTER OF = HEALZTH
AND FAMILY WELFARE (SHKI
RABI RAY): (a) No.

details thereof,

FEBRUARY 22, 1878
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(b) Does not arise.

(c). The last survey was conducted
by the Government of India and
W.H.O, in the year 1949 in Himachal
Pradesh.

LOB ta ancco

565. SHRI G. Y. KRISHNAN:
SHR] ISHWAR CHAUDHRY:

Will the Minister of SHIPPING
LND TRANEPORT b2 pleased to
state: ~

(a) ‘whether there has been any
losg to Delhi Transport - Corporation
-during last two years; and

(b) if so, to what extent and the
reasons, thereof?

CHARGE OF THE MT

CHAND RAM): (a) Yes, Sir.

(b) Th: Corporatioa suffered net
loss of Rs, 10.40 crores and Rs. 16.17
crores respectively during the yéars
1976-77 and 1977478. The estiméted
losses for 1978-79 are of the order of
Rs. 19.63 crores,

STATE IN

The main reasons contributing to
the losses, are as under:—

(i) The erstwhile two stage fare
structure of 30 paise and 60 paise
was uneconomical and totally -di-
vorced from the operation costs and
thereby every additional Km. dpe-
rated by DTC resulted in mcreu-
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(iii) Ineffective and inadequate
managerial control and supervision
at senior and middle management
levels.

(iv) Repairs & maintenance of
the fleet remained ignored during the
years 1975-76 and 1876-77 resulting
in deterioration of the fleet and
thereby sharply increasing the
quantum of expenditure required
to be incurred for this purpose
during the ensuing years.

(v) Disastrous cannibalisation of
vehicles undertaken during 1975-
%76 & 1976-77 with the result that
fairly recent vehicles remained
jmmobilised for long period and
they needed supply of major assem-
blies involving high costs.

(vi) The impact of increases in
salaries and wages due to the imp-
lementation of the recommenda-
tions of the Third Pay Commission
and grant of various instalments of
DA. and increased HR.A. from 15
per cent to 25 per cent.

(vii) The Corporation has nei
ther an equity capital base nor
working capital funds to manage

Growing incidence of T.B.

566. SHRI VASANT SATHE:
SHRI O. P, TYAGL:

SHRI BALDEV
JASROTIA:

Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether attention of the Gov-
ernment hag been drawn to the news
report appearing in ‘Indian Express'
dated 26-1-79 under the caption “six
lakhs die of T. B. in India every
year”;

(b) if so, what is the reaction of the
Government to the various observa-
tions/facts reported therein; and,

(¢) details of steps taken to check
effectively the growing incidence
of T. B, during the last 5 years in va-
rious parts of the country and the re-
sults achieved state-wise and provi-
sion of fundg allocated for this pur-
pose during 1979-80?

SINGH

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes.

(b) The observations made in the

lakhs has been proposed in the Plan

{5
.
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the distribution state-wise is en-
closed.

8. Anti TB drugs for domiciliary
treatment of TB patieals are sun-
plied to State Government/volun~
tary body run TB clinics by the
Central Government.

4. BCG Vaccine is being supplied
to States for vaccination of suscep-
tible population, Nearly 13 to 14

FEBRUARY 22, 1979

Statement
Number of T. B. Centyss] TB Beds in India.
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million BCG vaccinations are per-
formed every year and about 1
million patients are under treat-
ment under the programme at any
time in a year.

5. Steps have been taken for
the involvement of health workers
of various categories posted at the
Primary Health Centres in TB
case finding, treatment and BCG
vaccination activities,

Total No. Total No.

Name of State/Union Territories. - of Distt. of TB
TB Beds.
Centres.
1 o 2 3

1. AndhraPradesh. . . 21 2927
2.  Assam . . . . 10 7009
8. Bibar. . 9 1714
4. Gujarat 19 2886
5. Haryana . 9 252
6. Himachal Pradesh . 8 679
7. Jammu & Kashmir o  6os
8. Kerala . . 10 2161
9. Myl?rndﬂh . 28 1710
10. Maharashitra “ . - qﬁ 7034
11. Karnataka 1 2858
e Orns!a PP . o . 12 .! ' 790
13- Punjb .. . . P o | oy
14. ﬂajntha.n ) .- v . 1 - 28 . 165
13- TamilNadu U RS | S
16. Uttar Pradesh - . .- 8212
1y WutBengal 6 5786
18, Delhi 1 1530
19 .Napland . . _..f" 100
20 Meghala.ﬁ I a03
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62

Sikkim .
25. Pondicherry

24. Tripura

50
251

25. Goa, Daman & Diu

a6. A & N Islands
27. L & M. Islands

62

182

28. Arunachal Pradesh- .
29. Chandigarh .

30. Mizoram

10

Dadra & Nalar Haveli

31.

42501

31t
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
to (¢). The Government has no pro-
posal under consideration to provide
doles to unemployed persons of the
Live Registers of the Employment
Exchanges irrespective of the dura-
tion of their registration. It may be
mentioned that not all the registered
job-seekers are totally unemployed.
it is felt that it would be more ex-
pedient to ensure that available re-
sources are more usefully invested
in stepping up the process of deve-
lopment ang creation of additional
productive and sustained employ-
ment/self-employment opportunities,

Prevention of Child Labour
572. DR. VASANT KUMAR I AN-
DIT:

SHRI DURGA CHAND:

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) what specific programmes have

PHALGUNA 8, 1900 (SAKA) Written Answers 210

(ii} The “child-to-child’ prograim-
me developed by the Institute of
Chilg Health, London, is being ado-
pted by the Government of India

and will be implemented through
school teachers,

(iii) A National Children's Fund
is being constitued with contribu-
tions from the Government and
general public.

(iv) A Scheme of National Awards .
every year for the best work done
in the field of child welfare has
been approved in order ‘to pro-
mote and recognise voluntary
efforts in the fleld of child welfare.

(v) The Government has set up

22 Intensive Development Projects

in 20 States. They include nutri-
tion -programmes for children.

(vi) It has been decided to start
50 additional
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Child Labour has been set up which,
among other things, will examine
existing labour laws, their adequacy
and implementation and suggest cor-
rective action to be taken to improve
implementation and to remedy de-

fects,
Epidemic of Poliomyelities

573. DR. VASANT KUMAR
PANDIT:
SHRI F. P. GAEKWAD:

SHRI K. MALLANNA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Indian Council of
Medica] Research has given a warn-
ing of wide spread polio infections
which may break out in epidemic
form in the near future;

(b) has Government taken any sur-
vey of new polio cases particularly
amongst school age children in var-
ious vulnerable areas;

. (¢) it so, what is the number of
children ridden with poliomyelities
in 1970 and in 1977;

_(d) what is the disease rate cur-
_yent in India as, against in  countries

“ .-E fyp T ‘ ‘O Iﬂi s twb'l I'n'ing
dnto an epidemic or ende;nic form?

- THE MINISTER (OF HEALTH
ANDS PAMILY - WHEEFARE (SHRI
“RABI RAY)(a)'No. - 2

(b) A survey of children in urban
areas of 22 districts in Andhra Pra-
desh was made in 1976. The survey
showed that 4272 Gates hiad residual
‘paralysis giving“a case’ rate varying
from 4.8 to 1162 per lakh'of popula-
tion from district to district,

FEBRUARY 22, 1979
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(¢) The number of polio cases re.
ported is as under;

£

Year Cases
1970 . 30,917
1977 - 5,593

(d) The average incidence rate of
reported cases of polio during 1974-
77 is 2.1 per lakh of population.

The incidence rates of Polio ir
Some of the economically advenced
countries are as under.—

Country lii:ieh per
population.

USA (1977) 0° 005

U.K. (1977) 0* 03

Canada (1977) 0+ 008

USSR (1976) o' 045

(¢) Immunization against polie is |
already being .. undertaken, in yrban
centres . by. the State Governments,

S TR oY

DIT: Will the Minister of PARLIA-

' MENTARY. A¥FATHS AND LABOUR

(a) whethe;' ﬂwrdlmt hém.ntive
restrictions on the employment’

o |
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women in night shifts have brought
gteep decline in job opportunities for
women workers in textile industries,

(b) if so, whether Government
propose to reconsider the legislative
regtrictiong in this regard; and

(c) whether Government made any
servey of employment opportunities
for women in other industria]l units,
such as silk, mica, jute, food proces-
sing and others?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
The Labour Bureau, under the Minis-
try of Labour, had undertaken a
study on the employment of women
in selected industries in 1977. This
study also examined. among other
things, the trend of employment of
women in the textile industries. The
study revealed that there was a dec-
lining trend in the employment of
women in the cotton textile industry
whereas, in silk mills there was a
trenq of increase in women’s employ-
ment. According to the study the dec-
line of employment of women in
cotton textile industry had occurred
mainly owing to the introduction of
improved technology, rationalisation
and sutometion and the legislative
restriction on- employment of women
during the night shift.

(b) There ‘i3 no such pmmnl
under examination 4t present. The
Government is, however, keen to
entburege - weme's unpl(mnm

) Yo, 8" "
TN L 7
mm T« m
‘(e ) Ty
576. st wOW sevw : Wy e sl
% wark ¥y S0 s

v afir & Wt waelt & WO W dfew
TAOY qwer ;W
i?(t):rf‘xgt, # IH% W|T wTIw

'a,nd so:gpt{mea !ﬁelude ni‘uﬁlc Eecbor
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W daw & wea Wt ( o fire
oY) : (%) SRE). W AW § W
9 9T wEge 7 aw faerd w@r g,
A R gw 9gw weil 9% g
gt Y srewr Y T ) WA W T
faerr a1 W ow s0 fro Mowfa =t
WY e AT ® A I § 1 ¢ wew 9
ward  mfgal & Fwg-qEw 9T INET B
oW AE opr § wifs owEd, 1979 ®
gg 92.5% W

Release of wagong

577. SHRI KUSUMA KRISHNA.

MURTHY: Will the Minister of RAIL-
WALS be pleased to state:

(a) whether it is a fact that poor-
release of wagons by consumers . is
immobilising about 4,000 wagons
every day causing serious dislocation
in movement of essential commodi-
ties;
(b) whp are these consumers and

whether they include public sector
Government wundertakings; and

(c) if so, what action Government
propose to take to remody the situ-
ation?

_ THE MINISTER OF STATE IN
THE MINIS 'mY OF ?an;.wm_m
a) Yes

(SHmmON

Undertakin.gs alsq

' (¢) Muiter i§ mﬁediately hhm up
with ‘theé concelfied’’ authorities whén
it coricerns Public Sector Undertiktngs
which helps in 'quick relea¥es. As ‘far
‘as wagons on trade accouiit are
cerned meetings are h&ld ‘with’ Chhm
‘bers of Commerce and ‘where necess-
ary consigninefifs are avctioried as pro
vided for under the Indian Railways
Act. Appeals are also made through:
Press for auick ralensa nf uwaanne
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Coastal Roadg

.578. SHRI KUSUMA KRISHNA
MURTHY:
SHRI P. VENKATASUB-
BAIAH;

Will the Minister of SHIPPING
.AND TRANSPORT be pleagsed to

-state;

(a) whether a number of schemes
‘including laying of a coastal road
connecting the States Capitals with
Bhubneshwara and Calcutta have
" been submitted by the Andhra Pra-
-degh State Government; and

(b) if s0, what action Government
‘propose to take in this matter?

THE MINISTER OF STATE IN
“‘CHARGE OF THE MINISTRY OF
"SHIPPING AND TRANSPORT (SHRI
“CHAND RAM): (a) and (b). The And-
‘hra Pradesh Government proposed the

following schemes:

(i) Construction of a  separate
‘Bridge over Krishna on National
ﬂ:hmy No. 5 near Vijayawada;

FEBRUARY 22, 1979
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Report of Committee on Consumer
. Price Index

579. SHRI BHAGAT RAM: Will the
Minister of PARLIAMENTARY AF.
FAIRS AND LABOUR be peased to
state:

‘(a) whethey the Report of the
Committee on Consumer Price Index
Numbers had not yet been circulated
to the trade wunions and discussed
with them though it wag submitted 10
months ago;

(b) it not, the reasons therefor; and

(c) when it will be circulateg and
discusseq with the trade unions?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) No Sir.

(b) and (c). During the course of
its deliberations the Committee on
Consumer Price Index Numbers had
meetings with representatives of trade
unions and organisations of employers
at selected centres. Discussions were
also held in Delhi with the represen-
tatives of the central trade union orga-
nisation at the all-Indla level. These
organisations had also submitied me-

(b) if g0, what will pe ity main
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(¢) when the committee is likely to
be set up; ang

(d) o what extent fHig committee
has helped ip solving the problem of
Child Labour so far?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) and (c).
Yes. A Committee has been set up by
a Government Resolution published
in the Gazette of India Extraordinary
on the 7th February, 1979,

(b) The terms of reference of the
Committee are:—

(i) Examine existing laws, their
adequacy and implementation, and
suggest corrective action to be taken
to improve implementation and to
remedy defects,

(ii) Examine the dimensions of

child labour, the occupations in
which children are employed etc.,
and suggest new areas where laws
abolishing/regulating the employ-
ment of children can be introduced.

(ili) Suggest welfare measures,
training and other facilities which
would be introduced to benefit chil-
dren in employment.

The Committee has been requested
to 'submit its report to Government
within a period of six months,

(d). This would be considered on
receipt of the Committee, report.

Chapter on Labour Policy in Plan

581. SHRI NIHAR LASKAR:
SHRI M. V. CHANDRA-
SHEKHARA MURTHY:
Will the Minister of PARLIAMEN-

ABYA!‘!‘AIBSAND LABOUR be
Dleased to state:

(a) whether Union Labour Ministry
hay requested the draft planners to

have g chapter on labour policy in- -

Cludad 1. sn. v

(b) whether the planners have
agreed to this, and if so, the details
of the same; and

(c) total funds allotted for the same:
during the plan period?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) and (b).
There is a proposal to include a sepa-
rate Chapter on Labour Policy in the
Plan. The draft Chapter is being
finalised in consultation with the Plan-
ning Commission,

(c). The following allocations have
been made for the Labour Ministry’s
Plan for the years 1978-79 and =
1979-80:— T

1978-79:—Rs. 504.05 lakhs.
1979-80: — Rs. 515.00 lakhs.

The allocation for the Mive Year
Plan is yet to be decided.

Development of Delhi Ring Railway

583. SHRI KANWAR LAL GUPTA:
Will the Minister of RAILWAYS be:
be pleased to state:

(a) what progress hags been made-
for the development of Ring Rail-
way in Delhi during the last six
months;

(b) what will be the cost of this
scheme and when the scheme will be
completed;

(c) the reasons for the delay in
executing this scheme; and

(d) what are the main recommen-
dations of the Committee consisting
of different Ministries and what ac-
tion has been taken, so far, on those
recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OQF RAILWAYS (SHRI
SHEQ NARAIN): (a) The proposal re-
lating to the provision - of electrified
rail commuter services along the Ring
Railway line with spurs to Shakurbas-
ti and Tughlakabad, - has been prowi-.
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Programme &8s a metropolitan rail
transport project subject to the fAnal
.clearance of the Planning Commission
being obtained before taking up the
work,

(b) The approximate cost of this
project wlhich is likely to take three
years to complete is Rs. 21.61 crores.

(¢) Constraint in resources is the
-only reasorn for the delay in taking
up this work.

(d) The Working Group appointed
by the Ministry of Works and Housing
in July, 1976, to formulate a package
programme for meeting the transport
requirements of Delhi, have recom-
-mended the following schemes costing
‘Rs. 137.80 crores:—

(1) Rs. 22.07 crores for intra-urban
rail transport;

(i1) Rs. 31.55 crores for subrban
rail transport;

(iil) Rs. 58.82 crores improve-
‘ment to bus:transpert, and :

(iv) Rs. 25.38 crores for improve-
menta to ﬂ_bdd!.
The position relating to (i) has been

~explained above. The other recom-
mendsations are under consideration.

Family rhl_min: Programime

.584. SHRI KANWAR LAL
GUPTA:
SHR] BALWANT SINGH
RAMOOWALIA:
Will the Minister of HEALTH AND
TAMILY WELFARE be pleased to
gtate:

(a) the total number of sterilization

-cases from April, 1978 to December
1978 in each State;

(b) is it a fact that Family Plan-

ning Programme is making & head-
“wWay in eomparison with 1977-78;

L ERLUIENE
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(¢) what were the figures of each .
State of sterilisation cases in 1977-78;
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(d) what specific steps have been
taken by Government to make the
Family Welfare Programme more
effective; «

te) hag Government sent any com-
munication in this connection to the
State Governments; and

(f) if so, the detailg thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) A statement giving state-
wise number of sterilizations done
during the period from April 1978 to
December, 1978 is laid on the Table of
the House. [Placed in Library. See
No. LT-3815/79].

(b) Yes, Sir. A total of 794,658 steri-
lisations was done in the country during
the current year from April, 1978 to
December, 1978 as against 500,334 dur-
ing the corresponding period of last
year, thereby showing an increase of
34.6 per cent.

(c¢) Information is given under Col
6 of the attached statement.

(d) Specific stepy taken to .nake
the Family Welfare Programme more
effective are given in Statement II laid
on the Table of the House. [Placeg in
Library, See No, LT-3315/79].

(e) Yes, Sir.

(f) Copies of some important com-
munications are given in Statement
II laid op the Table of the House
[Placed in Library. See No, LT—
3315/79].

D.T.C.

585. SHRI KANWAR LAL GUPTA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) what is the total demand of
D.T.C. buses in Delhi;

(b) how many new buses are being
introduced during the year ending
31st March, 1879 and 1979-80;

(c) is it a fact that the number of
breakdowns have been . increesing -
every day;: : o
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(d) what ig the total number of
preakdowns in the last 6 months
(please give the figures month-wise);

(e) what specific steps have been
taken to check the breakdownms; and

(f) what specific steps have been
taken over the report of the Com-
mittee formed for the improvement
of D.T.C. service?

THE MINISTER OF STATE IN-
"HARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Total requirements
it D.T.C. buses has been estimated at
411 by 31st March, 1979 and 2511 by
st March 1980,

(b) A provision for purchase of 237
juses during 1978-78 and 238 buses
luring 1879-80 have been made in the

(c) No, Sir. It is decreasing

(d) The number of breakdowns for
he last six months in respect of DTC
mell_suund-r:-
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Total Break-
Month :fuﬁl:g- pgo::r)m‘om
downs, Kms.
Aug. 1978 . . 6,839 616
Sept. 1978 . . 6,047 5-88
Oct. 1978 . . 6,034 5'33
Nov. 1978 . . 5,807 5+00
Dec. 1978 . . 5,985 4-92
Jan. 1979 5:410 437

{e) Preventive Mainienance System
is being enforced more strictly to
check the number of breakdewns.
With this, it hag been possible to bring
down the incidence of breakdowns
from 6.16 per 10,000 Kms operated in
August, 1978 to 437 in January, 1979.

(1) Presumably the reference is to
the Enquiry Committee on D.T.C. set
up by Government under the Chair-
manship of Shri Shyama:  Charan
Gupta. It submitted its interim re-
port in July, 1078. A statement show-
ing the main recommendations and the
decisions taken are enclosed. The
Committee has submitied its final re-
port on 1st January, 1879 and the same
is under consideration.

Statement
The recommendations of the Committee on tlu working of DTC and decisions thereon

e

s — —

Recommendations in bricf

—_—

Decisions taken

I. Asin the casc of BEST, the DTC must be granted The recommendation has been accepted.

monopoly rights on bus routes covering the

Union Territory of Delhi.

2. Railways should be approached to enhance the  The Rail-Road Proj
frequency of local trains and the bus route struc-

‘ture should be suitably modifid.

DTG has been asked to take up the matter
with Delhi Administration.

formulated by the
Working Group of Ministry of Works and
Housing is awaiting final clearance from
the Planning Commission. Till such time
the Project is implemented, it would not be
possible to increase the present freq

of local trm;:' l"hl:ltlﬁndk hardly 2 1
pasengers y i ing inter-city com~
muters. The bus route structure w:?i have
to be modified once the Railway corridor
start operating.

e

i
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Recommendations in brief Decisions taken

3. A high Power Committee called Delhi Transport The Planning Gomm.ifn.ion, Govt, of India,
Authority should be appoiated. has constituted a National Tramsport Policy
Committec and a Working Group on
Urban Transport has beem  entrusted
with the job of suggesting a suitable con-
ition of a unified authority as well as
its financial implications. Recommenda-
tions of the National Transport Policy
Committee are awaited.

4. DTC must expand its own bus fleet with top The recommendation has been accepted.
iority, The bus fleet ¢xpansion has to be a
arge one so that it can bridge the gap created by
the stoppage of purchase of new in the
recent past. There should be an objective evalu-
ation of the existing bus fleet and all such buses
which cannot be run on economic criteria, should
be scrapped. The Committee recommends that
the Central Government should provide the
- requisite funds to enable the Corporation to build

up the necessary bus Heet, L

5 The AOCC Scheme for Mini buses should be The DTC Board has already decided in
_ withdrawn immediately. principle to abolish the AOCG Scheme in
. : : respect of mini buses. It has been sugges-
to the Corporation that the phasing

. out of the private operators’ buses could

. begin with mini b ' .

6. DTC should withdraw its flect from the Inter- The recommendations . has’)- not . béen

-State Routes. accepted. The. DTC Board . decided

. - . in March 1978 not to discontinue the
e :Fcration on inter-State routes as diversion
about 130 buses running on inter-State

services would reduce the daily ecamnings

from these operations and increase ihe

losses of the Ceorporation. . Moreover,

in view of the commitment of Delhi Ad-

* ministtation fo give facllities to citizens

of Delhi for their inter-State trips, it would

not be desirable to have another public

v transport Corporation for  inter-State
Services,

7. The DTG should end its contracts with public The reconumendations has not been acceptea.
schools which place unjustified obligations on  The traffic demand in Delhi is very heavy
the Corporation to spare buses for them, - during two peak periods, i.é. between

8 AM. and 11 AM. to the extent of 209
and between 5 PM and 8 PM to the e
of a2 d the maximum demand betwen ;
9 AM ahd 10 AM is at g'5% of the demand
during the whole day.  The schecl b
are generally provided between 6 AM. ird
8 AM. in the morning and 11 A M. and
P.M. in the evening. During off poak
rs, - buses which' remain surplus ert
diverted. for | school traffic. The schod
buses - are  not provided at the  cost

Thus, in view of under-utilisation of the fie¢
during the period when the scligols need
buses and for ity of children and
view of the fact that provision of these bus
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Recommendations in brief

*

- o —

Decisions taken

8. The D.T.C. should immediately review the 0:2:[

10.

11.

12.

“ relalistic. The terms of hiring

tract forms and make these more
buulh(mld
be made public so that the h'wdh%

aware of their rights and obligati
towards PO buses under operation of the DTC.

. The Government should direct the DTC to tone

up its administration and disciplinary action
should be promptly taken against those who are
found negligent of their duties. The process of
improving Iﬁ;nadmmmraum should start with
the h:g'her and middle evels first.

The DTC should take immediate steps to streng-
, €quip and train the line staff in a manner
that would help reduce violation of the DTG
norms by the drivers and the conductors.  This
becomes all the more important when the Cor-
ion has more than private buses under
its operation.
In view of the need to have adequate opertional
staff the DTC should recruit the necessary num-
ber of conductors and drivers. In this
the DTC should maintain a waiting list of such
candidates who could be offered employment
in case of short or medium term vacancies.

The DTC should :

(i) bring out periods time tables (at least twice
in a year) ;

(ii) instal Time Table Boards at T.K. Booths
and all major traffic generating points ;

(iii) publish sector-wise time tables as indicating
routes and frequency of services from and to

* different parts of the city ;

(iv) displayat busstopsa bricfoutlineindicating
frequency of services on the routes for buses
stepping at the bus stops; and

(v) Educate public of its roma and services
through press, radio, & T. V.

13. The DTC should ensure, by fixing responsibility
sheds and

that waiting places: of public
conveniences are well maintained.

sures to check violations by buses, We also tecom-

mend that the Government should advise the

Truﬁ”wPolwea{lDelhllomFmthathmmpldo

notbenwne places for auto-rick-
] et oinactsed vehlcln

The DTC has formed a Committee to revise

the into
conmderation the requirements of the
commuters and also the views of the
operators. As making ic the
terms of hiring of private operators l:mau
it was not considered necessary
commuters are well aware of their nghﬂ
and obligations.

The recommendation has been accepted.

The recommendation has been accepted.

The recommendations is accepted.

. accepted,
subject to the modification that the time
tables should be brought out once a year in
view of the huge volume of work involved..

The recommendation is accepted, D.T.C
has been asked to take up with D.M.C
regularly, the question of proper main~
tenance of pubhc oonm;encu

14. The Traffic Police should take more cifective mea- The recommendation pertainy toTrai!'ic

mw‘s, Delhi Adtmnnrm&nw The
ready smigiied’ part of its su
parking

staff to enforce proper of at
bus stops and keep the bus stops free from
other stationary of conveyance,
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Ambala-Ludhiana section of G.T. Road

586. SHRI BALWANT SINGH
RAMOOWALIA . Will the Minister of
SHIPPING AND TRANSPORT be
pleaseq to state:

(a) whether Government refused
to allo* money for the expansion and
widening of G.T. Road to the Am-
bala-Ludhiana Section;

(b) if yes, why; and

(¢) when he plans to aliot
for widening this sector?

funds

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) to (c). The G. T.
Road—National Highway No. 1 from
Ambala to Ludhiana hag already a
double lane carriageway. Thig sec-
tion has been improved in respect of
the pavement with better riding sur-
face for which full funds were made
available to the State Government be-
ing National Highway. Within the
likely available financial outlays for
turther development works of the
National Highway system in the cur-
rent Five Year Plan, period, which
plan size has giso yet to be finalised,
further widening of the Highway Sec-
tion to a etill higher standard of 4—
laning cannot be taken up in view of
inter se priorities for wvarious works
of development of National Highways
for the country as a whole, Any such
requirement in relation to traffic de-
mand would, therefore, have to wait
for succeeding plan periods.

.Prohibition in Rallways

587. DR. BAPU KALDATE: Wil
the Minister of RAILWAYS be pleased
to state; '

(s) Whether the Railways have ac-
cepted the prohibition policy of Gov-

(b) whether drinking is allowed
in treins:
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(c) - whether the Railway servants

aid in supplying hard .drinks te the
passengers; and .

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
HEO NARAIN) (a) to (d). Prohibi-
tion is a State subject and the Rail-
ways abide by the rules made by the
State Governments.

However, under Section 120 of the
Indian Railways Act, 1890 if any pas-
senger in train or on any part of the
railway, commits any nuisance in a
state of intoxication, he can be
punished with a fine which may extend
to fifty rupees, in addition to the for-
feiture of any fare which he may have
paid and may be removed from the
railway by any railway servant. In
pursuance of this provision of Indian
Railways Act, 1890 the consumption of
alcoholic drinks is probihited on the
Indian Railways. In A.C. First Class
and First Class, which have compart-
ments, suitable notices also displayed
requesting the passengers not to con-
sume alcoholic drinks in the compart-
ments as a consideration to the fellow
passengers.

The sale of alcoholic drinks is not
permitted by the Railways either in
trains or at Stations. Rallway ser-
vants do not aid in supplying hard
drinks to the passengers. If any such
case i8 brought to the notice of Rail-
way Administration, the staff at fault
are taken up suitably.
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() =ar =7 favewd feafy am a-
TqAAET & Frveor wifaw fawm =y
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Conversion of Madras-Tuticorin line

590. SHRI C. N. VISVANATHAN:
Will the Minister of RAILWAYS be
pleaseq to state:

(a) the stage of consideration of the
requisition from Members of Parlia-
ment of Tamil Nadu urging conversion
to broad guage of the Madras-Tuti-
corin line; and

(b) the schedule laig dawn for
completion of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b). A pro-
posal for conversion of Tuticorin-Din-
digul metre gauge line to broad gauge
with a new BG link between Dindigul
and Karur has been under exami-

nation. For assessment of traffic pros-
pects and present day costs of the
project, a survey to update the figures
has recently been ordered. Decision
regarding approval of this project for
construction will be taken after results
of the survey become avaifable.

Advance in Family Planning
Programme

591. SHRI C. N. VISVANATHAN:
Will the Minister of HEALTH AND
FAMILY WELFARE
be pleased to state:

(‘a) the particulars of the precise
advance in Family Planning Pro-
grammes during the last year to cope
with the rapid expanding popula-
tion; and

(b) the amount of assisiance re-
ceived from the World Bank for the

Family Planning Programmes and the
progresg of utilisation?



a3t

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) A statement, giving pro-
gress of performance of Family Wel-
fare Methods during 1978-78 (April 78-
January, 79) as compared to the cor-
responding period of last year at all-
India level, is annexed.

(b) Total funds amounting to $31.8
million, consisting of International
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Development Association of World
Bank loan share of § 21.2 million and
Swedish International Development
Authority grant of § 10.8 million, was
made available for intensjve infrastruc-
ture creation for Family Welfare Pro-
gramme in 6 districts of Uttar Pradesh
and 5 districts of Karnataka. Out of
these funds about $ 28.00 million
would be utilised by 31st March, 1979.

Sentement

Progress of Performance of Family Welfare methods during 1973-79 (upto January' 79) as compared
_ to 1977-78 (corresponding per

Methods Performance  Performance  Percen
in lgrB-gy in 1977-78  increase (+)
(Cor i
anuary 1979) period) decrease (—)
- 1 2 3 r
1. Voluntary Sterilisation 952 672 684 181 (+)sg 2
2. LUD. . 368° 043 226- 843 (+)62°3
8. Other methods* (Total) 3,368,145 2,557 336 (+)26-3
3't Eq. C.C. Users (a+b) . 3,281,335 2,599,101 (4)a6-2
a) Free :6: ,22. 1,463,91 +Y10-
b) Commercial 5" 1'illl lﬁa&lgﬁ (('1']45-3
3-2 Eq. Oral Pill Users 36 810 68,235 ()25 7%*

Figures are provisional.

*Figures for other methods are for the period April-December 78.

¢ Excluding the

are not available,

Implementation of Family Planning
Programme by States

592. SHRI ¢, N. VISVANATHAN:

Wil} the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) the number and names of the
State Governments which have im.
plemented Family Planning Pro-
grammes ‘successfully and the name
of the State which has shown the
most successful result; and

for the States/UTs. for which the corresponding figures for the last year

(b) the concrete recognition given
to the performance of the successful
State whether in the shape of addi-
tional grants or awards?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RABI RAY): (a) The names of
States which have shown better Family
Planning performance in terms of
number of equivalent sterilisations per
1000 of population during the current
year 1978-78 (April' to . December
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1978) as compared to all India level
are ranked as below:

Number of
equivalent
steriliza-
tions per
States 1000
population
1. Gl.l_]ml . 42
2. Orisa . . . 2:8
9. Kerala . . . 26
4. Andhra Pradesh R 25
5. Kamataka . . . 2-3
6. Tamil Nadu . 23
7. Maharashtra . 2°0
8. Haryana . . 19
9. Punjab . 18
ALL INDIA . . . 1.7

(b) A list of various awards for
States in recognition of their best per-
formance in various family planning
methods and maternal and child health
services announced for the year
1978.79 is enclosed. These awards

will be given on the basis'of the best
performance during 1978-79.

Besides, two special awards, one in
the form of shield to the State/Union
Territory showing the best overall per-
formance under all methods (including
Maternal] and Child Health Services)
during the Famil® Planning Month
of January, 1979 and other a cash
award of Rs. 30,000 to a district in
each of the 4 Zones for the best
overall performance under all methods
inciuding Maternal and Child Health
Services during the period January to
March, 1979, have been announced.

Statement

Awards for 1978-79

Manpatra Trophy . Sheild Cash

e — r—

1. Awards for States for best performance in Volux-

tary Sterilisation

First Prize .

Second Prize . . .
2. Award for States for best performance in IUD.
. First Prize

Second Prize

3. Award for States for best performance in oral
pills . . .

First Prize .
Second Prize . .

+ Award for States for best performance in Mater-
nity and Child Health S

Second Prise

- .

L] L]

* L]

* *

L .

- *

-

] *
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Thefts and Dacoitieg afier introduc-
tion of Mobile Policy Stations in
traing

593. SHRI C. N. VISVANATHAN:
Will the Minister of RAILWAYS
be pleased to state:

(a) the number of thefts and dacoi-
ties which have occurred in the rail-
way lines even after introduction of
Mobile Police Stations in the long
distance trains; and

(b) the reasons for such occurrence
and the remedial steps taken to plug
al} loopholes?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

SHEO NARAIN): (a) No Mobile Police
Stations have been introduced in the

long distance trains,
(b) Does not arise.

Minimum Wages in all Industries

594, SHRI S. R. REDDY: Will the
Minister of PARLIAMENTARY AF-
FAIRS AND LABOUR be pleased to
state:

(a) the names of the States and
Union Territories that have agrged to
fix minimum wages in all the indus-
tries listed in the Schedule of Em-

ployment;

(b) whether there hag been-recently
any meeting of representativeg in
this regard; and

i the
(c) if so, the details regarding
suggestions placed before Govern-

ment?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
According to the information avail-
able with Government, all State Gov-
ernments and Union -Territories
except Jammu and Kashmir, Sikkim,
Arunachal Pradesh and Mizoram have
fixed minimum wafes mts m::zv‘ :i
scheduled employmen
o matter of fxing

them. The
:lnhnum wages in other scheduled
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employments is under their con-
sideration. - :

Governments of Jammu and
Kashmir, Arunachal Pradesh and
Mizoram are also taking steps fto
finalise the matter ag soon as practi-
cable. The Minimum Wages Act, 1948
has not been extended to Sikkim as
yet,

(b) A meeting of the Labour Minis-
ters of northern region was held at
Chandigarh on 7th January, 1978,

(c) Some of the suggestions made
in the meeting were:—

(i) while minimum wage no
doubt should be as near living wage
ag feasible, effective implementation
of the minimum wages is as im-
portant as their fixation. While
fixing the gquantum of minimum
wages the impact on creation of
employment should also be con-
sidered.

(ii) a wage revision machinery
for each industry for periodical re-
vision of wages was sugggested,

(iii) it was suggested that orga-
nisation of the workers jn the un-
organised sector was essential for
the effectiveness of implementation
of laws meant for their welfare,

Snap Strike by D.T.C.

595. SHRI S, R. REDDY:
SHRI SUKHDEO PRASAD
VERMA:

SHRI M. RAM GOPAL
REDDY.

Wil] the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whethey it is g fact that thou-
sands of commuters were gtranded and
life in the city, particularly in Ol
Delhi was paralysed following a snep
strike by the DTC staff on 5-1-79;

(b) if so, the reasons thereof; gnd
(¢) what were the demandg of the:

"DTC drivers :ami\‘.!n:J.'em:{:lo,n.;.5_[(!1#'-1

ernment thereon? ’
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THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): + (a) It'is a fact that
some drivers resorted to a partial
strike in Old Delhi area on 5-1-79.

(b) There was a scuffle between
some passengers and a DTC
driver, in which DTC driver received
a minor injury. The passenger, who
caused the injury, was apprehended
and handed over to the Police. A
rumour was, however, spread that the
DTC driver had been stabbed and had
died, and the police had let the assai-
lant escape. This led to come drivers
parking their vehicles acrossg the road,
blocking the trafficc. On getting this
news, Chairman of the Delli Trans-
port Corporation accompanied by other
senior officers and Additional Police
Commissioner, reached the spot and
trieq to persuade the workers to
resume work, Even the driver, who
was injured, was produceg before the
workerg and he himself told them 'that
the passenger who had caused him
injury, was in police custody. But
the workers did not resume work.

(¢) The workers alleged that the
Police authorities had let the assailant
escape and demandeq that the con-
cerned Police 'Official be suspended.
Ag the allegation was baseless, the
demand of DTC drivers was not
acceded to.

Trafic in and Aroung Delhi

508. PROFESSOR P. G. MAVA-
LANKAR: Will the Minister of

SE‘PPENG AND TRANSPORT be
plegised to state:

(2) whether the bus traffic in and
Delhi has been dis-

{c); have chemmm ausmmted thc
number of buses on the various
routes during the said petiod;

(d) if so, how and when; and
(e) if not, why not?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b). During
the period, there were 160 incidents
in which D.T.C, buses were held up
as g result of student and public
agitations, often for causes not con-
nected with D.T.C. The bus service in
the city was also dislocated for a few
days as a result of floods in Sept. 1978
and subseqguently due toa lightning
strike resorted to by the bus crew in
Jan. 1979.

(c) and (d), Bus gervice in the
city has been augmented by acquiring
new buses, engaging more private
buses and also by improving the fleet
utilisation. The fleet strength of
D.T.C. is planneq to increase from
2195 buses as on 31-3-78 to 2411 buses
on 31st March 1879. It ig planned to
acquire another 236 buses during the
year 1879-80.

(e) Does not arice.

Consultative Commiitee meetitys

597. PROFESSOR P. G. MAVA-
LANKAR: Will the Minister of
PARLIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether one or more Consul-
tative Committees attached 4o various
Ministrieg helg their sessiun. during
the inter-session period (24th' De-
cember, 1978 to 18th February, 1879);

(b) if so, where and for what dura-
tion; '

(c) whether the meetings held out-
side Delhi were for the purpose of
any on-the-spot study and .ipquiry, or
for just sight-seeing and change of
place (from Delhi); and
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(d) whether Government do sanc-
tion such outstatiens (from Delhi)
meeting; as a matter of policy and it
80, what iz the policy?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
Yes Sir.

(b) A statement is laig on the
Table of the House,

(¢) and (d). The policy for holding
the Consultative Committee Meetings
outside Delhi is based on a recom-
mendation made by the Committee
of Members of Parliament, which went
into the question of the feasibility and
financial implications of the proposal

FEBRUARY 23, 1079
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to hold a session of Parliament annual-
ly in the South. The Committee had
come to the conclusion that it was not
feasible to hold a session in the South
and instead of that ‘meetings of Par-
llamentary Committees and Informal
Consultative Committees (as they were
then called) shoulg be held periodi-
cally in the South during the inter-
session period. Government consider-
ed this recommendation and decided
that meetings of Consultative Com-
mittees during the inter-session period
might be held at places outside Delhi
at the discretion of the Chairman of
the Committee and that ordinarily no
Consultative Committee should meet
outside Delhi more than once in a

year.

Statement
Details of Consultative Commiltee Mestings Mg-ndum;g the inter-session period (from 24-12-78 to
18-2-79

5.No. Name of the Ministry Place of Mecting  Duration
! Awsg:;oenn:';:ly’rmmd El,acmmiu .nd New Delhi 1 day
2 Commerce, Civil Supplies and Cooperation New Delhi . 2 days
3 Communications New Delhi 1 day
4 Defence New Delhi . 1 day
5 Education, Sacial Welfare and Culture New Delhi . 2 days
6 Energy New Delhi 1 day
7 External Affairs New Delhi . 2 days
8 Finance New Delhi . 1 day
9 Home Affairs New Delhi 1 day
10 Industry ... . New Delhi 1 day
11 Information & Broadcasting . . New Delhi 1 day
12 Labour . . . . New Delhi .t day
't3 Petroleum, Chemicals & Fertilizers . Cochin . 2 dap
14 Railways e e « . New Delhi .t day
15 Shipping & Transport . . . . . On boad theship
o ) Bad. o amm
16 Tourism & Civil Aviation . . . New Delhi 1 day
17 wﬁ&m&m@mmmlm&m « New Delhi 1 day
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Conference onp Women Labeur

598. SHRI K. RAMAMURTHY:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) the principal recommendations
made by the conference on problems
of women labour held in New Delhl
on 16th December, 1978; and

(b) the steps Government propose
to take for implementing thes, re-
commendations?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA). (a)
The principal recommendations made
by the conference on problems of
women labour helg in New Delhi on
16th December, 1978 relate to:

1, Better implementation of exist-
ing labour laws.

2. Institution of special machinery
for overseeing implementation of
these laws.

3. Extending these protective laws
to women workers in the unorganis-
ed sector.

4. Setting up of a fund to provide

welfare facilities to women workers,

5. Imparting of vocational training
in new areas of development/
employment.

6. Setting up a Standing:Advisory
Committee to advise Government on
matters relating to women's employ-
ment,

7. Making available finance, raw
materials, technical and infrastrue-
turel assistance to enable women to
be gelf employed,

(b) The recommendations are
under consideration of the Govern-

ment,
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New Scheme for a better transport
by D.T.C.

600. SHR1 SHYAMLAL DHURVE:
SHRI BHARAT SINGH
CHOWHAN:
SHRI YADVENDRA DUTT:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state;

(a) whether it is g fact that Delhi
Transport Corporation has recently
formulated g new scheme for a better
and improved transport service;

(b) it so, the details thereof and
the main different features of the
new working vis-g-vis the pregent
working;

(c) whep it is likely to be intro-
duced; ang
(d) the additiona) expenditure to be

incurred on the implementation d
thig scheme? :
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THE ‘MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI1
GCHAND RAM): <(a) to (d). In
order to improve the transport services
in Delhi, DTC has prepareq a five-
year Plan covering various schemes.
These include:—

(a) Augmentation of the bus fleet
from 2195 buses on 31-3-1978 to
3074 buses by 31-3-1983, taking into
account the deletion of old buses
also;

(b) re-modelling of the existing
work shops and setting up of
additional work shop for ensuring
better repairs and maintenance
facilities;

(c) construction of depots to
house the additional buses and re-
duce the overcrowding in existing
depots;

(d) construction of terminals at
various model and sub-model points
for passenger convenience as well
as for improving the operational
efficiency;

The scheme are being executed
according to Plan outlays provided
every year. The total outlay on the
Five Year Plan programme is esti-
mated at Rs. 67.70 crores.

No new scheme regarding work-
ing of the Corporation has been
formulated. Efforts are, -however,
being constantly made to improve
the efficiency of its operations so as
to provide better transport facilities
to the commuters.

12 hrs.
" RE: QUESTION OF PRIVILEGE

MR. SPEAKER; Shri Kanwar Lail
Gupta gave notice of 3 question of
privilege against Shrimati Indira
Gandhi and some other persons in-
cluding certain Members of the other
‘House for entering into the Lok
Sabha Chamber and staying there for

' FEBRUARY 28 - 1079 .
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about four hours after the .adjourn-
ment of the House on the 19th Decem-
ber, 1978, without the permission of
the Speaker, ang behaving in anun-
digniie§ way in the Chamber.

I have made enquiry into the
matter and issued necessary directions
to the Watch and Ward staff {o ensure
that in future no Member is allowed
to escort under any circumstances,
inside the Chamber of Lok Sabha any
non-Member, including near relatives,
ex-Members or Members of the other
House, before or after the sitting of
the House and that under no circum-
stances the Lok Sabha Chamber
should be used by anyone for holding
a press conference or for briefing the
press correspondents ete.

So far as Shrimati Indira Gandhi is
concerned, she had to stay in the Lok
Sabha Chamber in view of the resolu-
tion adopted by the House earlier that
day regarding her expulsion and im-
prisonment and the consequent steps
required to be taken in that con-
nection.

It would not be proper for this
House to consider the alleged wrong
acts by certain Members of the other
House as that would be against the
well-established conventions for har-
monious relations between the two
Houses,

Taking all circumstances into con-
sideration, I do not think that this
is an appropriate case to take action
on a question of privilege under Rule
222. T, therefore, do not give my con-
sent to raise the matter under Rule
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12. 48 hrs.
PAPERS LAID ON THE TABLE

MARRIAGE
RuLEs, 1978

FoREIGN (AMENDMENT)

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHAR]I
VAJPAYEE): I beg to lay on the
Table a copy of the Foreign Marriage
(Amendment) Rules, 1978 (Hindi and
English versions) published in Noti-
fication No, G.S.R. 570 (E) in
Gazette of India dated the 4th Decem-
ber, 1978, under sub-section (3) of
section 28 of the Foreign Marriage
Act, 969. [Placed in Library. See No.
LT-3272/79].

REVIEW anNp ANNvUAL REPORTS OF
Mogur, LinEs Lrtp., BOMBAY AND
SHipPING CORPORATION OF INDIA LD,
BomBay For 1977-78 AND ANNUAL
AccounTs For 1977-78 oF THE VARIOUS
PorT TRUSTS AND TWO STATEMENTS FOR
NOT LAYING THE HINDI VERSIONS

"“THE MINISTER OF STATE IN

CHARGE OF THE MINISTRY OF

SHIPPING AND TRANSPORT (SHRI

gg?nn RAM): I beg to lay on the
e:

(1) A copy each of the following
papers (Hindi and English ves.
sions) under sub-section (1) of
section 610A of the Companies Act,
1856: —

(a) (i) Review by the Govern-

ment on the working of the Mogul

Line Limited, Bombay, for the
Year 1977-78.

(ii) Annual Report of the Mogul
Line Limited, Bombay, for the
year 1977-78 galong with the
Audited Accounts and the com-
ments of the Comptroller and

Auditor General thereon, [Placed in
Library, See No. LT-3273/79].

(b) (i) Review by the Govern-
ment on the working.of the
Shipping Corporation of India
Limited, Bombay, for the year
1977-78.

(il) Annual Report ~'of the
Shipping Corporation of India
Limited, Bombay, for the year
1977-78 along with the Audited.
Accounts and the comments of
the Comptroller and Auditor
General thereon, [Placed in.
Library. See No. LT-3274/79].

(2) A copy each of the following
papers under sub-section (2) of
section 103 of the Major Port Trusts
Act, 1963:—

(i) Annual Accounts (Hindi
and English versions) of the Bom.
bay Port Trust for the year
1977-78 and the Audit Report
thereon.

(ii) Annual Accounts (Hindi
and English versions) of the
Kandla Port Trust for the year
1877-78 and the Audit Report
thereon,

(iii) Annual Accounts (Hindi
and English wversions) of the-
Madras Port Trust for the
year 1977-78 and the Audit Report.
thereon.

(iv) Annual Accounts (Hindi
and English versions) of the
Mormugao Port Trust for the year-
1977-78 and the Audit Report.
thereon.

(v) Annual Accounts (Hindi and®
English versions) of the Visakha-
patnam Port Trust for the year:
1977-78 ang the Audit Report.
thereon,

(vi) Annual Accounts (Hindi
and English versions) of the
Cochin Port Trust for the year:
1977-78 and the Audit Report:
thereon. :

(vii) Annual Accounts of the-
Calcutta Port Trust for the year
1977-78 and the Audit Report
thereon.

(viii) Annual Aceounts of the-
Paradip Port Trust fol the year
- 197778 und the Audit Repors.
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(3) Two statements (Hindi and
.English versions) explaining reasons
for not laying simultaneously the
Hindi version of the documents
.mentioned at (vii) and (viii) of
‘jtem (2) above. [Placed in Library.
.See No, 3275/79].

NoTmFrcATIONS UNDER INDIAN
Rannways Acrt, 1890

THE MINISTER OF STATE IN
'THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): I beg to
lay on, the Table a copy each of the
-following Notifications (Hindi and
English versions) issued under the
“Indian Railways Act, 1890:—

(1) The Railways Red Tariff
(Seventh Amendment) Rules, 1978,
published in Notifications No.
"G.S.R. 3716 in Gazette of India
dated the 19th December, 1978.
[Placed in Library. See No. LT-
*3276/79].

(2) S.0. 333 published in Gazette
of India dated the 27th January,
"1979 declaring certain railway sta-
‘tiong ag “notified stations” for the
removal of goods without delay.
[Placed in Library. See No. LT-
‘3277/719].

"NOTIFICATIONS UNDER EmpPLOYEES' P.F.
AND MISCELLANEOUS PROVISIONS AcT,
1952 anp Coar MinNes P.F, anp Mis-
CELLAREOUs ProVISIONs AcT, 1048,
‘'FOUR STATEMENTS FOR DELAY AND
ANNUAL RrporT ON WorKking or EM-
"PROVISIONS ACT, 1952 AND ScCHEMES
ProvisioNs AcTt, 1952 SCHEME
THEREUNDER

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
"PARLIAMENTARY AFFAIRS (DR.
RAM KIRPAL SINHA): I beg to lay
on the Table:—

(1) A copy each of the following
‘Notifications (Hindi and English
‘versions) -under sub-section (2) of
saction 7 of the Employees’ Pro-
vident Wumds and ‘Miscelleneous
“Provisions Act, 1952:..- :

- FEBRUARY 22, 1970 -
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(i) The Employees’ Provident

(Fourth Amendment)

Scheme, 1978, published in Noti-

fication No. G.BR. 1528 in

Gazette of India dated the 28rd
December, 1978,

(ii) The Employees Deposit-
Linked Insurance (Third Amend-
ment) Scheme, 1978, published
in Notification No. GS.R. 67 in
Gazette of India dated the 13th

January, 1979. [Placed in Library.
See No, LT-3278/79].

(2) A copy each of the follow-
ing Notifications (Hindi and English
versions) under gection TA of
the Coal Mines Provident Fund
and Miscellaneous Provisions Act,
1948: —

(i) The Rajasthan Coal Mines
Provident Fund (Amendment)
Scheme, 1978, publisheg in Noti-
fication No. G.SR. 1352 in
Gazette of India dated the 1lth
November, 1978.

(ii) The Andhra Pradesh Coal
‘Mines Provident Fund (Amend-
ment) Scheme, 1978, published
in Notification No, G.S.R. 1353
in Gazette of India dated the
11th November, 1978.

(iiiy The Coal Mines Provident
Fund (Amendment) Scheme,
1978, published in Notification
No. G.SR. 1854 in Gazette of
India dated the 11th November,

1978.

(iv) The Neyvell Coal Mines
Provident Fund (Amendment)
Scheme 1978, published in Noti-
fications No. G.SR. 1355 in
Gazette of India dated the 11th
November, 1978.

(v) GSR. 31 published in
Gazette of India dated the 6th
Jamumary, 1979 rescinding the
Neyveli Coa) Mines Provident
Fund Scheme, 1966, published in
Notification No. G.S.R. 1771 dated
the 14th November, 1966.

(3y Four statements (Hindi gpd
English versions) showing reasons
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mto appoint Memberg to J.C.
for delay in laying the Notifica-

" tions mentioned at (i) to (iv) of
item (2) above. [Placed in Library.
See No. LT-3279/78].

(4) A copy of the Aannual Report
(Hindi and English vensions) on
the working of the Employees
Provident Funds ang Miscellaneous
Provisions Act, 1952 and the
Scheme; framed thereunder, for
the year 1977-7B. [Placed in
Library. See No. LT-3280/79].

S ———

SCHEDULED CASTES AND SCHE-
DULED TRIBES ORDERS
(AMENDMENT, BILL

RECOMMENDATION TO RAJYA SABHA
TO APPOINT A MEMBER TO JOINT
CoMMITTER

SHRI SURAJ BHAN (Ambala): I
beg to move:

“That this House do recommend
to Rajya Sabha that Rajya Sabha
do appoint a member of Rajya
Sabha to the Joint Committee on
the Bill to provide for the inclu-
sion in, and the exclusion from, the
lists of Scheduled Castes and Sche-
duled Tribes, of certain castes and
tribes in the vacancy caused by
the resignation of Shri Jagbir
Singh and do communicate to this
House the name of the member so
appointed by Rajya Sabha to the
Joint Committee”.

MR. SPEAKER: The question is:

“That this House do recommend
to Rajya Sabha that Rajya Sabha
do appoint @ member of Rajya
Sablia to the Joint Committee on
the Bill to provide for the inclu-
sion in, and the exclusion from,
the lists of Scheduled Castes and
Scheduled Tribes, of certain castes
and tribés in the vacancy caused
by the resignation of Shri Jagbir
Siiigh and do communicate to this

for J. C. Reporp
House the name of the member so0.
appointed by Rajya Sabha to the..
Joint Committee,”

The motion was adopted.

12.05 hrs.

KHADI AND VILLAGE INDUS--
TRIES COMMISSION (AMEND--
MENT) BILL

EXTENSION OF TIME FOR PRESENTA-
TION OF REPORT OF JOINT COMMITIEE'

wo ot fag (wrwge) - wsw
#EeY, ¥ sy HCE

“fis og w1 WY AW
wrw wiafaww, 1956 s1 WY Hwww

SHRI O. V. ALAGESAN (Arko-.
nam): I stand to oppose thig motion,.
though I am sorry I have to do it,.
because I have great respect for
Mr, Nathwani and Dr, Ramji Singh.
Already 3 months’ extension has
been given, and 12 sitlings have been
held. What has happened? They
have not moved beyond the clause-
on definitions. They have not taken
up clause-by-clause. What did they:
do in al] these 12 sittings—one does
not . know. Now another extension
for another 6 months is being asked’
for. According to the principles of"
this Bill the definition of khadi is a
travesty, on the definition of khadi.
All Gandhiang except the pgreatest
Gandhian, viz. our Prime Minister
oppose this. I do not know how he brought -
himself to support this Bill. There
are many different kinds of textiles—
handlooms, mill-made cloth ete.
This also can be made separately,
and marketed as such. I do not:
know why it should be put in under-
the definition of khadi and marketed.

Another serious mitter is thet al-
ready such a khadi ‘is being made
under the puspices of the Khadi and’
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‘Village Industries Commission, and
is being marketed. While Parliament
ig being asked for permission to allow
such a khadi to be made by the
Khadi ang Village Industries Com-
mission, such a type of khadi is al-
ready being made and marketed. Is
it not a contempt of this House—I
would like to know. How can we g0
on giving extensions of time after
extensiong of time, for this purpose?
The most honest thing for the Minis-
ter to do will be to withdraw the
‘Bill. I oppo:e this motion.

PROF. P. G. MAVALANKAR
(Gandhinagar): I have a point of
-order, Like Mr. Alagesan, I also
have great respect for Mr. Nathwani
-and other colleagues. But I have a
fundamental question. This parti-
cular Bill was going to be passed by
this House without its being sent to
the Select Committee. Government
“were 50 keen and enthusiastic about
‘passing it, that they were not even
‘willing to send it to the Select Com-
mittee. But having sent it to the
‘Select Committee, the Committee is
coming to us again and again for
extensions, It means they are delay-
ing. Government’s intention was to
‘pasg it quickly. What has happened
in between? This meang that Go-
-vernment are now in two minds.

Secondly, they say they want
extension at this late stage of the
deliberations, so that they can start
from A, B, C, ie. on what is the
definition of khadi. If this is the
‘beginning, they will get another ex-
‘tension in July 1978, end then upto
July 1080, and so on? Lastly, my
friend, the Minister of Industry is a
-very hard working man. I respect him.
“But the reason given here says that
the Minister was abroad, and there-
fore, it could not happen, Surely,
the Minister’s going abroad is im-
“portent, but the Minister’s attendance
at 3 Select Committee js more im-
-portant. Therefore, I want your
guidance op these 3 points, and on
~whether you think that such a state-

- ‘B. A. C. Report
ment should be allowed ‘to be brought
before the House. I am in favour of
the extension and am not opposing
it. But because propriety and the
rights of the House are involved, I
am raising these points.

MR. SPEAKER: Every Select
Committee agks for extensions 3 or
4 times. It is rather unfortunate. I
have been trying to get more com-
mittees of the House; but my efforts
are foiled, if the Committees - ask
for more and more time. But once
the matter is in the hands of the
Committee, we are helpless, unle:s
Government withdraws the Bill.

Now the question is:

“That this House do further ex-
tend up to the last day of the first
week of the next Session the time
for presentation of the Report of
the Joint Committee on the Bill
further to amend the Khadi and
Village Industries Commission Act,
1956.”

The motion was adopted.

12.10 hrs.

BUSINESS ADVISORY COMMITTEE
TWENTY-NINTH REPORT

THE MINISTER OF PARLIAMENT.-
ARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): I beg to move:

“That this House do agree with
the Twenty-ninth Report of the
Business Advisory Committee pre-
sented to the House on the 21st
February, 1979.”

In doing so, I would like to say that
yesterday the House decided to con-
tinue yesterday’s discussion at 4.30
r.M. today and the other item recom-
mended by the Business advisory Com-
mittee would be taken up at 6 r.M.

MR. SPEAKER: The question is:

“That this House do agree with
the Twenty-ninth FReport of the
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-Busingsg Advisory Committee pre-
sénted to the House on the 21st
February, 1979. "

. The motion was adopted.

INDUSTRIES (DEVELOPMENT AND
REGULATION) AMENDMENT BILL*

THE MINISTER OF INDUSTRY
(SHRT GEORGE FERNANDES): I beg
to move for leave to introduce a Bill
further to amend the Industries (De-
velopment and Regulation) Act, 1851.

MR. SPEAKER: The question is:

“That leave be granteq to introduce
a Bill further to amend the Indus-
tries (Development and Regulation)
Act, 1951.”

The motion was qdopted.

SHRI GEORGE FERNANDES: Sir,
I introducet the Bill.

STATEMENT RE. INDUSTRIES (DE-
VELOPMENT AND REGULATION)
AMENDMENT ORDINANCE

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES). 1
beg to lay on the Table an explanatory
statement (Hindi and English ver-
sions) giving reasons fo, immediate
legislation by the Industries (Develop-
ment and Regulation) Amendment
Ordinance, 1979.

MATTERS UNDER RULE 377

(i) REPORTED MALTREATMENT OF A LAW-
YER 3Y PONDICHERRY POLICE

MR, SPEAKER: Shri Gopal. But
no name.

SHRI K. GOPAL (Karur): The
whole mibject matter concerns that
mﬁumm and without name it is im-

" Rule 377 254

possible. Newspaper reports have ap~
peared already. .

In the issue of ‘Hindu' dated 14-2-
1979, maltreatment of a lawyer, “Shri
K. Ramaswamy, in the police station
in the Union Territory of Pondicherry
has peen reported. Shri Ramaswamy
has alleged that he was kept in the
police station in Pondicherry for
several days without any record and
was tortured and beaten up. He has
submitted an application to the I. G.
of Police. In that he has said that his
wife Shrimati Saraswati was stripped
at the police station. It has been re-
ported that he was taken to the police
station on 16 January 1979 and detain-
ed there till 23 January 1979. His
presence in the police station was not
recorded until the night of 23 January.
I request that a thorough enquiry
should be made of this incident and
those found guilty should be dealt with
according to Iaw.

It has also been reported that =a
police gpokesman denied Mr. Rama-
swamy's allegation as baseless and
fictitious. A responsible police officer
should not have made this observation.
I wish they had said that the matter
would be enquired into.

To add to his misery, Shri Rama-
swamy has been charged that he
attacked a constable and escaped. A
case of attempt to murder of a police-
man was registered against ghri Rama-
swamy. Nobody with any sense would
believe that a person who has been
taken to a police station would try to
commit murder of a policeman in the
police gtation itself.

I therefore demand that the matter
should be taken up by the CBI as it is
rightly felt that truth would not come
out if the matter is left to the police
in the Union Territory ag they them-
selves are inwlved in the matter.

‘Mﬂdad in Gagette ot !ndh Extraordinary, Part II, Seeﬂpn 2°dated

2.3.7.

fIntroduceg with the rmmmendaﬂon of the President.
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(il) PURCHASE OF BLANKETS FOR ARMED
Forcis rroM ORDNANCE CLOTHING
FACTORIES, SHAHJANPUR,

r+ Sl SURENDRA BIKRAM (Shah-
jahsnpur}: Under rule 377 1 want 1o
make a statement. Shahjehanpur is
one of the backward districts of Uttar
Pradesh. With a large population and
its backwardnesg this district is in the
serious grip of poverty, unemployment
and beggary and lack of facilities like
medicines, water, housing, schools, etc.
This district has played a vital role in
the freedom struggle. In spite of all
this, no importance has been given for
its development. There is only one
ordnance clothing factory at Shah-
jehanpur,

The Defence Ministry requires eight
lakh blankets every year to meet the
needs of the Armed Forces and all
these are purchased from contractors.
Recently DGOF has installed a new
plant to manufacture blankets and a
small order of 20,000 blankets has been
placed with Ordnance clothing factory
at Shahjanpur., It is therefore re-
quested that in case the Defence Min-
istry takes a decision to stop purchase
of blankets from contractors and de-
cides {0 manufacture the same in Shah-
jehanpur, more employment can be
given to the people here.

(iii) REPORTED BRUTED TREATMENT OF
STUDENTS AGITATING AcainNsT D.T.C.
By DELH1I POLICE.

SHRT BHAGAT RAM (Phillaur): It
is & matter of great concern that dur-
ing the agitation against bus fare hike
by the Delhi Transport Corporation,
students were brutally beaten up by
the Delhi Policee. On February 17,
1979, when the Students Federation of
India organised a demonstration
against fare hike, the police were let
loose on the students and indiscrimi-
nately Iathi charged and fired tear gas
ghells. Many students were injured.
Even the girl students were not spared.
The policemen sat on some girls and
beat them up mercilessly. The girls
were singled gut for tear-gassing, lathi
charges and humiliation. Many de-

monstrators were arrested. ‘The police '
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brutality on student demonstraters and
women is widely condemned. The
students of Jawaharlal Nehru Univer-
sity went on strike on 19th February,
1979 to protest against polict brutali-
ties. The students, teacherg and em-
ployees unions and political parties
have condemned this brutal and in-
human action of the police. They are
justified to demand a judicial inquiry
against brutal police repression, with-
drawal of all cases and immediate
released of all those arrested during
anti-fare hike agitation. This demand
should be accepted. I request the
Minister to make a statement on this
incident.

(iv) REPORTED STOPPAGE OF MINING
OFERATIONS 1IN Mica MINES OF
BIHAR FOR WANT OF EXPLOSIVES

oft O oTe W awt (VreTT) @ wsw
wgreg, & faaw 377 % WA A AgA
® fawg qv freafafes awey @ w@r §—

“erErtfgr ® o ® w0 fage
A & AEE WWE &AL # g9 w4 9

frafaaw g # 1979  #mT 30
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12.19 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

MR. SPEAKER: We now take up
the Motion of Thanks on the Presi-
dint’s Address. I would like to inform
the House that 14 hours have been
allotted by the Business Advisory Com-
mittee for this debate and we must
try to stick to it becsuse we have a
very heavy schedule of legislative and
other work. Members present in the
House, who desire to move their am-
eniments {n the Motion of Thanks
may send siips to the Table within 15
minutes indicating the serial numbers
of the amendments they would like to
move. I call upon Shri Yagya Datt
Sharma to move the motion.

SHR] G. M. BANATWALLA (Pon-
nani}: Sir, I draw your attention to
Rule 18 which states:

“Amendments may be moved lo
such Motion of Thanks in such form
as may be considered appropriate by
the Speaker.”

I humbly submit that the form of the
amendwment has 1o be determined by
you and not the content of the amend-
ment is to he decided by you. Accord-
ingly, I had given notice of an amend-
ment referring to the serious faiiure
of the Presidential Address in appeal-
ing for clemency for Mr. Bhutto. The
amendment has not been circulated.
Therefore, I am wrongfully debarred
from moving this important amend-
ment. I would request you once again
that, since you can control only the
form of the amendment and not the
contents of the subject matter, kindly
allow me to move my amendment,
wherein I have referred to the failure
of the Presidential Address to appeal
to the President of Pakistan for cle-
mmency to . Mr. Bhutto, especially in
view of .the rising feelings within our
own country and the world opinion
with respect to it. Sir. I fubmit that
No discourtesy has been shown to Pak-
istan and our {riendly relations are not
at all being jeopardised thereby. So

4113 LS9, . -
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many countries are appealing and,

. therefore, it cannot be said that my

amendment reflects in any way dis-
courtesy to a foreign nation, or is
repugnant or harmful to our relations
with Pakistan.

MR. SPEAKER: I will look into it
again and announce the decision.
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SHRI ASOKE KRISHNA DUTT
(Dum Dum): Mr. Speaker, Sir, I
stand here to second the motion that
has just now been very ably moved
by my friend, Pandit Yagya Dutt
Sharma, thanking the President of
our country for the memorable Ad-
dress that was delivered on the 19th
of this month.

Sir, within the limited time that
has been allotted to me, I shall try to
confine myself to those aspects of the
President’s Address which have not
been covered at length by my friend.
It is very significant that the Presi-
dent began his Address by referring
to the devastating floods that wrought
tremendous havoc in our country
during the last year. Many of us on
both sides of the House who have had
the occasion to visit the devastated
areas have been what a tremendous
havoc these flood had caused. Possibly
in recent history we have never heard
of such tremendous devastation. The
President has enumerated the tremen-
dous loss that we have suffered and
at the same time he had very signi-
ficantly mentioned about the manner
in which various sections of the coun-
try stood up to meet the challenge of
nature. He has rightly praised the
various agencies and individusls who
did yeoman service for re-construc-
tion. The role of the defence forces
and the police personnel have very
rightly been praised becauge they
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worked round the clock and they de-
finitely worked beyond the call of
duty. Sir, wih the concerted effort
we can surely overcome the great de-
vastation that has come upon us.

Mr. Speaker, Sir, the Address of the
President reflects the thinking of the
Government which enjoys the confi-
dence of this House. Sir, when this
government came in power two years
ago it came with the mandate from
the people—a mandate for a change
and also a mandate for rcv-construc-
tion. The people of this country voted
this government to power with the
mandate calling upon the govain-
ment to banish two of the greatest
evils that can come upon mankind-
tvranny and poverty.

Sir, we on this side of the House
who support the government went to
the samadhi of Mahatma Gandhi be-
fore the government took office. On
that memorable day all of us took
the pledge at Rajghat to banish
tyranny and poverty. This government
after coming into power took upon
the task of undoing the great wrongs
and evils that were done in the name
of Emergency. During the Em-
ergency our fundamental rights
were curtailed, Press was gag-
ged. the mass media-complete-
ly owned and controlled by ihe
State, that is, television and radio—
were managed in such a way that
instead of serving the nation and
serving the people they became organs
for serving a coteric of individuals
headed by an ambitious individual
who tried to create a dynasty. This
government has undone those wrongs.
The constitution was tampered with.
The Constitution has now been res-
tored to its old glory. These are mat-
ters for which the government can
rightly be proud of,

MR. SPEAKER: The hon’ble Mem-
bme; will continue his speech after
ch.,

13 hrs,

The Lok Sabha adjourned for Lunch
Ul fourteen of the Clock.

—p——
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The Lok Sabha reassembled, after
lunch, at six minutes past Fourteen of
the Clock.

[Surr Ram Murty in the Ctair]

MOTION OF THANKS ON THE PRE-
SIDENTS’ ADDRESS—Contd.

MR. CHAIRMAN: Mr. Dutt will
now continuc his speech.

SHRI ASHOKE KRISHNA DUTT:
Wher, the House adjourned for
lunch, 1 was talking about the
attempt 1o control the mass me-
dia—television and radio——made by
certain interested persons. Very
significantly, the President’s Ad-
dress has enumerated several pro-
visions in the electoral reform, and
talked about the changes that are go-
ing to be brought about in the control
and management of Akashvani and
Doordarshan. These are very signi-
ficant; and we take it that in future,
no such designing person, whoever he
or she might be, well ever attempt to
misuse high office and commit excess.

The manifesto of the present ruling
party had clearly said that power,
both political and economiec, would
be devolved. My friend, the mover
of the resolution, has discusseq in
detai] about the shift of the centre of
gravity of power from urban to rural
areas, I will not repeat them, but the
one aspect which I would like to men-
tion is that many friends, particularly
in Stateg often say that States do not
get their proper share. We can prou-
dly recall that the present, ie. the
6th Five-Year Plan has programmed
an out lay where the investment in
the State sector is for the first time
higher than the investment in the
Central sector. This is a very signi-
flcant change.

The President’s Address has spoken
about the agricultural and industrial
development of the country.

For the first time we have had a re-
cord food production of 125.6 million
tonnes and inspite of the great ob-
stacles caused and natural calamities,
the industrial production has also °
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shown a record figure. The national
income of the country in 1977-78 has
grown by 7.4 per cent as against 1.4
per cent the year before. This is a
remarkable achievement by itself.
But we cannot fully realise the signi-
ficance of this unless we compare the
figures of other developing and devo-
md countries. For instance, let us

our immediate neighbour Pakis-
tan. The annual average growth rate
for the last 16 years in Pakistan was
83 per cent of that in the last five
years it was only 0.8 per cent. Japan
is considered to be one of the most
economically advanced countries in
the world ang undoubtedly the most
advanced in Asia; in fifteen years ihz
average economic growth rate was
7.7 per cent annualy. But if we take
the annual average of the last five
years of those 15 years it has been
only four per cent. If we compare it
with other countries, say, Sri Lanka
and Bangla Desh, what do we see?
They may be small countries in size
or population but their problems, both
economic and human, are similar to
ours. During the last five years
Bangla Desh had a negative growth
rate, minus 2.3 per cent Shri Lanka
had" 1.1 per cent. Against them our
achievement in the last year is re-
markable.

I should like to remind some of my
friends who believe that though the
Emergency curtailed our rights and
affected us badly, it helped us in eco-
nomic growth: they sald that the dis-
cipline that was there during the
emergency was helpful. The figures
I have quoted show how wrong they
are. During the last year of the
Emergency inspite of all that regi-
mentation and tyranny and discipline,
the growth rate was 1.4 per cent. It
has now been shown that through the
democratic processes a free people
toiling for the development of their
country can show results which are
far more remarkable than any regi-
menteq regime can achieve; the figure
are clear. This tremendous amount
of growth has helped us in maintain-
ing the price line... (An Hon. Mem-
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ber: What about China?) China has
consistently maintained a growth rate
of 6 per cent; it was 5 per cent last
year as against 7.4 per cent in our
country. As I said it has enabled us
to maintain the wholesale price in-
dex variation between two per cent.
If we compare with Pakistan it varies
between 5 and 6 per cent. Australia
is a very advanced country in this
area; it has also a tremendous growth
rate; there the price variation is about
ten per cent. In our country it was
kept within two per cent. These are
remarkable achievements and it is
oppropriate that the President has
mentioned them.

The President’s Address mentions
about the rhassive national adult edu-
cation programme. When our country
came out of the shackles of imperia-
lism, the literacy rate was only 3 per
cent. In the last 30 years it has im-
proved and reached about 30 per cent,
It has definitely improved but it is
nowhere where we expected it to be.
This programme is not an over-ambi-
tious programme. It says that within
a decade this massive programme will
completely eradicate illitcracy from
this country. I think it is very signi-
ficant that the Education Minister
came in when this point was being
talked about.

This is the International Year of |
the Child and very significantly the '
President has also mentioned about it.
But while giving vent to the rural
bias the tremendous amount of agri-
cultura] development, adult educa
tion and other social matters, the
President's Address has not overlook-
ed the necessity for scientific and
technological devel t. For the
first time, a tremendous amount of
money is being spent. What was speni
during the fifth plan was much higher
than the earlier plans. But the sixth
plan envisages an expenditure which
is even double what was spent in the
fitth plan for scientific and techno-
logical development,

The President’s Address ety
rightly deals at great length with our
foreign policy. Different aspects of the
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foreign policy have been discussed
like our relationship with the Arab
countries in West ia, the rola that
India has been playing in combating
racialism in Africa, our relationship
with the South-East Asian npatious
and with Japan. But particular em-
phasis has been given to our relation-
ship with the super powers. So far as
America is concerned, we are very
happy that our relations with that

country are @uch better to-
day. The last regime went out
of its way tobe unfriendly

with the United States. We have
had serious differences witn  that
country over Kashmir, Bangaldesh
ete. but we should also remember that
often in times of serious national
crisis, the United States has stood by
our side like when the Chinese invad-
ed us last time. So, there is no rea-
son why we should be unfrientdly
with them. This Government has tried
w0 bring back the old frieadiy rela-
tionship. But what is more signiiicant
is our relationship with the Sovict
Union. This Government has estab-
lished for better friendship with the
Souviet Union than the last regime did,
Some of my friends may be critical
about it. They might think that there
was a much closer understanding with
the Soviet Union during the last re-
gime, but I am not one of those who
believe that. During the last regime,
we did not have proper friendship
with the Soviet Union. Those who
think we did equate subservience
with friendliness. Friendship must be
on equal footing. There must be
mutual respect. During the last re-
gime the mutuality of respect was
missing,

SHRI M. RAM GOPAL REDDY
(Nizamabad): He used the word ‘sub-
servience’. We were never subser-
vient to anybody. If he says like
that, I would say that the Janata
Party is subservient to America.

SHRI ASHOKE KRISHNA DUTT: I
do not believe in subservience. I am
not saying anything derogatory to our
country. I am proud of my country.
I am proud that the wnole world
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respects my country far more oday
than when my country was sufltering.
under the shackles put by people who
were trying to curb democracy

kill fundamental rights. The friendly
attitude of the Soviet Union, the res-
pect taat they now have for us, is
clearly evident from the fact that our
Prime Minister was given one of the
finest and grandest reception last year
when he visited the Soviet Union. We
are tiying to be friendly with China.
Many friends may not like it; some
have cynically remarked about what
is the necessity of our going out of
our way to befriend China? I feel
there is every reason for us to be-
friend China, because we are both
ancient civilisations, having contacts
for over thousands of years, heciuse
oup economic problems are very Simi=
lar. We both have a huge population;
they are 850 milion and we are 650
million: added together, we constitute
more than half the people of the
world. In this background, we must re-
member that the unfriendly attitude
between India and China for the last
several years have over-hurdened
both of wus with unnecessary
expenditure on modern military wea-
pons. We cannot afford that. It was
very proper that friendliness was
attempted. May be we have taken one
step further than what was needed,
but when the interest, enlightened
self-interest of hundreds of millions of
people are concerned, we should not
stand on pride and vanity,. We
attempted to befriend China, but we
had a set back. While our Foreign
Minister was still in China, they in-
vaded the friendly nation of Viet Nam
in a manner which reminds us of what
happened in 1962, It is a set back,

but we will try to overcome that set
back.

I thought the Chinese ought to re-
member that though Viet Nam is
much smaller in size than China,
though its population may be much
less than that of the Chinese popula-
tion, China should not forget that in
courage and determination ,the Viet-
namese are not Small. One of ihe
most powerful, if not the most power-
ful super-power of the world, trled
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to curb Viet Nam for several years
militarly with the most sophisticated
and most brutal and cruel weapons,
but the Vietnamese stood up fo that.
They will show it again and the pre-
sent Chinese aggressors will have to
go back. It is very unfortunate that
the Chinese are not realising the situa-
tion, as they should. I think the Viet-
namese will teach them that lesson,
and the Chinese will have a proper

perspective.

The Presidential Address also men-
tions another very significant aspect
about cxternal affairs. We found that
many of the highly developed coun-
tries of the world, particularly of the
European Economic Community, who
for years pretended to be the patrons
trying to help us in our economic
development, rccently launched on a
programme of protectionism, which
is definitely damaging the growth of
not only India but of all developing
countries in South East Asia and
Africa. Our Government have taken
a lead in raising this issue in interna-
tional conferenccs so that a tremen-
dous public opinion has been created,
and now the developed countries are
re-thinking about their policy of pro-
tectionsm.

The President’s Address mentions
about defence preparedness almost at
the end. Though it comes last, it is not
the least. I was here two days ago
when the Deputy Prime Minister and
Defence Minister in reply to a ques-
tion clearly reminded the House that
the India of 1979 is not the India of
1862. Just after the debacle of 1862
T had been to many of the South East
Asian countries and 1 had seen the
amount of contempt that the people
of those countries had for India.
Again, very recently 1 visited
those countries hardly a month ago,
and I found that everywhere Indian
foreign policy and Indian defence
preparedness is being viewed with a
" new respect. We do not like to spend
- a tremendous amount on defence ex-

penditure, In a developing country
" like ours, suffering under poverty,
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where 70 per cent of the people are
still below the subsistence level,
thanks to the last 7 or 8 years of mis-
rule and two years of emergency, it
is very difficult for us to spend a large
amount on defence.

Some of my friends in their .xube-
rence talk about nuclear development,
talk about sophisticated weapons, but
if we just calculate the tremendous
cost that modern weaponry involves,
we shudder tp think what will happen
to national development if we spend
so much on this unproductive expen-
diture. But in spite of that, we have
got tg be prepared, we alwayvs hope
for the best, but we must remain pre-
pared for the worst that nothing like
1962 happens again and that prepa.ed-
ness is there,

I have toured throughout the
length breadth of the country in the
last two years seen many of the De-
fence establishments and everywhere
the morale of the Army has reached
new heights. Our Army today has the
finest discipline and finest morale and
our preparedness is there. 'We are
manufacturing sophisticated weapons
ourselves and we are alsp importing
necessary weapons which we cannot
manufacture here, with such a pro-
gramme that within the immediate
future we will be able to manufacture
those things ourselves.

Sir, I think my time is coming tg an
end. Before I conclude, I appeal tc
all section of the House to remember
that we are standing at the cross-roads
of history. Our nation which has re-
established democracy and is now
fighting the greatest evil of poverty
has got to stand united. We have got
to make a concerted effort, a great
effort, and great efforts are never easy.
We have tremendous amount of hard
work before us ang that can be suc-
cessful only if we combine together.

The President has fervently sppeal-
ed to a spirit of united national en-
deavour. Sir, I believe he has echoed
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the thousands of years old sayings of
the Upanishads :

gurAt wa: afafy: wErEr
qa A9 g7 faaduny
Sir, with these words I commend
the motion to the House and I appeal
to all seclions of thy House tg unani-
mously adopt the motion that has beep
so ably moved by my friend just
before me.

MR. CHAIRMAN: Motion moved :

“That an Address be presented to
the President in the following

terms: —

'That the Members of Lok Sabha

assembled in this Session are geeply
grateful to the President for the
Address which he has been pleased
to deliver to both Houses of Par-
liament assembled together on the
19th February, 1979.)”

Hon. Members may now move their
amendments.

SHRI P. K. DEO (Kalahandi): I
beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about
the efforts being made by the
Government to mobilise opinion in
various countries about the estab-
lishment of a World Constituent
Assembly for drafting a Constitu-
tion for the ‘Federation of Earth’
of a World Government.” (1)

That at the end of the motion, the
following be added, namely:—

“but regret that in pursuit of
our foreign policy of improving
relations with our neighbours, no
mention has been made in the Ad-
dress about our normalising rela-
tions with China by suggesting a
formula that China recognises the
McMahon line in the Eastern sec-
tor and accepts the de jure sove-

reignty of India over Aksaichin .
while India gives a ninety-nine
years’ lease of Aksaichin territory
to Ching like China's lease of
Hongkong to the British.” (2)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address has
failed to condemn the virus of
casteism and hatred being injected
into the body politic of the nation
by actions and utterances of
leaders of various parties in re-
cent months thereby striking at
the root of Indian nationhood and
shattering the very basis of forma-
tion of a classless and casteless

society.” (3)
That at the end of the motion, the

following be added, namelv:—

“but regret that ng mention has
been made in the Address to re-
move the various regional imba-
lances so far as development is
concerned in the Sixth Five Year
Plan and of giving a raw deal to
Orissa by not including it in the:
special category of States for Cen-
tral plan assistance.” (4)

That at the end of the motion, the-

following be added, namely: —

“but regret that no mention has:
been made in the Addresg about
the need for registration of politi-
cal parties under the Socleties:
Registration Act, 1860 and publi-
cation of their annual accounts
duly audited by a Chartered Ac--
countant.” (5)

That at the end of the motion, the

following be added, namely: —

“but regret that no mention has
been made in the Address about
the date line by which the Lokpal
and Lokayukta Bill will be pass-
ed and the institutions of Lokpal
and Lokayukta will start funetion--
ing to look into the grievances aftd’
r?;z;nplaints of private individuals.”"
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SHRI P. RAJAGOPAL NAIDU
«{Chittoor): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address regard
ing the prevention of Harijans,
Girijans and other weaker sections
in exercising their vote freely.”(7)

That at the end of the motion, the
following be added. namely:—

“but regret that no mention has
been made in the Address regard-
ing the growing number of atro-
cities prepetrated on Harijans and
Girijans and the failure of the
Government to prevent them.”(8)

That at the end of the motion, the
Tollowing be added, namely:—

“but regret that the Address does
not mention about the failure of
the Government to keep the prices
of cash crops at remunerative
level.” (9)

That at the end of the motion, the
“following be added, namely: —

“but regret that no mention has
been made in the Address regard-
ing the peed for conversion of
Katpadi—Tirupati metre gauge
into broad gauge.” (10)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
no concrete measures have been
spelt out for solving the problem
of unemployment.” (11)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the need
to delink the newspapers from the
big industrial houses.” (12)

That at the end of the motion, the
‘following be added, namely :—

*but regret that no mention has
besn made in the Address about
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the failure of the Government ¢,
reduce the monopoly of a group
of families over industrial
houses.” (12)

That at the end of the motion, the '
following be added, namely:—

“but regret that no mention ha
been made in the Address regard
ing the increase in the cemen
prices ang its scarcity.” (14)

That at the end of the motion, th
following be added, namely:—

“but Tregret that the Drough’
Prone Areas programmes whict
was intended to develop such arve:
has been disbanded.” (15).

That at the end of the motion, th:
following bc added, namely:-——

“but regret that there is no o
ference in the Address regarding
the inadequacy of foodgrains dis-
tributed under Food for Work
scheme and for not converting this
scheme into Food for Full Ex-
ployment to wipe out unemploy-
ment in the rural areas therchy
increasing the purchasing powe!
of the rural poor and to effect in-
tegrate rural development”.(16)

That at the end of the motion, the
following be added, namely: —

“pbut regret that no mention has
been made in the Address atout
the Reserve Bank restricting the
cooperative societies pot to issue
loans t, those who are not haviné
any debt in the societies and 10
the new members if the societics
are having more than 25 per cent

. of overdues and the difficulties
causeq by this policy.” (17)
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That at the end of the motion, the
following beadded, namely:—

“but regret that no mention has
been made in the Address about
the failure of the Government to

supply essential commodities at
reasonable rates in the rural
areas.” (18)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Addres that the
Harijans, Girijans and other
weaker sections are prevented
from exercising their right of
vote,” (92)

That at the end of the motion, the
lollowing be added, namely:—

“but regret that there is no
mention in the Address about the
failure of the Government in pre-

venting atrocities perpetrateq on
Harijans by upper classes.” {33)

That at the end of the motion, the
following be added, namely: —

“but regret that no mention has
been made in th, Address regard-
ing the failure of the Government
in formulating uniform policy for
giving loans to the rural arcas by
the Nationalised Banks and allo-
cating at least 40 per cent of the
finances of the Nationalised Banks
to the rural areas.” (94)

That at the end of the motion, the '

following be added. namely: —

“but regret that np mention has
been made in the Address regard-
ing the failure of the Governmant
in creating machinery and neces-
sary funds to give remunerative
prices to apricultural commodi=-
ties.” (05)

That at the end of the motinn. the
ftmowing' be added namely:- -

ll “but regret that ng mention has
|' been made in the Address regard-
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ing the failure of the Government.
in reducing the interest rates on.
the loans given to the agricul-
turists.” (96)

That at the end of the motion, the
following be added; namely :

“but regret that no mention has
been made in the Address regavd-
ing the failure of the Government
to keep down the prices of cteel
and cement.” (87)

That at the end of the motion, the
following be added, namely: —

“but regret that no reference
has been made in the Address re-
garding the failure of the Govern-
ment in protecting the handloom
weavers.” (98)

That at the end of the motion, the
following be added namely:—

“but regret that no mention has:
been made in the Address regard-
ing the failure of the Government
in implementing family planniag
programme successfully.” (99)

That at the end of the motion, the
following be addeq namely:—

“but regarl that no mention has
been made in the Address about
discouragement being caused to the

scientists and technologists in the
country.” (100)

That at the end of the motion, the
following be added, namely:.--

“but regret that ny mention has
been made in the Address regard-
ing the tilt of genuine non-align-
ment policy into alignment policy
in foreigp affairs.” (101)

That at the end of the motion, the
following be aded namely:—

‘“but regret that no mention has
been made in the Address regard-
ing the failure of the Government:
in adopting the policy of self re--
lance.” (102)
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That at the jend of the motion, the following be added, .namely i~

. following be. added, namely: — “but regret that no referemce has
" “bug regret that no mention has ‘been’ made in the Addresi pegurd-

beanmdemtheb.ddrensxmxd- ing the murders of Congres(
‘ing the failure of the Government workers and leaders and: vietimi-

sation of persons b!miﬂl ﬂ
_.“‘ﬁﬁi’;ﬁ?‘ the defence equip- ‘Congress (I).” (391) -~ - - -

That at d of the motion, the PROF, P. G, MAVALANK_AB {G-ul—_.
-tollowing bot:‘:d:: namely:— dhinagar): I beg to move: - .

“but regret that ng mention has

" been made in the Address regard-

ing the chaotic conditions prevail-

ing in the universities and the

steps to be taken to set right the
affairs,” (104)

That at the end of the motion, the
following be added, namely :—

_ “but regret that there is no
mention in the Address of the need
for establishment in the first in-
stance of a National Insurance
Fund against the vast damages
eaused by periodical, natura] cala-
mitise like hailstorms, gstorma,
floods, 'droughts, conflagrations,
which create the problems of com.
pensating the peasants and wor-
"~ kers for the loss of their crops,
‘homes and means of living and
rehabilitating their social economy
especially in rural-areu.” (238).

'I'hatatthemdogthemounn.thn

:.h‘lnwlngbended namely:—

) "bucragmtt.hatthereis no men-
- 'tion in the Address about the
. growing disparity in the economic
" ' condition of the rural apd urban

people and Government's failure

- fto alleviate  or moderates the
- cragh in agricu!mralpﬂm” (230)

: Thatnttheendotthomoﬂon‘the _

h’uowins be added, namely:—
Wmﬂﬂ*ﬁm‘eiﬂmm

tablishmerit of Agricultura; Deve.
Mmt Bank. to ﬂmam devalop-

the following be added, namely: —

thninﬂxtAﬂMuamme-.

“ﬁ"ﬁu -srhmre.-

That at the endofthemm:

“but regret the absence from.
the Address of clear and concrete
steps to be taken by the Govern~.
ment in effectively rooting = out
corruption which continues - o
corrode the life and progress of
« the community and the cmmt:v"ﬁ
(19)

That at the end of the moti_on,

the following be added, namely:—

“but regrét that there iz no
mention in the Address about
continued heavy wasteful ex-
penditure in several governmental

ts and agencies, and
about the positive measures to be

- urgently takep to reduoe xunh eX-

penditure” (20)
That at the end otthem"'

thetonuwlnlbeadded, naznur—._.. :

"butnwumu:e m..
does ‘not contain an . gpectic ye-
fmemtheﬂmmmucn
of constant physical assaults -on,
and injuries and insults of .all
mrtsbdnxinﬁlﬁedm:th.

_ leﬂans Girljans end ‘other “sco-
R cotmmimw” (21)




" 4%et at the end -of the motion,
following be added, namely:

'cuﬁchntcmphuhtnﬂ\e.&ddrm
"% ! on.the cruical and urgent need of
.. 'electroal reforms with a view to
~. - ensuring freé and fair elections as
.'_we.l.lu eliminating the evil of

money " in our electroral

- and poli;j;al processes and prac-
|l( )

‘l'ha.tattheand of the motion,
ﬂle following be aded, namely:—

“but regret that the Address
does not contain a clear, bold and
pragmatic policy of development
on the economic and industrial
‘fronts in the country.” (24)

That at the end of the motion,
1he following be added, namely:—

. “but regret that the Addrems
takes no notice of recurrence of
authoritarian trends in the coun-
try and gives no definite indica-
tion of geyvernmental and nation-
al endeavours for combeating them
energetically, quickly and pur-
posefully so as to keep in-tact and

- rphans=~ the democratic fabric of
the polity.” (25).

That at the end of the motion, the
Mboaddod namely:—

U Ypet roymet thot the Addross does
crrhorefir o the nation's anxiety
.. woout brain drain and the steps
. taken by the Government to step

thig , speicially the. emi-
-,:mﬁon of brillimt and youthful sci-
| @iitists, because of dlsmantling of the
‘Couricil of Sclentific and Industrial

‘-ovdination between different scientific
*ignd peseureh’ institutions in the coun~

owerlipping of sclentific effarts in

" %yt Tegret’ that there is  no

mmmmothckutco—.

try, afg also. beacuse . of wasteful

yance for:’ wrlv 24 ' yeRre.

though the United Nafions Dmkm-
tion on Human Rights: declares ihe.
right to a family ss a fundammental
right, and that 1979, - morcover, is
the International Year of the Cb.ll-li-"
(177).

That at the end of the motion, uw C

following be added, namely:—
“but regret that the Add.nu-_doei

not contain a clear and firm policy - -

of the Government regarding nationa- -
lisation of industries.” (178).

That at the end of the motion, the

following be added, namely:—

“but regret that the Address dges
not mention the much-needed review '

of about 5000 Collaboration Agree..
ments between Indian and foreign’
firms in the country."” (179) .
That at the end of the motion, ﬂlr
folliwing be added, namely:—

“but . regret that the Address does - -

not give the Government's plan and
strategy to protect and exploit the
200 miles economic  and exclusive
zone of the Indian seas.” (180)

That at the end of the motlon the o

fnllnwing be added namely:

“but regret that the Address fails & -
to point out the necessity for a self-
imposed ban on the expression of .- .
personal views and opinion in pub- . ..
lsaders In office, -
especially on delicate  internatiohsl - . .
and nationzl issues, which hag led ' -

lic by prominent

to some kind of .corrosion of the
nation's image .
the logs of -valuable human lives
within_ the country, besides destimce

tion of and damage to publi¢ proper:

ties, on &ccount of popular demibm-. . .

stration being held from time to fime R
-against such public expreuiqm of o
views and opinions." (I'EI) B :

:Thnt at the end o! 'Hhe motion; thc
.{olh’wi‘ng be ldﬂad umml?w-—- '

mt-ot Gomnmn! ot Indla‘s cle

abroad and alss to ..
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' Policy, in the background of patent

violation of the Agreement by the

United States in regard to the supply
" -of enriched Uranium.” (182) )

That at the end of the motion, the
- following be added, namely:—

“but regret that the Address does
not refer to the concrete steps taken
by the Government to avert the dec-
‘pening crisis in the Rail transporta-
tion of basic agricultural inputs like

" fertilisers, movement of coal to Ther-
mal Plants, Steel Planis etc.. move-
ment of essential commodities like
foodgrains, especially when all res-
trictions have been removed.” (183)

That at the end of the motion, the
following be added, namely:—

“put regret that ' the Address is
silent about the worsening conges-
tion at all the Ports of the country,
particularly in Bombay, where more
than 100 ships ‘are waiting on high
seas, for several weeks, which has
led to the weakening of faith in the
international shipping world about
India's capacity to handle imported
cargo efficlently and speediiy.” (184)
That at the end of the motion, the

following be added, namely:—
“but regret that the Address fails to
refer to the measures adopted for
fair distribution and economic utili-
sation of electric power within the
country in the form of modernising
the ramshackle Load Despatch Cen-
. tres with modern equipment like
computers and telemetres, especially
when it is claimed hy the Govern-
ment that the electricity generation
has gone up by 13 per cent.” (183)
That at the end ot the motion, the
- following be added, namely:—
. +but regret that the Address is
' . silent about the setting up of Agri-
" eultural Development  Bank, and
. about the concrete and time-bound
D perpaoxe for  strepglbening  lhat
W ape nr s couniry's economy, sus-
. talning 75 per cent of the population
." in the form of crop planning, mar-
- etinig, of agricultural products and
farm price structures.” (188) -
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SHRI SAUGATA ROY: (Barrack-
pore): I beg to mowe:—

That at the end of the motion, the
following be added, namely:

“but regret the absence from the

" Address mention of gruesome hap-

penings at the Assam-Nagaland

border and concrete steps to be

taken by the Government to sort out

the Assam-Nagaland border dispute.”
(118) .

That at the end of the motion, the
following be added, namsly: -

“but regret that the. Address
makes no reference whatsoever 10
recent’ happenings - in Jamwniu and
the concrete stepg to ‘be taken - by

' the Government fo solve ths 'problem
of regional imbalances bétween diffe.
rent regions of the border State of

. Jammu and Kashmir® (119) . =

 That at the end of ‘the motion, the
following be added; namely; . : :




' __'mammmam
cdil industeles ahd  conerefe steps

taken by the Govefnment fo create.

a better industrisl climate.” (120)

That at the end of the motion, the
toﬂuwinl 'be added, namely:

_“Eut regret that the Address makes
o’ reference whatsoever to the plight
of the Dandakaranyas deserters in
Sunderbans and the concrete steps
taken by the Government to solve
the residual problems of the refu-
goes from erstwhile East Pakistan.”
{121)

.That at the end of the motion, the
following be added, namely:

“put regret that the Address makes
no reférence to the problem of sharp
all in prices of agricultural com-
modities and concrete steps taken
by the Government to ensure a tair
price for agricultural commodi!

. (122)

That at the end of the motion, the
following be added, namely:

“but regret that the Address makes
no refersnce to the urgent need for
implementing the land reform
l.ur!_." (123)

That at the end of the motion, the
tonmﬂn: be added, namely:

" wput regret that the Address does
not contain any specific reference to
the increase in  assets of monopoly
houses and. concrete steps taken by
the Government to prevent further
concentration of wealth.” (124)

'SHRI G. M. BANATWALLA (Pon-
nani): I beg to move:

Mntthomdoiﬂnmptlon,the
'!olhmuadded namely:

"butmmmhmm-
the rising
mmuyot

' rzw.ﬁmma, thm)

ermmt mpw to

mote communal amity and Rar-
mony."” (139) - et
‘That at ‘the end of the motion, the

following be added, namely:

“but regret that the Address does
not assure that the Muslim minority
character of the Aligarh Muslim Uni-
versity will be duly restored in defe-
rence to the most justifled persistent
demand for the same.” (136)

That at the end of the motion, the

following be added, namely:

“but regret that there is no men~
tion in the Address of the recommen.
dations of Gujarat Committee for
Urdu and of the need to give Urdu
its due and just status.” (137)

That at the end of the motion, the.
following be added, namely:

“but regret that the Address fails
to indicate any proposals to ena-
ble the Muslim minority to secure
economic and educational justice
and fair participstion in Govern-
ment and other services.” (138)

That at the end of the motion, the
following be added, namely:

“but regret that there is no men-
tion in the Address of the hardships
faced by those who intend to go
abroad for employment and the
pressing need for revision and re-.

laxation of emigration ang ‘and’
rules.” (139)

That at the end of the motion. the
following be added, namely: '

“pbut regret that there is no
mention in the Address of the re-
cent - thoughtless  -and - arbitrary .
cancellation of a large number of -
trains in the Olavekot Division of
Southérsi Raflway leading to public

* taks’ o mathe e
tain law and order  and also to o~ -



with respect to Aligarh: riots rion at
Pernambet (Tamil Nadu) and Aligarh
Muslim University.” (141)

Thai ‘at the end of the motion, the
mlowingheadded,namly

“but regret that the Addm fails
to.assure that the Minorities Com-
mission will be expeditiously a.rmed
with adequate statutory powers.”
(142)

That at the end of the motion, the
following be added, namely:

~ “but regret that the Address fails
to extend greetings to the people
of Iran for their glorious and
guccesaful revolution for democra-
tic rights” (370)

SHRI GIRIDEIAR GOMANGO
~ (Koraput): I beg to move:

That at the end of the motion, the
following be added, namely:

“but regret that the Address
makes no reference regarding the
sub-plan for tribal areas of the coun-
try which aims at fo eliminate all
forms of exploitation of tribal peo-
ple by the State Governments as

. -well ag by the Centre.” (241)

That at the end of the motion, the
fallowing be added, namely:

" “put regret that the Address does
not ihdjcate any concrete step for
solving the problem of administra-
tion, both fnancial and develop-
menta] Jin tribal areas of the coun-
try which is the responsibility of
mcmmmm" (242) -

: mtuthemda:mmmua
:_'tonawtngbeadded,nmely CL

"buttemthltﬂ:e.ﬂdﬂxmm

the sub-plan for tribal reas of the
States and indication of the alloca-
tion by the Ministries for these

That at the end of the motion, the
following be added, namely: o

“but regret that the Address does
not recognise the fact that due to
failure of the Government to im-
plement the land reforms, the pro-
blem of the landless people of the
country increased and the discon-
tentment among these people is in-
creasing and they are the victims
of the vested interest people.”(245)

_ That at-the end of the motion, the
following be added, namely:

“but regret that the Address does

. not indicate a clear, bold and prag-

matic socio-economic polley for the

Adivasijs, Harljans and backward
class people of ‘the country" (Mﬂ )

’ﬂntatmemdotthemoﬂon,-ﬂn
following be added, namely: -

“bmmthntthemm
not make any reference about the
distriet and block level - ‘luml.nc_
and implementation”  (247)
ﬁata‘;th.mdotthemoﬁon,ihﬁ
mhm_w
R s
mmﬁm on at




m . Prasidonts. -

M‘-hmw
. “bug. 'tegret that in the .&ddtel!
‘ftiere is no  mention of allocation
omna:rhd !nr Aribal areas, back-
‘wyard ‘amreas, hilly areas, border
" . atems, drought prone areas, and the
- undeveloped areas and the strategy
adopted for the development of these
sreas to bring them at the level of
developed areas in the States.”(249)

" That at the end of the motion, the
following be added, namely:

“but regret that there iz no su-
fMcient emphasis in the Address on
the crucial and urgent need of the
weaker section of the people par-
ticularly of tribal ax:d Harijana.”
{250)

SHRI INDER SINGH
beg to move:

(Hissar); 1

That at the end of the motion, the
following be added, namely:

“but regret that in the Address
‘there i&¢ no mention about imple-
menting the Government Award,
1676 about the distribution of Ravi-

‘Bisa waters between the States of

_ Punjab and Haryana.” (161)

That at the end of the motion, the
: tonowiucbgladdad. namely:

©or "Miyst regret that in the Address

‘there 1s no mention about the trans-
... Ter of Fazilka and Abohur areas of
. ‘Punjeb State to Haryana State in
tneor&muwiththemtrﬂam
mint AWu‘d ln 1060." (252)

" hat at the end of the motion, the
7.0 “but regret that in the Address
-~ theve I8 no mention about the ra

muan of the prices of

"‘_'mwaa&mum.m”-
following be- added, ; namely:

Agri
bring:
lm!ui-

mamm«mmﬂm ﬂ :_'3

“Mmﬂu‘bmmm.

there is no mention about mm

mentation of land reforma meam
(254) °

That at the end of the mation, m

following be added, namely: .

“but regret that in the Addres -
there is no mention about eradica-
tion of poverty and unemployment
in the country and for giving un-
employment allowance to the un=~
employed educated youth.” (255)

“I‘hntattheendotthemotlon,ﬁm
following be added, namely:

“but regret that in the Address
there is no mention about the mea-
sures being taken to check steep -
rise in the prices of agiculiural in-
puts, implements, insecticides snd
pesticides and steep fall in the prices
of agricultural commodities like cot-
ton, sugar and potatoes which has
advervely, affected the agricul-
turists” (256)

That at the end of the motion, the
following be added, namely:

“but regret that in the Address
there is no mention about rampait
corruption, nepotism and favourtism
in the country.” (257) :

Thet. at the end of the motion, the
following be added, namely:

Head Works located at Ropar, Harl-

ke and Ferozepur to the Bhakra:
Management Board to ensure a falr

mmdwﬁnmﬂmm.

plies. to Haryana.” (288). ..

That at the end of the motion, the .
tollowing be sdded, namely: .




{Katwa) Ibuiom

'l"hrtat‘theendn!themoﬂm,ﬂw'

bllmving be added, namely:

“but regret that there is no men-
tion in the Address about the im-
"provement of the position of Labour
. Management Relations and that
. .some of the provisions of the Indus-
. Arial Relations Bill are against the

_ Interest of the workmen.” (317)

That at the end of the motion, the

" following be added, namely:

“but regret that there iz no men-
tion in the Address of the need for
maeking the Indian Ocean a zone of
peace.” (318)

That at the end of the motion, the
following be added, namely:

"“but regret that there is no men-
‘tion in the Address that the number
of unemployed people is increasing
“day by day” (319)

That at the end of the motion, the
following be added, namely:

“but regret that there js no men-
tion in the Address about the dis-
turbances in Border areas of Assam,

' Nagaland and Tibet” (320)

That at the end of the motion, the

" following be added, namely:

_ “but regret that there is no men-
tion in the Address that in spite of
our cooperation with the neighbour-
ing country like Bangladesh there

" . ~has not been a happy settlement in

.regard to  distribution of Farakka
waters,”  (321)

That at the end of the motion, the
!ollowlng be added . namely:

“but regret that there is no men-
‘tion in the Address that if the Chin-
ese forces do not withdraw from
Vietnam the Government shall br-

"ing this matter ‘before the Security

"\ Counicil for immediate settlement of -
" ‘the issue aspeace in Asia particular-
Iy in ‘South East Asja, is in great

' danger.” (385)

Sir, the - Preaident' L Adﬁrunq :
supposed to be and ought to be the .
State of the Union Message to the Na-
tion. It should not be party’ docuirient,’
it should fully and faithfully reflect -
the conditrons existing in the various.
sectors of the nation. 8¢, in approsche
ing this Address, the touchstone should
be whether the important areas con-.
cerning the nation have been advert-
ed to, whether through the report a
truthful picture of the nation has been
truthfully placed before us, and whe-
ther a very correct picture of the con-
ditions obtaining in the country has
been presented to the Parliament. My
own assessment is that thig is a very
laconic Address, full of complacency,
absolutely unjustified, and if I may
say 80, Sir, this Address iz guilty ’nf :
suggestio falsi and suppressio veri.
Half-truths have been gpelt out, truths -
have been kept back, jmportant areas
ip the national life. ...

SHRI M. SATYANARAYANA RAO
(Karimnagar): S8ir, I will request you
for one thing. He is not doing well,
Su, he should be allowed to apeak
while sitting.

MR. CHAIRMAN: You can sit and
speak. | : .

SHRI C. M. STEPHEN : HI!eelI&n
that, I will seek your permission. .

This is what I have to say primuli-

" ly about this. The social tensions mo-

unting in our country, the law .and
order problem in our country, the un«
employment problem in our country,
the conflicts which are developing fn °
our .country, the .conflict hetwesn
State and State and States and Centre.

which is now assuming proportions jn - -

our couniry, the tendencies of .disin- .
tegration that are setting in in the djff:
erent regions of our country, and-ike
‘very dangerous situation in whidu in.
the internstional context, we ape 49-.
day placed - these have, not -beerads
verted to at all. The Presidest showuld
have adverhdtntbm.mtt}mil




Complacency has crept into the
Government, Governments may come
and governments may go, but this sort
of complacency is absolutely dange-
rous. Of course, conditions were very
favourable when the Government took
over. We had the foreign exchange

reperves, we had surplus  foodgrains
with us, production was very much on

the high side, we had inflation contain-

ed, things were fairly all right, techno-
logically our country had come to the
third place in the comity of nations,
industrially we had advanced to the
elghth place in the comity of nation.
The foundations had been laid, and we
could have taken off, we were on the
take-off stage. These two years, the
weather God has been very kind to us
and therefore the targets which were
fixed by the Fifth Five Year Plan—
we are on the last year of the Fifth
Five Year Plan, let us remember that
—have been reached. .

My hon. friend ‘was saying that 125
..million ftonnes of - foodgrains have
been produced. I would . just remind
him that-if you go through the pro-
Jections in the Fifth Plan, for 1978-78

. food production ‘was projected to be
136 million tonmes. You can go through
every .item, }hmdmthatexm

. od,"and there were projections for the
wmmvevmmm Omoe
mmmfhemke—oﬁnm "We can

u&oﬁstm l!m#tﬂshdddms

and nmation chme wp ;un ke &s
I have nothitg more fo say. . . i

Imslhomaundedwhanthemn-

ver of the ‘motion said that In the last
year 6 1/2 lakhs of hectares were dis.

tributed, I would just remind him' ~ -
that 6 1/2 lakhs of hectares distribut~ ~ - -

ed was upto November, 1978, from
1951 onwards. I do not bhme my
friend because it is spelt out like that -
in the Address, it is given in a manner
which would give the impression that
this was given in the last one year. -

Take the economic conditions. The
President has given a picture of all js
well and all is smilling, but there are -
certain very vital .aspects which the
nation must take note of. I have with.
me the Report on Currency & Finance -
of the Resereve Bank of India, a very
authoritative document, They say:

“While the growth attained dur-
ing the year was beiter than the
annual average rate of about 5 per.
cent envisaged in the draft Plan, its
composition was strikingly unbalan-
ced which may suggest difficulties n
sustaining the rate in the remain-
ing years of the current Plan period.
The growth for 1977-78 was consi-
derably on account of agriculture
and the record agricultural output

in turn followed principally from -

the favourable climatic condltlom."-

In had a discussion with certain p_er-
sons of the Planning Commission. The
Fitth Five Year Plah had projected that
our development will be of the order
of 5.7 per cent or 0. The current Plan
said that it is not poseible to attain

that level. They had, therefore, brou

ght it down. We uid that unless we -

attaln a growth rate of 5.7 per cent;

we cannot reach full employment.

Anyway, we are not going to reach ft.

That is what they have said. The Re«
mmBankdqcumenthuthlstow

“Inmhaumnndumuuwﬁ . .

rate wag disappointing. - The spread

effect of agricultitral: production ‘was L

felt to some extent in industry, es: |
"pecially in the' snaar mauﬁry Eut:;..__-




_order in which they have been list-
. ed”

.-'I'herdote. when we say that there

£

] ness and uncertainty mar
‘peychology which prevailed dur-
year as a whole, ‘According
provisional estimates of 1977~
. by the Reserve Bank. des-
ite money incomes growing at a
. higher level than in the previous

the aggregate domestic savings

Ea‘ggg 2
Efs

ings 156 per cent investments 158
7 per Gent 1976-7T7—170 per cent and
1.1 per cent, 1977-78--15.8 per cent,

. -4avings has come down and the invest-

273 per cent in the preceding year
At the same time the prospect in
respect of non-merchandise receipts
which have contributed substantially
to the growith in the reserves in
recent years is somewhat missed.” :
Here I may mention one thing, ab-
out forelgn exchange expansion. Fx-
port balances, we have got, remittane-
es, we have got and then income from
tourism and other non-perceptible in~
comes, these are added upto constitute
our foreign exchange balance. But the
perticular matter that is emphasised
today is that remittances from Indians
abroad are fast dwindling and the de-
duction by the Economists is that thix




-wmwmwdﬂmﬂnmm
" year's Presidenta Address, which is
m‘m,.wrypmdaimwn
‘hade that money supply was brought
- down, This was the great claim made
. vymeﬂevernmthtbelm!’m
" What is the position today? This is
- what the Reserve Bank says, I again
quote:

“The period between end-June
1877 end end-June, 1078 was
‘characteriseq by unprecedented
expansion in money supply with
the public and money supply with
‘the public expanded by Rs. 3100 cro-
res between end-June 19877 and
end-June 1078 surpassing the pre-
vious highest expension rate of 17.3
per cent registered in 1972-73.”

The money supply - was brought
down..this was the clalm made last
year. But today nothing is mentioned
about it. Money supply has rocketed
up and in an explosive manner money
supply hes gone up. This is the posi-
tion. What are the inferences from
this? 1 am ssying that blackmarket
is todey flourishing. You look atthe
prices of real estate in any city, They
are rocketing up, lock at the black-
market prices of cement, of emnmodi-
ties like soda 'ash. Blackmarket is
. flourishing.

Smuggling s’ theréfore mounting up.
This is the pudﬁon regarding balance
: _o!tmﬂe
. - “For the year as & Whole imports
" registered an increase - of 10.8 per
~cent while in the previous year they

have declined to 1.8 per cent. Asthe.

.. policy of liberalisation is extended
‘':.  andits effect....imports may be ex-
4 _-_mh mﬂnaoiorbe”

mmmmmtmzmtﬁsemt

‘ceng’ wmu oy the wlﬂﬁ“n'_

of export-import irade and the pace

of reserve accreation underline the -

neeq not to be complacent: tbou_u o

ternal - mymh position,”t

Tm:hthap!dmwh&htbm," o
Bank of India hes given. They have.

also commented about all the induce-

ments given to the capitalists, all the:

inducements to the industries  and.
observes: “industrial licence require-.
ments have been released, import libi~
ralised, revival of new issues through

tax benefits for investment in mew -

Stil, the investment is not comlnz .'
up, And they comment: '

“However, it is only, as the pwbﬂcf.'
sector investment outlay as propos- .
ed under the Plan gained momen-
tum and their spread effect i esta~

ed up with it. That shows that there
is a Joss of Rs, 14 crores as agelnst
the profit of Rs. 300 crores in the pré-
vious year. There is an allegation fhat

g

find that the smuggled goods mui&
which had earlier completely disap-
peared—are today flourtshing. - Smug-
gling has become a respectabls job.
change §; belhg smruggled sway. This




; mc.u.m;rm.h-
~out it. You can carry on your mawinas
. about Emergency. But how long can
- you do that? Every yesr in the Presi-
- dent's Address, one after the other,
. you go on uying “democratisation,
giving freedom to the press, lifting the

Emergency”. But on the other hand
. this Is the position. Behind this smoke-~
. screen, this is what is happening.
Should I not point out that? I am just
" pointing out that this ig what is happ-
ening. I am not saying this, I am read-
ing from the Reserve Bank Bulletin.
Let us remember that everyone of us
. ig sitting on the crater of volcano, May
be 1 am responsible, may be you are
responsible or may be all of us are
responsible. I am speaking of the un-
employment problem, Morarjibhai
stated his regime with a promise of
wiping out unemploment within ten
years. :

- Now_ two years have gone by. Should
he not tell us, should not the Presi-
- dent tell us, to what extent, in what
‘manper, in what area, unemployment
problem has heen taek.l:ed educated
unemployment problem tackled, rural
_ unemployment problem tackled? The

persons who are depending on the
rural economy, should in a healthy
economy, progressively shift away
from the rural areas to the  wrban
areas, Has that happened? Has unem-
ployment come down to any extentin

rural areas or urban? Should not there -

be some reference about it?

‘What is the tremendous size of the
unemployment problem? Here is in

“my hand the present Five Year Plan

It says;
“The labour force in 1978 is ex-

" jpected to be 265 millions ,... an '

- Annual :addition to labour force of
- the order of 5 milHons.  Assuming
- the present-day unemployment - in
- March, 1978, it should be 20,6 mill-
.- lon ‘persons yearly, 18,5 millions in
: _rurumutmdt.l
areas.”

L

o -mmmdamy 'the most onmrluss
 ive figures, mnmmxﬂu

in urban

employment problem that we are fag- -
ing today. Every year, T million hands '

are being added on ang a substantlsl
part of them, educated ‘Unemployed, -
are going about searching for jobe. -

They are not getting the jobs. I am
not blaming anybody, But as a Dar~ -
liament of th: nation, we have a
ponsibility to take note of the factand
to realise that the things are not that
easy. Therc is no justification for com-
placency. The youngmen who had
educated themselves are going about
with a begging bowl for a job of Rs.
80/-, doing whatever they chose, gett-
ing nothing. They have no meaning
for democracy they have no meaning
for Parliament. This is the position
that has come about. Let us realise
that.

The President has not cared to point
his finger to that, to what extent
this has been done. ' have check-
ed the figures on live employment re-
gistar, It shows a pick-up, not a fall.
In the last two years, the figures on
live registers show a pick-up in the
number of people who are waiting for
employment. Therefore, the unem-
ployment problem is terribly back

again on our neck.

Much has been said about price sta-
bilisation, The indices are there for
the wholesale prices. Everybody Is
speaking about the wholesale prices. -
But what abott the consumer prices?
My hon, friend, Prof, Mavalankar and

was 317 for .Industrial workers;. In *:

1877-78, it was 324 and in June, 1078 8¢

was 327. 1 just now ‘went to-the. Lib-




i

hm it is going on. - -

‘You have claimed stabilisation in
the wholesale prices and that is be-
m&m of the weightage manipulations

" wer because there is bumper produc-

“tion, The Reserve Bank speaks of the

wer doeg not get his price. The pice is
low, Therefore, the whole thing has
slumped down. As against this low
level of the prices of primary articles
on the one side what is the position in
that group known ws industrial goods
on the other? We have to see these
two groups separately.

As far ag primary articles gre con-
cerned the prices are going down. As
far as agriculturists are concerned, the
cane grower does not get his price;
the paddy grower does not get his pri-
ce; the cotton grower does not get his
‘price. These people do not get
price. On the other hand, as far as the
agro-industrial products are concern-
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price goes up! - Where does -1t go?

Who takes the money? It is w case
of the agriculturists being exploited. "

' And for that purpose, Rs. 400 erores
has ‘been paid to import cotton, just -
to sustain the textile magnates.

About rubber, the Keralites know
about the case. When a slight in-'
crease in rubber took place, imme~
diately rubber import took place.
Even at a higher price rubber was
imported, just to suppress the price
of rubber.

So, this is the policy followed. For
primary products there jg a particu-
lar price level, for industrial products .
there is a particular price level. The
consumer cost of living ig moving up
but the whole-sale price is being il-
lusorily kept steady—because of the .
heavy weightage from agricultural
products that you obtein. This is the

.
[
f

economic condition that one can see. -

Therefore, all I am saying js . that
there is absolutely no scope or justi-
fication for complacency, a0

Now, leaving slone the economi¢
situation—the economic situation is
not good but is appalling—in the
meanwhile, we attempted the oxveri-
ment of gold sales. Is there any men-
tion gbout this? Such a furore was
raised in this country., but there is no
mention about it It was said  that -
gold was imported; ig there any men=
tion about it? What happened to that
gold? Why was it imported and why
was it sold? There is no explanation; '
the president does not make any men- -
tion at all. - R . :

Therefore, as far as the oo
condition is concerned, we are In

for
an inflationary spiral. The moment the
weather God ceases  to smiile and he

of



" fiabion wil open. Libgralisation of tm-

./porty wag . sttémpted; at whose cost,
‘jmports -of consumer . -goods was at-
" ‘iempted, did the Government make
©  an assessment of the small industries
" that were affected by these imports,
-~ of the small industries ‘that have

_been closed because of these imparts,
of the small industries which are not
" able to stand up to the competition

" because of import of consumer goods
which could be produced here? There
are umpteen such industries.

Now, there is a wonderful plece
which 1 saw in this speech, saying that
for employment purposes Disirict In-
dustrial Centres have been started:
What t understand about the Listrict
Industrial Centres is that they are an
expert body assigned the task of giving
expert advice. But the President is
ghfe'n gome other impression: the F'resi-

- dent is given the impression that these

. gre employment-generating industiial

‘organisations. That is the ignorance
" that is being displayed. The District
- “Industrigl Qentre is not for that pur

pose at.  3ll, Anybody who knows
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" slons, territory-toterritory tensions,
. interest-to-interest tenstony, Aghis and

canflicts, communal clashes, and so on.
It was yesterday that the Home Minie-
ter told ug in this House that, in 1878,
a total of 412 Harijans were killed and -
478 Harijans were raped. This was the

answer the Home Minister gave to. @

Parliament yesterday. It is a matier.
about which you can be complacent?
412 Harljans weve murdered and 478 *

Harijang were raped! This is what is
should here, The Janata Party, in its

National Committee Resolution, has
said that any Government which is not
able to protect the life and property of

its citizens does not deserve to be there,

does not have the right to rule. It is

a first class dictum! May I ask you

this: are the Harijans human beings or

not? Are their properties not the pro-

perties of humanbeings? Or, are they

chattels? Is it that only if somcbody

else is attacked gnd killed, then alone

murder of humanbeings takes place?

If that is the standard, which Govern-

ment would have the right to coatinue,

I ask. Can you continue?

SHRIMATI AHILYA P. RANGNE-
KAR (Bombay North-Central): Speak
about the Andhra MLA, :

SHR] C. M. STEPHEN; Don't come
out so feverishly pleading for ttem)
Shall I spedk of West ? You

are not in the dock for the time being.




.'ﬂot'wl?lnm but also in nther
#reas, have* taken place. Language
“tenslons have been taking place and
- ‘the Prime Minister, in his own way,
‘Bag - beenaddingonalmleembeﬂto

“the fire, I do know that somebody

was killeg in Pondicherry. Who was
regponsible for that, I am asking.
'Now, the Prime Minister went and
‘spid  there that it was going fo be
‘merged, and subsequently he says that
‘it is his personsl opinion! I do mnot
‘understang this. Is the Prime Minister
‘of India, Mr. Moarji Desal, a ‘perso.
nal opinfon man? Can be merge
Pondicherry on that basis? It ‘s only
the Prime Minister who can do that.
Now, as a result of firings that took
place, I think two or three persons
were killed, and propefty was also
looted. Even my frienq Mr. Bala
Pajnor was harassed about it. These
things took place. I am only asking
-why Is this tension taking place.

Last time when we adjourned, we
adjourned taking g very serious note
of the atmosphere of vidlence prevail-
ing in this country, It was I who spoke
nl!nost last I did not take a partisan-
ltandonthat T gaid, this was a matter
which should be taken note of. Sub-

‘sequently what happened? Somebody
#oeg_and attempts to myrder Mr.
/Chargn Singh, somebody .goes snd
#Alteripts fo murder Mr, Yadav in UP.
* Political murderg are being attampted.
Political murder is becoming a -cult. of

"eur life, Tensions have been aking -
 plaoe,

Therefore, I say, this tension is
amwdwmu impnvtm

'Wmm-amum mm
“$hking place. ' Sir, ¥-de not And -Meilt

'%thhsem comtiiumity peopls in

_m “T'8o not: Snd Tault Witk e
“Datlward commihity people (emand-
‘ng, because there s 50 little to go
ssund, Fveryboedy is in need. 4f some
:fo sustals himedlf. - Unemiployment

is rmpnnt. mum every job s
valuable. m when veservation takes -
place.. people fight one another.. ‘But S
am asking: what is your policy in dnl-
ing with these gocial tensions?. The
problems of social tensions and your
policy have led to a certain situation
in which law and order has brken
down, people have been killed, educa~
tional Institutions are affected, com-
munications have been disrunted,
people have been murdgred—all tnese
are taking place everwhere., The way
you hand]etheloclaltensimllthe
most damaging and - dangerous WAY.

This is nothing that is creditable for -

the government, That is what I am |

saying.

Another point is corrupﬂon. 1 am -
seeing, in the last Presidential Address -
there was this magnificent dictum upﬂt '
out:

“Peop‘le earnestly yearn for cleaner
politics and clepner administration
at gll levels, Unless there is faith in -
the probity of the holders of ‘high
offices, the future of constitutlonal
government will not be secure”.

What-a magnificent dictum! But &d
you apply this dictum last year? May
I ask this question to the (ibifef
‘Ministers sitting heré? What wai the




MCE&W

nktnt. " Corrption’ hai té-day beeamo ,
. /the law of the land. ‘I you ave ~not.
gbrrupt, you areé . not smart shough.

* That has come t6 that. It has come to

. ‘that gituation. And the poor man, the

“'jobless man who is hunting for a job,
looking at all thege luxuries is feeling
desperate, and frustrated. This is the

~point 1 am emphasizing ang if non-
corruption is the standard, would

"Morarji Bhai, the honest man 'that he

claims to be, claim that his govern-
ment is free of corruption? Would sny-

. body claim that? I do not want to add
. -anything more to that. I would rather

leave it at that.

Again the most disastroug aspect of
it is that we are fast losing the sense
of one-ness which must knit this coun-

, try together, South is speaking of
south; north is gpeaking of north Take
the North-eaxtem area. Wonderful I
have got a resolution to-day by some-
body. Assam Rifies and evervbody
there going to Meghalaya, capluring
some property and sitting over there.
Aﬂd Meghalaya demanding  their
evacution and they say the Sovern-
ment of India does nothing. A State

- -sending iis forces to another State,
driving out the people from there,

over the property and sitting
there and running the administration!

A boundary - dispute, not between

.India and China, but oenly between Me-
ghalaya and Assam and Assam
and Nagaland and between diffe-
rent States and the States taking

, the law upto themselves! [ am
saying segment consciousness i deve-
loping. Every body becomes acqulst-

.Hve because everyhody is feeling un-
safe and. everybody is feeling unsafe
a8 _everybody is developing an poguisi-

_tlvn cnnuloum one “against the

. other. .. (Intn-mpewm) : _

_im,_._ﬂg, again T may say here that
‘happens that in the ‘Government
; to-day that  hemisphers of
.='M.whi¢hh80utho!1ndhln not
'_wuu.otmum Rama-
‘handran is there. But that 18 . not
mmummwam
Gommmm.ih

-

' i?

_ship there must

_ people in

: -mmm,mmmua-m

what is going o happen; what will
happen if the North assumes the power .
and runs the whole country? ] am
saying about the major -responsibility -

_in this respect. I am not trying to

foment on the BSouth-North feeling.
But, the fact of life lies there; the
tact of life is that the entire South. io
away from Government.

Now, against that backzround wwz
you are saying that we are lookinz inlo-
the problem of Hindi—you said there .
will not be Hindi imposition—they are
now feeling that the Hindi Imposition
is being done. This is a question of
getting away of one from the cther.
There ig an attack on Harijans. There
ig insecurity. Landless labour -are
afraid—no sense of security; minoritieg
are afraid because there is no sense of
security. When brutality vrevails,
others have no sense of security. If
this happens in a large couniry like
India which has got its own diversity
it can be held together only by a rmse
of fairness all-round, justice all-round
—whether big or small, whether n:ajer
or minor. If that does not hauppen,
that is the bad day for the country. 1
am seeing the signs of development of
that sort of 5 feeing of alienation and
therefore I say it is time that e tah
note of this slso,

Now, Sir, finally, when all théve
things are takifig place what is the way

‘out? The way out is that thers must
souder-

be a proper leadership. The u

be-—canyuuem
nnywherothattypetitleldﬂﬂﬂw
are getting? Well Sir, before you ik
mm-quuum,htmmm
ter say whether hit leadership in ‘the.
Cabinet itself is accepted or not. To::
mybodyptmmdhtahewww._
tion and say that the country  must
have that lead? Mum_w:,f_




détner u Thid 1z what 1§ hafpening to-
‘dRy.. (Imrrmiom) That ig not the
demhlp the country needs and when
“ihut leadérship is mot forthcoming,
_#ﬁat Happens? The organised sector
dets the upper hand; big money gets
the upperhand, Definitely it will get
"‘the upperhand, The organised politi-
cal forces get the upperhand. That is
swhy the whole Jan Sangh gection—
R.S.8—is getting a complete hold on
the life of this country because there is
an anarchical condition prevailing;
everybody is depending on somehcdy
else, They know their job; thev are
golng ahead and they are making
themselves felt. When Morarjibhai
protested in Rajya Sabha to «ny
reference to anybody, Mr. Advani de-
cided that he must chip in. He did
it. Morarjibhai said a Committee of
three is coming; send it to scwebody
to look into it. In the U.P. also they
decided that and they got it done. They
are going to do that in Bihar every-
where, They are demonstrating every-
where that they who are masters
matter in this country because they are
ihe organised section. That organis-
ed section has finally complete hold on
the economy gnd in the national life
of this country. This is the basic
danger on the politica]l ang social life
which We are facing. And on the olker
hand the other people become despe-
rate, despondent. They are geing
belter skelter and the nation is al the
crogs roads. 1 entirely agree with Mr.
Dutt when he sald that the nation is
at crosg roads. . It is on the cross roads
on the financial basis, economic basis,
industrial  development basis and
. pla.tm.ing programme basis. On every
basig we are at the cross roads and the
biggest danger  is ihe menzce of a
fascist take-over starting in our face.
I.am very clear about that. That is
the danger that is starting us in our
_lace; It ig time we awake to that.

MN the total. plchlre that
Presents ltnli to us is not one for com-
‘Placency, Ituow!ur;m:th]nkln:
iﬂd'iqtﬁn!tacﬁu- )

mmnkinsabouu
I@M&n&,fhommotm ‘mation,

M-M thdy mm o=

'charmme!mhomtung Pnd-

dent’s Address. WmmlnﬁM'-.'
‘what his party did in Andhra mdum_.
The Govérnor, a veiy weak and s:kly
man form my State—a very réspectéd
guru of ours--who could not stand up
to it spoke one sentence then the
second sentence and then had to drop -
it and go. Why? Their party prevent-
ed, raised noise, creatéd obstruction and
he was prevented. What happened
in Karnataka Obstruction_took place.
How long! Trritrivably obstruction
iook place. In different areas it took
place. (Interruptions), ..

Well, Sir, we are the Opposition.
You are the ruling party. You are
now teiling me and, therefore, I am
telling you behaved that way when
you were in the Opposition. You be-
have that way even today when you
have assumed power here, Wherever
you are in Opposition you behave
that way. Whereas we  had only
lodged our own protect, (Interrup-
tions).

Would you not concede that in the
matiter of the resolution passed against
our leader we were deeply aggrieved?
And yet we merely protesied in
silence. What was your standard of
behaviour? On the one hand, a resolu-
tion passed by Rajya Sabha govern-
ment does not accept. On the other
hand a majority here puts out member
whn is elected here. On the one hand
geveramant ignores the decision of .
Rajya Sabha and on the other hand
the majority here ignores the decision
of the electorate. Wherever you are
in majority you use it in order tb
jgnore and to curb the Opposition
even if they have got the right to pro-
test. Here you ignore the electorate .
and there you ignore Rajya Sabha.
Government ignored Rajya Sabhs,
majority ignored the electorate. This
is democracy! You are doing that in
Andhra Pradesh and Karnataka - and
you are gpeaking of demoecracy. This
is the democratic set-up! Well, cerry
on with your democracy. You c¢an
carry on with the democracy but &
situation in which a person =lected by

the people will not be permitted to-sit. | -
that sort of democracy will hsye its . -




" (Shri C. M. Stéphen] -

~ gofl eroded from under-neath, That is

why on the expulsion motion season-
ed parliamentaries like Shri Ko-
.math and Prof. Mavalankar Tre-
fused to vote for that and sald
that they have being to do with
this. That attitude they took
Well, this is the beginning of the
erosion of democracy. By what you
did in Karnataka, what you dgid in
Andhra Pradesh ang what you are
doing in different areas, what you did
in Rajya Sabha and what you did in
Lok Sabha you are putting the axe on
the trunk of democracy in thig coun-
try. We have to protest against it
We acted. We did not come and make
noise. We know many friend on the
other gide who, I remember, thumped
and preventeg the speech taking place.
We know that. But we quielly kept
out. We went to the President and
presented g memorandum and told
him that we will not be able to come,
Sir, because of this concientious diff-
culty, What is undemocratic, about it?
Absolutely none. If we did not do it
we would not have been true to our
conscience and so0 we  exercised our
right.

Therefore, Sir, this document iz a
master-piece of suppressio veri and
suggestion fall. It i&  master-piece
of suppressing facts and issues that
concern the nation. It is a master-
piece of evading issues which should
have been brought to the notice o the
nation. It will remain as a docu-
ment which is not honest to itseit, not
honest to the nation. It will remain
as a document which has given a
wrong picture of complacency to the
country ang this spirit of complacency
that underlines the document iz the
Government. This being the truth
@®bout this document it represents all
the elements that will prove to be the
benumbing {llusion overshadowing
beginning of the end. With these

. words, and for these reasons I oppose
this Motoin
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MR, CHAIRMAN; Mr. Saugata Roy,
your party has been allotted one hour
and 30 minutes, You should try to
confine yourself within thig time.

SHRI SAUGATA ROY (Barrack-
pore): I will speak for half an hour.

MR. CAIRMAN: Now you eau start.

SHRI SAUGATA ROY: Mr, Chair-
man, Sir, on behalf of the Congress
Party in Parliament, | rise lo oppose
this Motion of Thanks to the Fresi-
dent's Address. It there is anything
distinguished about this President's
Address it is in the fact that it Is r.ost
undistinguished, If there iz anything
- noteworthy in the President's Address,
it is In the fact that there in nothing
nateworthy in the Presiden’s Address-
It fs like & publication published by
the DAVP, a patch work of different
things sent by different Minisiries to
the President. This does not yeflect

as6  Bresdes  PHALGUNA 3 1000 (SAKA)  Addrems O 330

the gtate of the nation at all, this is not
an honest appraisal of the state of the
nation at all ang I am sorry to eay
that it has deprived the President of
his personal honesty. Is it not the :
same President who hag gone on
récord saying in public that he was
distressed to see every day somebody
wag being fired at? 1Is it not the same
President who, though his government
did not appeal for clemancy for Bhut-
to, went on his own and appeared for
clemency to Bhutoo? It it not the
Same FPresident who unveiling a
portrait of Rajaji in the Central Hall
said that Rajaji dig not have any ‘son
problem’, the present government pro-
bably had? Is it an honest appraisal?
Does it bring into focus the the ten-
sions that had been building up in
society is it forward-looking? Let
say that it js not. Unfortunately our
President has totally folowed the
letter the address prepared by his
Government. A  discussion on the
President's Address, know, is not
actually a discussion on the opinion
of the President. It is a discussion
on the performance of the govern-
ment. I want to remind this govern-
ment that in their time they will
have five President's address: with
this three are over; only two more are
left. They have done a major part of
their job now it is time for the furture.
In the first year they were doing
away the emergency excesses. Here
also the President's Address mentions
the 45th amendment to the Consti
tution. Nowhere does it mention
that the Oppositien totally cooperat-
ed with the  government in passing
the 45th amendment. Yt mentions
special courts. I have ng objection to )
special courts being set up. But has

not Justice Krishna Niyer in his

judgement said that special courts

should not only be limited to emer-

gency excesses, to those who com-

mitted excesses but alsg extended to

cover gll those in high positions,
Does the proposed Bill bring forward

this fact? It doeg not. The govern-

ment must give strenth tg the politi-
cal, social and economic life in the
country. The President’s Address.



 alows that this is & lack-lustre gov.

the janata government does not have
& coherent philosophy, coherent guide-
lines, That is why the President's
address is a patchwork; tha govern-
-ient itsels ip 5 patchwork; ite poli-
cies are a patchwork and the bureau-
- ctracy i8 a patchwork, Government
should be forward looking and it
should plan for the 31st century, for
the future generation. Here we have a
Bovernment of obscurantists, of fad-
dists, people who live with their fads
and who will go to grave with their
fads, leaving millions of people un-
employed in this country. It is with
this thought that I open my com-
ments on the President's Address.

. 1 am sorry that the President's
Address has gloated over tensions
that have grown in this country.
Nowhere hag it mentioned about the
communal riots that took place in
Aligarh or that RSS people putchered
innocent Muslims; nor does it mention
‘about the atrocities committey on
Harijans -all over the country, espe-
cially in North India. It has faileg to
mention that regional tensions are
again on the rise. It has failed to
mention the gruesome incidents on
Assam-Nagaland border where a large
aumber of people were killed in
‘broad daylight, not by outsiders, with-
in our own territory. Nor does it
mention about the tension that exists
In the crucial border state of Jammu
and Kashmir where the people of a
whole region are up in arms against a
dighonest government fighting for
correcting the regional imbalances,
© . It does not mention all these t
. unywhere, .

“On the other hand it gives a very
"rogy picture on the economic front.:

© ''Betore discussing the economice front,
© I.a9K: can'this government claim: to

- function @8 a government? Don’t you
- rememiber that in June' 1078, after
- My, Cheran“Singh a3 -sacked, fn.

‘Correspindence in which he said. thmt

he was surrounded by corript miem?
Don't we remember that on the day
before the kisan rally Mr, Charan
Singh, the present Deputy . Pritos
Minister made a statement  on the
floor of this House that the Prime
Minister had trested him " like a
servant, and that the relationship
between the Prime Minister and "his
cabinet colleagues was master-servant
relationship?  The same Mr, Chiran
Singh is back in the Government. The
President says, well, Mr. Charan
Singh is back in the Government and
all is right with the world, It is not

Mr. Chairman look out, every-
thing is not right with the world
Even in Delhi, on the D.T.C, Bus fare
issue, when people were agitating, the
police lathi chargeq the innocent
students including the girl students
of Jawaharlal Nehru University, No-
body has said a word about it. About
the plight of the refugees at Marichati
where innocent Dandakaranya de-
serters on the supposed instruction aof
the Central Government were being
butchered by the local State Govern-
ment people in West Bengal, nobody
has mentioned about that. Nobady
has mentioned about the residual
problem of rehabiliation that exists in

%
o
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On the Kant{ Desal issue the Prime
Minister has not till today agreed to

-it has been raised on the floor of both
the Houses, to the Chief Justice ot
the Supreme Court,

I do not gay that Kanti is guilty.
say that he has built a house
in Ahmedabad and he has shares
here and there, All that I wanted is
that the Prime Minister ghould have
referred it to the Chief Justice of the
Supreme Court. Three days have
passed but he bms not done so. They
~ gay that the condition of the country
is good and people have faith in
Government, |

{

_Before me the Leader of opposi-
tion, Mr, Stephen, dealt at great
length the economic situation. I shall
" not go into the details of the econo-
mic situation. But it seems that the
Government hag gloated over the
fact that last year we had produc-
tion of 25 million tonnes of food
grains. All right' so far so good.
But what happens to the farmers?
To-day Rice i3 selling at Rs, 40.00
per quintal in Tamilnadu, Sugar
cane is sélling in Andhra Pradesh at
“ Ra. 700 per quintal. This Govern-
.. meht is supposed to look after the
. .yarael- economy. The leader of the
. Kigan, Mr, Charan Singh, ig in. the
“Government and this is the deal that
j-“mu ars  glving to the poor kisans,
' en there was slump in the price
.'6_! wheat in the North, Mr. Charan
‘Singh said, the Food Corporation
‘went - forward to ~purchase. Now

when ‘there is slump in the price of
‘South India, In

_'mmthewmot
: e of

"m mx&}

wndTug tarmer e o o

"will have only , ‘marginal efféct iot

Addm m m

Again you gay that you will reduce
unemployment. You gre taking pm o
strides to 'solve unemployment.” 1.: -
quote from the recent survey of a
book made by Prof. P. R, Brahma«
nands, This is the finding of Prof.
P. R. Brahmanandg on the famous
book ‘Planning for a Futureless
Economy’:

“Prof. Brahmanandg finds on an
examination of the detailed date
from 60 regions in Indis, that
many of the Janata Plan's pro-
mises are invalid. Thus for exam-
ple, improvementg in per hectare
productivity of crops does not
significantly affect rural unemploy~
ment. Similarly rura} electrifica-
tion and rural roads do not affect
rural unemployment significantly.
The provision of house hold indus-
tries ig negatively correlated with
rural employment, The staggering
implication of these findings is
‘that many of the leading hypo-
theses of the Janata Party’s New
Economic Strategy are not merely
invalid but there ig the possibility
that the pursuance of this strategy,
in the absence of other countrevail
ing elements will lead to worsening
of the employment situation.....”

You say that you have gone in for -
rural employment. Let me ask the
Prime Minister. Ten years hence

what will happen to him, I do mot

know.

The Prime Minister has promised
that he will wipe off unemployment
from - the country. (an he give to
the people of this country any figures
fo gay how much unemployment has
been wiped off, But T have got figu~
res to show that unemployment has
not declined. In fact, both on the

- live register end peﬁple who are not .

on the live . register, unemployment .
bas shown an increase ang this so~ -
called money spent in rural areas

the total quasﬁon ot unmphyman&




--'Tththudythatw
. m !
new' slogans like rolling plan, small

industrislisation,

pmhmtton. ‘efc. These have become

" facades of inaction as well ag ineffec~
tive governance, This country is be=
. ing governed badly economically and
- the rolling plan is a plan for a future-
' Jess economy, Government have to
_"be remindeg that in twenty years,
the population of thiz country will
reach the 100 crore mark and in
twenty years, the number of unem-
ployed in thig country will become
120 million or 12 crores. What is the
projection in your plan? Your sixth
plan sayg that you will do m big leap
forward in - wiping out unemploy-
ment.. Ag a famous economist, Dr.
‘Wagle has pointed out, Mr. Morarji
Desai has promised to overcome
unemployment within a  decade
and raise the living standards of
the poorest. The Bixth Plan draft
has gone a stop ahead and has even
provided for an employment rate
. which will not only absorb the
annual additiong of about five to
six milliong to the labour force but
also take care of @ substantial part
of the backlog of 206 millions un-
employed in the country. Over the
past 21 months, however, there has
been no spurt in employment, no
upturn in capital formation. In fact,
the available jobs, being relatively
few, wre easily engulfed in a rabid
cantroversy of priorities and reserva-
tions. “So, the Government hag a
. small cake to offer and now it is

making us fight for that gmall cake,

o Bﬂemﬁonls’w and  anti-reserva-
“tionists, Muslims and Harijens, ex-

- servicemen and other unemployed

.. ‘persons.are made to fight for that
' spasll cake and the Government hes
_‘not-introduced any new employment.
" Mr. Fernandes thinks that his plan

" for,district industrial centres is the

- be-gll and end-all. I would lke to
tell him that in the last one year
dna -thousand  foreign collaboration

'_ﬂan:hnve been approved. In the .
Iast ome. year, B:rluhnvabaqgﬁm

.-:_gmmeqdmmmberoclm::eu._

wh.ich th BHEL is entering ddes
not erode the technological and sciens
tific base of oneé of the most ‘dynamit’"
and successful enterprisés~the Pubs" °
lic Sector—nor blunt jtz thrust té= -
wards gelf-reliance, Mr, Fernandes '
has got love for Siemens and he has
got love for foreign collxbontmn.'-

The Industries Minister ig not Minis- " -

ter for India but he is Minister for
Libya and West Germany where he
spends most of his time, when he
ig not in Chikmmgalur, : '

I would like to mention that in the
last one year, the economy has shown
a sharp downward trend. During
the last 10 years our exports were
going up and up. Last year was the
only year in which the exports had
gone down. You say, you have &
comfortable balance of payment.
But it is not because of you but be-
cauge of the poor people who are
working in the Gulf countries and
sending al] their remittanceg to this:
country. Otherwise, today you are
importing anything and everything.
If there is g slight rise in the price
of rubber, you import rubber. If
there is a slight rise in the price of
oilseeds, you import oilseeds, as a .
result of which your foreign ex-
change reseryes get depleted and the
domestic farmer doeg not get a pro-:
per price for his produce. . This is.
the mad import policy that the.
Janata Plrty is pursulng.  Import
n.n:rthing and perish while pot ex+ .=

ntgiswhltyoum&odng' -
today in ynur menagement o:t the .
economy. A

I_ now come to the other importan&':
thing. .The President has very gﬂb«-
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labour - front? We
had a strike on the dock front which
continued for 30 days. We had a
jute workers strike in West Bengal
involving 2.5 lakh workers, which
continued foy 48 days. The textile
workerg have ' threatened to go on
_ strike from 15th. In the whole coal
industry, the workers have given
notice of g strike. What does this
CGovernment do? It gives ug plati-
tudes  that they will bring the Indus-
trial Relations Bill for the benefit of
the labour, The President Address
does not take into account the in-
creasing  labour unrest in this coun-
try. You cannot o on saying that
it iz the Emergency backlog.

Again on the front of population
Control, today in fhis House, Mr.
Rabi Ray admitteq that on the front
of population control there has been
a sharp decling in the last two years
when Mr. Raj Narain was the Health
Minister. He said that he wanted to

. tone it up. He openly admitted that
there was a get back, Today unless
something is done om this issue, the
country will soon reach an explo-

* sion point. As I mentioned, by the
-year 2000, we will . be one hundred
. czore, strong. 1g the country in a
- position to feed such a large

umberr

Nw!wiﬂmmtothemom
lmpm'hntlineie

" technologists in thig country believe
-that this Gnvemment 'is a Govern-
mmt of backward looking pecple,
_of faddisty.and science and technology
' -h'-,'Nn: to.the dogs. The best Scien-

trom the Atomic. Energy Com-

science and

" Prime  Minisler has  which affects the whole nation.

S his own. :Eavmu‘ite and . Mg Y
scieptist, Dr. . Atma Ram. . He is &

formaldehyde Chemist who Poses a8 &
big sclentist, He has gone geRd
and said that the Electronices Com-.,
mission is mo good, we will wind, g =
up. All aleng, scientists are com-, -
mitting suicide in the Indian Coug~
cii of Agricultural Research. They,
are feeling desparate and despondent.
Thig is mainly because of the Prime
Minister’s backward = looking policy
on the nuclear issue.

Who has heard of a Prime Minister
who goes to a foreign country,
wait: there for four days to meet
the President of that country? Then .
he goes to the United Nations &nd
without anybody asking him, he de-
clareg that India is not going to
make any nuclear explosion,  Nobody
hag asked him. He mages this state-
ment voluntarily. I want fo ask
him: did the country or the Parlia-

ment or his own Cabinet give him ' -

permission to make such a state-
ment? Today, we know that for
Tarapur also, the uranium fuel ship-
ment is pending. This Government
has po courage to speak openly that
we will break down the treaty obli-
gation, contractual obligation with
the United States, ' Over und above ’
that, we have been fed a sweet pie
by Carter. The Prime Minister-with~
out asking anybody has again allow- -
ed g joint panel of Indo-US - scien~-
tisty to go into the question of Zull
scope safeguards. Yesterday in re- -
ply to a question he said that this -
joint panel s under - negoliation
They will inspect all our nuclear -
installations.
foreigners will be alloweq to inspect -
our nuclear instzllations.. This is the

self-respect thig Prime Minister has

given to the country.” Whatever
little we have built up whatever our
scientists and techno}ogist, have built
up through their effort, today that .
prestige ‘and  self-respect iz being

sible for . undermined by the off hand and off '
‘Ramans, . ' the cuff remarks by the Prime Min- . .
Arine 15, & -Mmm% “""'

ister, not .only.-about - Pondicherry. .
‘but :_alse about the ' nuclear policy,

Tt is for the flrst time -




. Pakistan that we

_‘hag the fallure of the  Government
. been ‘more évident ‘than in the feld
‘of foreign policy. The Government
shave failey to take note of the ris-
ing mass upsurge in different coun-
. tries of the world. The Government
‘bhave ng eyes to see. They have
falled to take note of the mass up-
-surge in this country and also in
should ask for
clemency for Mr. Bhutto from Mr.
Hag. This Government have not
‘responded to the appeals of so many
- 'Memberg of Parliament to ask for
- -clemency for Mr, Bhutto.

When there is a coup in Afghanis-
tan. Shri Vajpayee rushes post
has to the Shah to wssure him that
India supports the new regime snd
that the relationship with Iran will
not be .disturbed. When the Shsh
abdicated the position and made
Bakhtiar the Prime Minister with-
out asking anybody, he sends a let-
ter  congretulating Bakhtiar on he-
. coming the Prime Minister. How
"long did he last? He has gone and

Mr. Bazargan has come, I yesterday
saw that the Indian Ambassador has
" gone there and eulogised the new
Tegime, What wag the need for
congratulating Mr. Bakhtiar? There
-Was no need. But this Government

does not gee, this Government does

pot - understand. This Government,
“again, failed to recognise the revolu-
tionary regime in Kampuchea:

18 hrs,

- IMa. DmruTY-SPEARER in  the
Chair], .

This Government thought it ean
~ . bring about g thaw in India-China
. relations. ' I would ha the first to
< support any .move if Indie-China
-+ velations were sought to be improved.

_ ﬁg ‘4his viglt to China was a.publi-

ﬂn!pick and it ig only to give
‘dramatic flair to the activities of

 Address and you will have only two.

" you improve ¢r perish; the maxtm

AN HON. MEMBER: He hag got

SHRI SAUGATA ROY: ‘This
Government does not see the changes
that are taking place all over the
world. We have surrendered our-
selvey to Carter’'s diplomacy &nd
allowed the inspection of our nuclear
installations and thus we have
lowered the prestige of India abroad.

Then he goeg to China and does
not know that China iz going to
attack Viet Nam. He says “I wes
in Hangchou, how could I know?"
It is the business of the External
Affairs Ministry to know it; it is the
business of the Indian Ambassador
to know it. But this Government
does not open it eyes. Ag one of
my colleagues said in Parliament so
well, it is the Prime Minister who
makeg the foreign policy, the Foreign
Secretary implements it and Shri
Vajpayee translates it into Hindl.-
This is the way thi; Government
goeg on. )

So, as I have said, this President’s
Address does not give any realistic -
picture of the actual gituation obtain-: -
ing in this country, nor does it project
the future for the country. I would .

‘again remind the Janota Benchas |

that this is the third President’'s

more. :

SHRI A. BALA PAJANOR (P
cherry): Are you sure? |
SHRI SAUGATA ROY

Either
You have got are two more,
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ON RE.' cz-:mm' INVA-

m
BION OF VIETNAM AND THE

CONSEQUENT THREAT TO THE
FREEDOM OF NATIONS IN ASIA—

| MR. DEPUTY-SPEAKER: Now we
" ‘go tg the further'discussion on Chi-
nese invasion of Vietnam..

Mr. Govindan Nair.

SHRI M. N. GOVINDAN NAIR
(Trivandrum) : I rise {g join in the
condemnatjon of the Chinese over
the naked aggression they committed
- on the Vietnamese soil and also
to express solidarity with the people
of Vietnam,

1 aiso join to demand the withdra-
wal of the Chinese army from the
Vietnamese territory.

Sir, on the 17th February at 6.30
pm. this attack started. All over the

" world the news was flashed and the
. whole world was agitated over it.
But therp were two persons—one our

- Foreign Minister who was in China
at that time and the other, our AlR,
completely blind to these develop-
- ments. Of course, I could understand,
. I saw his photo before the Buddbist
. ‘temple. He might have been meditat-
"ing without knowing what was hap-
. pening around him. But what hap-
penqﬁ to AIR? Are we to understand,
" we should know about thesp develop-
_sments from BBC or the Voice of Ame-
rIn? We. hwe a network of AIR sta-
' Hong -all over the country. I demand
in l.nlwﬂ' trom the Gowrnment why

. rupees for maintaining them. ' In whig

m very much mmﬂlnot .

B demumwm
' Oﬂce. (Tﬂmpﬁwm.\_. 2

diploisiats, m'm spending’ crores of

an nw‘kvnrd positioa wes our Fmﬂen--
Minister put before the whole’ wurh!?" -
You have diplomatic relations with Chi--
na. You have an Ambassador there, you.
have enoughp staff there. Don't they -
go through the newspapers? And this.
morning the Foreign Minister hag  to-
admit that he got the information from
the phone call of some newspaperman
who got the information from this :
country. Yesterday somebody was
asking whether we should withdraw
our Ambassador because of the Viet- -
namese war. [ am asking the Foreign
Minister, why are you maintaining an
Ambassador and his staff there if they
cannot give this simple information 1o .
you? I want an answer from the For-
eign Minister. Now, Sir, it is a matter
of disgrace to our Foreign Affairs
Ministry that they were ignorant of’
what was happening all round? C
Yesterday somebody said not some-
body but our hon. Shri Raj Narain
pointed that out—that he had advised
him not to go becausg things are de-
veloping in a different way. Whether
he followed the advice or not, that is-
not the point, The point js; I want to
know whether our Foreign Ministry is
following the developments that are-
taking place all a round the world and
In that region? Tt showg the complete |
ignorance of developments that were-
taking place in the rest of the world, .
A few minutes earlier somebody
pointed out about the letier written by
our Prime Minister to Shri Bakhtiar.

SHRIMATI PARVATHI KRISHNAN
(Coimbatore}: Now, he ig no longer .
there. . :

not -the Foreign Ministry responsible

for this? T ask you whether you accept
this or not. What is this Ministry for -
I.do not know. If they are not Inform- ;
ing the Minister -about the develop~ = -
ments? Anybody . with a little inteltl- "

gence should Enow what the fafe of
Bakhthc Ministry is. Everybody fn the

SHRI M. N. GOVINDAN NAIR: In -
~what a ridiculous position we are? Is




"'IMMsm'w .ﬂns

;mm;mwm«-mm
' yeaches Iran—Teheran—that : gentle-
Imi. out, .

SHERIMATI PABVA’I‘III KRISH-
"NAN; That gentlemap, is not here, -
~-SHRI M. N. GOVINDAN NAIR:

. You always blame the Minister. I do
ot blame him because the minister, it
‘peems, is & victim in the hands of the

uﬂcers and information is supplied by
‘them.,

. THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) : Are you speaking from
_your experience?

" BHRI M. N. GOVINDAN NAIR: 1
" -am talking from my experience. That
is why I say you cannot dispute my
statement. Now take this sttack on
Vietnam. It is not known to the world
“what was brewing there? If our For-
eign Affairg Ministry and the Ministers
did not know the developments, they

are not fit to holg their posts, I ask:

was it not in all the newspapers? For-
get about that newspaper. A Parlia-
- “mentary Delegation headed by the Ge-
~ neral Secretary of the Janata Party,—
“his-boson friend—Shri Madhu Limaye
with the Members from gll the parties

- foideé an on the spot study in Vietnam;
they knéw what was Happening in the
“Kampuchea—the struggle against the
Vietnamese. They must have had all
. this information. It was a very- pitiable
" sight t; see the two mighty nations
. of the world, America and China, tak-
ing the coffin of Pol Pot regime to the
United Nations to géek their help to
mive it. Now, T was. surprind to hear
ﬁr gbout Kampuchen that things hav,
¥ aatﬂed down there. Even after the

Jnmdou Eventadnthﬁlnotm
filt the word ‘aggréasion’,’ In cur part

of the eountry,!

i

thehdymn— '

Mrhunbmdlbynm tm—
‘tions). Whit do you know Mr. ¥aj-'
payee? Mr,  Vajpayee I8 a '
How ..cen he

- becheior.
intervene in Nl

mese territory and there is a whole-
sale attack with tanks and évery-
thing vet to say that Chinese “have
committed aggression there is some
reservation on the part of our Govern- .
ment. Why! So also there is some re-
servation on the part of ‘X’ to recog-
nise Kampuchea. Was there in the
20th century a more barbarous gov-
ernment than this Pol Pot govern-
ment? Even their representative who
went to U.N. is now in the hospital
due t; nervous breakdown, The
people of Kampuchea threw him out
ang they formed a new government.
It is the responsibility of this  gov-
ernment to recognise it. What stands
in the way? I do not know.

MR. DEPUTY-SPEAKER: Please
conclude now. There are still many
members who are to participate in the
debate,

SHRI M. N. GOVINDAN NAIR; Sir,

" I come to the main point. The fuain

point is that it is not a question as to-

whether the Vietnamese will be able -

to resist or pot. A nation of 800 mﬂliog ;
strong is fighting a nation of 50 mil~"
lion. But that is not the whole thing: .
There is & hlg contingent of c&ﬁnqe

zbanqmtmttomdteﬁumm--;'
on their solf against the existing re-
gime. Now what ig the situation that-



pence is maintained in this region, to
jee that no other nation is attacked
is, a8 they have done in Viet-
Is it not our respomsibility to
t as ‘a nation existing in this
' is maintained in this re-
Japanese, the Chinese and
Americans have now joined to-
What are the Americans doing
they have failed to do 1is
g got done through the Chinesge.
t is what is happening. Now, the
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all know what happened tp him, I

century is a ‘big nation like China,
after fighting against the imperialists
snd establishing a Soclalist Govern-
ment, is breaking away from the so-

‘maid of imperialism. It is the higgest
trigedy,. of this century and all of us
will have to pay for it. But when I

speak on Ching, my thoughts go back

{

1o these days, those heroic days, when

the. Chinese. fought against the im-

§alism of both Japan apd America.
i of .people in China laid down.
thein lives to save their country from

impetialists. All of them. in their °

grive must be revolting against what

te'yurs tany of the Generals . who

is happening todsy in China. I'sm’

leg ikt herdf battle will be hanging.

EELFLopE o
;|

34

like a stooge ot American Imperialism"" "

. &nd T believe that the peace-loving =~ -
peoble of the world will unite in cen- -
demning and containing these new .

' at,g;ems who have come into the -

field.
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. SR SATYANARAYAN R

zelf he may say, like our Prime Min-
“jster who always says, while speaking
“about Sikkim or some other problem,
(it is his personal opinion. Sc he cen

also express his persona] opinion; there

trap. I expect the same thing
the External Affairs Minister,

Mr, Vajpayee, R
I know that he went to China under

the threat of Dr. Subramaniam Swa--
my. Dr. Subramanlam Swamy ' is

a great critic of Shri Vajpagee..
He alwavs says—becaurs of Mr. Vaj-

rayee we are a failure and we are not B




359 Chinese invasion

{Shri M. Satyanarayan Rao]

Again T would like tc eniphsise the
point, to say that we have asked China
to withdraw her forces, that will not
be sufficient. Just now Shri M. N.
Govindan Nair and Shr: B. P. Mandal
said that these so-cailed countries-—
Indonesia, Burma, Philippine, Singa-
pore, Malaysia, Nepal, Ceylon, Burma
-—are afraid of China., All these coun-
tries are small countries. Tliey are
not in a position to »ay anything or
condemn aggression because they know
that they may be attacked. U.S.A. will
joint China and there is nobody to
provide protection or security to them.
It is high time for us to say that we
are all united. If anything happens in
South East Asian countries our coun-
try will come to iheir rescue. You
start negotiations witih other countries
and see that this aggression is vacated
immediately.

In 1962 China commictced aggression
against us without anv provocation,
without any justification. The simwnle
reason was that in the comity of Na-
tions we were havipng great respect.
At that time Pandit Jawahar Lal
Nehru was universally arcepted Asian
leader. The Chinese Jid not want that.
They wanted to establish their own
edgism. This thing was coming in
their way. That is why they wanted
to teach us a lesson.

They started this thing in 1962 and
they are continuing that. They want-
ed to prove it by committing aggres-
sion on Vietnam. Do not think that
this wil] be confined to Vietham only.

History wil! know what is in the
mind of China? Whenever any coun-
try becomes strong, China will attack it.
It knows no principle, no morality,
no reason, etc.

We also tried our level best at that
time to see that China is admitted to
U.N.O. We have fought for it and at
that time we earned enemity of Euro-
pean and other Western countries,

FEBRUARY 22, 1979

of Vietnam (Dis.) ]

China has become a great imperi. i
country. It used to condemn imperi
ists, colonialists and expansionists a
the same country is hobnobbing w
those countries. Why is U.S.A. inl
rested? U.S.A. faileq ir curbing Viel
nam. They wanted to take reve
against Vietnam. That i: why the
found freindship with China and i
directly they are encouraging thi
Now they are also very much interes
ed to see that Vietnam is defeated
China. This is the thing.

You say that you want to have
friendship with the U.S.A. But !
careful. But you should be careful at
ported us on anything, whether it i
Pakistan, Goa or on any issue
always wanted to twist our arms. No
also it is doing the same thing.
though you extended your friendshig
and cooperation to U.S.A., it is sup
piying sophisticated arms to Pakista
China also is doing like that.
keeping in view all these things, it t
better you change your policy fund
mentally.

PROF. SAMAR GUHA (Contai): M
Deputy-Speaker, very regrettably th
‘most irrelevant issue ljke the visit 0
the Foreign Minister to  China, whie
should have been considered on othei
occasions, have been brought into thi
debate. Perhaps most unwittingl
many members have forgotton that b
what they are saying they are tryi
tc play into the hands of very b
power that was persistently and col
sistently trying to see that the detent
between India and China is not re
estalished because of certain interna
tional political relation that have de
veloped in recent decades. I wo
therefore request now that—alread
the members have  expressed the
views—let us concentrate on the issul
of the conforntation or conflict that
going on in the border between Chin
and Vietnam. As a free, independen
and dignified nation what \
should do on such an occasion when
big power attacks a smaller neighbo
the President of India  the Prim
Minister of India have exactly expre
sed their views denouncing the aggre



«m. diplomatic way and very pro-
‘expressed the views of India
and -poncern of India regarding the
‘Chinese attempt to over power or terro-
“ring Vietnam. ~The sympathy of the
‘Indisn people and of this House have
" heen ' Fanapl ly im in fayour of
. ‘Wietnam. - There is another reason for
“this. The great ‘people of Vietnam.
“who fought for 25 years one big glant—
U.S8.A.—have shown how even a small
nation, with the spirit and determina-
tion to defend their freedom, could
accept the challenge - of ‘m big power
like the US.A. That is another reason
why we have our sympathy and our
. vespect for Vieinam,

- 'But the issye in this conflict between
China and Vietnam is not so simple
that it is a conflict between one vountry
and another or aggression by one
country against another. Therefore, I
' would request the Foreign Minister
and the Government that they should
not indulge in any kind of over-act or
making over expression in thiz very
delicate  situation. Why I use the
.-~ word ‘dictate’ ' is~because there is
. dangerous potentiality of -escalation of
‘this limited conflict between China and
Vietnam into an internatical cocafta~

" geation which may consume not only

. the Soutb-East Asian countries but
: .mmim of peeple of the world. There-
: m in - making our observation on

llcate situation, a pohntlnlly .

ntthebigpoweﬂ is ‘not taking initia- -

tive in convening the meeting of the -

Security Council, let alone the ques-
tion of General Assembly? Why USA
which is glso taking a lot about it has -
not taken any initiative whatsoever in
convening the meeting of the Security

Councll. We hsve to understand the -
problems. We have to understand the

implicationg of it. We have to under.

stand the politics behind it. As T seid, g

there is a dangerous potential of escalas
tion of this conflict into an. internas
tional conflagration. That is one as-
pect. For this reason the hig powers

are cautinus.

There is another aspect. That is the
new trend of international politics.
Apparantly it is a fight between China
and Vietnam but in reality it is a fight -
between twobig communist countries - -
China -and Russia by proxy. - A new
politics has developed, Eatlier we-

diction’ and it was the theory that dut’

of capitalist contradiction, all inter-

national conflicts developed. What do
we see alter the Second wmdwm
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“‘sond’ 1§ Army against ' another com..

/ mignist country, Right or ‘wrong there
. iy an’ gssumption that it was a real

' mmmnwwrymdthhmmm-

.'-h:cwrymmunmmuntrykowtho

- . people gre being suppressed, we xnow |
" ‘Mow  the Vietnamese Army en
into’' Kampuchea? We did not iake

- notice of that We did not raise a

- ¥olee at the proper time. We did
not say & word that Russia shotld not
enter ‘into - the region of South-East
Asja In the interest of peace and recuri-

. When the Russian arms
iussian - policy, Russlan diplomacy

‘were trying to create a sense of in
security, instability apprehension in
South-East Aszia, we did not utter a
pingla word, Therefore, I say that
when it is a communist contradiction
in an ugly form between China and
Vietnam, in reality it is a communist
contradiction between two big powers
~China and Russia, Therefore, in
getting into the fury of it, we must
be careful. We must carefully anulyse
‘what is the implication of this con-
flict. ' By giving this note of warmng

T would say, do not make a very bold

“ of. vu-um m-,

Mrmdm“m”
that Russip and UBA are induoed to
jointly spomsor and initiste the eop-
vening of the BSecurity Council

‘over-all solution of the ymbimu i
obtains today in South East Asin is °
taken into consideration. The Chinese
involvement in Vietnam, the .Chinese’
involvemeant in occupying some of the
Vietnamese islands, tha question of
the Chinese nationals in Vietnam
the question of Vietnamesg inter-
ference in Kampuchea, the Russiah .
attempt to build up a power
base in South East and thereby
creating apprehension in the minds of
both India and China and also in-
directly trying to jeopardise the stabi-
lity, the sense of security, peace and
understanding in South-East Asis
where Russia is trying to interefer,
all these questions should be resolved,
possibly through the UN forum, or
otherwise also if possible, .=
Therefore, I would say in conclusion
that our Government and our people
should act in a dignified spirit of a
country which is already independent
for 30 years, with a  sense. of real
politik Wltha.looktolﬂf-ﬁ‘ulrdw
interest of the freedom and dlg:olty of .
thgothernatlomaswell. an o




not non-aligned, but m_m
with that country, and the peo-

of that country, against whom thene
_‘hag been mlulvu and brutal agggres~

_ _.‘.lt-is with great concern and en-
guish that I refer to the imvasion of
‘Vietnam by China. The President's
‘comment - that - the . Chinese forces

should be withdrawn is certainly most

welcome. It is good as far as it goes:
but it is not adequate. We ghould
understand  the perspéctive in which
the Chinese forces moved inte Viet-
nam. It reminds me of our own

experience in 1962. It is very similar

It i5 most unfortunate that this age
gression tovk place when our Foreign
Minister was in China_ exploring the
‘possibility ‘of normalising our rela-
tions,  The Foreign Minister may feel
it iz not an insult to him or to this
country, but our Chinese friends gdid
not have even the common courtesy,
_the common decency of informing him
of what was taking place even after
Peking Radio had announced this news
of the Chinese army moving into Viet-
nam. . Qur Foreign - Minister had to
learn of this from an Indian corres-
pondent who hearg it. I am told, on
‘Ahe long gistance telephone from India

. 'The Chinese "action in Vietnam
. - while our Foreign Minister was there
" 16 ‘explre pussibilitles of normalising
- +"réfutions of finding . a8 way to settle
.- outstariding issues, itselt shows that
_¥hey dre not interested in normalising
pélations,  They weant to tell us and
they want tg tell all the neighbouring
couniries thut they ‘woulg like to
wetile- all ‘mitters ofily' by the use of
#oree. . Thiy 18 1o new attitude of the

joyernment of China, It is the an-
dienit, uttitude: of the' md.dle Kingdom,
Boery one outside the Middle King-
don ia & barbarien and has to be dis-
Fiplined and: civilised. My, Deputy-
- Speaker, $ir, ' 1 wonder sothetimes
: -Wﬂmﬁhm&battertohhmm

a4 barbarian rather than civilised, :
“and self-centred.  The .
Mdmmﬂmm '

m Chinese danm want wm- .
economic reconstruction, They Wit

by this action to prevent Vietnii's =
social and ' economic reconstruction.
They want Vietnam to remain back~ -
ward and become a Chinese vessal .
State,

1127 hry,
[Mr, Slvum.in the Chair]

My friend, Prof.  Samar -Guhe,
‘talkeq - about new Communist poli-
tics and contradictions, Ag far us the
Vietnam-Chinese 'relationship is cone
cerned, I see no communism or coms~
munist contradictions, The . history
of thiz area ghows that this has been
a conflict inherent in this area. For
2000 years the Chinese always wanted
to expand southward, . have always
wanted to incorporate the areas of
Vietnam, Laos and Cambodia into the
Chinese State. They wanted to. ine
corporate the other States of South-
East Asia in their empire and the only -
power that has through history resist- . .
ed this &nd resisted them successfully .
over these decades and centurjes hag
been Vietnam and what is happening

now is a repetition of these historical . -

events, There is nothing néw in’ this, -
and there is nothing specillly eome=.-
munist about it, o

In the moment of vm'. ww :

andtﬂalillsveryelsytopmnsom-. o

tions expressing our sympathy, but I = .
do not think -~ Mr, D@uty—m.-

that is enough. I feel it is necessary .

that we sfand aolidly by the sulfering
people of ‘Vietnam. - Imnotllﬂnt

_tha.t we are a majer mi

to - comparable . with fhe - mum-y

-____powg; of chmg. Certainly not, m
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Veterday

. .'Shrl R. Venkataramen asked the For-
" ‘eign Minister if he could find out
' Ypreugh his diplomatic and other

the Department ang the

? Are we to believe that the -

moved Into Vietnam without .
Epi of prior essurance from the
United 3tstes tha there would be nb

_knot:lmtlme

move the little Assembly at thgﬂ.l.'&l.-._'
fed Nntlans '

Mlmeh&de I am nking the
Foreign Minigter to tell us that
does he take serious note of what hes
happened in Vietnam. I gm. voicing
the feelings not enly of my party, but
I hope, of this House and of the peo-
ple of this country when 1 say that
our Government has to make it known
to the people of Vietnam that we -all
of us, solidly stand by them in their
hour- of tial and need. )

MR‘SPEAKER Thebonﬂtnllier

' SHRI K. P. UNMK&ISHNA.N :
(Badagara): He will not mquira h.l!
an hour to reply.

MR. SPEAKER: No, no. m: i not
a debatqi I will not allow. . -

smu BALWANT SINGH.. mm]-
WALIA (Faridkot); A party ‘of - ﬂu

:mw

mmwmmm




98 Chbides inedeion PHALGUNA 3, 1900 (BAKA) “of Vietnam (D)

cusitesd “umier. nue 193 has gone on

SHRl BALWANT SINGH RAMOO-
WALIA: Every party has been given,
why net my party?

MR, SPEAKER: I have called the

. AFFAIRS (SBHRI ATAL BIHARI VAJ-
 PAYEE): I am gratetul fo the hon.
Members who have pariicipated in
. this debate. Though the debate was
intended 1o be a short duration dis-
cussion, it has turned out to be almost

" a fullkfledged debate.

 The subject matter of the debate
was. the Chinese attack -on Vietnam
and the threat to the independence of
‘nationg belonging to this region. I
wigh hon, Members who- patticipated
in the debate had confined themselves
to- this subject. : :

1 need hardly emphasize that there
-{s complete unanimity in the House as

“.express our solidarity with the brave

. and valient people of the Republic of
-Vietnem who are facing a new crisla.

AN HON. MEMBER: Aggression.

CEHRI ATAL BIHARI VAJPAYEE: L8
Just sow, my. Moo friend, Mr. Ramesh. .
wits Rao, used ihe word “masalve - -

SHRI K, P, UNNIKIISHNA
you are trylng to say.
SHRI- ATAL BIHARI VASPAYER:
I am not trying to say enything. :
SHRI K. P. UNNIKRISHNAN: Ts it
an aggression or not?
* SHRY ATAL BIHARI VAJPAYEE:

- I am mot prepared to deal with the

matter in the manner in which fhe
mﬁm woulg like me to deal

SHR] K. P, UNNIKRISHNAN: Yeou

answer my question. I am not bother-

ed agbout the manner in which vou
deal with it. You will face the conse- :
quences. That is a - different thing. .-
{Interruptions), - ) o

SHRI A. C. GEORGE (Mukanda- =
puram): You expressed admiration for
the brave people of Vietnam but U .

have not expressed indignation agsiriit o

the Chinege aggression. (Interruptions)




1962, m also - eﬂﬂr.lnd ‘Nehria b
-'1mmmmmwmee

- under the leadership of Pt.:aw;\hnrlal_

xmdncelmmmdoﬁm Ih.nw

"' never approached the question ol

foreign policy in a partisan ‘manner.

‘Hven in China, while replying to {he

. banquet speech made by tbe Toreign

Minister Huang Hua, 1 expressed -the
- ‘distress, the gense ot profound sorrow
and pe:uml hurt that Pt Jaweharlal
Nehru had felt, clearly and unequive
«cally. 1 did not speak on behalf of
any party, nor as an individual, I
spoke on behalf of this country.

On the question of Vietnam there is
no difference of opinion. Only this
‘morning T met the Ambassador of the
'Republic of Vietnam, He congratulat-
ed the Goverament  of India and the
-people of Indla for the mussive support
that we have extended to the reople
" of Vietnpam. May I request the Hon.
Members to keep this gquestion above
party politics? There are many ques-

" tions on which we are at logger-heads,

but not on this question. {Interrup-'

tiovu)

" 'No country, however big, no nation
* hogvever strong, has any business 10 act

like-a policeman of the: warld. (ione

" .mte the days of -punitive - expedition,

. ..§omg are the days of gun-boat diplo-

macy, - Really, I am -shocked that those
‘who. want to teach a lesson to ofhers

forget . those very lessoms when the

time comes for them to act upon thou

lessons,

. VMmqttly my visit to ‘China has
-_ been mixed with the Gﬁneue nttaek

_ thim {Interruptions). .

| uwmubummmmfi

 Some of those thtings weke isid’by
18 years to get back gur y

Prime Mlnmer of the  -Repubilic of
Vietnam Pham Van Don‘ hlfl mh
Kamputhea; but ‘as goon as'} em
know gbout ‘the massive “attack. I
formed the Chinese autherme; .
Peking' through their Ambauailor o
was accompanying e that what had
been done was a matter of grave' cor-
cern for us. And I decideqd fo cut
short my wisit, ’I‘his is the r‘-b.'ilim
Way to act, to protest. ‘

1 would like the hon. Members to
consider my visit to China. separately
on merits. Now, there are differences.
Some hon, Membery sald that 1 should
not have gone at all. Then there were
others who gaid that I ghould not have
gone at this juncture. (Interruptions)..
Having accepted the invitation, - and
having postponed the visit once, not
because of any diplomatic 111nes;—-—mv
friend, Mr, Satyanarayan Rao said
that, perhaps, God wanted then that T
should not go to China....

AN HON, MEMBER Which .roti"

_SHRI ATAL B.IHARI VMPA!:EE '
'I'heGodinwhinhhebehm I;now.-
yOu do not believe In God. - .- . .

Does that mean that this ume :
cause I wag-quite all right, T wes.hals:

- ang hearty, God bad wanteq me’ fo: g0

fo Peking? Let us not drag Gud infe.

Sir, Immwﬁntmmj" un3

on:heownllte....

smmp.mmnm m-
is that? , L e

SHR] ATAL BIHARY wmmm -
Mandal. What “aid ‘we do~ 1
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in cdld storage, snd mow I have
brought it to the fore. 1 am not saying
this in order to boast. If there has to
be normalisation of relations, the
boundary question must be solved.
You go through my speech and ull the
peess reporis.. Apart from the boun-

dary question, there are other pro-.

blsmsho mdwuliavetomk

SHBI K. P. UNNIKRIEHNAK. 'I‘hnt.
we :shall discuss geparately. .

SHRI ATAL BIHARI VAJPAYEE:
Alright. But please do not draw the
conclusion that the visit was a com-
plete failure simply because China
Becideg to attack Vietham....

SHRI K. P. UNNIKRISHNAN: = It
was a great success! We ghall discuss
the succesg later, Let us now talk ab-
out Vieﬁaam, e =

SHRI ATAL . BIHARI VAJPAYEE:
Mr. Vénkataraman made a very eon-
structive suggestion, I would like to
conmmlate him on his speech,

AN HON. MEMBER ..he u' in the

Ommnn
m AT&L BIBARI VAJPAYEE:

' .....\-ﬁtmhwh_‘!aue T ascd to
* ‘be-thére for 20 yedrs.: Now I mm -

at-the feosiving - -end. I do not mind
it -Fe sranted -the government ¢5 con-
Sidep the . possibility - of . convening a
;m wh’the ‘Geheral’ ‘Assembly of
;qu& -Nptions undér the un'tiug
ripeace provision, - That can be done
Af: the Becurity. Council fails to
llnbrhmataly, #n this case the
ol] hag not yet met. We
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Yucorl.avia, Bm:lnduh, Theiland gnd
also with the Ambassadors of Japah,.
Australia UK and UBA. We are con~
stantly in toneh with the Ambassador

SHRI . DINEN BHATTACHARYA.
(Serampore):  Not of USSR?

SHRI ATAL BIHARI VAJPAYEE:
Yes, with USSR also. But it will not.
be pouible for me at this stage W
indicate. .

SHRI DINEN BHATTACHARYA:..-
their reaction.

SHR] ATAL BIHARI VAJPAYEE:
»..whether any initiative can be |
taken, But we are cnnsiderln; all pos-
sibilitlel

Sir, the situation has got o he
defused. We stand on a precipice. If
there is escalation there will be global
repercussions. All countries ang parti~
cularly, the great powers have to exer-
cise restraint and put pressure on the
People’s Republic of China to withe'
draw from the Vietnamese territory. '
Sir, an aggressor cannot be allowed to. .
en}Oy the fruits of his aggreuion i
there are any problems.. -

AN HON. MEMBER: Mr. Unnlkmh- o
nan, you get it?. .

SHR] ATAL BIHARI vmam'
1 know there are problems. Cen

The pmhlams should be. dileussed-

SHRI DINEN mrrmnmw ¥
bilaterally,

: SHRI ATAL BIHARI V’AJPAYW




N ofwm(m) _

metical misson to Vietoain.

C*That I h.u mﬁat Untaztummy.
. Health Minister ig not here. We have

‘4o ‘gscertiin from the other qmwn
also whether such a Mission is. needed
.'._.lndwhutheritwlllbeotanyun

- We seek 40 normalise relations with
- a1l countries, T went to Peking in pur-

) __-':maf‘khltponcy of improving

relations with all neighbours, But, I
. would like to sssure the House that
normalisation will not be at the cost
of established friendships. The dia-
logue must continue and a proper
. climate for such a dialogue has 10 be
. created. Unfortunately, what happen-
edunthahndqyotmvmtbasbem
‘a set-back,

ml A. BALA PAJANOR: We

'mmw:ewithm

{SHR] ATAL BIHARI VAJPAYEL:
1 meed your support—not sympathy.
"That won't do. On another occasion,

‘not while we are discussing the Presi-
dent's address, there will he a debate
on the demands relating to my Minis-

" SHRI K, P. UNNIKRISHNAN: The
dabat_e will be about your visii?

) SHR1 ' ATAL BIHARI VMPAYEE
__Idnnotmjna.

- st-ra;x P. UNNII{RIBHN’AN It
: HI! mnm‘tcamtmeto

Now, Dy, Kmnm

. HRT ATAL BIHARI VAJPAYER:

e
s

375 Chinme tiwesion rmma, M Bitdion i 3 4K DY 3y

" SHET P. MATM %

. is ooly a clarification. “We m_n.it
' abhtoparﬁdnlﬁ.

:am. SPEAm No t'hriﬂuﬂ

SHRI P vxmmmsuam:m
have not been able to parlieipm

SHRIMATI PARVATHI lcnmuu)\n
(Coimbatore): That quamm haa mt
been answered.

MR. SPEAKER: Like that many

questions will - remain unanuw!nd
Now, Dr, Kaﬂn Singh,

———— —
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DISCUSSION RE. SITUATIGN l.d'
JAMMU AND KASHMIR

from there.

proud of my

Jammu and

Kasheni

“here sfe-

guard the national interest at a1l couly;

have, any State may have, the ‘

interest has got to be foremost and 3¢
in that contaxt that T will place tas




many groups and many areas built wp
over the last century.
were flve broad regions, but
_after the aggression in 147 when the

tive regions—the Kashmir  valley

. with 42 seats in the Assembly; the

Jammu region with 32 seats in: the
Amembly and the Ladekh  region
- which comprises two-third of the who-
le area . of the State but which
has only two members in the State
legislative Assembly. Thege are regions
.. wwhich are administratively and cultu-
“rally distrinct. It is not a religious di-
vision, I want to make it very clear.
In the Kashmir Valley there may be

preponderance of Muslims but there -

" 18 an important though fmall popula-
" tion of *findus and Sikhs. In Ladakh
'the" population is almost evenly ba-
1aniceq  between the Muslims and the
_'Buddhists. In Jammu one-third of the

- population is Muslim and they are the
. most neéglected people in the State.
v;l;ted interests are trying to make

" mt-\ﬂmt!}ere 1 some communal moti-

. yution ‘ behind tthis movement, s0,Y

"'~m1d m:. tn vexvychutly refutemt

Jlmmu und Kashmirmew

tution and, therefore, we axe stressing’
that when you have got a special con-
stitution for Jammu and Kashmir it
is necessary that in that constitution
there should be for the-

Ladakh, Jammu and the Kashmls te= -
gions. We do not want the domina-= =

tion of any region over.the other

All we are asking for in a fair deal’

for these three remlons. Imbalances.
have been there for a long time. There:

are imbalances of many kinds; there:

are imbalances of economic develop-

ment, .administartive representation:
in the services, educational facilitizs
and educational opportunities. There: -
are cultural problems and imbalarices,
and there js the all important upaet‘ o
of politlcal imbalance, e

in Jammu. For tlmelstht,' .
problem of the ex-servicemen, ‘I‘hm

fined to Jammu. From 1047 il 1971
after every war that has been fought:
there have been refugees, the. pecple-
of Jammu  have been uprootad and”

Chhamb area are still wandering mh C
the streets. There is the problem of

placed betore the hon'ble members the-
special ems that Ladakh is fac-- . .7"
. Bo, what is required is'a bnlanc-




| <yyg - Stuntion dn .
" gadkar, with Shri Badrudin Tayshji
"and Shri Shankar Prasad as mmbe;s.
“They made a number of recommendt
‘tiong in 1963, Seme were implented,

" -some were not implemented, unfor-
‘tunately. For example, the Gajendra-
gadkay Commission recommended that
‘a convention should be established that

" ‘it the Chiet Minister belonged to one
‘regior, there should be a Daputy
-Chief Minister belonging to the other
segion. By snother convention, the
number of Cabinet Ministers helong

“ing to the two regions should be equal.
“Today, there are 7 Cabinet Ministers.
“There is one from Jammu and there
.are 68 from Kashmir. The Gajendra-
;gadkar Commission laid down certain-
-guidelines. Unfortunately, they were-
not fully implemented. Ia 1973, there
-was a political ggreement with Sheikh
Abdullah. 1t was debated in this
“House. I do not want to go wtn the
matter, But 1 would like to point out
-that even at that stage T wrote & letter
“to the then Prime Minister pleading
‘that along with the agreement with
‘Sheikh Sahib, there should be built-
‘in safeguards for the regions, other-
‘nise there will be trouble in the years
‘to come. That letter is on file. Un~
_fortunately my advice was not heedad.

. Then in 1877 political changes took
‘place as a result of which the balance

of forces was. upset. Sheikh Abdul-
lah’s party came into power, a pre-
.dominantly Kashmir party belonging

to one region with hardly any roots in
‘the other regions, and unfortunately
. instead of his understanding the prob-

‘tarianiam and his entire regime, 1 am
.Avery soiry to say, became authori-
-tarian and nepotist. As a result of

_State Assembly, and got up and said
."T do not accept the Gajendragadkar
. Commission’s Report becauge I ' 'was
not a party to that” He started &

revengeful attacks on  political ‘op-
pouenfs. You know what happened to
the ruling party. The Janata Party
Office was unceremoniously thrown
out over night in Srinagar, all the
‘belongings of the office were “hrown
“out on the read. MR

You know what happened to Mirza
Alzal Beg. He was thrown out of the
meeting. His meetings were atiacked.
You know ‘what happened to "Shri
Shamim Ahmed Shamim. He was
thrown out of his house, hig posses-
slons were thrown on the road. I am
just giving examples. Nowhere in
India has this type of auihoritarianism
taken place. Nowhere such intoler-
ance was shown to the political op~
ponents, and that in a State which is
such a delicate and sensitive State.
You will be surprised to know that
Members of the State Assembly belong-
ing to the ruling party were made to
swear the oath of allegiance not to the
Constitution, but to their great leader
with the holy book. in their hands, .

s&mﬁmhminh :

-Has this ever been heard of in smy’
democratic system? Has there heen
any example in the histery of the
world where this has happenied? |
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'mtes. socially and edncaumﬂsr bnck- :

s a Husfl{m Majority district of
Jammu. There was certain nepotism
“.shown in the appointments by the
‘Jocal Deputy Minister and his rela-
" tions as a result of which ther2 was
widespread disturbance among the

students, 7They naturally protested.
They rose as one man. The people of
Poonch, Hindus, Sikhs and Muslims
roge as one man. On the day of
Muharram there were processions of
Muslims where Hindus, Sikhs and
. others saying Ya Hassan Ya Hussain
joined and went in the streets. Now-
here in the whole of India this has
happened. There is total communal
‘harmony there, bul what happened?
There was suppression, there was
firing and one boy was killed. Then,
the same Deputy Minister was sent
to hoist the national flag on the
twenty-sixth. Naturally, there was
a lot of resentment, there was again
troubie, more firing and more people
were killed. The city had to be
handed over to the army. There
were repercussions in other parts of
the Jammu region, in Udhampur, in
Kathua, in Jammu city with the s
dents in the vanguard. A lot of vio-
lence was there, largely because of the
provocation caused to peaceful citizens,

The All Partieg Committee '‘was then
“formed in Jammu. What are the de-
mands of that Committee? T would
_ ke the hon. Members to kindly take
: note of the demands and of the princi-

L &K (Dia.) - a8

ward classes, economically backward
sections, backward areas; displaced
persons and ex-service men. [ ask you,

is there anything - wrong in these

principles? In order to achieve these,
the demand is that another Commis-
sion under a retired Chief Justice of
the Supreme Court—because Justice
Gajendragadkar was a retired Chief
Justice—should be set up and in the
State Constitution, there should be
inserted amendments to ensure that
the safeguards are built in,

When Sheikh Abdullah was fight-
ing his political battle, he talked
about ‘Article 370 of the Constitution
and the special position and the re-
Quirements of Jammu and Kashmir,
and everybody agreed. Even though
there had been some differences,
everybody said: “Yes”. We accepted
that because of the special circums-
tances. At that time he had said that
in the same way he is asking for
special reservations as far as the
State is concerned, he would give
special reservations to Jammu and
Ladakh regions. All that we are ask-
ing is, in the same way as Jammu and
Kashmir State is governed by Article
370 because of the special situation,
similarly within the State Constitu-
tion let there be statutory safeguards
for Jammu and Ladakh. What those
safeguards are is a matter that could
be worked out. Once the Commission
is appointed, each Party would be
free to present their case before the
Commisison. = This is not directed
against any region. The people of
Ladakh have their problems; the -
people of - Kashmir have their
problems; the people of Jammu
‘have their problems. We want unity,
but we want unity with honour and
justice. We do not want unity with
domination by one region over the
other. That cannot be there.. The

. best way to destroy unity is to have



'-.thatinhmmuﬂwpoucewent into
the University, into the library,
beat up professors within the library
and the students in the class rooms.
The hon., Home Minister is there.
We presume his intelligence services
“are still functioning and he would
be able to tell us whether this has
‘bappened or not. A procession of
girl students in Jammu went.
The girls were lathi-charged and
teargassed and beaten up; and the
legs of two girls were broken, Is
this the way? People have been detain-
ed. One of our colleagues, Shri Bhim
Singh had been detained under the
Jammu & Kashmir Public Saftey Act.
He has been on hunger strike for
eight days. He has got an enlarged
heart. Hig lite is in danger. We have
been shouting for his welfare. No.
reply. He is an elected MLA of the
Jammu region. He is in detention and
the situation is serious. This is the
response,

What is the second response? There
is an abuse on the Press, that press-
men are distorting things. The sort
of abuse thut the great leader has
heaped upon the Press is something
of which every Indian should be
ashamed. Those sort of things nave
been said about the press and the radia.

And what ig the third respm?
" There is a massive propaganda and
vicious assault against me. First of
all, they accuse me of wanting a di-
vision: of the State. I have again and

again said that 1 do not wish this,

My ancestors built up this State. I
have more love for this State than
anybody, if I may say so. Why should
1 aestmy something that is the le-
. ey, o my owntamﬂy’ Butheln-
'ulﬂsmthnt. "

hmnh-rr-
' wm!m#&nﬁﬁunm

the. m'm'mmommﬁﬁ-'__-
“mirl ‘was wrong, the rule of the Kas-
‘miris gver the Dogras is also not cor-

reet. We should have a fair ﬁ.iﬂrlbu-
tion of power. That is a1l 1 said. That -
hag been twisted. A campsign of viH:
fication and calumny has ‘been stait=
ed with all the resources of ths
Jammu & Kashmir Government, "

Then the second charge against
me {is this, I was the Govermor of
the State sitting over his head . for
18 years. He cannot forgive me for
that: I do not want to go into per-
sonalities. There can be a great deal
that can be said. There is a great
deal I know about the eminent per-
sonalities who are involved in this
whole matter. But I will not do any-
thing or say anything that will wea-
ken the national interest. My shoul-
ders are broad enough. I am prepar-
‘ed to share the abuse, I will not hit
back, Sheikhh Abdullah is older than
me by 30 years. He has been abus-
ing me every day. Let me not go into
that.: .

" The second point is this.” There is
a Dharmarth Trust. I.am she sole
trustee because I am the only male
descendant of Maharaja Gulab Singh
who started the Trust. It .is not my -
personal property. It is public proper- .
ty. Temples are there; Accounts are .
sudited there also. Let me say. that
Hindu religious and endowment mat
ter is not a regional matter. There axe
Hipdus in the valley and the Hindug in .
the valley are more concerned: about -
this than in Jammu obviously. lecause .
they are handtul. Hy is trying 46 em-.
ploit that- also saying that I want to
safeguarg it. ' I am g worshipper, Wien,
I g0 to the temple, I alwava 'go with
something. Wemermtomm
emrty . hatded, !'hil Y ow tradition.
temple, V‘ MYI glve - tﬂﬁm
the temple it we go-there. ' Witig
Mmmm&y M_




3@ Sitactlon b mwn.ﬁmam; u&f-m

hrhl W that: 88 you may have L

At the gredtent frony 1v this
He sl st T went to revive dynastic

“rul i Jatam: aud Kashmir: Sir, from:

themotmlhavamphd a dempacras

ugw:mdmllm I“weas

the Head ‘of the State: For 10~12 years, -

1 hsve ‘been a Member of this hon
Hotise. T have token my stand with
the people of India. I -will stand and

toil with the people of India. 'This is

the' sbrt’ of allégation againdt a Mem-
ber of the House; He said tha other
day, “Who is Karan Singh? I do not

recogbice him.” 1 do not seek any -re-

cogtiiffon from any person howsoever
great ‘he rnight be.. As long as the
people or India and my colleagues in
this hon. House recognise me, I do not

need any other recognition from any-

body. -

ANHDN HEM?BER History i

there.

. DR. KARAN SINGH: He has now
come up with g brilliant thing. He is
‘putting up 14 members commitiee ‘of
legisiators with himself as Chairman
%o look:into this matter. Have you ever

hem'dod!a :ituzuonwhmthemain-

and.they have supported this, 2?&:341{_;\: -

Devi and other people ‘from Ladakh -

have. supported this. I would
in all earnestnéas 15 the Govérnment
of India: théy must mtervene The

" hon., Home Minister went there for’

half 'a day; he was not able to go 1o
Poonch or Udhwux We. were ex-
pecting & . positive
What is it we pow wani? Appoint-

ment of ‘the Commission under the
retired  Chief. Justice of the Suprema . -
Court; release of political prisoners.

and judimal enguiry into poljm u:- i

| casses.

The situation is still tense. All adu'-'_-_-.
cational institutions in Jammu region . -
are closed. Peaceful satysgrap hes
started from 20 to 28th; on the lst.
there will be a peaceful bundh. There.
after the second phase of the ¥
ment willi begin. I can :
my own behalt and onbehalf of

a

send an emissary. I appeal 'to the-
Prime Minister to take a hand in this
and to get'these demands comceded, -
The battle against authoritarianism’is
'nﬂmin-?ﬂmmuaadnﬂmdrwmi,]

announcement. .
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. SOME HON. MEMBERS rose—(In-
tmpﬂoﬂa) : : :

SHRI KANWAR LAL GUPTA
(Delhi Sadar): I went there. This is
" Nebody from the Janata Party has
been allowed. I may be ~allowed.

'MR. SPEAKER : It is a short dura-
tion discussion. I am sorry.

The Home Minister.

" SHRT KANWAR .LAL GUPTA:

This is very unfair. (Interruptions)
ot www (¥afean) ;g o e ol

® fed W =ww G

MR. SPEAKER: He hag been sent
there by the perty. I have to be fair
to everyvbody. It is a short duration
discussion. Coe

' SHRI KANWAR LAL GUPTA: It

does  not -mean that you should - be

-unfgir to- the Janata Party. .

MR. SPEAKER: Mr. Kanwar Lal
Gupta, I am sorry to say, every time
when you do not get a chanee, you say
that it is unfair. In every debate, you
¢laim. a share, - That is'not fair. ¢Hn. -

:number of people who may have
" ‘there, .

419

.
®
T4

14313
g
4
3y
£ |

344
it
11

i
A
E 3
4
i

' “SHRI SYED 'KAZIM ALI'M A
(Murshidabad) : - Mr, ‘Kinwar Lal -
Gupta was sent.there to = study the
situation, Therefore, we want to hear'
him. . Two hon: Members have spoken,
one for apd oneé against. Mr. Ksm-
war Lal Gupta should be allowed to

speak. We want to hear his indepen-
derit and impartial view a5 a Member,

SHRI KANWAR LAL GUPTA : This
is not falr, Sir. We can sit for 10 or
16 minutes more. o

(Interruptions)

SHRI SYED KAZIM ALI MEERZA: -
We have heard the two parttes. Mr. .
Kanwar Lal Gupta should be allowed
to speak, so that we may be able to
understand the neutral position, so
that we may know that are the actual
facts. It iz g very sensitive matter.

MR. SPEAKER: AU right. Mr.

‘Kanwar Lal Gupta.
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THI: ‘MINISTER OF HOME AF-
.FATRE (SHR! H. M. PATEL): Mr.
“Speaker, ‘Sir, T Lstened to the various

mwhlchhlv.bmmadeunthe
subject which Dr. Karan Singh ‘want-

" ed fo'raise a discussion on. The subject

B

':su-lousmuauonﬂmhasdzvelop-

contact admitieg that it was so; There
" {s np differerice of opinion as to the
.exigtence of the: regional imbalances.
| mmnmhwmmwew

. @ .qumpaigin of repression lsunched -
-.n{ihntt\mpegple,lmuutmthnt!-

'-wnniman?aﬂdeneeoﬂhhuw

sion. ﬂ;mulook .tthehiltoryo!these
i'trpubles that arose,. they aroge not in .
.ﬁmu bntﬁnymipl’oemh.

. been ‘made that’’ ymxme

pﬂmmmmmwﬂ
‘graduntes. It was put fto

'Mh Sahib that it Is Dot neces-

ba ‘hitve mdua.tesﬂtmh!ﬂﬂr
pﬂmryschooila. You can perhapg re-
ctult people with lower qualifications,
aiid #eé accepted that suggestion. That

_restiited in some people who would

have ofherwise received appointments
not gefting it. A dissat{sfaction arcse.™
That also fs understandable big _the

dis-satisfaction arose in that way and

trom that the trouble started. There-
after T mast say and Sheikh Sahib
atimits himself thero was really the
administration’s ineomyeteme and in-
efficiency. The way they tackled this
situation was unfortunate - and m‘h
that the trouhle escalated and tumm'
troublseu began. Once it begins it goes

'"This was taken up in Jammu eity.
'I‘his question that Poonch is part of
Jammu, let us not mix up these issues..
It is as if to suggest that these distur-
bances are all over the Jammu divi-

DR. KARAN SINGH: ‘They aré in

Kathua, Udhampur, etc. They are in
halt & daxentowns

SHRIH.M PATEL : You must réa-
Yeg it'is in towns, Anyhow this 13 . a
seénsitive area snd sensitive subjecs; I
wmddhawexpmtednrm&m
tohavadaaltwm:lhemttulnam

having been the head of the State foi
18 yesrs and assoniatedna'mﬂﬁ'et:_
otthh!-lousetwthemttan
vears. ‘What is it then
recmlmmremamdw'
balances? The Gajendragadkar

misgion reported in 1088 and v

E
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fea b

functioned, But after 1078, gt least, he
did this. I am not saying he did
everything. He himself admits that im-
balances exist. I do not wish to go
much into this thing but it is very un-

that the Action Committee

in Jammu. I had two sessions. with
Shejkh Abdulleh and I must say that

PEALGUNA 3, 1900 (SAKA)  J. & K. (W) 403

that were mentioned, that is, regarding . -
police entering into the educational in- -
stitutions, ete, it was admitted by the "
Sheikh himself, without any reserva-
tion, that it was entirely wrong and he
had already, in the first inatance,
transferred the head of the Police who'
was unable to control his policernen.
Hp sent them off and he has certain-
ly proposed to  see that whatever
action is necessary will be taken. Fer
some reason, he seems to set great
store by the Committee which he has
set up and his approach is this, Thia -
is the Committee of the legislators. He
has put on the Committee the leaders
of the Opposition parties. He hag put
the leader of the Congress-I, Shri Gir-
dhari Lal Dogra, he has put the leader
of the Janata Party and the leaders of
the other groups also. There are 8
Members belonging {5 all the other
parties and 7 Members of the National
Conference. I told him what the
people require here iz a certain amount
of assurance, confidence that whatever
it decided should be done. They feel
that constitutional safeguards are ne-
cessary and that is the reason why
there is an insistence upon Supreme .
Court judge presiding over the Com-
mission, etc. The Sheikh said quite
frankly that this Committee could go
into the question and if the Commit-
tee comes to the conclusion that in
order to give this confidence to the
people of Jammu and Ladakh Constitu-
tional safeguards are necessary, it will
be open to the Committee to sp re-
commend. (Interruptions)

DR. KARAN SINGH: For four
years, the Sheikh has presided. over
the Government. If he is not able to
satisfy the people, how wil] he pre-
side over the Committee? (Interrup-
tions)

SHRI H. M. PATEL : This is really
what Mr. Kanwarlal Gupta suggested .
that a High Court Judge comes in,.
-there again it is going to be 5 Com-~

mittee of the Legislature, That would -

not be quite appropriate. But he can
have someone. (Ihterruptions) I quite ..
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 agree. All thueuum
put-to him-and it seemis to me And
quite rightly seid that the Srst tm_n‘g
todo i# to call off the agitation. This
- i3-what I advised all those who met
' me-including the all-party Committee,
(Interruptions).

SHRI H. M. PATEL,: Of course,
thay will be released but they eannot
be released before the ugitation is call-
ed off. The ques’tionin this case is
really what comes first—if everybody
is going to stand on ceremonies and
say that “my agitation will continue
unless these people are released and
he says ‘No’ let the agitation be called

. (Interruptions) It is possible

Government on the ground
thatthueilnolnwandorﬁer The
intervention of the Central Govern-
ment be to act and szee that
-the right decision sarearrivedatsndI

- {8 our endeavour. That is

those who hiive done this,  The point -
that we are considering is uawllhalﬂdv ;
we see that in future all things are

dohe in peace and bharmony and right
decisions are strived at. Today, a cér-
tain umwntotmtuintisnmry
on both sides. We will continue to -
usedhrsoodamcegamlthqpethat
the leaders of the various parties who
are répresented there will also use

10.21 ke,

The Lok Sabha then aljourned #ill
Eleven of the Clock on Fridoy, Fébru-
ary 23, 1870/Phalguna 4, 1000 (Saka)





